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RAJYA SABHA 

Friday, the 12 th February, 2021/23 Magha, 1942 (Saka) 
 

The House met at nine of the clock, 
MR. CHAIRMAN in the Chair. 

 
PAPERS LAID ON THE TABLE 

 
MoU between Government of India and Cotton Corporation of India Limited 
 
    THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE 
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V. 
MURALEEDHARAN):   Sir, on behalf of my colleague, Shrimati Smriti Zubin Irani, I lay 
on the Table, a copy (in English and Hindi) of the Memorandum of Understanding 
between  the Government of India (Ministry of Textiles) and the Cotton Corporation of 
India Limited, for the year 2020-21.   

[Placed in Library. See No. LT-3430/17 /2021] 
 
I.       Notifications of the Ministry of Railways 
II.   Reports and Accounts (2019-20) of various Board, Companies and Corporations 
and related papers 
 
    SHRI V. MURALEEDHARAN:   Sir, on behalf of my colleague, Shri Piyush Goyal, I lay 
on the Table— 
 
I. (i)   A copy each (in English and Hindi) of the following Notifications of the Ministry of 

Railways, under Section 199 of the Railways Act, 1989, along with Delay 
Statements:— 

 
(1) G.S.R. 346 (E), dated the 4th June, 2020, publishing the Railway  

Passengers (Manner of Investigation of Untoward Incidents) Rules, 
2020. 

 
(2) G.S.R. 347 (E), dated the 4th June, 2020, publishing the Railway 

Accidents and Untoward Incidents (Compensation) Amendment Rules, 
2020. 



 

 
(3) G.S.R. 560 (E), dated the 16th September, 2020, publishing the Railways 

(Punitive Charges for Overloading of Wagon) (Amendment) Rules, 
2020. 

 
            (4)     G.S.R. 566 (E), dated the 17th September, 2020, publishing the Railways 

(Punitive Charges for Overloading of Wagon) (Second Amendment) 
Rules, 2020.          

[Placed in Library. For (1) to (4) See No. LT-3138/17 /2021] 
 

(ii) A copy (in English and Hindi) of the Ministry of Railways, Notification No G.S.R. 
553 (E), dated the 14th September, 2020, publishing the Railway Claims Tribunal 
(Salaries and Allowances and Conditions of Services of Chairman, Vice-Chairman and 
Members) Amendment Rules, 2020, under sub-section (3) of Section 30 of the 
Railways Claims Tribunal Act, 1987. 

 [Placed in Library. See No. LT-3139/17 /2021] 
 
   II. (1)  A copy each (in English and Hindi) of the following papers, under sub-section 

(1) (b) of Section 394 of the Companies Act, 2013:— 
 
(i) (a) Annual Report and Accounts of the Railway Sports Promotion Board  

(RSPB), New Delhi, for the year 2019-20 together with the Auditor’s Report 
on the Accounts. 

 (b)  Performance Review of the above Board, for the year 2019-20.  
[Placed in Library. See No. LT-3128/17 /2021] 

 
(ii) (a)  Annual Report and Accounts of the RITES Limited, Delhi, for the year  

2019-20, together with the Auditor’s Report on the Accounts and comments 
of the Comptroller and Auditor General of India thereon.     

           (b)  Performance Review by Government on the working of the above Company. 
[Placed in Library. See No. LT-3130/17 /2021] 

(iii) (a) Annual Report and Accounts of the Container Corporation of India Limited 
(CONCOR), New Delhi, for the year 2019-20, together with the Auditor's 
Report on the Accounts and the comments of the Comptroller and Auditor 
General of India thereon.     

           (b)  Performance Review of the above Corporation, for the year 2019-20.  
[Placed in Library. See No. LT-3132/17 /2021] 
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(iv) (a) Annual Report and Accounts of the Braithwaite & Co. Ltd. (BCL), Kolkata, 

for the year 2019-20, together with the Auditor’s Report on the Accounts 
and the comments of the Comptroller and Auditor General of India thereon.    

           (b)  Performance Review of the above Company, for the year 2019-20.  
 [Placed in Library. See No. LT-3129/17 /2021] 

(v)  (a) Twenty-first Annual   Report   and   Accounts   of   the Indian Railway 
Catering and Tourism Corporation Limited (IRCTC), New Delhi, for the year 
2019-20, together with the Auditor's Report on the Accounts and the 
comments of the Comptroller and Auditor General of India thereon.     

           (b)  Performance Review of the above Corporation, for the year 2019-20 
[Placed in Library. See No. LT-3136/17 /2021] 

 
(vi)  (a) Twentieth Annual Report and Accounts of the RailTel Corporation of India  

Limited (RCIL), New Delhi, for the year 2019-20, together with the Auditor's 
Report on the Accounts and the comments of the Comptroller and Auditor 
General of India thereon.     

         (b)  Performance Review of the above Corporation, for the year 2019-20.  
[Placed in Library. See No. LT-3137/17 /2021] 

(vii) (a)  Forty-fourth Annual Report and Accounts of the IRCON International Limited, 
New Delhi, for the year 2019-20, together with the Auditor's Report on the 
Accounts and the comments of the Comptroller and Auditor General of India 
thereon.     

         (b)  Performance Review of the above Company, for the year 2019-20.  
[Placed in Library. See No. LT-3131/17 /2021] 

                                                        
(viii) (a) Annual Report and Accounts of the Mumbai Railway Vikas Corporation  

Limited (MRVC), Mumbai, for the year 2019-20, together with the Auditor's 
Report on the Accounts and the comments of the Comptroller and Auditor 
General of India thereon.     

         (b)  Performance Review of the above Corporation, for the year 2019-20.  
[Placed in Library. See No. LT-3134/17 /2021] 

(ix) (a) Fourth Annual Report and Accounts of the National High Speed Rail 
Corporation Limited (NHSRCL), New Delhi, for the year 2019-20, together 
with Auditors’ Report on the Accounts and comments of the Comptroller and 
Auditor General of India thereon.  
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         (b)  Performance Review of the above Corporation, for the year 2019-20.  
[Placed in Library. See No. LT-3135/17 /2021] 

(x) (a)  Annual Report and Accounts of the Indian Railway Finance Corporation 
Limited (IRFC), New Delhi, for the year 2019-20, together with the Auditor's 
Report on the Accounts and the comments of the Comptroller and Auditor 
General of India thereon.     

         (b)  Performance Review of the above Corporation, for the year 2019-20. 

 
(2)  Statements (in English and Hindi) giving reasons for the delay in laying the papers    

mentioned at (1) (i) (a) to (x) (a) above.  
[Placed in Library. See No. LT-3133/17 /2021] 

 
MoU between the Government of India and the Mazagon Dock Shipbuilders Limited 
 
    SHRI V. MURALEEDHARAN:   Sir, on behalf of my colleague, Shri Shripad Yesso 
Naik, I lay on the Table, a copy (in English and Hindi) of the Memorandum of 
Understanding between the Government of India (Department of Defence Production, 
Ministry of Defence) and the Mazagon Dock Shipbuilders Limited, for the year 2020-21. 

[Placed in Library. See No. LT-3154/17 /2021] 
 
MoU between the Government of India and the National Minorities Development and 
Finance Corporation 
 
    SHRI V. MURALEEDHARAN:   Sir, on behalf of my colleague, Shri Kiren Rijiju, I lay 
on the Table, a copy (in English and Hindi) of the Memorandum of Understanding 
between the Government of India (Ministry of Minority Affairs) and the National 
Minorities Development and Finance Corporation (NMDFC), for the year  
2020-21. 

[Placed in Library. See No. LT-3217/17 /2021] 
 
I.     Notifications of the Ministry of Commerce and Industry 
II.   Reports and Accounts for various years of various Companies, Authorities, Boards, 
etc. and related papers   
 
    SHRI V. MURALEEDHARAN:   Sir, on behalf of my colleague, Shri Hardeep Singh 
Puri, I lay on the Table— 
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     I.  A copy each (in English and Hindi) of the following Notifications of the Ministry of 
Commerce and Industry (Department of Commerce), under sub-section (3) of 
Section 19 of the Foreign Trade (Development and Regulation) Act, 1992:-— 

 
(1) S.O. 1128 (E), dated the 18th March, 2020, regarding amendment in import policy 

of items under Chapter 26 and 27 of ITC (HS), 2017, Schedule-I (Import Policy). 
 
(2) S.O. 1231 (E), dated the 31st March, 2020, regarding amendment in import 

policy of Iron & Steel and incorporation of policy condition in Chapter 72, 73 
and 86 of ITC (HS), 2017, Schedule – I (Import Policy). 

(3) S.O. 1460 (E), dated the 13th May, 2020, regarding amendment in import policy 
conditions of Silver under Chapter 71 of ITC (HS), 2017, Schedule – I (Import 
Policy). 

(4) S.O. 1873 (E), dated the 12th June, 2020, regarding amendment in import policy 
of Tyres. 

(5) S.O. 2289 (E), dated the 9th July, 2020, regarding amendment in import policy of 
cut flowers under HS Code 0603 of Chapter 6 of ITC (HS), 2017, Schedule – I 
(Import Policy). 

(6) S.O. 2352 (E), dated the 15th July, 2020, regarding amendment in import policy 
and policy conditions of items under Chapter 84 of ITC (HS), 2017, Schedule – I 
(Import Policy). 

(7) S.O. 2540 (E), dated the 30th July, 2020, regarding amendment in import policy 
of items under Exim Code 8528 72 of Chapter 85 of ITC (HS), 2017, Schedule-I 
(Import-Policy). 

(8) S.O. 2705 (E), dated the 11th August, 2020, regarding amendment in import 
policy conditions under Chapters 29, 38 and 39 of ITC (HS), 2017, Schedule – I 
(Import Policy). [Placed in Library. For (1) to (8) See No. LT-2958/17 /2021]  

  
     II. (A) A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:— 
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(i) (a) Twenty-fifth Annual Report and Accounts of the  National Centre for 

Trade Information (NCTI), New Delhi,  for the year 2019-20, together 
with the Auditor’s Report on the Accounts and the comments of the 
Comptroller and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Centre. 
[Placed in Library. See No. LT-3175/17 /2021] 

(ii) (a) Annual Report and Accounts of the State Trading Corporation of India 
Limited (STC), New Delhi, for the year 2019-20, together with the 
Auditor's Report on the Accounts and the comments of the Comptroller 
and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Corporation. 
 [Placed in Library. See No. LT-3176/17 /2021] 

 

(iii) (a) Thirty-seventh Annual Report and Accounts of the STCL Limited, 
Bengaluru, for the year 2019-20, together with the Auditor's Report on 
the Accounts and the comments of the Comptroller and Auditor General 
of India thereon. 

 (b) Review by Government on the working of the above Company.  
 [Placed in Library. See No. LT-3177/17 /2021] 

 
(B)  A copy each (in English and Hindi) of the following papers, under Section 25 

of the Spices Board Act, 1986:— 
 (a) Annual Report of the Spices Board India, Kochi, Kerala, for the year 

2019-20. 
 (b) Annual Accounts of the Spices Board India, Kochi, Kerala, for the year 

2019-20, and the Audit Report thereon. 
 (c) Review by Government on the working of the above Board.[Placed in 

Library. See No. LT-3169/17 /2021] 
 

(C) (1) A copy each (in English and Hindi) of the following papers, under sub-
section (4) of Section 37 and sub-section (3) of Section 39 of the 
Special Economic Zones Act, 2005:— 

 
    (i) (a) Annual Report and Accounts of the Noida Special Economic Zone 

Authority (NSEZ), Uttar Pradesh, for the year 2018-19, together with the 
Auditor’s Report on the Accounts.  

[Placed in Library. See No. LT-3178/17 /2021] 
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 (b) Annual Report and Accounts of the Falta Special Economic Zone 

Authority (FSEZ), West Bengal, for the year 2018-19, together with the 
Auditor’s Report on the Accounts.  

[Placed in Library. See No. LT-3179/17 /2021] 
 

 (c) Annual Report and Accounts of the SEEPZ, SEZ Authority, Mumbai, for 
the year 2018-19, together with the Auditor’s Report on the Accounts. 

[Placed in Library. See No. LT-3180/17 /2021] 
 

 (d) Annual Report and Accounts of the Cochin Special Economic Zone 
Authority (CSEZA), Cochin, for the year 2018-19, together with the 
Auditor’s Report on the Accounts.  

[Placed in Library. See No. LT-3182/17 /2021] 
 

 (e) Annual Administrative Report and Accounts of the Visakhapatnam 
Special Economic Zone Authority (VSEZA), Visakhapatnam, for the 
year 2018-19, together with the Auditor’s Report on the Accounts. 

[Placed in Library. See No. LT-3181/17 /2021] 
 

 (f) Annual Report and Accounts of the Madras Special Economic Zone 
Authority, Tamil Nadu, for the year 2018-19, together with the Auditor’s 
Report on the Accounts. 

[Placed in Library. See No. LT-3184/17 /2021] 
 

 (g) Annual Report and Accounts of the Kandla SEZ Authority, Gujarat, for 
the year 2018-19, together with the Auditor’s Report on the Accounts. 

[Placed in Library. See No. LT-3183/17 /2021] 
 

     (ii) Statement by Government accepting the above Reports. 
 

(2)  Statement (in English and Hindi) giving reasons for the delay in laying the papers 
mentioned at (1) (i) above.  

[Placed in Library. See No. LT-3183/17 /2021] 
 

(D)  A copy each (in English and Hindi) of the following papers, under sub-sections (2) 
and (3) of Section 22 of the Tobacco Board Act, 1975:— 
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 (a) Annual Report and Accounts of the Tobacco Board, Guntur, Andhra 
Pradesh, for the year 2019-20, together with the Auditor's Report on the 
Accounts. 

 (b) Review by Government on the working of the above Board. 
[Placed in Library. See No. LT-3490/17 /2021] 

 
 (E)   A copy each (in English and Hindi) of the following papers:— 

 
(i) (a) Fifty-fourth Annual Report and Accounts of the Gem and Jewellery 

Export Promotion Council (GJEPC), Mumbai, for the year 2019-20, 
together with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Council. 
 (c) Statement giving reasons for the delay in laying the papers mentioned at 

(a) above. 
 [Placed in Library. See No. LT-3173/17 /2021] 

 
(ii) (a) Annual Report and Accounts of the Indian Diamond Institute (IDI), 

Surat, Gujarat, for the year 2019-20, together with the Auditor's Report 
on the Accounts. 

 (b) Review by Government on the working of the above Institute. 
 (c) Statement giving reasons for the delay in laying the papers mentioned at 

(a) above.  
[Placed in Library. See No. LT-3174/17 /2021] 

 
(iii) (a) Eightieth Annual Report of the Coffee Board, Bengaluru, for the year 

2019-20. 
 (b) Annual Accounts of the Coffee Board, Bengaluru, for the year 2019-20, 

and the Audit Report thereon. 
 (c) Review by Government on the working of the above Board. 

 [Placed in Library. See No. LT-3171/17 /2021] 
 

(iv) (a) Sixty-sixth Annual Report of the Tea Board India, Kolkata, for the year 
2019-20. 

 (b) Sixty- sixth Annual Accounts of the Tea Board India, Kolkata, for the 
year 2019-20, and the Audit Report thereon. 

 (c) Review by Government on the working of the above Board. 
 [Placed in Library. See No. LT-3172/17 /2021] 
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(v) (a) Annual Report of the Rubber Board, Kottayam, Kerala, for the year 
2019-20. 

 (b) Annual Accounts of the Rubber Board, Kottayam, Kerala, for the year 
2019-20, and the Audit Report thereon. 

 (c) Review by Government on the working of the above Board.  
[Placed in Library. See No. LT-3170/17 /2021] 

 
(vi) (a) Annual Report and Accounts of the Services Export Promotion Council 

(SEPC), New Delhi, for the year 2019-20, together with the Auditor's 
Report on the Accounts. 

  (b) Review by Government on the working of the above Council. 
 [Placed in Library. See No. LT-3168/17 /2021] 

 
I. Reports and Accounts (2019-20) of various Corporation, Companies, Trust, etc. and 
related papers  
II. MoUs between the Government of India and HIL (India) Limited and HOCL 
 
    SHRI V. MURALEEDHARAN: Sir, on behalf of my colleague, Shri Mansukh Mandaviya, 
I lay on the Table— 
 

I. (A) A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:— 
(i) (a) Annual Report and Accounts of the Shipping Corporation of India 

Limited (SCI), Mumbai, for the year 2019-20, together with the 
Auditor’s Report on the Accounts and the comments of the Comptroller 
and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Corporation. 
[Placed in Library. See No. LT-3255/17 /2021] 

 
(ii) (a) Forty-eighth Annual Report and Accounts of the Cochin Shipyard 

Limited (CSL), Kochi, Kerala, for the year 2019-20, together with the 
Auditor's Report on the Accounts and the comments of The Comptroller 
and Auditor General of India thereon.  

 (b) Review by Government on the working of the above Company.  
[Placed in Library. See No. LT-3256/17 /2021] 

 
(iii) (a) Sixty-sixth Annual Report and Accounts of the HIL (India) Limited 
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(formerly known as M/s. Hindustan Insecticides Limited), New Delhi, 
for the year 2019-20, together with the Auditor's Report on the Accounts 
and the comments of the Comptroller and Auditor General of India 
thereon. 

 (b) Review by Government on the working of the above Company.  
[Placed in Library. See No. LT-3081/17 /2021] 

 
(iv) (a) Fifty-ninth Annual Report and Accounts of the Hindustan Organic 

Chemicals Limited (HOCL), Navi Mumbai, Maharashtra, for the year 
2019-20, together with the Auditor's Report on the Accounts and the 
comments of the Comptroller and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Company.  
[Placed in Library. See No. LT-3082/17 /2021] 

 
(v) (a) Twentieth Annual Report and Accounts of the Kamarajar Port Limited 

(KPL), (Erstwhile Ennore Port Limited), Chennai, for the year 2019-20, 
together with the Auditor's Report on the Accounts and the comments 
of the Comptroller and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Port.  
[Placed in Library. See No. LT-3494/17 /2021] 

 
(B) (1)   A copy each (in English and Hindi) of the following papers, under sub- 

section (2) of Section 103 and Section 106 of the Major Port Trusts Act, 
1963:— 

 
 (a) Administration Report of the Paradip Port Trust (PPT), Odisha, for the 

year 2019-20. 
 (b) Annual Accounts of the Paradip Port Trust (PPT), Odisha, for the year 

2019-20, and the Audit Report thereon. 
 (c) Review by government of the Annual Accounts of the above Port Trust. 

 
       (2)   Statement (in English and Hindi) giving reasons for the delay in laying the 

papers mentioned at (1) (a) above.  
[Placed in Library. See No. LT-3495/17 /2021] 

 
      (C)   A copy each (in English and Hindi) of the following papers, under Section 

5(E) of the Dock Workers (Regulation of Employment) Act, 1948:— 
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 (a) Annual Administration Report and audited Accounts of the Calcutta 

Dock Labour Board (CDLB), Kolkata, for the year 2019-20, together 
with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Board. 
[Placed in Library. See No. LT-3493/17 /2021] 

 
II.  A copy each (in English and Hindi) of the following papers:— 
 

(i) Memorandum of Understanding between the Government of India (Ministry of 
Chemicals and Fertilizers) and the HIL (India) Limited, for the year 2020-21.  

[Placed in Library. See No. LT-3084/17 /2021] 
 

(ii) Memorandum of Understanding between the Government of India 
(Department of Chemicals and Petrochemicals, Ministry of Chemicals and 
Fertilizers) and the Hindustan Organic Chemicals Limited (HOCL), for the year 
2020-21. 

[Placed in Library. See No. LT-3083/17 /2021] 
 

I.    Reports and Accounts (2019-20) of various companies and related papers  
II.   MoUs between Government of India and AYCL, Kolkata and BHEL 
 
    SHRI V. MURALEEDHARAN: Sir, on behalf of my colleague, Shri Arjun Ram 
Meghwal, I lay on the Table— 
 

I. A copy each (in English and Hindi) of the following papers, under sub-section 
(1) (b) of Section 394 of the Companies Act, 2013:— 

 
(i) (a) Annual Report and Accounts of the Bharat Heavy Electricals Limited 

(BHEL), New Delhi, for the year 2019-20, together with the Auditor’s 
Report on the Accounts and the comments of the Comptroller and 
Auditor General of India thereon. 

 (b) Statement by Government accepting the above Report. 
 [Placed in Library. See No. LT-3513/17 /2021] 

 
(ii) (a) Annual Report and Accounts of the Andrew Yule and Company Limited 

(AYCL), Kolkata, for the year 2019-20, together with the Auditor’s 
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Report on the Accounts and the comments of the Comptroller and 
Auditor General of India thereon. 

 (b) Statement by Government accepting the above Report. 
 [Placed in Library. See No. LT-3512/17 /2021] 

 
II. A copy each (in English and Hindi) of the following papers:— 

(i) Memorandum of Understanding between the Government of India 
(Department of Heavy Industry, Ministry of Heavy Industries and Public 
Enterprises) and the Andrew Yule & Co. Ltd. (AYCL), Kolkata, for the year 
2020-21. 

 [Placed in Library. See No. LT-3514/17 /2021] 
 

(ii) Memorandum of Understanding between the Government of India 
(Department of Heavy Industry, Ministry of Heavy Industries and Public 
Enterprises) and the Bharat Heavy Electricals Limited (BHEL), for the year 
2020-21. 

 [Placed in Library. See No. LT-3515/17 /2021] 
 

Report and Accounts (2018-19) of IAHE, Noida, Uttar Pradesh and related papers 
 
    SHRI V. MURALEEDHARAN: Sir, on behalf of my colleague, Gen (Retd.) V. K. 
Singh, I lay on the Table, a copy each (in English and Hindi) of the following papers:— 
 
 (a) Annual Report and Accounts of the Indian Academy of Highway 

Engineers (IAHE), Noida, Uttar Pradesh, for the year 2018-19, together 
with the Auditor's Report on the Accounts. 

 (b) Review by Government on the working of the above Academy. 
 (c) Statement giving reasons for the delay in laying the papers mentioned at 

(a) above.  
[Placed in Library. See No. LT-2976/17 /2021] 

 
I.      Notifications of the Ministry of Consumer Affairs, Food and Public Distribution 
II.      Report and Accounts (2019-20) of WDRA, New Delhi and related papers 
 
    SHRI V. MURALEEDHARAN:   Sir, on behalf of my colleague, Shri Danve Raosaheb 
Dadarao, I lay on the Table— 
 

I. (i) A copy each (in English and Hindi) of the following Notifications of the 
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Ministry of Consumer Affairs, Food and Public Distribution (Department of Food and 
Public Distribution), issued under Section 7 of the Aadhaar (Targeted Delivery of 
Financial and Other Subsidies, Benefits and Services) Act, 2016:— 

 
(1) S.O. 3257 (E), dated the 24th September, 2020, amending Notification 

No. S.O. 371 (E), dated the 8th February, 2017, to substitute certain 
entries in the original Notification. 

 
(2) S.O. 4584 (E), dated the 18th December, 2020, amending Notification 

No. S.O. 371 (E), dated the 8th February, 2017,  to  substitute certain 
entries in the original Notification.  

[Placed in Library. For (1) and (2) See No. LT-3541/17 /2021] 
 

(ii)  A copy each (in English and Hindi) of the following Notifications of the 
Ministry of Consumer Affairs, Food and Public Distribution (Department of Food and 
Public Distribution), under Section 52 of the Warehousing (Development and 
Regulation) Act, 2007:— 

(1) G.S.R. 670 (E), dated the 26th October, 2020, publishing the 
Warehousing (Development and Regulatory) Authority, appointment of 
Chairperson and other Members Amendment Rules, 2020. 

 
(2) G.S.R. 782 (E), dated the 22nd December, 2020, publishing the 

Warehousing (Development and Regulation) Registration of Warehouses 
(Amendment) Rules, 2020.  

[Placed in Library. For (1) and  (2) See No. LT-3542/17 /2021] 
 

II. (1)   A copy each (in English and Hindi) of the following papers, under sub-
section (3) of Section 39 and sub-section (4) of Section 38 of the Warehousing 
(Development and Regulation) Act, 2007:— 
 (a) Annual Report and Accounts of the Warehousing Development and 

Regulatory Authority (WDRA), New Delhi, for the year 2019-20, 
together with the Auditor's Report on the Accounts. 

 (b) Statement by Government accepting the above Report. 
 

(2)     Statement giving reasons for the delay in laying the papers mentioned  
at (1) (a) above.  

[Placed in Library. See No. LT-3540/17 /2021] 
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I.         Notifications of the Ministry of Agriculture and Farmers Welfare 
II.   Reports and Accounts for different years of various Corporations, Authority, 
Council, etc. and related papers 
 
    SHRI V. MURALEEDHARAN:   Sir, on behalf of my colleague, Shri  Parshottam  
Rupala, I lay on the Table— 
 

I. (i) A copy each (in English and Hindi) of the following Notifications of the 
Ministry of Agriculture and Farmers Welfare (Department of Agriculture, Cooperation 
and Farmers Welfare), under sub-section (3) of Section 36 of the Insecticides Act, 
1968:— 
 

(1)  G.S.R. 355 (E), dated the 5th June, 2020, publishing the Insecticides 
(Second Amendment) Rules, 2020 along with Delay Statement. 

 
(2)  G.S.R. 805 (E), dated the 30th December, 2020, publishing the 

Insecticides (Third Amendment) Rules, 2020.  
[Placed in Library. For (1) and (2) see No. LT-3545/17 /2021] 

 
(ii)   A copy each (in English and Hindi) of the following Notifications of the 

Ministry of Agriculture and Farmers Welfare (Department of Agriculture Cooperation 
and Farmers Welfare), under Section 97 of the Protection of Plant Varieties and 
Farmers’ Rights Act, 2001:— 
 

(1) G.S.R. 495 (E), dated the 7th August, 2020, publishing the Protection of 
Plant Varieties and Farmers’ Rights (Amendment) Rules, 2020. 

 
(2) G.S.R. 34 (E), dated the 19th January, 2021, publishing the Protection of 

Plant Varieties and Farmers’ Rights (Second Amendment) Rules, 2020.  
[Placed in Library. For (1) and (2) see No. LT-3109/17 /2021] 

 
(iii) A copy (in English and Hindi) of the Ministry of Agriculture and Farmers 

Welfare (Department of Agriculture, Cooperation and Farmers Welfare), Notification 
No. G.S.R. 2582 (E), dated 4th August, 2020, issued under sub-clause (ii) of clause 
(e) of Section 3 of the Insecticides Act, 1968 along with Delay Statement. 

 [Placed in Library. See No. LT-2929/17 /2021] 
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(iv) A copy each (in English and Hindi) of the following Notifications of the 

Ministry of Agriculture and Farmers Welfare (Department of Agriculture, Cooperation 
and Farmers Welfare), issued under sub-section (1) of Section 3 of the Destructive 
Insects and Pests Act, 1914:— 
 

(1)  S.O. 3646 (E), dated the 16th October, 2020, publishing the Plant 
Quarantine (Regulation of Import into India) (Sixth Amendment)  
Order, 2020. 

(2) S.O. 4243 (E), dated the 26th November, 2020, publishing the Plant 
Quarantine (Regulation of Import into India) (Seventh Amendment) 
Order, 2020.  

[Placed in Library. For (1) and (2) see No. LT-3108/17 /2021] 
  

II. (A) (1)  A copy each (in English and Hindi) of the following papers, under 
sub-section (1) (b) of Section 394 of the Companies Act, 2013: — 

 
(i) (a) Forty-ninth Annual Report and Accounts of the  Madhya Pradesh State 

Agro Industries Corporation Limited, Bhopal, for the year 2017-18, 
together with the Auditor's Report on the Accounts and the comments 
of the Comptroller and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Corporation.  
[Placed in Library. See No. LT-3105/17 /2021] 

 
(ii) (a) Forty-eighth Annual Report and Accounts of the Himachal Pradesh Agro 

Industries Corporation Ltd., Shimla for the year 2017-18, together with 
the Auditor's Report on the Accounts and the comments of the 
Comptroller and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Corporation.  
[Placed in Library. See No. LT-3104/17 /2021] 

 
(iii) (a) Fifty-second Annual Report and Accounts of the  Punjab Agro Industries 

Corporation Ltd., Chandigarh, for the year 2017-18, together with the 
Auditor's Report on the Accounts and the comments of the Comptroller 
and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Corporation.  
[Placed in Library. See No. LT-2927/17 /2021] 
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(iv) (a) Fifty-second Annual Report and Accounts of the Maharashtra Agro 

Industries Development Corporation Ltd., Mumbai, for the year 2017-18, 
together with the Auditor's Report on the Accounts and the comments 
of the Comptroller and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Corporation.  
[Placed in Library. See No. LT-2928/17 /2021] 

 
(v) (a) Forty-ninth Annual Report and Accounts of the  Haryana Agro  

Industries Corporation Limited, Panchkula, for the year 2015-16, 
together with the Auditor's Report on the Accounts and the comments 
of the Comptroller and Auditor General of India thereon. 

 (b)   Review by Government on the working of the above Corporation. 
  

     (2)   Statements (in English and Hindi) giving reasons for the delay in laying          
the papers mentioned at (1) (i) (a) to (v) (a) above. 

[Placed in Library. See No. LT-3548/17 /2021] 
 

    (B)   A copy each (in English and Hindi) of the following papers, under sub-section 
(3) of Section 14 and sub-section (4) of Section 17 of the National 
Cooperative Development Corporation Act, 1962:— 

 
 (a) Annual Report of the National Cooperative Development Corporation 

(NCDC), New Delhi, for the year 2019-20. 
 (b) Annual Accounts of the National Cooperative Development Corporation 

(NCDC), New Delhi, for the year 2019-20, and the Audit Report 
thereon. 

 (c) Review by Government on the working of the above Corporation. 
 [Placed in Library. See No. LT-3106/17 /2021] 

 
(C) (1) A copy each (in English and Hindi) of the following papers, under 

Section 85 and sub-section (4) of Section 62 of the Protection of Plant 
Varieties and Farmers' Rights Act, 2001:— 

 (a) Annual Report of the Protection of Plant Varieties and Farmers’ Rights 
Authority (PPV&FR), New Delhi, for the year 2019-20. 

 (b) Annual Accounts of the Protection of Plant Varieties and Farmers’ Rights 
Authority (PPV&FR), New Delhi, for the year 2019-20, and the Audit 
Report thereon. 

16 [RAJYA SABHA]



(c) Review by Government on the working of the above Authority.

(2) Statement (in English and Hindi) giving reasons for the delay in laying
the papers mentioned at (1) above.

[Placed in Library. See No. LT-3544/17 /2021] 

(D) A copy each (in English and Hindi) of the following papers:—

(i) (a) Annual Report of the National Council for Cooperative Training (NCCT),
New Delhi, for the year 2019-20. 

(b) Annual Accounts of the National Council for Cooperative Training
(NCCT), New Delhi, for the year 2019-20, and the Audit Report
thereon.

(c) Review by Government on the working of the above Council.
[Placed in Library. See No. LT-3103/17 /2021] 

(ii) (a) Annual Report of the National Co-operative Union of India (NCUI), New
Delhi, for the year 2019-20. 

(b) A nnual Accounts of the National Co-operative Union of India (NCUI), 
New Delhi, for the year 2019-20, and the Audit Report thereon.

(c) Review by Government on the working of the above Co-operative 
Union. 

[Placed in Library. See No. LT-3102/17 /2021] 

Report and Accounts (2018-19) of ICFRE, Dehradun, Uttarakhand and related papers. 

    SHRI V. MURALEEDHARAN: Sir, on behalf of my colleague, Shri Babul Supriyo, I lay 
on the Table, a copy each (in English and Hindi) of the following papers:— 

(a) Annual  Report and  Accounts of the Indian Council of Forestry Research
and Education (ICFRE), Dehradun, Uttarakhand, for the year 2018-19,
together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Council.
(c) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
 [Placed in Library. See No. LT-3749/17 /2021] 

[12 February, 2022] 17



 

Reports and Accounts (2019-20) of various  Companies, Banks, Authority, etc. and 
related papers 
 
    SHRI V. MURALEEDHARAN:   Sir, on behalf of my colleague, Shri Anurag Singh 
Thakur, I lay on the Table— 
 

I.  A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:— 
 

(i) (a) Forty-eighth Annual Report and Accounts of the General Insurance 
Corporation of India, Mumbai, for the year 2019-20, together with the 
Auditor’s Report on the Accounts and the comments of the Comptroller 
and Auditor General of India thereon. 

 (b) Review by Government on the working of the above Corporation. 
 [Placed in Library. See No. LT-3077/17 /2021] 

 
(ii) (a) Annual Report and Accounts of the New India Assurance Company 

Limited, Mumbai, for the year 2019-20, together with the Auditor’s 
Report on the Accounts and the comments of the Comptroller and 
Auditor General of India thereon. 

 (b) Review by Government on the working of the above Company. 
 [Placed in Library. See No. LT-3040/17 /2021] 

 
(iii) (a) Annual Report and Accounts of the Oriental Insurance Company Ltd., 

New Delhi, for the year 2019-20, together with the Auditor’s Report on 
the Accounts and the comments of the Comptroller and Auditor General 
of India thereon. 

 (b) Review by Government on the working of the above Company. 
 [Placed in Library. See No. LT-3617/17 /2021] 

 
(iv) (a) Annual Report and Accounts of the National Insurance Company 

Limited, Kolkata, for the year 2019-20, together with the Auditor's 
Report on the Accounts and the comments of the Comptroller and 
Auditor General of India thereon. 

 (b) Review by Government on the working of the above Company. 
[Placed in Library. See No. LT-3618/17 /2021] 

 
(v) (a) Annual Report and Accounts of the United India Insurance Company 
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Ltd., Chennai, for the year 2019-20, together with the Auditor’s Report 
on the Accounts and the comments of the Comptroller and Auditor 
General of India thereon. 

 (b) Review by Government on the working of the above Company.  
[Placed in Library. See No. LT-3616/17 /2021] 

 
(vi) (a) Annual Report and Accounts of the IFCI Limited, New Delhi, for the year 

2019-20, together with the Auditor’s Report on the Accounts and the 
comments of the Comptroller and Auditor General of India thereon. 

 (b) Report on the performance of the above Corporation, for the year 2019-
20.  

[Placed in Library. See No. LT-3615/17 /2021] 
 

II. (1)   A copy each (in English and Hindi) of the following papers, under sub-
section (4) of Section 40 of the State Bank of India Act, 1955, as amended by the 
Banking Laws (Amendment) Act, 1985:— 

 
 (a) Annual Report and Accounts of the State Bank of India, Mumbai, for the 

year 2019-20, together with the Auditor's Report on the Accounts. 
 (b) Review by Government on the working of the above Bank. 

(2) Statement (English and Hindi) giving reasons for the delay in laying the 
papers mentioned at (1) above.  

[Placed in Library. See No. LT-3643/17 /2021] 
 

III. A copy each (in English and Hindi) of the following papers, under sub-
section (3) of Section 46 of the Pension Fund Regulatory and 
Development Authority (PFRDA) Act, 2013:— 
 

 (a) Annual Report and Accounts of the Pension Fund Regulatory and 
Development Authority (PFRDA), New Delhi, for the year   2019-20, 
together with the Auditor's Report on the Accounts. 
 

 (b) Review by Government on the working of the above Authority. 
 [Placed in Library. See No. LT-3619/17 /2021] 

 
IV. (1) A copy each (in English and Hindi) of the following papers under sub-

section (8) of Section 10 of the Banking Companies (Acquisition and Transfer of 
Undertakings) Act, 1970 and 1980:— 
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(a)  Annual Report and Accounts of the following Banks, for the year 2019-20, 
together with the Auditor’s Report on the Accounts:— 
 

(i) Allahabad Bank                          [Placed in Library. See No. LT-3626/17 /2021] 
(ii) Andhra Bank                              [Placed in Library. See No. LT-3640/17 /2021] 
(iii) Bank of Baroda                          [Placed in Library. See No. LT-3633/17 /2021] 
(iv) Bank of India                              [Placed in Library. See No. LT-3641/17 /2021] 
(v) Bank of Maharashtra                 [Placed in Library. See No. LT-3627/17 /2021] 
(vi) Canara Bank                              [Placed in Library. See No. LT-3634/17 /2021] 
(vii) Central Bank of India                 [Placed in Library. See No. LT-3628/17 /2021] 
(viii) Corporation Bank                      [Placed in Library. See No. LT-3635/17 /2021] 
(ix) Indian Bank                                [Placed in Library. See No. LT-3636/17 /2021] 
(x) Indian Overseas Bank               [Placed in Library. See No. LT-3629/17 /2021] 
(xi) Oriental Bank of Commerce     [Placed in Library. See No. LT-3637/17 /2021] 
(xii) Punjab National Bank               [Placed in Library. See No. LT-3630/17 /2021] 
(xiii) Punjab & Sind Bank                [Placed in Library. See No. LT-3642/17 /2021] 
(xiv) Syndicate Bank                         [Placed in Library. See No. LT-3638/17 /2021] 
(xv) Union Bank of India                     [Placed in Library. See No. LT-3631/17 /2021] 
(xvi) United Bank of India                 [Placed in Library. See No. LT-3639/17 /2021] 
(xvii) UCO Bank                                 [Placed in Library. See No. LT-3632/17 /2021] 

 
(b)  Review by Government on the working of the above Banks. 
 
(2) Statements (in English and Hindi) giving reasons for the delay in laying the 

papers mentioned at (1) (a) above.  [Placed in Library. See No. LT-3632/17 /2021] 
 
V.    A copy each (in English and Hindi) of the following papers:— 

 
 (a) Annual Report and Accounts of the Institute for Social and Economic 

Change (ISEC), Bengaluru, for the year 2019-20, together with the 
Auditor's Report on the Accounts. 
 

 (b) Statement by Government accepting the above Report.  
[Placed in Library. See No. LT-3623/17 /2021] 
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I.    Notifications of the Ministry of Commerce and Industry 
II.   Reports and Accounts for various years of various organisations and related papers 
 
    SHRI V. MURALEEDHARAN: Sir, on behalf of my colleague, Shri Som Parkash, I lay 
on the Table:- 
 
      I. (i)  A copy each (in English and Hindi) of the following Notifications of the 
Ministry of Commerce and Industry (Department for Commerce), under sub-section 
(3) of Section 19 of the Foreign Trade (Development and Regulation), Act, 1992:— 
 

(1) S.O. 4338 (E), dated the 2nd December, 2019, regarding  Amendment in 
Policy condition No. 2(iii) to Chapter 95 of ITC (HS), 2017-Schedule-I 
(Import Policy). 

 
(2) S.O. 4449 (E), dated the 12th December, 2019, regarding Amendment in 

Para   2.25 of Foreign Trade Policy, 2015-20. 
 

(3) S.O. 4534 (E), dated the 18th December, 2019, regarding Amendment in 
import policy conditions of gold and silver under Chapter 71 of ITC (HS), 
2017, Schedule-I  (Import Policy). 

 
(4) S.O. 06 (E), dated the 1st January, 2020, regarding Notification of  

ITC (HS), 2017 – Schedule-I (Import Policy). 
 

(5) S.O. 113 (E), dated the 8th January, 2020, regarding Amendment in 
import policy of items under Exim code 1511 90 of Chapter 15 of ITC 
(HS), 2017, Schedule-I (Import Policy). 

 

(6) S.O. 114 (E), dated the 8th January, 2020, regarding Amendment in 
import policy and incorporation of Policy condition under HS code 0801 11 
00 of Chapter 8 of ITC (HS), 2017, Schedule-I (Import Policy). 

 
(7) S.O. 486 (E), dated the 31st January, 2020, regarding Incorporating 

Policy Condition under HSN Code 4810 of Chapter 48 of Schedule  
Policy I (Import Policy), ITC(HS), 2017.  

[Placed in Library. For (1) to (7) See No. LT-2958/17 /2021] 
 
(ii)   A copy each (in English and Hindi) of the following Notifications of the Ministry of 
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Commerce and Industry (Department for Promotion of Industry and Internal Trade), 
under sub-section (2) of Section 28 of the Boilers Act, 1923, along with delay 
statements:— 
 

(1)  G.S.R. 123 (E), dated the 17th February, 2020, publishing the Indian 
Boiler (Amendment) Regulations, 2020. 

(2)    G.S.R. 551 (E), dated the 11th September, 2020, publishing the Indian 
Boiler (Second Amendment) Regulations, 2020.  

[Placed in Library. For (1) and (2) See No. LT- 3198/17/2021] 
 
(iii) A copy (in English and Hindi) of the Ministry of Commerce and Industry 
(Department for Promotion of Industry and Internal Trade) Notification No. G.S.R. 528 
(E), dated the 26th August, 2020, publishing the Geographical Indications of Goods 
(Registration and Protection) (Amendment) Rules, 2020, under sub-section (3) of 
Section 87 of the Geographical Indications of Goods (Registration and Protection)  
Act, 1999.   

[Placed in Library. See No. LT- 3750/17/2021] 
  

(iv)   A copy each (in English and Hindi) of the following Notifications of the Ministry of 
Commerce and Industry (Department for Promotion of Industry and Internal Trade), 
under Section 160 of the Patents Act, 1970:— 
 

(1) G.S.R. 652 (E), dated the 20th October, 2020, publishing the Patents  
(Amendment) Rules, 2020. 

(2)  G.S.R. 689 (E), dated the 4th November, 2020, publishing the Patents  
(2nd Amendment) Rules, 2020.    

[Placed in Library. For (1 ) and (2) see No. LT- 3197/17/2021]  
 

II.   A copy each (in English and Hindi) of the following papers, under sub-
section (1) (b) of Section 394 of the Companies Act, 2013:— 

 
   (i) (a) Annual Report and Accounts of the National Industrial Corridor 

Development Corporation Limited (NICDCL) New Delhi, for the year 
2019-20, together with the Auditor's Report on the Accounts. 

 (b) Statement by Government accepting the above Report.  
[Placed in Library. See No. LT- 3751/17/2021]  
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   (ii) (a) Third Annual Report and Accounts of the India International Convention 

and Exhibition Centre Limited, New Delhi, for the year 2019-20, together 
with the Auditor's Report on the Accounts and the comments of the 
Comptroller and Auditor General thereon. 

 (b) Statement by Government accepting the above Report.  
[Placed in Library. See No. LT- 3196/17/2021] 

 
   (iii) (a) Annual Report and Accounts of the National Industrial Corridor 

Development and Implementation Trust (NICDIT), [formerly, Delhi 
Mumbai Industrial Corridor Project Implementation Trust Fund 
(DMICPITE)] New Delhi, for the year 2018-19, together with the 
Auditor's Report on the Accounts. 

 (b) Statement by Government accepting the above Report.   
[Placed in Library. See No. LT- 3752/17/2021] 

  
   (iv) (a) Annual Report and Accounts of the National Industrial Corridor 

Development and Implementation Trust (NICDIT), [formerly, Delhi 
Mumbai Industrial Corridor Project Implementation Trust Fund 
(DMICPITE)] New Delhi, for the year 2019-20, together with the 
Auditor's Report on the Accounts. 

 (b) Statement by Government accepting the above Report.  
[Placed in Library. See No. LT- 3199/17/2021] 

 
Reports and Accounts (2019-20) of IIFPT, Thanjavur, Tamil Nadu and NIFTEM, 
Haryana and related papers 
 
    SHRI V. MURALEEDHARAN:   Sir, on behalf of my colleague, Shri Rameswar Teli, I 
lay on the Table, a copy each (in English and Hindi) of the following papers:— 
 
   (i) (a) Annual Report and Accounts of the Indian Institute of Food Processing 

Technology (IIFPT), Thanjavur, Tamil Nadu, for the year 2019-20, 
together with the Auditor's Report on the Accounts. 

 (b) Performance Review of the above Institute for the year 2019-20.                 
[Placed in Library. See No. LT- 3120/17/2021] 

 
   (ii) (a) Annual Report and Accounts of the National Institute of Food 

Technology Entrepreneurship and Management (NIFTEM), Haryana, for 
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the year 2019-20, together with the Auditor's Report on the Accounts. 
 (b) Performance Review of the above Institute for the year 2019-20.  

[Placed in Library. See No. LT- 3119/17/2021] 
  

I.    Reports and Accounts (2019-20) of various MSME centres and related papers  
II.   MoU between the Government of India and NSIC 
 
    SHRI V. MURALEEDHARAN: Sir, on behalf of my colleague, Shri Pratap Chandra 
Sarangi, I lay on the Table, a copy each (in English and Hindi) of the following 
papers:— 
   (i) (a) Twentieth Annual Report and Accounts of the Credit Guarantee Fund 

Trust for Micro and Small Enterprises (CGTMSE), Mumbai, for the year 
2019-20, together with the Auditor's Report on the Accounts. 

 (b) Statement by Government accepting the above Report. 
 (c) Statement giving reasons for the delay in laying the papers mentioned at 

(a) above.  
[Placed in Library. See No. LT- 3338/17/2021]  

 
   (ii) (a) Twenty-eighth Annual Report and Accounts of the MSME- Tool Room 

(Central Tool Room and Training Centre), Bhubaneswar, for the year 
2019-20, together with the Auditor's Report on the Accounts. 

 (b) Statement by Government accepting the above Report.  
[Placed in Library. See No. LT- 3327/17/2021] 

 
   (iii) (a) Annual Report and Accounts of the MSME-Tool Room (Tool Room and 

Training Centre), Guwahati, Assam, for the year 2019-20, together with 
the Auditor's Report on the Accounts. 

 (b) Statement by Government accepting the above Report.  
[Placed in Library. See No. LT- 3329/17/2021] 

 
   (iv) (a) Annual Report and Accounts of the MSME Technology Centre (Indo 

German Tool Room), Aurangabad, Maharashtra, for the year 2019-20, 
together with the Auditor's Report on the Accounts. 

 (b) Statement by Government accepting the above Report.  
[Placed in Library. See No. LT- 3326/17/2021] 

 
   (v) (a) Twenty-eighth Annual Report and Accounts of the MSME- Technology 

Centre (Indo German Tool Room), Indore, for the year 2019-20, 
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together with the Auditor's Report on the Accounts. 
 (b) Statement by Government accepting the above Report.  

[Placed in Library. See No. LT- 3336/17/2021] 
 

  (vi) (a) Twenty-eighth Annual Report and Accounts of the MSME- Tool Room 
(Indo German Tool Room), Ahmedabad, for the year 2019-20, together 
with the Auditor's Report on the Accounts. 

 (b) Statement by Government accepting the above Report.  
[Placed in Library. See No. LT- 3331/17/2021] 

 
  (vii) (a) Fiftieth Annual Report and Accounts of the Institute for Design of 

Electrical Measuring Instruments, MSME-Technology Centre Mumbai, 
for the year 2019-20, together with the Auditor's Report on the 
Accounts. 

 (b) Statement by Government accepting the above Report.  
[Placed in Library. See No. LT- 3337/17/2021] 

 
  (viii) (a) Thirty-third Annual Report and Accounts of the MSME-Technology 

Centre (Electronics Service and Training Centre), Ramnagar, 
Uttarakhand, for the year 2019-20, together with the Auditor's Report on 
the Accounts. 

 (b) Statement by Government accepting the above Report.  
[Placed in Library. See No. LT- 3335/17/2021] 

 
   (ix) (a) Annual Report and Accounts of the MSME-Technology Development 

Centre (Process and Product Development Centre), Agra, Uttar 
Pradesh, for the year 2019-20, together with the Auditor's Report on the 
Accounts. 

 (b) Statement by Government accepting the above Report.  
[Placed in Library. See No. LT- 3328/17/2021] 

 
  (x) (a) Annual Report and Accounts of the MSME-Technology Development 

Centre (Fragrance and Flavour Development Centre), Kannauj, Uttar 
Pradesh, for the year 2019-20, together with the Auditor's Report on the 
Accounts. 

 (b) Statement by Government accepting the above Report.  
[Placed in Library. See No. LT- 3332/17/2021] 

 
   (xi) (a) Annual Report and Accounts of the MSME-Technology Development 
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Centre (Centre for the Development of Glass Industry), Firozabad, Uttar 
Pradesh, for the year 2019-20, together with the Auditor's Report on the 
Accounts. 

(b) Statement by Government accepting the above Report.  
[Placed in Library. See No. LT- 3333/17/2021] 

(xii) (a) Annual Report and Accounts of the MSME-Technology Development
Centre (Central Footwear Training Institute), Agra, Uttar Pradesh, for 
the year 2019-20, together with the Auditor's Report on the Accounts. 

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. LT- 3330/17/2021] 

(xiii) (a) Annual Report and Accounts of the MSME-Technology Development
Centre (Central Footwear Training Institute), Chennai, Tamil Nadu, for 
the year 2019-20, together with the Auditor's Report on the Accounts. 

(b) Statement by Government accepting the above Report.
[Placed in Library. See No. LT- 3334/17/2021] 

II. Memorandum of Understanding between the Government of India (Ministry of
Micro, Small and Medium Enterprises) and the National Small Industries
Corporation Limited (NSIC), for the year 2020-21.

[Placed in Library. See No. LT- 3339/17/2021]  

Reports and Accounts of Agrinnovate India Limited, New Delhi and ICAR, New Delhi for 
various years and related papers  

   SHRI V. MURALEEDHARAN: Sir, on behalf of my colleague, Shri Kailash Choudhary, 
I lay on the Table — 

(1) A copy each (in English and Hindi) of the following papers, under sub-section
(1) (b) of Section 394 of the Companies Act, 2013:—

(a) Annual Report and Accounts of the Agrinnovate India Limited, New
Delhi, for the year 2018-19, together with the Auditor's Report on the
Accounts and the comments of the Comptroller and Auditor General of
India thereon.

(b) Review by Government on the working of the above Company.
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(2)  Statement (in English and Hindi) giving reasons for the delay in laying the 
papers mentioned at (1) (a) above.  

[Placed in Library. See No. LT- 3121/17/2021] 
 

III. A copy each (in English and Hindi) of the following papers:— 
 

(i) (a) Annual Accounts of the Indian Council of Agricultural Research (ICAR), 
New Delhi, for the year 2019-20, and the Audit Report thereon. 

 (b) Statement by Government accepting the above Annual Accounts. 
 (c) Statements giving reasons for the delay in laying the papers mentioned 

at (a) above.  
[Placed in Library. See No. LT- 3122/17/2021] 

        
(ii) (a) Annual Report of the Indian Council of Agricultural Research (ICAR), 

New Delhi, for the year 2020-21. 
 (b) Review by Government on the working of the above Council. 
 (c) Statements giving reasons for the delay in laying the papers mentioned 

at (a) above.  
[Placed in Library. See No. LT- 3712/17/2021]  

   
    MR. CHAIRMAN: So, all these colleagues have given you the GPA, the General 
Power of Attorney.   Okay.  It is all because of Covid. 

 
 

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY 
STANDING COMMITTEE ON DEFENCE 

 
    डा. अशोक  बाजपेयी (उǄर Ģदेश):  महोदय, मȅ िवभाग सबंिंधत रक्षा सबंधंी ससंदीय Îथायी 
सिमित के िनÇनिलिखत Ģितवेदनȗ की एक-एक Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता 
हंू:- 
 
(i) 'आम चुनावȗ मȂ रक्षा सेवा कािर्मकȗ ǎारा Ģॉक्सी और डाक मतदान-एक मूÊयाकंन' िवषय के 

सबंधं मȂ तेईसवȂ Ģितवेदन (सोलहवीं लोक सभा) मȂ अंतिर्वÍट समुिƪयȗ/िसफािरशȗ पर 
सरकार ǎारा की गई कारर्वाई के सबंधं मȂ रक्षा सबंधंी ससंदीय Îथायी सिमित का  नौवा ं
Ģितवेदन (सतर्हवीं लोक सभा);  
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(ii) 'सीमा सड़क सगंठन (बीआरओ) और अन्य एजȂिसयȗ के ǎारा अतंरार्Íटर्ीय सीमा के साथ-
साथ सामिरक महत्व के के्षतर्ȗ तक सभी मौसमȗ के िलए पहँुच मागर् सिहत सड़क सपंकर्  का 
Ģावधान - एक मूÊयाकंन' िवषय के सबंधं मȂ पचासवȂ Ģितवेदन (सोलहवीं लोक सभा) मȂ 
अंतिर्वÍट समुिƪयȗ/िसफािरशȗ पर सरकार ǎारा की गई कारर्वाई के सबंधं मȂ रक्षा सबंधंी 
ससंदीय Îथायी सिमित का दसवा ंĢितवेदन (सतर्हवीं लोक सभा) '; 
 

(iii) 'सामान्य रक्षा बजट, सीमा सड़क सगंठन, भारतीय तट रक्षक, सैन्य अिभयंता सेवाए,ं रक्षा 
सपंदा महािनदेशालय, रक्षा के्षतर् के सरकारी उपकर्म, कȅ टीन Îटोर िवभाग, भतूपूवर् सैिनक 
कÊयाण, भतूपूवर् सैिनक अंशदायी ÎवाÎथ्य योजना, रक्षा पȂशन, सैिनक Îकूल (मागं स.ं 18 
और 21)' के सबंधं मȂ 2019-20 के वषर् के िलए रक्षा मंतर्ालय की 'अनुदान मागंȗ' के सबंधं मȂ 
सिमित के पहले  Ģितवदेन (सतर्हवीं लोक सभा) मȂ अंतिर्वÍट समुिƪयȗ/िसफािरशȗ पर 
सरकार ǎारा की गई कारर्वाई के सबंधं मȂ रक्षा सबंधंी ससंदीय Îथायी सिमित का ग्यारहवा ं
Ģितवेदन (सतर्हवीं लोकसभा)’;  
 

(iv) 'थल सेना, नौ सेना, वायु सेना और सयुंƪ Îटाफ (मागं स.ं 19 और 20)' के सबंधं मȂ 2019-
20 के वषर् के िलए रक्षा मंतर्ालय की 'अनुदान मागंȗ' के सबंधं मȂ सिमित के दूसरे Ģितवदेन 
(सतर्हवीं लोक सभा) मȂ अंतिर्वÍट समुिƪयȗ/िसफािरशȗ पर सरकार ǎारा की गई कारर्वाई 
के सबंधं मȂ रक्षा सबंधंी ससंदीय Îथायी सिमित का बारहवा ंĢितवेदन (सतर्हवीं लोकसभा); 
 

(v) 'आयुध फैिक्टर्या,ं रक्षा अनुसधंान और िवकास सगंठन, गुणता आÌवासन महािनदेशालय 
और राÍटर्ीय कैडेट कोर (मागं सखं्या 19 और 20)' के सबंधं मȂ 2019-20 के वषर् के िलए रक्षा 
मंतर्ालय की 'अनुदान मागंȗ' के सबंधं मȂ सिमित के चौथे Ģितवेदन (सतर्हवीं लोक सभा) मȂ 
अंतिर्वÍट समुिƪयȗ/िसफािरशȗ पर सरकार ǎारा की गई कारर्वाई के सबंधं मȂ रक्षा सबंधंी 
ससंदीय Îथायी सिमित का तेरहवा ं Ģितवेदन (सतर्हवीं लोक सभा); 
 

(vi) 'सामान्य रक्षा बजट, सीमा सड़क सगंठन, भारतीय तट रक्षक, सैन्य अिभयंता सेवाए,ं रक्षा 
सपंदा महािनदेशालय, रक्षा के्षतर् के सरकारी उपकर्म, कȅ टीन Îटोर िवभाग, भतूपूवर् सैिनक 
कÊयाण, भतूपूवर् सैिनक अंशदायी ÎवाÎथ्य योजना,रक्षा पȂशन,सैिनक Îकूल (मागं स.ं 
18,19,20 और 21)' के सबंधं मȂ 2020-21 के वषर् के िलए रक्षा मंतर्ालय की 'अनुदान मागंȗ' के 
सबंधं मȂ सिमित के पाचंवȂ  Ģितवेदन (सतर्हवीं लोक सभा) मȂ अंतिर्वÍट समुिƪयȗ/िसफािरशȗ 
पर सरकार ǎारा की गई कारर्वाई के सबंधं मȂ रक्षा सबंधंी ससंदीय Îथायी सिमित का 
चौदहवा ंĢितवेदन(सतर्हवीं लोकसभा); 
 

(vii) 'थल सेना, नौ सेना, वायु सेना और सयुंƪ Îटाफ (मागं स.ं 19 और 20)' के सबंधं मȂ 2020-
21 के वषर् के िलए रक्षा मंतर्ालय की 'अनुदान मागंȗ' के सबंधं मȂ सिमित के छठे Ģितवदेन 
(सतर्हवीं लोक सभा) मȂ अंतिर्वÍट समुिƪयȗ/िसफािरशȗ पर सरकार ǎारा की गई कारर्वाई 
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के सबंधं मȂ रक्षा सबंधंी ससंदीय Îथायी सिमित का पन्दर्हवा ंĢितवेदन(सतर्हवीं लोकसभा); 
और 
 

(viii) 'आयुध फैिक्टर्या,ं रक्षा अनुसधंान और िवकास सगंठन, गुणता आÌवासन महािनदेशालय 
और राÍटर्ीय कैडेट कोर (मागं सखं्या 19 और 20)' के सबंधं मȂ 2020-21 के वषर् के िलए रक्षा 
मंतर्ालय की 'अनुदान मागंȗ' के सबंधं मȂ सिमित  के आठवȂ Ģितवेदन (सतर्हवीं लोक सभा) मȂ 
अंतिर्वÍट समुिƪयȗ/िसफािरशȗ पर सरकार ǎारा की गई कारर्वाई के सबंधं मȂ रक्षा सबंधंी 
ससंदीय Îथायी सिमित का सोलहवा ं Ģितवेदन (सतर्हवीं लोक सभा)। 

 
 

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY 
STANDING COMMITTEE ON RURAL DEVELOPMENT 

 
    SHRI SHAMSHER SINGH DULLO (Punjab):  Sir, I lay on the Table, a copy each (in 
English and Hindi) of the following Reports of the Department-related Parliamentary 
Standing Committee on Rural Development:— 
 
(i) Seventh Report on Action taken by Government on the recommendations 

contained in its First Report (Seventeenth Lok Sabha) on 'Demands for Grants 
(2019-20)' of the Ministry of Rural Development (Department of Rural 
Development); 
 

(ii) Eighth Report on Action taken by Government on the recommendations 
contained in its Second Report (Seventeenth Lok Sabha) on 'Demands for 
Grants (2019-20)' of the Ministry of Panchayati Raj; 
 

(iii) Ninth Report on Action taken by Government on the recommendations contained 
its Third Report (Seventeenth Lok Sabha) on 'Demands for Grants (2019-20)' 
pertaining to Ministry of Rural Development (Department of Land Resources); 
 

(iv) Tenth Report on Action taken by Government on the recommendations 
contained in its Fourth Report (Seventeenth Lok Sabha) on 'Demands for 
Grants' of the Ministry of Rural Development (Department of Rural Development) 
for the year 2020-2021; 
 

(v) Eleventh Report on Action taken by Government on the recommendations 
contained in its Fifth Report (Seventeenth Lok Sabha) on 'Demands for Grants of 
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the Ministry of Rural Development (Department of Land Resources) for the year 
2020-2021; and 
 

(vi) Twelfth Report on Action taken by Government on the recommendations 
contained in its Sixth Report (Seventeenth Lok Sabha) on 'Demands for Grants' 
of the Ministry of Panchayati Raj for the year 2020-2021. 

 
 

 
REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING 

COMMITTEE ON SOCIAL JUSTICE AND EMPOWERMENT 
 
    Ǜी रामकुमार वमार् (राजÎथान): महोदय, मȅ िवभाग सबंिंधत सामािजक न्याय और अिधकािरता 
सबंधंी ससंदीय Îथायी सिमित के िनÇनिलिखत Ģितवेदनȗ की एक-एक Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) 
सभा पटल पर रखता हंू:- 
 
(i)  सामािजक न्याय और अिधकािरता मंतर्ालय (सामािजक न्याय और अिधकािरता िवभाग) की 

'अनुदान मागंȗ (2020-21)' के सबंधं मȂ सिमित के छठे Ģितवेदन मȂ अंतिर्वÍट 
समुिƪयȗ/िसफािरशȗ पर सरकार ǎारा की गई कारर्वाई के सबंधं मȂ पदंर्हवा ंĢितवेदन;  

 
(ii)  सामािजक न्याय और अिधकािरता मंतर्ालय (िदËयागंजन सशिƪकरण िवभाग) की 'अनुदान 

मागंȗ (2020-21)' के सबंधं मȂ सिमित के सातवȂ Ģितवेदन मȂ अंतिर्वÍट समुिƪयȗ/िसफािरशȗ 
पर सरकार ǎारा की गई कारर्वाई के सबंधं मȂ सोलहवा ंĢितवेदन;  

 
(iii)  अÊपसखं्यक कायर् मंतर्ालय की 'अनुदान मागंȗ (2020-21)' के सबंधं मȂ सिमित के आठवȂ 

Ģितवेदन मȂ अंतिर्वÍट समुिƪयȗ/िसफािरशȗ पर सरकार ǎारा की गई कारर्वाई के सबंधं मȂ 
सतर्हवा ंĢितवेदन; और  

 
(iv)  जनजातीय कायर् मंतर्ालय की 'अनुदान मागंȗ (2020-21)' के सबंधं मȂ सिमित के नौवȂ 

Ģितवेदन मȂ अंतिर्वÍट समुिƪयȗ/िसफािरशȗ पर सरकार ǎारा की गई कारर्वाई के सबंधं मȂ 
अठारहवा ंĢितवेदन।  

 
 

REPORT OF THE COMMITTEE ON EMPOWERMENT OF WOMEN 
 
    SHRIMATI JHARNA DAS BAIDYA (Tripura):  Sir, I lay on the Table, a copy (in 
English and Hindi) of the Fourth Report (Seventeenth Lok Sabha) of the Committee on 

30 [RAJYA SABHA]



 

Empowerment of Women on the Action Taken on the Recommendations/Observations 
contained in the Eleventh Report (Sixteenth Lok Sabha) on the subject ‘Women’s 
Healthcare: Policy Options’. 

 
 

STATEMENTS BY MINISTERS 
 
Status of implementation of recommendations contained in the One Hundred and Tenth 

and One Hundred and Twenty-First Reports of the Department-related Parliamentary 
Standing Committee on Health and Family Welfare 

 
    THE MINISTER OF HEALTH AND FAMILY WELFARE; THE MINISTER OF SCIENCE 
AND TECHNOLOGY; AND THE MINISTER OF EARTH SCIENCES (DR. HARSH 
VARDHAN):  Sir, I lay a statement regarding Status of implementation of 
recommendations contained in the One Hundred and Tenth and One Hundred and 
Twenty-first Reports of the Department-related Parliamentary Standing Committee on 
Health and Family Welfare on the functioning of Food Safety and Standards Authority of 
India (FSSAI). 
 
Status of implementation of recommendations contained in the Third and Fifth Reports 
of the Department-related Parliamentary Standing Committee on Rural Development 

 
    गर्ामीण िवकास मंतर्ालय मȂ राज्य मंतर्ी (साध्वी िनरंजन ज्योित) : महोदय, मȅ िनÇनिलिखत के 
सबंधं मȂ वƪËय सभा पटल पर रखती हँू  : -  
 
(i) भिूम ससंाधन िवभाग, गर्ामीण िवकास मंतर्ालय से सबंिंधत अनुदान मागंȗ (2019-20) के 

सबंधं मȂ िवभाग सबंिंधत गर्ामीण िवकास सबंधंी ससंदीय Îथायी सिमित के तीसरे Ģितवेदन मȂ 
अंतिर्वÍट िसफािरशȗ के कायार्न्वयन की िÎथित; 
 

(ii) भिूम ससंाधन िवभाग, गर्ामीण िवकास मंतर्ालय से सबंिंधत अनुदान मागंȗ (2020-21) के 
िलए िवभाग सबंिंधत गर्ामीण िवकास सबंधंी ससंदीय Îथायी सिमित के पाचंवȂ Ģितवेदन मȂ 
अंतिर्वÍट िसफािरशȗ के कायार्न्वयन की िÎथित। 
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MOTION FOR ELECTION TO THE COMMITTEE ON WELFARE OF OTHER 
BACKWARD CLASSES 

 
    THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE 
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V. 
MURALEEDHARAN):   Sir, I move the following Motion: 
 

"That this House resolves that the Rajya Sabha do join the Committee of both 
the Houses on Welfare of Other Backward Classes (OBCs) for the term of one year 
beginning from the date of the first sitting of the Committee, and proceed to elect, in 
accordance with the system of proportional representation by means of the single 
transferable vote, ten Members from amongst the Members of the House to serve on 
the said Committee.” 
 

The question was put and the motion was adopted. 

 
 
MOTION FOR ELECTION TO THE ALL INDIA INSTITUTE OF MEDICAL SCIENCES, 

AWANTIPORA (JAMMU AND KASHMIR) 
 

    THE MINISTER OF HEALTH AND FAMILY WELFARE; THE MINISTER OF SCIENCE 
AND TECHNOLOGY; AND THE MINISTER OF EARTH SCIENCES (DR. HARSH 
VARDHAN:  Sir, I move the following Motion: 
 

"That in pursuance of clause (g) of Section 4 of the AIIMS Act, 1956 read with 
Section 6 of the AIIMS (Amendment) Act, 2012, this House do proceed to elect, in 
such manner as the Chairman may direct, one Member from amongst the Members of 
the House to be a member of the All India Institute of Medical Sciences (AIIMS), 
Awantipora, subject to the provisions of the Act.”  
 

The question was put and the motion was adopted. 
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MOTION FOR ELECTION TO THE ALL INDIA INSTITUTE OF MEDICAL SCIENCES, 
MADURAI (TAMIL NADU) 

 
    THE MINISTER OF HEALTH AND FAMILY WELFARE; THE MINISTER OF SCIENCE 
AND TECHNOLOGY; AND THE MINISTER OF EARTH SCIENCES (DR. HARSH 
VARDHAN): Sir, I move the following Motion: 
 

"That in pursuance of clause (g) of Section 4 of the AIIMS Act, 1956 read with 
Section 6 of the AIIMS (Amendment) Act, 2012, this House do proceed to elect, in 
such manner as the Chairman may direct, one Member from amongst the Members of 
the House to be a member of the All India Institute of Medical Sciences (AIIMS), 
Madurai, subject to the provisions of the Act.” 
 

The question was put and the motion was adopted. 

 
 
MOTION FOR ELECTION TO THE ALL INDIA INSTITUTE OF MEDICAL SCIENCES, 

JODHPUR (RAJASTHAN) 
 
    THE MINISTER OF HEALTH AND FAMILY WELFARE; THE MINISTER OF SCIENCE 
AND TECHNOLOGY; AND THE MINISTER OF EARTH SCIENCES (DR. HARSH 
VARDHAN): Sir, I move the following Motion: 
 

"That in pursuance of clause (g) of Section 4 of the AIIMS Act, 1956 read with 
Section 6 of the AIIMS (Amendment) Act, 2012, this House do proceed to elect, in 
such manner as the Chairman may direct, one Member from amongst the Members of 
the House to be a member of the All India Institute of Medical Sciences (AIIMS), 
Jodhpur, in the vacancy caused due to the retirement of Shri Narayan Lal Panchariya 
from the membership of Rajya Sabha on 9th  April, 2020.” 
 

The question was put and the motion was adopted. 
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SUPPLEMENTARY DEMANDS FOR GRANTS, 2020-21 

 
    MR. CHAIRMAN:  The Secretariat may revisit all this procedure and make it very 
simple.  टाइम इसी मȂ जा रहा है।  इलेक्शन बाद मȂ है।   
 
    THE MINISTER OF STATE IN THE MINISTRY OF FINANCE; AND THE MINISTER OF 
STATE IN THE MINISTRY OF CORPORATE AFFAIRS (SHRI ANURAG SINGH 
THAKUR):  Sir, I lay on the Table, a statement (in English and Hindi) showing the 
Supplementary Demands for Grants, 2020-21. 

 
 

MATTERS RAISED WITH PERMISSION 
 

Need to Declare Deur Kothar, Rewa, Madhya Pradesh as National Archaeological 
tourist place 

 
    Ǜी राजमिण पटेल (मध्य Ģदेश):  माननीय सभापित महोदय, मेरा िवषय पुराताित्वक देउर 
कोठार को पयर्टक Îथल के रूप मȂ िवकिसत िकए जाने के बाबत है।   देउर कोठार रीवा मȂ Ģिसǉ 
बौǉकालीन Îतूप है।  यह िंवध्य के्षतर् का महत्वपूणर् बौǉ Îतूप है।  यहा ंछोटे बड़े Îतूपȗ की सखं्या 49 
है।  यहा ंपर 5 हजार वषर् पूवर् के शैल िचतर् एवं गुफाएं हȅ।  लगभग 2 हजार वषर् पूवर् सĦाट अशोक 
ǎारा Îतूप बनवाए गए थे। 
 यहा ंबौǉ िभक्ष ुआध्याित्मक Îथल बनाकर िशक्षा-दीक्षा एवं साधना करते थे।  वहा ंपर ĤाǨी 
लेख, अिभलेख, िशलापƺ, ÎतÇभ और तोरणǎार के अवशेष आज भी मौजूद हȅ।  यहा ंकी शैल 
गुफाएं आज भी आकषर्ण का केन्दर् हȅ।  यह सुरÇय घािटयȗ के बीच मȂ है।  इसे 1988 मȂ भारत सरकार 
ǎारा राÍटर्ीय महत्व के रूप मȂ घोिषत िकया गया था।  यहा ंहर वषर् बौǉ महोत्सव का मेला भी लगता 
है। 
 माननीय सभापित महोदय, मȅ माननीय मंतर्ी जी से आगर्ह करना चाहता हंू िक  
देउर कोठार, रीवा को राÍटर्ीय पुराताित्वक पयर्टक Îथल के रूप मȂ घोिषत िकया जाए तथा Îथल 
के िवकास हेतु रािश Îवीकृत करने की कृपा करȂ। 
 
    Ǜी िवशÇभर Ģसाद िनषाद (उǄर Ģदेश):  महोदय, मȅ माननीय सदÎय ǎारा उठाए गए िवषय से 
Îवयं को सÇबǉ करता हंू। 
 
    चौधरी सुखराम िंसह यादव (उǄर Ģदेश): महोदय, मȅ भी माननीय सदÎय ǎारा उठाए गए 
िवषय से Îवयं को सÇबǉ करता हंू। 
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    SHRI MALLIKARJUN KHARGE (Karnataka):  Sir, I also associate myself with the 
mention made by the hon. Member. 
 
    SHRI SUBHASH CHANDRA SINGH (Odisha):  Sir, I also associate myself with the 
mention made by the hon. Member. 
 
    DR. SASMIT PATRA (Odisha):  Sir, I also associate myself with the mention made 
by the hon. Member. 
 
    DR. AMAR PATNAIK (Odisha):  Sir, I also associate myself with the mention made 
by the hon. Member. 
 
    Ǜी सभापित:  Ǜी बी. िंलग्याह यादव।  व ेतेलुगू मȂ बोलना चाहते हȅ। 
 

Need to establish industrial corridors in Telangana 
 

    SHRI B. LINGAIAH YADAV (Telangana):  "Hon’ble Chairman Sir, I thank you for 
giving me the opportunity to speak. I demand the establishment of an Industrial 
Corridor in Telangana. After the implementation of Andhra Pradesh Reorganization Act, 
many issues are kept pending at the end of Centre towards the State of Telangana. Sir, 
one of the important assurances was that of Dry Port. Establishment of Dry Port in 
Telangana is still pending. Hyderabad Nagpur Industrial Corridor (HNIC) is still pending 
and the State Government has already sanctioned 3,500 acres of land near 
Zaheerabad. In the same way, Hyderabad Warrangal (HWIC) Industrial Corridor is also 
pending. 10,500 acres of land has been already sanctioned for the same. In the District 
of Nalgonda, industrial park was established at Dandu Malkapur.  

Sir, we have also applied for Hyderabad Bengaluru Industrial Corridor (HBIC) 
through National Industrial Corridor Development and Implementation Trust (NICDIT) 
but we have not received the permission yet. It was proposed that electricity should be 
taken from third party. As electricity is generated from Telangana itself, we requested 
that electricity shall be supplied by the State Government.  

Sir, after the formation of Telangana, under the Chief Ministership of Shri K. 
Chandrashekar Rao, Telangana stood as a role model to the remaining States in the 
country in all fields.  

                   
 English translation of the original speech delivered in Telugu. 
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Under the leadership of Shri K. Chandrashekar Rao garu, many development 
programmes and welfare schemes were implemented in the State. Even though 
Telangana is a newly formed State, it is leading other States in matters of development. 
" 
    MR. CHAIRMAN: *"What is your demand?" 
 
    SHRI B. LINGAIAH YADAV:  *"After the introduction of TS-iPASS in Telangana by 
Shri Kalvakuntla Taraka Rama Rao, Minister of Industries, there was an influx of 14,857 
new industries to the State."  
 
    MR. CHAIRMAN:  "If you say that you have received all these, then they will ask, 
what is the need for new industries? Please confine to the issue." He is saying, 'We 
got this, we got that and all.'  I am telling him, 'Don't tell all this to the people.  They will 
say why then there is need for this.' Please repeat what your demand or your 
suggestion is. 
 
    SHRI B. LINGAIAH YADAV:  *"World famous, Amazon Web Services has agreed to 
invest Rs. 20,000 crores in the State. Sir, you are also aware that Miryalaguda is Asia's 
largest rice milling centre and has many Cement factories. We request for sanction of 
Special Economic Zone (SEZ) there. " 
 
    MR. CHAIRMAN:  Right, time over.   

 
    DR. BANDA PRAKASH (Telangana):  Sir, I associate myself with the issue raised by 
the hon. Member. 

 
    SHRI TIRUCHI SIVA (Tamil Nadu):  Sir, I too associate myself with the issue raised 
by the hon. Member. 
 
    DR. SASMIT PATRA:  Sir, I too associate myself with the issue raised by the hon. 
Member. 
 
    SHRI SUBHASH CHANDRA SINGH:  Sir, I too associate myself with the issue raised 
by the hon. Member. 

 
                   
 English translation of the original speech delivered in Telugu. 
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    MR. CHAIRMAN:  Shri Tiruchi Siva from Tamil Nadu is associating.  Now, Shri 
Maharaja Sanajaoba Leishemba. 

 
Inclusion of Manipuri Language in Manipuri script on Indian currency notes 

   
    SHRI MAHARAJA SANAJAOBA LEISHEMBA (Manipur):  Hon. Chairman, Sir, 
Manipuri language means Meeteilon was included in the Eighth Schedule of the Indian 
Constitution on 20th August, 1992 alongwith other languages like Konkani and Nepali. 
Accordingly, Konkani and Nepali were already included in Indian currency notes.  Now, 
Manipuri is being taught upto M.A. first semester in the Manipuri script, Meetei Mayek.   

I, therefore, request the Government through this august House to include 
Manipuri language in Manipuri script in Indian currency note which is the wish and a 
long cherished dream of our Manipuri people and hon. Chief Minister of Manipur, Shri 
N. Biren Singh.  Thank you, Sir.   

 
    DR. AMAR PATNAIK:  Sir, I associate myself with the issue raised by the hon. 
Member. 
 
    DR. SASMIT PATRA:  Sir, I too associate myself with the issue raised by the hon. 
Member. 
 
    SHRI SUJEET KUMAR (Odisha):  Sir, I too associate myself with the issue raised by 
the hon. Member. 
 
    SHRI SUBHASH CHANDRA SINGH:  Sir, I too associate myself with the issue raised 
by the hon. Member. 
 

Reduction in scholarship amount being given to students belonging to the Scheduled 
Castes 

 
    Ǜी अशोक िसǉाथर् (उǄर Ģदेश): सभापित महोदय, िकसी भी समाज और राÍटर् का िनमार्ण 
बगैर िशक्षा के अधूरा है। इसी के सबंधं मȂ मȅ सदन का ध्यान बहुत ही ज्वलतं मुǈे पर िदलाना चाहता 
हंू िक पूरे देश मȂ अनुसूिचत जाित के छातर्/छातर्ाओं को दसमोǄर कक्षा मȂ िमलने वाली छातर्वृिǄ के 
िलए केन्दर् सरकार और राज्य सरकार का आनुपाितक सबंधं 60:40 का रहा है, लेिकन इस दिलत 
िवरोधी सरकार ने वषर् 2017-2018 से यह आनुपाितक सबंधं 60:40 के Îथान पर 10:90 कर िदया है 
अथार्त 10 Ģितशत केन्दर् सरकार और 90 Ģितशत राज्य सरकारȗ पर िजÇमेदारी डालकर दिलत 
समाज के लोगȗ को िशक्षा से वंिचत करने का मन बना िलया है।  हालत यह हो गई है िक राज्य 
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सरकारȂ जो पहले से ही आिर्थक सकंट से गुज़र रही हȅ, वे यह 90 Ģितशत धन देने की जगह योजना 
को बदं करना ही उिचत समझती हȅ। मान्यवर, बीजेपी सरकार दिलतȗ के ऊपर                     
न केवल ... 
 
    Ǜी सभापित: नहीं-नहीं, आप क्या चाहते हȅ?  बीजेपी सरकार, कागेंर्स सरकार - सरकार 
सरकार होती है। 
 
    Ǜी अशोक िसǉाथर् : सर, िपछले एक साल से यह मामला केिबनेट मȂ िवचाराधीन है, लेिकन 
Ģधान मंतर्ी जी को अभी समय नहीं िमला है। ऐसी िÎथित मȂ 14 राज्यȗ के 60 लाख दिलत बच्चे 
छातर्वृिǄ न िमलने के कारण 10वीं कक्षा के बाद अथार्त 11वीं और 12वीं कक्षा की पढ़ाई अधर मȂ ही 
छोड़ दȂगे। 
 अत: मȅ आपके माध्यम से सरकार से आगर्ह करना चाहंूगा िक केन्दर् सरकार अगर दिलतȗ 
की वाÎतिवक िहतैषी है, तो िजस Ģकार दसमोǄर कक्षा मȂ पढ़ने वाले अÊपसखं्यक लोगȗ के बच्चȗ 
के िलए 100 Ģितशत  और अनुसूिचत जनजाित के छातर्ȗ के िलए 75:25 आनुपाितक अंश केन्दर् 
सरकार और राज्य सरकारȗ का है, उसी Ģकार से अनुसूिचत जाित के 60 लाख छातर्ȗ के िलए भी 
100 Ģितशत केन्दर्ीय Îकॉलरिशप देकर इन पढ़ने वाले बच्चȗ के भिवÍय को सवंारȂ, सुधारȂ और 
उनकी िशक्षा को सतत जारी रखȂ, धन्यवाद।   
                
    Ǜी सभापित: आपने इतना अच्छा िवषय िलया, आपको उस िवषय के ऊपर ध्यान देना था। िफर 
इधर-उधर गया, तो मामला गया। वैसे आपका िवषय महत्वपूणर् है। माननीय मंतर्ी जी। 
  
    Ǜी िवशÇभर Ģसाद िनषाद: महोदय, मȅ माननीय सदÎय ǎारा उठाए गए िवषय से Îवयं को 
सÇबǉ करता हंू।  
 
    DR. AMAR PATNAIK:  Sir, I associate myself with the issue raised by the hon. 
Member. 
 
    DR. SASMIT PATRA:  Sir, I too associate myself with the issue raised by the hon. 
Member. 
 
    SHRI SUBHASH CHANDRA SINGH:  Sir, I too associate myself with the issue raised 
by the hon. Member. 
 
    SHRI M. SHANMUGAM (Tamil Nadu):  Sir, I too associate myself with the issue 
raised by the hon. Member. 
 

38 [RAJYA SABHA]



 

    SHRI N.R. ELANGO (Tamil Nadu):  Sir, I too associate myself with the issue raised 
by the hon. Member. 
 
    SHRIMATI PRIYANKA CHATURVEDI (Maharashtra):  Sir, I too associate myself with 
the issue raised by the hon. Member. 
 
    DR. FAUZIA KHAN (Maharashtra):  Sir, I too associate myself with the issue raised 
by the hon. Member.    
                                                      
    सामािजक न्याय और अिधकािरता मंतर्ी (Ǜी थावरचन्द गहलोत): सभापित महोदय, पोÎट-
मिैटर्क छातर्वृिǄ का एक फामूर्ला 40 साल से अिधक समय से चल रहा था। उस फामूर्ले का आधार 
यह था िक पचंवषीर्य योजना के पाचं सालȗ मȂ सबसे अिधक िजस राज्य ने उस साल मȂ पैसा िदया है, 
वह committed liability बन जाती थी और िफर उतना पैसा राज्य सरकार को देना पड़ता था और 
बाकी जो पैसा बचता था, उसे केन्दर् सरकार देती थी। इसका दुÍपिरणाम यह िनकला िक कई राज्य 
- मȅ यह कहंू िक आधे से अिधक राज्यȗ को उस फामूर्ले के िहसाब से एक पैसा भी केन्दर् से नहीं जाता 
था। हमने इस फामूर्ले को बदलकर के 60:40 का रेÌयो कर िदया, अथार्त 60 परसȂट पैसा केन्दर् 
सरकार देगी और 40 परसȂट पैसा राज्य सरकार देगी। इस कारण से अब कोई भी राज्य ऐसा नहीं 
होगा, जहा ंपर केन्दर् से छातर्वृिǄ नहीं िमलेगी।  हर राज्य को केन्दर् से 60 परसȂट पैसा िमलेगा, 
िजतना िपछले साल उन्हȗने खचर् िकया है, हम उसका 60 परसȂट पैसा दȂगे। िनिÌचत रूप से अब 
सभी राज्यȗ को छातर्वृिǄ िमलेगी।  
 
    Ǜी सभापित: धन्यवाद मंतर्ी जी।  
  
    Ǜी अशोक िसǉाथर् : लेिकन सभापित महोदय ..(Ëयवधान).. 
 
    MR. CHAIRMAN: No, no, please. ….(Interruptions)… This is Zero Hour. If necessary, 
you can call Shri Ashok Siddharth and उनको समझाइए। कोई िवषय है तो जाकर आपस मȂ 
िमलने मȂ क्या ĢॉÅलम है? ..(Ëयवधान).. Ǜी मुजीबुÊला खान, आप बोिलए। ..(Ëयवधान).. 
 

Poor Condition/maintenance of toilets constructed under the Swachh Bharat Mission 
 
    Ǜी मुजीबुƥा खान (ओिडशा): माननीय सभापित महोदय, कȂ दर् सरकार के अच्छे Ģोगर्ाÇस मȂ 
"Îवच्छ भारत िमशन" भी एक बहुत अच्छा Ģोगर्ाम है। मान्यवर Ģधान मंतर्ी जी ने इसको खास कर 
के बहुत सीिरयसली िलया है। मȅ एक बात कहना चाहता हंू िक काग़ज़ और क़लम मȂ जो दजर् है िक 
"Îवच्छ भारत िमशन" Ģोगर्ाम मȂ िकतने करोड़ टॉयलेट्स बने हȅ, क्या वे सचमुच मȂ बने हȅ या िसफर्  
काग़ज़ पर बने हȅ?  
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सभापित जी, यह मेरी पहली बात थी। मȅ दूसरी बात यह पूछना चाहता हंू िक "Îवच्छ भारत 
िमशन" Ģोगर्ाम को लेकर कȂ दर् सरकार के पास कौन-कौन से राज्य से complaints आई हȅ,  कुछ 
negativity ĢाÃत हुई है या नहीं हुई है?  हमारे राज्य ओिडशा मȂ मेरे मुख्य मंतर्ी मान्यवर Ǜी नवीन 
पटनायक को जब "Îवच्छ भारत िमशन" Ģोगर्ाम मȂ थोड़ी-सी गड़बड़ी पता चली - खास कर मेरे 
िडिÎटर्क्ट नबरंगपुर िडिÎटर्क्ट मȂ, झरी गावँ नाम की एक पचंायत सिमित है, एक Åलॉक है, जहा ँपर 
"Îवच्छ भारत िमशन" के नाम पर खाली घर बनाए थे और फोटो िदखाकर पैसा खा गए थे। हमारे 
माननीय मुख्य मंतर्ी जी ने यह पता चलने के साथ ही इस पर कारर्वाई की और..(Ëयवधान).. 

 
    Ǜी सभापित : आप िवषय बताइए। ..(Ëयवधान).. 
 
    Ǜी मुजीबुƥा खान : उन्हȗने उस लोकल बीडीओ को सÎपȂड िकया। मȅ कȂ दर् सरकार से आगर्ह 
करना चाहता हंू िक अन्य राज्यȗ मȂ भी ऐसा होता होगा, इसिलए आप उस पर ध्यान दीिजए और एक 
Îक्वॉड बनाइए, जो कȂ दर् की तरफ से हर राज्य मȂ जाए और देखे िक वहा ँसचमुच मȂ टॉयलेट है या 
नहीं है? सभापित जी, आपने मुझे यहा ँपर अपनी बात रखने का अवसर िदया है, इसके िलए आपका 
बहुत-बहुत धन्यवाद।  
 
    Ǜी िवशÇभर Ģसाद िनषाद: महोदय, मȅ Îवयं को इस िवषय के साथ सबंǉ करता हंू।  
 
    डा. फौिजया खान: महोदय, मȅ भी Îवयं को इस िवषय के साथ सबंǉ करती हंू।  
 
    SHRI SUBHASH CHANDRA SINGH:  Sir, I also associate myself with the issue raised 
by the hon. Member. 
 
    DR. SASMIT PATRA: Sir, I also associate myself with the issue raised by the hon. 
Member. 
 
    DR. AMAR PATNAIK:  Sir, I also associate myself with the issue raised by the hon. 
Member. 
 
    SHRI SUJEET KUMAR:  Sir, I also associate myself with the issue raised by the hon. 
Member. 
 
    MR. CHAIRMAN: Okay Muzibullaji. Next is Shri Kanakamedala Ravindra Kumar to 
speak in Telugu. 
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Proposal to Shift headquarters of the Krishna River Management Board from 
Vijayawada to Visakhapatnam 

 
    SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): "Hon’ble Chairman 
Sir, I thank you for permitting me to raise issues relating to Krishna River Management 
Board during Zero Hour. Vijayawada city is on the banks of River Krishna and has Rail, 
Road and Air connectivity. Several officials have accepted earlier for establishment of 
Krishna River Management Board in Vijayawada. Later, it was resolved that the 
Headquarter of Krishna River Management Board will be shifted to Vijayawada in the 
State of Andhra Pradesh as per Section 85 (2) of the Andhra Pradesh Reorganization 
Act. Andhra Pradesh Government accepted the shifting of Krishna River Management 
Board to Vijayawada after discussions held on 11.11.2019, 04.08.2020 and 26.02.2020, 
and also as per minutes of Board meeting held on 09.01.2020. The State Government 
also issued orders regarding the same on 06.10.2020.  

Krishna River Water Disputes Tribunal Awards I and II have come into force. 
Krishna River Water Disputes Tribunal Awards III is in the proceedings stage. At this 
juncture, on 25.12.2020 the present Andhra Pradesh Government decided to shift the 
Krishna River Management Board from Vijayawada to Visakhapatnam and wrote a letter 
in this matter. People of Andhra Pradesh raised their objection to this decision taken by 
the Government of Andhra Pradesh. The Government of Telangana in a letter dated 
15.01.2021 has raised its objection for shifting the Krishna River Management Board 
headquarter to Visakhapatnam.  

Sir, through you, I request the Ministry of Jal Shakti to look into the matter and 
ensure that the headquarter of Krishna River Management Board be located in the 
Krishna Basin Area that is Vijayawada. "  
 
    MR. CHAIRMAN: It is okay.  It is not related to this.   No, no, please, conclude.  
 
    SHRI SUBHASH CHANDRA SINGH:  Sir, I associate myself with the issue raised by 
the hon. Member. 
 
    DR. SASMIT PATRA: Sir, I also associate myself with the issue raised by the hon. 
Member. 
 

                   
 English translation of the original speech delivered in Telugu. 
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    MR. CHAIRMAN: The Krishna River Management Board to be kept in Vijayawada 
and not to shift to Visakhapatnam, that is your point.  That is all.  You are quoting all 
the Government Orders. Next is Shri Bikash Ranjan.   
 

Alleged violation of basic human rights of persons with disabilities 
 
    SHRI BIKASH RANJAN (West Bengal): Sir, this matter relates to the Right of 
Persons with Disabilities Act,2016.  This Act was enacted pursuant to a commitment to 
the international covenant. Now, there are nine institutes.  The Government is 
proposing to reduce them to four clusters. If that is done, ultimately, the benefit which 
was sought to be given to these disabled persons would really be frustrated.  
              
Therefore, I would be appealing to the Government not to consider the question of 
reducing the institutes, and, on the contrary, to spread it, decentralise it, so that the 
benefits are really given and reach to these poor disabled persons for their skill 
development, education and health. This is my appeal to the Government.         
    
    DR. SASMIT PATRA: Sir, I associate myself with the matter raised by the hon. 
Member.  
 
    SHRI SUBHASH CHANDRA SINGH: Sir, I also associate myself with the matter 
raised by the hon. Member.  
 
    DR. FAUZIA KHAN: Sir, I also associate myself with the matter raised by the hon. 
Member.  
 
    SHRI SUJEET KUMAR: Sir, I also associate myself with the matter raised by the hon. 
Member.  
 
    DR. AMAR PATNAIK: Sir, I also associate myself with the matter raised by the hon. 
Member.  
 
    Ǜी िवशÇभर Ģसाद िनषाद: महोदय, मȅ भी Îवयं को माननीय सदÎय ǎारा उठाए गए  िवषय के 
साथ सÇबǉ करता हँू। 
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    MR. CHAIRMAN: Thank you, Bikash Ranjanji.  I hope the Minister will take note of it. 
जो centres for disabled persons हȅ, वे 9 हȅ, आप उनको 4 करने के िलए सोच रहे हȅ, वे ऐसा 
बता रहे हȅ।  आप इसे देख लीिजएगा।  Ǜी एम.वी. ǛेयÇस कुमार। 
 

Traffic problems and delayed development works at Kozhikode Airport 
 
    SHRI M.V. SHREYAMS KUMAR (Kerala): Sir, I would like to bring the attention of 
the Government regarding the neglect of Kozhikode airport by the authorities.  They 
need to utilize its full capacity by increasing the traffic and expediting the development 
works planned there.  Kozhikode airport had been one of the highest earning airports 
with revenue of about Rs.160 crores per year.  Now, it is just above Rs.70 crores.  Hajj 
Embarkation Point has been shifted to Cochin which is affecting about 15,000 Hajj 
pilgrims from Malabar.  The international flights have been decreased to half.  It 
happened after the crash of Air India on 7th August, 2020.  Authorities are waiting for 
the release of the report of the Inquiry Committee constituted by the DGCA, to restart 
the operation of wide bodied aircrafts. 

The preliminary report was supposed to be submitted within one month.  But 
even after six months, it has not been submitted. Moreover, they ask for an extension 
of two more months. Most of the Gulf workers from Malabar who are foreign exchange 
earners for the country, are dependent on Kozhikode airport for many years. 

Many development works including extension of runway, new parking area, 
apron and approach roads, etc., have been pending.  

I request that the inquiry of the air crash be expedited and the report be 
released, and the wide bodied aircrafts may be allowed so that big airlines start 
operation in Kozhikode.  

 
        DR. SASMIT PATRA: Sir, I associate myself with the matter raised by the hon. 
Member.  
 
         SHRI SUBHASH CHANDRA SINGH: Sir, I also associate myself with the matter 
raised by the hon. Member.  
 
         DR. FAUZIA KHAN: Sir, I also associate myself with the matter raised by the hon. 
Member.  
 
       SHRI BINOY VISWAM (Kerala): Sir, I also associate myself with the matter raised 
by the hon. Member.  
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       SHRI ELAMARAM KAREEM (Kerala): Sir, I also associate myself with the matter 
raised by the hon. Member.  
 
      DR. AMAR PATNAIK: Sir, I also associate myself with the matter raised by the hon. 
Member.  
 

Alleged fudging and manipulation of COVID testing data in Bihar 
 
    Ģो. मनोज कुमार झा (िबहार): सभापित महोदय, आपका बहुत-बहुत धन्यवाद िक आपने एक 
गÇभीर िचन्ता के िवषय पर मुझे अपनी बात रखने का मौका िदया।  महोदय, दो िदनȗ से एक Ģमुख 
अंगेर्जी दैिनक मȂ िबहार मȂ Covid testing के fudging और manipulation की, आँकड़ȗ के साथ 
िखलवाड़ की कहािनया ँआ रही हȅ।  कमाल हो रहा है िक 7 िदन मȂ ही Ģितिदन का जो 10 हजार का 
आँकड़ा था, वह सातवȂ िदन एक लाख हो जाता है और उसके 14 िदन के बाद वह दो लाख पार कर 
जाता है।  अब जब सारी चीजȂ सामने आ रही हȅ, िजन पर पहले भी शंका Ëयƪ की जा रही थी, उनमȂ 
से एक यह है िक कई तो blank columns हȅ।  आप contact tracing नहीं कर सकते हȅ, क्यȗिक 10 
शून्य वाला भी एक मोबाइल नÇबर है, साथ ही नाम और मोबाइल नÇबर का कहीं match नहीं है।   

सभापित महोदय, मȅ आपके और सदन के माध्यम से यह मागँ करता हँू िक न िसफर्  इसकी 
एक उच्चÎतरीय जाचँ हो, बिÊक त्विरत हो, चूिँक उस सदन मȂ माननीय ÎवाÎथ्य मंतर्ी भी बठेै हुए 
हȅ।  मȅ आपके समक्ष एक और िवषय रखना चाहता हँू िक आगे से हर जाचँ मȂ कम से कम आधार 
काडर्, पैन काडर् या उस तरह के valid documents हȗ, तािक ÎवाÎथ्य के साथ यह िखलवाड़ न हो 
सके, यही मेरा submission है। 
 
    Ǜी िवशÇभर Ģसाद िनषाद: महोदय, मȅ Îवयं को माननीय सदÎय ǎारा उठाए गए  िवषय के साथ 
सÇबǉ करता हँू। 
 
    DR. SASMIT PATRA: Sir, I also associate myself with the matter raised by the hon. 
Member.  
 
    DR. FAUZIA KHAN: Sir, I also associate myself with the matter raised by the hon. 
Member.  
 
    DR. AMAR PATNAIK: Sir, I also associate myself with the matter raised by the hon. 
Member.  
 
    SHRIMATI PRIYANKA CHATURVEDI: Sir, I also associate myself with the matter 
raised by the hon. Member.  
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    Ǜी सभापित : धन्यवाद।  हषर् वधर्न जी, यह िवषय महत्वपूणर् है।  हो सके, तो आप इसे देख 
लीिजए, कल और आज इसका detail series मȂ आया है।  यह सही है या नहीं, यह इसकी inquiry 
मȂ ही मालमू पड़ेगा।  यह जाचँ का िवषय है।  Shri Shamsher singh Dullo.  Dulloji, time is short, 
just mention it. 

 
Withholding of degrees of the Scheduled Caste students by private colleges/institutions 

in Punjab due to non-payment of funds by the Central Government 
 
    SHRI SHAMSHER SINGH DULLO (Punjab): Sir, I would like to bring to your kind 
notice that the Central Government has not released its full share to the State 
Governments, especially, to Punjab since 2017.  And as a result of this, lakhs of 
vulnerable SC students are suffering as the unaided and private colleges have resorted 
to pressure tactics by denying admissions to the SC students and compelling enrolled 
students to drop out in the middle of the course causing disruption of studies and now 
withholding their degrees also in Punjab. I humbly request you to kindly direct the 
Central Government to release the fund immediately. 
 
    DR. SASMIT PATRA: Sir, I associate myself with the matter raised by the hon. 
Member.  
 
   SHRI M. SHANMUGAM: Sir, I also associate myself with the matter raised by the 
hon. Member.  
 
    DR. FAUZIA KHAN: Sir, I also associate myself with the matter raised by the hon. 
Member.  
 
    SHRI N.R. ELANGO: Sir, I also associate myself with the matter raised by the hon. 
Member.  
 
    DR. AMAR PATNAIK: Sir, I also associate myself with the matter raised by the hon. 
Member.  
 
    SHRIMATI PRIYANKA CHATURVEDI: Sir, I also associate myself with the matter 
raised by the hon. Member.  
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   Ǜी सभापित : धन्यवाद।  मंतर्ी जी इसके ऊपर respond करना चाहते हȅ, अच्छा है।  आप एक 
िमनट मȂ अपनी बात रिखए। 
 
   सामािजक न्याय और अिधकािरता मंतर्ी (Ǜी थावरचन्द गहलोत) : माननीय सभापित महोदय, 
यह कहना सही नहीं है िक पजंाब राज्य को केन्दर् से उसके शेयर की रािश नहीं दी गई थी।  उसका 
जो िहÎसा बनता था, वह सब िदया गया।  जो पैसा िदया गया, उसने उसका utilization certificate 
नहीं िदया और बहुत सारी अिनयिमतताएँ कीं।  उन अिनयिमतताओं की जाचँ शासन Îतर पर भी हुई 
और कोटर् Îतर पर भी यह मामला गया था।  अगर अभी भी वह utilization certificate देगा और 
उसने जो clearance देने की बात कही थी, वह देगा, िफर अगर उसका कोई िहÎसा बनता है, तो 
हम उसे वह Ģदान करȂगे।  
      
   Ǜी सभापित : ठीक है।  Dulloji, take it up with the appropriate authorities in the State. 
मंतर्ी जी कह रहे हȅ िक अगर utilization certificate िमल जाएगा, तो वे इसको आगे देखȂगे।  
इसिलए वहा ंजो Îथानीय एमपी हȅ...(Ëयवधान)... यह बहस का िवषय नहीं है।  He is assuring 
that if the utilisation certificate is sent and there are no irregularities, if anything is due, it 
will be given.  So, please, as an MP, you take up with the concerned authorities in the 
State and do the needful.  Now, it is over. 

 
 

ORAL ANSWERS TO QUESTIONS 
 

Setting up of Janaushadhi Kendras in every district 
 
†*121. SHRI RAM SHAKAL: Will the Minister of CHEMICALS AND FERTILIZERS be 
pleased to state: 
 

(a) whether there is a plan to set up Janaushadhi Kendras in every district of the 
country to provide genuine medicines at affordable rates by Government; and 
 

     (b)   if so, the districts in which Janaushadhi Kendras have been set up and by 
when these Janaushadhi Kendras would be set up in the other districts? 

 
 

                   
† Original notice of the question was received in Hindi. 
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    THE MINISTRY OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS 
(SHRI MANSUKH MANDVIYA): (a) and (b) A Statement is laid on the Table of the 
House. 

Statement 
 

(a) and (b) Yes Sir. With an objective of making quality generic medicines available at 
affordable prices to all citizens, especially the poor and deprived ones, Pradhan Mantri 
Bhartiya Janaushadhi Pariyojana (PMBJP) was launched by the Department of 
Pharmaceuticals. Under the scheme, dedicated outlets known as Pradhan Mantri 
Bhartiya Janaushadhi Kendras (PMBJKs) are opened all over the country to provide 
generic medicines to the masses.  As on 05.02.2021, 7290 PMBJKs have been opened 
in all the districts in the country. State/UT and District - wise details of PMBJKs are 
enclosed as Annexure. 
 

Annexure 
State/UT-wise and District-wise Janaushadhi Kendras across the country as on 

05.02.2021 

S. 
No. Name of the State/UT Name of the District 

Number of 
JanaushadhiKendras 
functional in the 
district 

1 Andaman & Nicobar Nicobar * 0 
2   North and Middle Andaman 1 
3   South Andaman 1 
4 Andhra Pradesh Anantapur 13 
5   Chittoor 18 
6   East Godavari 10 
7   Guntur 26 
8   Krishna 11 
9   Kurnool 26 
10   Pottisriramulu Nellore 10 
11   Prakasam 12 
12   Srikakulam 4 
13   Visakhapatnam 14 
14   Vizianagaram 3 
15   West Godavari 26 
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16   YSR KADAPA 4 
17 Arunachal Pradesh Anjaw 1 
18   Changlang 1 
19   East Kameng 1 
20   East Siang 2 
21   Kamle 1 
22   KraDaadi 2 
23   KurungKumey 1 
24   Leparada 1 
25   Lohit 1 
26   Longding 1 
27   Lower Dibang Valley 1 
28   Lower Siang 1 
29   Lower Subansiri 1 
30   Namsai 1 
31   PakkeKessang 1 
32   Papumpare 2 
33   Shi Yomi 1 
34   Siang 1 
35   Tawang 1 
36   Tirap 1 
37   Upper Dibang Valley 1 
38   Upper Siang 1 
39   Upper Subansiri 1 
40   West Kameng 1 
41   West Siang 1 
42 Assam Baksa 1 
43   Barpeta 6 
44   Biswanath 1 
45   Bongaigaon 3 
46   Cachar 10 
47   Charaideo 1 
48   Chirang 1 
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49   Darrang 4 
50   Dhemaji 2 
51   Dhubri 2 
52   Dibrugarh 1 
53   Dima Hasao 1 
54   Goalpara 1 
55   Golaghat 2 
56   Hailakandi 1 
57   Hojai 2 
58   Jorhat 1 
59   Kamrup 8 
60   Kamrup Metropolitan 7 
61   KarbiAnglong 1 
62   Karimganj 1 
63   Kokrajhar 1 
64   Lakhimpur 1 
65   Majuli 1 
66   Morigaon 1 
67   Nagaon 6 
68   Nalbari 1 
69   Sivasagar 1 
70   Sonitpur 2 
71   South Salmara-Mankachar 1 
72   Tinsukia 2 
73   Udalguri 1 
74   West KarbiAnglong 1 
75 Bihar Araria 1 
76   Arwal 1 
77   Aurangabad 4 
78   Banka 1 
79   Begusarai 9 
80   Bhagalpur 5 
81   Bhojpur 9 
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82   Buxar 4 
83   Darbhanga 2 
84   East Champaran 19 
85   Gaya 13 
86   Gopalganj 1 
87   Jamui 2 
88   Jehanabad 1 
89   Kaimur 5 
90   Katihar 1 
91   Khagaria 1 
92   Kishanganj 1 
93   Lakhisarai 1 
94   Madhepura 3 
95   Madhubani 18 
96   Munger 4 
97   Muzaffarpur 20 
98   Nalanda 4 
99   Nawada 9 
100   Patna 29 
101   Purnia 2 
102   Rohtas 6 
103   Saharsa 4 
104   Samastipur 10 
105   Saran 4 
106   Sheikhpura 3 
107   Sheohar 2 
108   Sitamarhi 2 
109   Siwan 2 
110   Supaul 3 
111   Vaishali 8 
112   West Champaran 6 
113 Chandigarh Chandigarh 7 
114 Chhattisgarh Balod 7 
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115 Baloda Bazar 11 
116 Balrampur 6 
117 Bemetara 7 
118 Bijapur 2 
119 Bilaspur 12 
120 Dantewada 1 
121 Dhamtari 5 
122 Durg 20 
123 Gariyaband 8 
124 GaurellaPendraMarwahi 3 
125 Jagdalpur (Madhya Bastar) 8 
126 Janjgir-Champa 16 
127 Jashpur 6 
128 Kabirdham 3 
129 Kanker 7 
130 Kondagaon 7 
131 Korba 10 
132 Koriya 10 
133 Mahasamund 8 
134 Mungeli 3 
135 Narayanpur 2 
136 Raigarh 10 
137 Raipur 26 
138 Rajnandgaon 12 
139 Sukma 1 
140 Surajpur 9 
141 Surguja 7 
142 Delhi Central Delhi 8 
143 East Delhi 24 
144 New Delhi 4 
145 North Delhi 36 
146 North East Delhi 41 
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147   North West Delhi 54 
148   Shahdara 8 
149   South Delhi 17 
150   South East Delhi 2 
151   South West Delhi 24 
152   West Delhi 59 
153 Goa North Goa 7 
154   South Goa 2 
155 Gujarat Ahmedabad 58 
156   Amreli 10 
157   Anand 15 
158   Aravalli 6 
159   Banaskantha 10 
160   Bharuch 11 
161   Bhavnagar 18 
162   Botad 9 
163   Chhota Udaipur 6 
164   Dahod 2 
165   Dang 3 
166   DevbhoomiDwarka 3 
167   Gandhinagar 11 
168   GirSomnath 11 
169   Jamnagar 12 
170   Junagadh 18 
171   Kheda 12 
172   Kutch 17 
173   Mahisagar 6 
174   Mehsana 16 
175   Morbi 7 
176   Narmada 3 
177   Navsari 2 
178   Panchmahal 5 
179   Patan 13 
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180   Porbandar 4 
181   Rajkot 56 
182   Sabarkantha 11 
183   Surat 81 
184   Surendranagar 8 
185   Tapi 5 
186   Vadodara 40 
187   Valsad 8 
188 Haryana Ambala 7 
189   Bhiwani 25 
190   CharkhiDadri 1 
191   Faridabad 6 
192   Fatehabad 4 
193   Gurugram 4 
194   Hisar 43 
195   Jhajjar 4 
196   Jind 8 
197   Kaithal 8 
198   Karnal 7 
199   Kurukshetra 7 
200   Mahendragarh 1 
201   Nuh 2 
202   Palwal 2 
203   Panchkula 2 
204   Panipat 13 
205   Rewari 2 
206   Rohtak 8 
207   Sirsa 14 
208   Sonipat 15 
209   Yamuna Nagar 5 
210 Himachal Pradesh Bilaspur 7 
211   Chamba 4 
212   Hamirpur 4 
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213   Kangra 12 
214   Kinnaur 1 
215   Kullu 2 
216   Lahaul and Spiti 1 
217   Mandi 6 
218   Shimla 8 
219   Sirmaur 5 
220   Solan 4 
221   Una 3 
222 Jammu and Kashmir Anantnag 7 
223   Bandipora 2 
224   Baramulla 2 
225   Budgam 7 
226   Doda 3 
227   Ganderbal 2 
228   Jammu 18 
229   Kathua 1 
230   Kishtwar 1 
231   Kulgam 3 
232   Kupwara 2 
233   Poonch 2 
234   Pulwama 9 
235   Rajouri 1 
236   Ramban 3 
237   Reasi 1 
238   Samba 2 
239   Shopian 1 
240   Srinagar 20 
241   Udhampur 2 
242 Jharkhand Bokaro 10 
243   Chatra 1 
244   Deoghar 2 
245   Dhanbad 4 
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246   Dumka 3 
247   Garhwa 2 
248   Giridih 3 
249   Godda 1 
250   Gumla 1 
251   Hazaribagh 4 
252   Jamtara 1 
253   Khunti 1 
254   Koderma 1 
255   Latehar 3 
256   Lohardaga 1 
257   Pakur 1 
258   Palamu 2 
259   PashchimiSinghbhum 3 
260   PurbiSinghbhum 4 
261   Ramgarh 4 
262   Ranchi 14 
263   Sahibganj 1 
264   SaraikelaKharsawan 1 
265   Simdega 1 
266 Karnataka Bagalkot 21 
267   Belagavi 16 
268   Bellary 15 
269   Bengaluru Rural 16 
270   Bengaluru Urban 206 
271   Bidar 19 
272   Chamarajanagar 9 
273   Chikballapur 7 
274   Chikkamagaluru 14 
275   Chitradurga 12 
276   Dakshina Kannada 73 
277   Devangere 21 
278   Dharwad 38 
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279   Gadag 11 
280   Hassan 16 
281   Haveri 25 
282   Kalaburagi 14 
283   Kodagu 11 
284   Kolar 10 
285   Koppal 11 
286   Mandya 28 
287   Mysore 53 
288   Raichur 20 
289   Ramanagara 11 
290   Shivamogga 33 
291   Tumkur 30 
292   Udupi 40 
293   Uttara Kannada 24 
294   Vijayapura 24 
295   Yadgir 11 
296 Kerala Alappuzha 54 
297   Ernakulam 78 
298   Idukki 18 
299   Kannur 25 
300   Kasaragod 17 
301   Kollam 47 
302   Kottayam 61 
303   Kozhikode 46 
304   Malappuram 81 
305   Palakkad 60 
306   Pathanamthitta 35 
307   Thiruvananthapuram 70 
308   Thrissur 105 
309   Wayanad 10 
310 Ladakh Kargil 2 
311   Leh 1 
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312 Lakshadweep Lakshyadweep * 0 
313 Madhya Pradesh Agarmalwa 3 
314   Alirajpur 1 
315   Anuppur 1 
316   Ashok Nagar 2 
317   Balaghat 2 
318   Barwani 1 
319   Betul 1 
320   Bhind 1 
321   Bhopal 8 
322   Burhanpur 1 
323   Chhatarpur 7 
324   Chhindwara 3 
325   Damoh 4 
326   Datia 3 
327   Dewas 5 
328   Dhar 8 
329   Dindori 1 
330   Guna 1 
331   Gwalior 5 
332   Harda 2 
333   Hoshangabad 2 
334   Indore 61 
335   Jabalpur 7 
336   Jhabua 2 
337   Katni 5 
338   Khandwa 2 
339   Khargone 2 
340   Mandla 1 
341   Mandsaur 7 
342   Morena 1 
343   Narsinghpur 3 
344   Neemuch 1 
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345   Niwari 1 
346   Panna 2 
347   Raisen 3 
348   Rajgarh 3 
349   Ratlam 5 
350   Rewa 2 
351   Sagar 4 
352   Satna 4 
353   Sehore 4 
354   Seoni 2 
355   Shahdol 2 
356   Shajapur 1 
357   Sheopur 2 
358   Shivpuri 2 
359   Sidhi 2 
360   Singrauli 3 
361   Tikamgarh 1 
362   Ujjain 10 
363   Umaria 1 
364   Vidisha 3 
365 Maharashtra Ahmednagar 9 
366   Akola 9 
367   Amravati 10 
368   Aurangabad 15 
369   Beed 30 
370   Bhandara 1 
371   Buldhana 32 
372   Chandrapur 5 
373   Dhule 5 
374   Gadchiroli 1 
375   Gondia 5 
376   Hingoli 9 
377   Jalgaon 14 
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378   Jalna 29 
379   Kolhapur 13 
380   Latur 54 
381   Mumbai City 47 
382   Mumbai Suburban 3 
383   Nagpur 11 
384   Nanded 19 
385   Nandurbar 2 
386   Nashik 20 
387   Osmanabad 13 
388   Palghar 18 
389   Parbhani 18 
390   Pune 28 
391   Raigad 10 
392   Ratnagiri 1 
393   Sangli 19 
394   Satara 16 
395   Sindhudurg 1 
396   Solapur 17 
397   Thane 58 
398   Wardha 3 
399   Washim 8 
400   Yavatmal 6 
401 Manipur Bishnupur 3 
402   Chandel 2 
403   Churachandpur 1 
404   Imphal East 4 
405   Imphal West 5 
406   Jiribam 1 
407   Kakching 2 
408   Kamjong 1 
409   Kangpokpi 1 
410   Noney 1 
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411   Pherzawl 1 
412   Senapati 2 
413   Tamenglong 1 
414   Tengnoupal 1 
415   Thoubal 5 
416   Ukhrul 1 
417 Meghalaya East Garo Hills 1 
418   East Jaintia Hills  1 
419   East Khasi Hills  1 
420   North Garo Hills  1 
421   Ri-Bhoi  1 
422   South Garo Hills  1 
423   South West Garo Hills  1 
424   South West Khasi Hills  1 
425   West Garo Hills  2 
426   West Jaintia Hills  2 
427   West Khasi Hills 1 
428 Mizoram Aizawl 10 
429   Champhai 1 
430   Hnahthial 1 
431   Khawzawl 1 
432   Kolasib 1 
433   Lawngtlai 1 
434   Lunglei 2 
435   Mamit 1 
436   Saiha 1 
437   Saitual 1 
438   Serchhip 2 
439 Nagaland Dimapur 3 
440   Kiphire 1 
441   Kohima 2 
442   Longleng 1 
443   Mokokchung 1 
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444   Mon 1 
445   Peren 1 
446   Phek 2 
447   Tuensang 1 
448   Wokha 1 
449   Zunheboto 1 
450 Odisha Angul 5 
451   Balangir 4 
452   Balasore 19 
453   Bargarh 2 
454   Bhadrak 8 
455   Boudh 3 
456   Cuttack 76 
457   Debagarh (Deogarh) 1 
458   Dhenkanal 7 
459   Gajapati 1 
460   Ganjam 23 
461   Jagatsinghapur 14 
462   Jajpur 10 
463   Jharsuguda 3 
464   Kalahandi 1 
465   Kandhamal 1 
466   Kendrapara 5 
467   Keonjhar 10 
468   Khordha 19 
469   Koraput 3 
470   Malkangiri 1 
471   Mayurbhanj 5 
472   Nabarangpur 1 
473   Nayagarh 2 
474   Nuapada 3 
475   Puri 5 
476   Rayagada 2 
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477   Sambalpur 4 
478   Subarnapur (Sonepur) 4 
479   Sundergarh 4 
480 Puducherry Karaikal 2 
481   Mahe 1 
482   Pondicherry 12 
483   Yanam 1 
484 Punjab Amritsar 18 
485   Barnala 7 
486   Bathinda 32 
487   Faridkot 4 
488   Fatehgarh Sahib 3 
489   Fazilka 6 
490   Firozpur 5 
491   Gurdaspur 2 
492   Hoshiarpur 10 
493   Jalandhar 25 
494   Kapurthala 9 
495   Ludhiana 71 
496   Mansa 8 
497   Moga 1 
498   Pathankot 1 
499   Patiala 24 
500   Rupnagar 6 
501   Sangrur 9 
502   SAS Nagar (Mohali) 13 
503   ShahidBhagat Singh Nagar 2 
504   Sri Muktsar Sahib 9 
505   Tarn Taran 2 
506 Rajasthan Ajmer 3 
507   Alwar 5 
508   Banswara 2 
509   Baran 1 
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510   Barmer 2 
511   Bharatpur 3 
512   Bhilwara 3 
513   Bikaner 4 
514   Bundi 1 
515   Chittorgarh 1 
516   Churu 3 
517   Dausa 1 
518   Dholpur 1 
519   Dungarpur 2 
520   Hanumangarh 7 
521   Jaipur 12 
522   Jaisalmer 1 
523   Jalore 6 
524   Jhalawar 2 
525   Jhunjhunu 2 
526   Jodhpur 7 
527   Karauli 1 
528   Kota 1 
529   Nagaur 20 
530   Pali 2 
531   Pratapgarh 1 
532   Rajsamand 2 
533   SawaiMadhopur 1 
534   Sikar 3 
535   Sirohi 2 
536   Sri Ganganagar 2 
537   Tonk 1 
538   Udaipur 3 
539 Sikkim East Sikkim 3 
540   North Sikkim * 0 
541   South Sikkim * 0 
542   West Sikkim * 0 
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543 Tamil Nadu Ariyalur 4 
544   Chengalpattu 3 
545   Chennai 97 
546   Coimbatore 67 
547   Cuddalore 16 
548   Dharmapuri 12 
549   Dindigul 25 
550   Erode 37 
551   Kallakkurichi 3 
552   Kanchipuram 18 
553   Kanyakumari 18 
554   Karur 5 
555   Krishnagiri 8 
556   Madurai 55 
557   Nagapattinam 17 
558   Namakkal 16 
559   Perambalur 1 
560   Pudukkottai 20 
561   Ramanathapuram 12 
562   Ranipet 6 
563   Salem 30 
564   Sivaganga 14 
565   Tenkasi 6 
566   Thanjavur 34 
567   The Nilgiris 9 
568   Theni 19 
569   Thoothukudi 10 
570   Tiruchirapalli  50 
571   Tirunelveli 29 
572   Tirupathur 3 
573   Tiruppur 19 
574   Tiruvallur 13 
575   Tiruvannamalai 18 
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576   Tiruvarur 13 
577   Vellore 21 
578   Viluppuram 11 
579   Virudhunagar 9 
580 Telangana Adilabad 5 
581   Bhadradri 2 
582   Hyderabad 17 
583   Jagtial 9 
584   Jangaon 8 
585   JayashankarBhupalapally 3 
586   Jogulamba 5 
587   Kamareddy 1 
588   Karimnagar 3 
589   Khammam 2 
590   KomaramBheem 1 
591   Mahabubabad 2 
592   Mahabubnagar 7 
593   Malkajgiri 9 
594   Mancherial 4 
595   Medak 1 
596   Mulugu 2 
597   Nagarkurnool 3 
598   Nalgonda 2 
599   Narayanpet 1 
600   Nirmal 5 
601   Nizamabad 6 
602   Peddapalli 5 
603   RajannaSircilla 1 
604   Rangareddy 14 
605   Sangareddy 1 
606   Siddipet 3 
607   Suryapet 1 
608   Vikarabad 3 
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609   Wanaparthy 1 
610   Warangal Rural 7 
611   Warangal Urban 6 
612   YadadriBhuvanagiri 1 

613 

The Dadra And Nagar 
Haveli And Daman 
And Diu Dadar& Nagar Haveli 19 

614   Daman 9 
615   Diu 2 
616 Tripura Dhalai 2 
617   Gomati 1 
618   Khowai 2 
619   North Tripura 4 
620   Sipahijala 3 
621   South Tripura 4 
622   Unakoti 2 
623   West Tripura 6 
624 Uttar Pradesh Agra 14 
625   Aligarh 16 
626   Ambedkar Nagar 6 
627   Amethi 10 
628   Amroha 35 
629   Auraiya 3 
630   Azamgarh 17 
631   Baghpat 6 
632   Bahraich 8 
633   Ballia 10 
634   Balrampur 6 
635   Banda 5 
636   Barabanki 4 
637   Bareilly 30 
638   Basti 7 
639   Bijnor 14 
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640   Budaun 10 
641   Bulandshahr 20 
642   Chandauli 16 
643   Chitrakoot 3 
644   Deoria 22 
645   Etah 7 
646   Etawah 4 
647   Faizabad 23 
648   Farrukhabad 2 
649   Fatehpur 14 
650   Firozabad 5 
651   Gautam Buddha Nagar 14 
652   Ghaziabad 53 
653   Ghazipur 9 
654   Gonda 11 
655   Gorakhpur 30 
656   Hamirpur 1 
657   Hapur 8 
658   Hardoi 2 
659   Hathras 2 
660   Jalaun 3 
661   Jaunpur 11 
662   Jhansi 13 
663   Kannauj 2 
664   Kanpur Dehat 1 
665   Kanpur Nagar 21 
666   Kasganj 3 
667   Kaushambi 5 
668   Kushinagar 8 
669   LakhimpurKheri 19 
670   Lalitpur 1 
671   Lucknow 87 
672   Maharajganj 12 
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673   Mahoba 1 
674   Mainpuri 2 
675   Mathura 15 
676   Mau 11 
677   Meerut 67 
678   Mirzapur 6 
679   Moradabad 20 
680   Muzaffarnagar 30 
681   Pilibhit 8 
682   Pratapgarh 10 
683   Prayagraj 17 
684   RaeBareli 15 
685   Rampur 19 
686   Saharanpur 40 
687   Sambhal 12 
688   SantKabir Nagar 1 
689   SantRavidas Nagar 4 
690   Shahjahanpur 6 
691   Shamli 7 
692   Shravasti 3 
693   Siddharthnagar 4 
694   Sitapur 17 
695   Sonbhadra 7 
696   Sultanpur 23 
697   Unnao 6 
698   Varanasi 50 
699 Uttarakhand Almora 9 
700   Bageshwar 4 
701   Chamoli 5 
702   Champawat 4 
703   Dehradun 46 
704   Haridwar 44 
705   Nainital 37 
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706   PauriGarhwal 2 
707   Pithoragarh 7 
708   Rudraprayag 4 
709   TehriGarhwal 5 
710   Udham Singh Nagar 32 
711   Uttarkashi 1 
712 West Bengal Alipurduar 5 
713   Bankura 2 
714   Birbhum 2 
715   Cooch Behar 8 
716   DakshinDinajpur 1 
717   Darjeeling 1 
718   Hooghly 13 
719   Howrah 6 
720   Jalpaiguri 7 
721   Jhargram 1 
722   Kalimpong 1 
723   Kolkata 21 
724   Malda 5 
725   Murshidabad 5 
726   Nadia 6 
727   North 24 Parganas 21 
728   PaschimBardhaman 5 
729   PurbaBardhaman  12 
730   PurbaMedinipur 7 
731   Purulia 2 
732   South 24 Parganas 8 
733   Uttar Dinajpur 8 
734   West Midnapore 2 
Total 7290 

*Medicines are directly supplied to districts of Sikkim, Andaman & Nicobar Islands and 
Lakshadweep. 
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     Ǜी राम शकल : माननीय सभापित महोदय, माननीय मंतर्ी जी ने अपने जवाब मȂ बताया है िक 
सभी नागिरकȗ, िवशेषकर गरीबȗ और वंिचतȗ को सÎती कीमत पर गुणवǄापूणर् जेनेिरक दवाएं 
उपलÅध करवाई जाएंगी। मंतर्ी जी ने यह भी बताया िक पूरे देश मȂ 7,290 िज़लȗ मȂ जन-औषिध 
केन्दर्ȗ की Îथापना हो चुकी है। मȅ मंतर्ी जी से यह जानना चाहंूगा, चूंिक हर गरीब आदमी िज़ला 
हेडक्वाटर्र  नहीं पहंुच सकता है, तो क्या आगे इनकी योजना इसे Åलॉक Îतर पर ले जाने की भी है? 
 
    Ǜी मनसुख मांडिवया : माननीय सभापित महोदय, यह गरीबȗ के Ģित Ģधान मंतर्ी जी के 
किमटमȂट से िनकली हुई योजना है। आज के िदन सारे देश मȂ 7,326 जन-औषिध Îटोसर् खोले गए 
हȅ। इन Îटोसर् पर 700 से अिधक मेिडिसन्स और 144 से अिधक surgical devices िमलती हȅ।  
महोदय, मुझे यह बताते हुए बहुत खुशी हो रही है िक इन जन-औषिध Îटोसर् के माध्यम से माकȃ ट 
रेट से बहुत cheaper, affordable and quality medicines िमल रही हȅ।  Ģितिदन 25 लाख लोग 
इन जन-औषिध केन्दर्ȗ का लाभ ले रहे हȅ, िजससे देश के गरीब और मध्यम वगर् के लोगȗ को बहुत 
फायदा हो रहा है।  
 
    Ǜी राम शकल : सर, मȅने माननीय मंतर्ी जी से यह सवाल पूछा था िक क्या इसको Åलॉक Îतर पर 
ले जाने की इनकी कोई योजना है, लेिकन मंतर्ी जी ने मेरे ĢÌन का उǄर नहीं िदया है। दूसरा, मȅ 
जानना चाहंूगा...(Ëयवधान).. 
 
    Ǜी सभापित : आगे आप दूसरा ĢÌन नहीं पूछ सकते। ऑलरेडी मȅने आपको दूसरा ĢÌन पूछने का 
मौका िदया था, अब आप तीसरे ĢÌन पर जा रहे हȅ।  
 
    Ǜी मनसुख मांडिवया : माननीय सभापित महोदय, कुल िमलाकर हमारे देश के 734 िज़लȗ मȂ 
जन-औषिध केन्दर् Îथािपत हȅ। अगले िदनȗ मȂ हर Åलॉक मȂ जन-औषिध केन्दर् खुलȂ, इस िदशा मȂ 
हमारी सरकार काम कर रही है।  
 
    Ǜी सभापित : बहुत अच्छा, माननीय सदÎय का सवाल यही था।  
 
    Ǜी हरनाथ िंसह यादव : सभी नागिरकȗ, िवशेषकर गरीबȗ और वंिचतȗ को सÎती कीमतȗ पर 
गुणवǄापूणर् जेनेिरक दवाएं उपलÅध कराने के उǈेÌय से, औषध िवभाग ǎारा 'Ģधान मंतर्ी जन 
औषिध योजना' का जब शुभारÇभ िकया गया था, तो देश के लोगȗ ने उसका बड़ा भारी Îवागत िकया 
था। 
 
    Ǜी सभापित : आप सवाल पूिछए।  
 
    Ǜी हरनाथ िंसह यादव : मान्यवर, मेरा सवाल यह है िक चाहे सरकारी िचिकत्सक हȗ या Ģाइवेट 
िचिकत्सक हȗ, जेनेिरक दवाओं के पचȃ बनाते ही नहीं हȅ और न ही जेनेिरक दवाएं िलखते हȅ। जब 
उन्हȂ इसके िलए कहते हȅ, तो जेनेिरक दवाओं के Ģित वे बड़ा उपेक्षापूणर् भाव Ģकट करते हȅ। मेरा 
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माननीय मंतर्ी जी से यह सवाल है िक जेनेिरक दवाओं का उपयोग ज्यादा से ज्यादा हो और गरीब 
लोग इसका ज्यादा से ज्यादा लाभ उठाएं, क्या इसके िलए िचिकत्सकȗ को कोई िदशा-िनदȃश िदए 
गए हȅ? 
 
    Ǜी मनसुख मांडिवया : महोदय, देश की जनता मȂ जेनेिरक मेिडिसन्स के सदंभर् मȂ Ëयापक 
अवेयरनेस आए, यह आवÌयक है। आज अगर अमरीका के लोग चार टेÅलेट्स खाते हȅ, तो उनमȂ से 
एक इंिडया मȂ बनी हुई जेनेिरक मेिडिसन होती है। सारे िवÌव मȂ अगर कुल छ: टेÅलेट्स का उपयोग 
होता है, तो उनमȂ से एक टेÅलेट इंिडया मȂ बनी हुई जेनेिरक मेिडिसन होती है। देश की जनता मȂ 
जेनेिरक मेिडिसन्स के सदंभर् मȂ अवेयरनेस आए, इसीिलए जन-औषिध Îटोसर् खोले गए हȅ। मुझे यह 
बताते हुए खुशी हो रही है िक 2014 से पहले जेनेिरक मेिडिसन्स मȂ इंिडया का शेयर 2% था, 
लेिकन जब से यहा ंजन-औषिध Îटोसर् ओपन हुए हȅ, तब से धीरे-धीरे यहा ं के डॉक्टसर् भी ये 
औषिधया ं िलखने लगे हȅ। यह quality medicine होती है, affordable होती है, इसिलए आज 
जेनेिरक मेिडिसन का शेयर बढ़कर 8% हो चुका है। 
 
    Ǜी हरनाथ िंसह यादव : सर, मेरा सवाल दूसरा था। 
 
    Ǜी सभापित : मंतर्ी जी, आपने जÎट उनके सवाल को टच िकया है। उनका कहना यह है िक 
डॉक्टसर् केवल अंगेर्ज़ी मेिडिसन ही recommend कर रहे हȅ, जेनेिरक मेिडिसन recommend नहीं 
कर रहे हȅ।  क्या उस िदशा मȂ ÎवाÎथ्य मंतर्ी जी से बात करके आप लोग कुछ आगे बढ़ सकते हȅ? 
इनका िवषय यह है।  
 
    Ǜी मनसुख मांडिवया : माननीय सभापित जी, इसके िलए भी सरकार ने काम िकया है। आज तक 
मेिडिसन की जो िÎटर्प होती थी, उसके ऊपर brand name को बड़ा िलखा जाता था। सरकार ने 
यह आदेश िदया है िक अब उसका जेनेिरक नाम या उसमȂ जो सॉÊट है, उसका नाम बड़े अक्षरȗ मȂ 
िलखना होगा।  For example, Paracetamol एक सॉÊट है, लेिकन पहले यह नाम छोटा िलखा 
जाता था और उसके ऊपर अगर उसका brand name, Calpol हो, तो वह बड़ा िलखा जाता था। 
अब सरकार ने जेनेिरक नाम बड़ा िलखने का आदेश िदया है और एक एडवाइज़री जारी की है िक 
सब डॉक्टसर् जेनेिरक मेिडिसन्स िलखȂ।  धीरे-धीरे डॉक्टसर् ने अब जेनेिरक मेिडिसन्स िलखना शुरू 
कर भी िदया है।  
 
    डा. अशोक बाजपेयी: माननीय सभापित जी, आपके माध्यम से मȅ माननीय मंतर्ी जी से जानना 
चाहंूगा िक जेनेिरक केन्दर्ȗ मȂ बहुत सारी दवाएं, जो नोिटफाइड हȅ, वे उपलÅध नहीं रहती हȅ और जब 
कभी कोई मरीज़ या अन्य कोई Ëयिƪ, िजसे दवाई की आवÌयकता होती है, वह जेनेिरक Îटोर पर 
जाता है तो दवाइयȗ की उपलÅधता न होने के कारण उसे िनराशा हाथ लगती है। जेनेिरक Îटोसर् की 
जो सूचीबǉ दवाइया ंहȅ, क्या उन्हȂ Ģत्येक जेनेिरक Îटोर पर उपलÅध कराने की कृपा करȂगे? 
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    Ǜी मनसुख मांडिवया: सभापित जी, माननीय सदÎय ने जो ĢÌन उठाया है, यह ĢÌन इस टाइप 
का है िक िकसी भी मेिडकल Îटोर पर जाइए, तो उस मेिडकल Îटोर पर जाने से सब मेिडसन्स 
िमल जाएं, ऐसा नहीं होता है। कई मेिडसन्स कभी उपलÅध होती हȅ, कभी उपलÅध नहीं होती हȅ। जैसे 
कोई Îपेिसिफक हॉिÎपटल या कािर्डएक हॉिÎपटल होता है तो उसके बगल मȂ जो मेिडकल Îटोर 
होता है, उसमȂ कािर्डएक मेिडसन्स ज्यादा िमलती हȅ। ऐसे सभी जन-औषिध Îटोसर् पर हमारा Ģयास 
रहता है िक जो 744 मेिडसन्स आज हमारे िसलेबस मȂ हȅ, वे सब उपलÅध हȗ, उसके िलए हम सतत 
Ģयत्नशील रहते हȅ और हम कोिशश करते हȅ िक मेिक्समम से मेिक्समम मेिडसन्स उपलÅध हȗ।  
 
SHRI BINOY VISWAM: Sir, one can only appreciate the efforts made by the 
Government to promote generic medicines. But, yesterday, in the other House, Lok 
Sabha, the Government informed the House that five of the Indian public sector 
companies which produce these medicines are going to be closed down. I would like to 
know how this decision of the Government... 
 
    MR. CHAIRMAN: Somebody’s phone is on, please, िकसी का फोन बज रहा है, यह 
ĢॉÅलम है। कुछ लोगȗ को फोन ऑन करना मालमू है, ऑफ करना मालमू नहीं है। जो बगल मȂ बठेै हȅ, 
वे लोग उनकी मदद किरये।..(Ëयवधान).. यह फैक्ट है। 
 
    SHRI BINOY VISWAM: Sir, I would like to ask humbly, how this decision of the 
Government to close down five companies, including Indian Drugs and 
Pharmaceuticals Limited, Rajasthan Drugs and Pharmaceuticals Limited... 
 
    Ǜी सभापित: आप िडटेल मȂ मत जाइये। 
 
    SHRI BINOY VISWAM: Sir, how this decision of the Government is going to affect the 
Government’s efforts to make these medicines available to everybody? 
 
    Ǜी मनसुख मांडिवया: सभापित जी, हालािंक यह ĢÌन जन-औषिध से िरलेटेड नहीं है, लेिकन 
जो भारत सरकार की फॉमार्ÎयुिटकÊस कÇपनीज़ थीं, उनमȂ से दो कÇपनीज़ की हम Îटेर्टेिजक सेल 
कर रहे हȅ, उन्हȂ बदं नहीं कर रहे हȅ और बाकी जो तीन कÇपनीज़ हȅ, वे पहले से ही बंद हो चुकी हȅ 
और िडसीज़न पुराना है। 

 
Sanctioning more mandays under MGNREGA 

 
*122  SHRI SUSHIL KUMAR GUPTA: Will the Minister of RURAL DEVELOPMENT be 
pleased to state: 
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(a)  whether Government has any plan to sanction more mandays under 

MGNREGA; 
(b)  if so, the details thereof; 
(c)  whether the Ministry has requested the Ministry of Finance in this regard; 

and 
(d)  if so, the response of the Ministry of Finance thereof? 

 
    THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 
(SADHVI NIRANJAN JYOTI): (a) to (d) A Statement is laid on the Table of the House. 

 
Statement 

 
(a) No Sir. 
 
(b) Does not arise. 
 
(c) No Sir. 
 
(d) Does not arise. 
 
    Ǜी सुशील कुमार गुǔा: सभापित महोदय, आपके माध्यम से मȅ माननीय मंतर्ी जी से कहना चाहंूगा 
िक कोरोना के दौरान लाखȗ रोज़गारयुƪ मज़दूर देश भर के शहरȗ और कÎबȗ को छोड़कर गावंȗ मȂ 
चले गये और बेरोज़गार हो गये। उनमȂ मिहलाओं की भी बहुत बड़ी मातर्ा है।  
 
    Ǜी सभापित: सुशील जी, सवाल पूिछये। 
 
    Ǜी सुशील कुमार गुǔा:  सर, मȅ सवाल ही पूछ रहा हंू। ‘मनरेगा’ के दौरान काम करने वालȗ मȂ 
मिहलाओं की सखं्या लगातार घट रही है। मȅ माननीय मंतर्ी जी से पूछना चाहंूगा िक ‘मनरेगा’ के 
अंदर मिहलाओं की भागीदारी बढ़ाने के िलए क्या सरकार ने कोई Ģोिवजन िकया है? 
 
    साध्वी िनरंजन ज्योित: सभापित महोदय, यह ĢÌन हालािंक िवषय से हटकर है, लेिकन िफर भी 
मȅ बताना चाहंूगी... 
 
   Ǜी सभापित: ĢÌन मिहलाओं से सबंंिधत है।  
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    साध्वी िनरंजन ज्योित: कोरोना काल मȂ यिद मȅ िपछले वषर् की तुलना मȂ देखंू तो इस वषर् 330 
करोड़ मानव िदवस सिृजत हुए हȅ और मȅ यह मानती हंू िक कोरोना काल मȂ यिद ‘मनरेगा’ नहीं होता 
तो जो Ģवासी मज़दूर थे, उनको रोज़गार नहीं िमलता। क्यȗिक यह रोज़गारपरक नहीं है, क्यȗिक 
जब कहीं काम नहीं िमलता है, तब लोग ‘मनरेगा’ मȂ काम करते हȅ। मȅ ईÌवर से Ģाथर्ना करती हंू िक 
लोग मनरेगा मȂ काम न करȂ, उनको जहा ंअिधक पैसा िमल रहा हो, वे वहा ंकाम कर रहे हȗ, लेिकन 
मȅ यह कह सकती हंू िक आज लोगȗ के घरȗ मȂ जो रोटी िमली, लोगȗ को काम िमला तो ‘मनरेगा’ ने 
ही िदया है और हमारी सरकार ने ‘गरीब कÊयाण योजना’ के तहत काफी बजट िदया है।  
 
    Ǜी सुशील कुमार गुǔा: महोदय, मȅ िनवेदन करना चाहंूगा िक आपने अपने सवाल के जवाब मȂ 
बताया िक ‘मनरेगा’ के सौ िदन से ऊपर बढ़ाने की कोई योजना नहीं है। आज के िदन 220 रुपये 
Ģितिदन ही िमलते हȅ, यानी एक पिरवार को साल मȂ 22,000 रुपये ही िमलते हȅ।  क्या इसमȂ Ǜम 
िदवस की सखं्या बढ़ाने की सरकार की कोई योजना है?  उनकी जो दैिनक मजदूरी है, क्या उसको 
220 रुपये से बढ़ाने की कोई योजना है? 
 
    साध्वी िनरंजन ज्योित: माननीय सभापित महोदय, चूिँक जब लोगȗ को काम नहीं िमलता, तब 
लोग 'मनरेगा' मȂ काम करते हȅ।  मȅ माननीय सदÎय को बताना चाहती हँू िक इसे 100 िदन से अिधक 
बढ़ाने का भारत सरकार का अभी कोई िवचार नहीं है।  हा,ँ राज्य सरकारȂ इसे बढ़ाना चाहȂ, तो बढ़ा 
सकती हȅ।  मȅ उन सरकारȗ को बधाई देती हँू, िजन सरकारȗ ने इसे बढ़ाया है।  ओिडशा, िहमाचल 
Ģदेश और केरल, इन तीन Ģदेशȗ ने अपने यहा ँइसे 50 िदन अिधक बढ़ा कर िदया है। माननीय 
सभापित महोदय, मȅ गवर् से कह सकती हँू िक िजस तरह से कोरोना के समय जब अन्य रोज़गार 
बन्द हो गये थे, तब Ģवासी मजदूरȗ को उसमȂ काम िमला है। माननीय सदÎय का इसे बढ़ाने का जो 
ĢÌन है, तो मȅ बताना चाहती हँू िक उसे बढ़ाने का कोई Ģावधान नहीं है और न ही हमने िवǄ मंतर्ी 
जी से इस सबंधं मȂ कोई बात की है। 
 
    Ģो. राम गोपाल यादव: Ǜीमâ, man days बढ़ाने पर तो मंतर्ी जी ने directly मना कर िदया।  यहा ँ
तोमर साहब बठेै हुए हȅ।  वे अभी बठेै हȅ या नहीं? 
 
    Ǜी सभापित: हा,ँ वे लोक सभा मȂ बठेै हुए हȅ।  
 
    कृिष एवं िकसान कÊयाण मंतर्ी; गर्ामीण िवकास मंतर्ी; पंचायती राज मंतर्ी; तथा खाǏ ĢसंÎकरण 
उǏोग मंतर्ी (Ǜी नरेन्दर् िंसह तोमर): राम गोपाल जी, मȅ लोक सभा मȂ बठैा हँू।  
 
    Ģो. राम गोपाल यादव: Ǜीमâ, मȅ एक िबÊकुल Îपेिसिफक ĢÌन पूछना चाहता हँू। मȅ माननीय 
मंतर्ी जी से यह जानना चाहता हँू िक मध्य Ģदेश के मुरैना िजले मȂ - जहा ँसे मंतर्ी जी आते हȅ - वहा ँ
िकतने Ëयिƪ ऐसे हȅ, जो इसके िलए eligible हȅ और िकतने लोगȗ को काम िमल रहा है?  
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    Ǜी सभापित: मंतर्ी जी के पास कोई Îपेिसिफक जानकारी अभी है, तो बताइए, नहीं तो जाचँ 
करके इनको जानकारी दीिजए।  नरेन्दर् िंसह जी, आप बताइए।  
 
    Ǜी नरेन्दर् िंसह तोमर: माननीय सभािप त जी, हम सब जानते हȅ िक 'मनरेगा' एक बहुत ही 
महत्वाकाकं्षी कायर्कर्म है।  पूरे देश मȂ 'मनरेगा' के अन्तगर्त लगभग 14 करोड़ जॉबधारी हȅ और 
लगभग 10 करोड़ लोग सिकर्य रूप से इसमȂ काम करते हȅ।  जब गुÃता जी पूछ रहे थे 
...(Ëयवधान)... 
 
    एक माननीय सदÎय: सर, आवाज़ कम आ रही है। 
 
    Ǜी सभापित: इनकी आवाज़ बढ़ाइए।  
 
    Ǜी नरेन्दर् िंसह तोमर: उस समय उन्हȗने पूछा था िक मिहलाओं का ...(Ëयवधान)... 
 
    Ǜी सभापित: लोक सभा से voice कम आ रही है।  ...(Ëयवधान)... आप माइक के सामने 
बोिलए। ...(Ëयवधान)... 
 
    Ǜी नरेन्दर् िंसह तोमर: मȅ उनकी जानकारी के िलए बताना चाहता हँू िक ...(Ëयवधान)... 
 
    Ǜी सभापित: नरेन्दर् जी, आप बठै कर बोिलए।  ...(Ëयवधान)... आप बठै कर बोिलए। 
...(Ëयवधान)... माइक के सामने बोिलए।  
 
    Ǜी नरेन्दर् िंसह तोमर: महोदय, मȅ उनकी जानकारी के िलए बताना चाहता हँू िक इस वषर् 
मिहलाओं के काम का जो Ģितशत है, वह िनिÌचत रूप से 52 Ģितशत है और इस बार 'मनरेगा' मȂ 
िरकॉडर् काम हुआ है, लगभग 330 करोड़ िदवस सिृजत हुए हȅ।  जहा ँतक िजले की बात है, तो 
िनिÌचत रूप से काम तो सभी जगह चल रहा है।  चÇबल का जो हमारा इलाका है, वह िनिÌचत रूप 
से बहुत िपछड़ा हुआ है और चाहे वह मुरैना हो, िशवपुर हो और राम गोपाल जी का िजला हो, 
इसकी जो िजलेवार जानकारी है, उसके बारे मȂ मȅ राम गोपाल जी को अवगत करा दँूगा।  
 
    Ǜी सभापित: ठीक है।  Dr. Amee Yajnik. ...(Interruptions).. I have to take care of all 
sides and then names. ...(Interruptions)..  
 
    SHRI SHAKTISINH GOHIL: This side also. ...(Interruptions). 
 
    MR. CHAIRMAN: This side, on your side; sitting there that side now. 
...(Interruptions). 
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    DR. AMEE YAJNIK: Thank you, hon. Chairman, Sir, for this opportunity.  Sir, I would 
like to inform the hon. Minister that in December 2020, 26.34 million people demanded 
work under MGNREGA.  This is 113.13 per cent higher than the demand in December 
2019, that is, before COVID and 16 per cent higher than November 2020.   Is the 
Minister or the Ministry aware of this surge in demand under MGNREGA? If yes, what 
steps are you going to take for the revised allocation in the Budget for this sector? 
 
    Ǜी नरेन्दर् िंसह तोमर: माननीय सभापित जी, ...(Ëयवधान)... 'मनरेगा' के अन्तगर्त जो रोज़गार 
की मागँ का सवाल है, इसमȂ लगातार वृिǉ होती रहती है।  
 
    MR. CHAIRMAN: Mike, please.  
 
    Ǜी नरेन्दर् िंसह तोमर: सर, माइक चाल ू है।  ...(Ëयवधान)... सर, इसमȂ लगातार वृिǉ होती 
रहती है और हम लोगȗ की कोिशश रहती है िक जैसे ही मागँ आये, हम उसको जÊदी से जÊदी 
रोज़गार उपलÅध करायȂ। सारा देश इस बात का साक्षी है िक केन्दर् सरकार ने 'मनरेगा' के बजट को 
लगातार बढ़ाने का Ģयत्न िकया है।  िपछली बार इसका बजट 61,500 करोड़ रुपये का था, इस बार 
बजट मȂ 73,000 करोड़ रुपये रखे गये हȅ।  जब कोिवड महामारी आयी, तो आप सबके ध्यान मȂ है िक 
तब आवÌयकता थी िक वैकिÊपक रोज़गार गावँ मȂ उपलÅध हȗ, इसिलए 61,000 करोड़ रुपये का 
बजट होने के बाद भी केन्दर् सरकार ने 1,11,500 करोड़ रुपये का Ģावधान िकया, िजसमȂ से 90,000 
करोड़ रुपये से ज्यादा राज्यȗ को जारी िकये जा चुके हȅ।  
 
    SHRI KANAKAMEDALA RAVINDRA KUMAR: Sir, in the State of Andhra Pradesh, 
huge amounts are sanctioned under MGNREGA. Works have been completed long 
back during 2018-19 and 2019-20. Some Members of Parliament represented the 
Ministry. 
 
    MR. CHAIRMAN: What is your question?  
 
    SHRI KANAKAMEDALA RAVINDRA KUMAR: Sir, some Members of Parliament 
represented the Ministry alleging that payments have not been made on political 
grounds. I would like to know whether that representation has been considered, and 
whether the Ministry has taken any steps to make the payment.... 
 
    MR. CHAIRMAN: It is about the arrears. Please don't prolong. It is Question Hour. 
Mr. Minister, has the Ministry received any representation from Members of Parliament 
over non-payment of wages due?  
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    Ǜी नरेन्दर् िंसह तोमर : माननीय सभापित महोदय, 'मनरेगा' के अंतगर्त जो मजदूरी का भगुतान 
है, वह पूरा का पूरा मजदूरȗ के खाते मȂ 99 परसȂट पहँुचता है। कभी-कभी ऐसी पिरिÎथित उत्पन्न 
होती है, िजसमȂ राज्य सरकार की कायर्वाही मȂ िवलबं होता है, उस मामले मȂ भी केन्दर् सरकार ने 
िÎथित को सुधारने का Ģयत्न िकया है। अगर कहीं िवलबं होता भी है, तो Åयाज का भगुतान करने का 
भी एक्ट मȂ Ģावधान है। इसके तहत राज्य सरकारȂ Åयाज भी देती हȅ। माननीय सदÎय जो कह रहे हȅ 
और उनकी जानकारी के अनुसार जो िशकायत आई है, उस पर हमने राज्य सरकार को िलखा है 
और उनसे िरपोटर् मगँाई गई है। जब िरपोटर् आएगी, तब हम माननीय सदÎय को अवगत कराएँगे। 

 
New Bridge Maintenance Protocols 

 
*123.  SHRI DINESH TRIVEDI:  Will the Minister of RAILWAYS be pleased to state:                
 
(a) whether Government  plans to review the existing system of bridge classification; 
 
(b) if so, the details thereof; 
 
(c) whether  Government plans to introduce new bridge inspection/maintenance 

protocols that take into consideration the age of a bridge, if so, the details 
thereof; 

 
(d) whether Government has taken steps to strengthen 776 and 439 bridges 

respectively  across eastern and western routes of Dedicated Freight Corridor to 
carry higher axle load; and 

 
(e) if so, the details thereof including the current status of implementation? 
  
    THE MINISTER OF RAILWAYS (SHRI PIYUSH GOYAL): (a) to (e) A Statement is 
laid on the Table of the House.   

Statement 
 
(a) and (b) No, Sir. There is no plan to review the existing system of bridge 
classification. Railway Bridges are classified as Important, Major and Minor bridges, 
based on the waterway requirements.  
 
(c)  No, Sir.  Railways follow a well-established system of inspection/maintenance 
protocol based on periodical assessment of physical condition of railway bridges.  All 
the bridges are inspected twice a year, once before onset of monsoon and detailed 
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inspection after monsoon by the designated officials. Age of bridges does not have any 
direct relevance on Inspection/Maintenance protocol. In the existing system, there 
exists a Numerical Rating System for assessment of Bridge health. Every bridge 
component of Major and Important bridges is assigned a Conditional Rating Number 
(CRN) with an Overall Rating Number (ORN) assigned to each bridge. Each minor 
bridge is also similarly assigned an ORN. 

   Repair/Strengthening/rehabilitation/rebuilding of bridges is a continuous process and 
is undertaken whenever so warranted by their physical condition as ascertained during 
inspections.  

 
(d) and (e)  No, Sir. Eastern and Western route of Dedicated Freight Corridor are 
newly built and designed to carry higher axle load. However, strengthening of bridges 
across feeder routes of Eastern and Western Dedicated Freight Corridor to carry higher 
axle load have been taken up by Railways. Total 777 bridges on Eastern Dedicated 
Freight Corridor feeder route and 403 bridges on Western Dedicated Freight Corridor 
feeder route were identified for strengthening. Work of strengthening on 592 bridges on 
Eastern Dedicated Freight Corridor feeder routes and 374 bridges on Western 
Dedicated Freight Corridor feeder routes has been completed. The work on remaining 
bridges has been taken up. 
 
    SHRI DINESH TRIVEDI: Sir, my question relates to bridges and safety. Sir, safety 
never sleeps. So, I must compliment the hon. Minister for putting so much of CapEx 
into safety. I know, Indian Railways is a robust organisation. मगर उसकी ËयवÎथा चरमरा 
गई, because of safety. Now, you are modernizing. My question is:  Would you also 
consider using modern scientific ways to measure the strength of bridges, like 3D 
mapping, drones and other modern equipments?  
 
    SHRI PIYUSH GOYAL: Sir, I very much thank the hon. Member for his gracious 
comments. Over a period of time, safety has become a casualty of inadequate Budgets 
and, very often, misdirection of Budget allocation. In the last six years, we have 
focussed on more and more amounts towards safety. I am happy to share with this 
august House through you, Mr. Chairman, Sir, that the last passenger death because 
of a railway accident happened on 22nd March, 2019. It means, for the last nearly 22 
months, we have not had a single passenger death due to train accidents. 
...(Interruptions)... 
 

78 [RAJYA SABHA]



 

    SHRI JAIRAM RAMESH: Trains did not run for the past many months. 
...(Interruptions)... 
 
    MR. CHAIRMAN: No train can move without a signal, without Chair's permission! 
 
    SHRI PIYUSH GOYAL: Sir, sadly some Members don't seem to remember that trains 
were running all the way through till 22nd March. Thereafter also, we have now revived 
back to 70 per cent of what was running earlier. But, well, some Members have a short 
memory. We can't help that.  
 Sir, as regards bridges, we have focused our attention on repairs and 
maintenance so much that we have a very large number of bridges which are over a 
hundred years old. In fact, the number is very staggering; we have 34,665 bridges in 
Indian Railways which are of more than a hundred years. Despite that, we have a very, 
very robust system of inspection, once before monsoon and once after monsoon, and 
a rating system. I welcome the suggestion of the hon. Member to introduce more and 
more modern devices. Drones would, of course, be not the right approach. The 
approach would be towards more sensors and checking the tensile strength of the 
bridges. But, it is a very good suggestion. With new ideas, we will do some more in the 
coming months.  
 
    SHRI DINESH TRIVEDI:   Sir, I am aware that bridges are vertical under the 
Department of Civil Engineering.  Now, when you have so much of capacity, would you 
consider to have a separate department using modern technology for bridges alone? 
 
    SHRI PIYUSH GOYAL:  Hon. Chairman, I am happy to share with the House, 
through you, that we have gone through an elaborate restructuring of Railway Board, 
something which didn't happen for years and years and we were living in the old age 
style of working, inherited over several decades.  We have now in the new restructured 
Railway Board designated a Director-General for Safety, for the first time, in the Indian 
Railways whose total focus will be on safety.   
 
    Ǜीमती सीमा िǎवेदी : माननीय सभापित महोदय, मȅ आपके माध्यम से माननीय मंतर्ी जी से एक 
जानकारी चाहती हँू। माननीय मंतर्ी जी ने रेलवे के सबंधं मȂ बहुत बेहतरीन काम िकया है, बहुत 
अच्छा काम िकया है और इसके िलए मȅ उनको बधाई भी देना चाहती हँू। मान्यवर, मȅ उǄर Ģदेश के 
जनपद जौनपुर से आई हँू। मȅने वहा ँदेखा है िक मंुगरा बादशाहपुर मȂ जंघई रेलवे Îटेशन के ऊपर 
जो पुल बना है, वह बहुत ही जजर्र िÎथित मȂ है। इसके साथ ही, जौनपुर जंक्शन का पुल भी बहुत 
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पुराना है, उस पर भी कंÎटर्क्शन का काम करना अित आवÌयक है। मान्यवर, मȅ आपकी अनुज्ञा से 
एक अनुरोध भी करना चाहती हँू। 
 
    Ǜी सभापित : राइट। आपने ĢÌन पूछा है। 
 
    Ǜीमती सीमा िǎवेदी : मान्यवर, मेरा एक और अनुरोध है िक क्या जनपद जौनपुर की नई 
crossing पर और मंुगरा बादशाहपुर की crossing पर कोई नया पुल बनाने का ĢÎताव है? अगर 
यह आपके एजȂडा मȂ है, तो इसे जरूर शािमल कर लीिजएगा। 
 
    SHRI PIYUSH GOYAL:  Hon. Chairman, Sir, I will, of course, be able to give more 
details about the specific Jaunpur bridge.  We have 1,50,000 bridges. I, certainly, have 
not carried the details of 1,50,000 bridges.  But I would be happy to share with the hon. 
Member that now details about all the major bridges, important ROBs, FOBs, data 
relating to the last inspection, the findings of the inspection, who carried it out and 
what action was taken to ensure its safety, have all either been put up on the bridge 
itself or at the nearest railway station so that the common public is also aware how the 
Railways are maintaining the bridges.  It will generate confidence in the passengers and 
will ensure responsibility on the concerned officials whose name and number is written 
with the bridge details. 

 
    MR. CHAIRMAN:  Q. No. 124. Shri Md. Nadimul Haque.  Not present. 
 
*124.  [The questioner was absent.] 
 

Alternative protein and plant-based meat 
  
*124. SHRI MD. NADIMUL HAQUE: Will the Minister of FOOD PROCESSING 

INDUSTRIES be pleased to state: 
 
(a) whether Government proposes to provide incentives for development of alternative 
protein and plant-based meat; 
 
(b) whether globally consumers are moving towards plant-based meat for nutritional 
value and its environment impact, if so, the details thereof and if not, reasons therefor; 
 
(c) whether Government plans to promote plant-based industries by educating 
people, if so, details thereof and if not, reasons therefor; 
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(d) the details of institutions involved in R&D in this regard; 

 
(e) whether Government is considering to conduct a study in this regard; and 
 
(f) the measures taken to revolutionize food system and changing narrative around 
consumers' perception of protein? 
  
 
    THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING INDUSTRIES 
(SHRI RAMESHWAR TELI): (a) to (f) A statement is laid on the table of the House. 
 

Statement 
 

(a)  to (f)     The Ministry of Food Processing Industries (MoFPI), through its umbrella 
scheme of Pradhan MantriKisan SAMPADA Yojana (PMKSY) and the Centrally 
Sponsored Scheme of PM Formalisation of Micro Food Processing Enterprises Scheme 
(PMFME), provides financial assistance for creation of modern food processing 
infrastructure in the country as well as setting up of food processing units in modern 
Mega Food Parks and Agro processing clusters. The assistance under the schemes are 
available for manufacture of any food product for human or animal consumption, 
includingplant based meat and protein.  Similarly, under the Research and 
Development (R&D) component of PMKSY, MoFPI extends assistance for research 
projects relating to new products, processes, plant & machinery in the sector, 
including planted based meat products and alternative protein.TheIndian Institute of 
Food Processing Technology (IIFPT) located at Thanjavur under the Ministry is one of 
the leading R&D institutions which is undertaking research into the subject. Other 
Central Government institutions conducting research in the field are Central Food 
Technological Research Institute (CFTRI) & Defence Food Research Laboratory 
(DFRL)located at Mysore under the Council of Scientific and Industrial Research 
(CSIR) and Defence Research and Development Organisation (DRDO) respectively. 

The demand for alternative protein and plant based meat is projected to increase 
in the future. The Organization for Economic Co-operation and Development-Food and 
Agriculture Organization (OECD-FAO) in its latest publication on Agricultural Outlook 
2020-2029 has noted that “growing environmental and health-consciousness is 
expected to support a transition from animal-based protein towards alternative sources 
of protein.” At present no study on the subject is under consideration of the Ministry. 
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    MR. CHAIRMAN:  Any supplementaries?   
 
    Ǜी जुगलिंसह माथुरजी लोखंडवाला : चेयरमनै सर, मȅ माननीय मंतर्ी से पूछना चाहँूगा िक 
गुजरात मȂ िकतने फूड पाक्सर् पास िकए हȅ और िकतने बनाए गए हȅ? 
 
    Ǜी रामेǚर तेली : माननीय सभापित महोदय... 
 
    Ǜी सभापित : आप माÎक िनकालकर बोिलए, क्यȗिक clarity नहीं आ रही है। यह सब के िलए 
नहीं है। वे जवाब दे रहे हȅ, इसिलए मȅने कहा। 
 
    Ǜी रामेǚर तेली : माननीय सभापित महोदय, हमने गुजरात मȂ अभी तक 86 Ģोजेक्ट्स sanction 
िकए हȅ, िजनमȂ से 37 Ģोजेक्ट्स अभी काम कर रहे हȅ। हमारे माननीय सदÎय ने जो ĢÌन िकया िक 
गुजरात मȂ अभी तक िकतने मेगा फूड पाक्सर् बनाए गए हȅ, मȅ बताना चाहता हँू िक अभी तक हमने 
गुजरात के िलए दो मेगा फूड पाक्सर् को sanction िदया है, िजनमȂ से एक कंÃलीट हो गया है, उस 
पर काम कर रहे हȅ। 
 
    Ǜी कामाख्या Ģसाद तासा : सभापित महोदय, मȅने माननीय मंतर्ी जी का आंसर सुना। वे वहा ँपर 
Ãलाटं बेÎड Ģोटीन इंडÎटर्ी लगाने की बात बोल रहे हȅ। मȅ आपके माध्यम से मंतर्ी जी से पूछना चाहता 
हँू िक असम मȂ िकतने फूड पाक्सर् हȅ और उनमȂ Ãलाटं बेÎड मीट एंड Ģोटीन मनै्युफैक्चिंरग के िलए 
क्या ËयवÎथा की गई है?  
 
    Ǜी रामेǚर तेली : सभापित महोदय, तासा जी असम से हȅ और मȅ भी असम से ही हँू।  असम मȂ 
अभी तक एक मेगा फूड पाकर्  है, जो नलबाड़ी िजले के अतंगर्त आता है।  वह कÇÃलीट हो गया है 
और अपना काम कर रहा है।  उसका 2009 मȂ सȅक्शन िदया गया था और उसकी कुल लागत 73.2 
करोड़ रुपये है।  हमारे मंतर्ालय की तरफ से अनुमोिदत गर्ाटं 43.25 करोड़ रूपए है।  उसमȂ वतर्मान 
मȂ सात यिूनट्स काम कर रहे हȅ।  उसमȂ वतर्मान मȂ लगभग 92 परसȂट लȅड अलग-अलग यिूनट्स को 
आवंिटत िकया जा चुका है।   
 'Ģधानमंतर्ी िकसान सपंदा योजना' के अंतगर्त असम मȂ 28 Ģोजेक्ट्स सȅक्शन िकए जा चुके 
हȅ, िजनमȂ से सात अपने काम कर रहे हȅ। इसके अलावा, माननीय Ģधान मंतर्ी, नरेन्दर् मोदी जी के 
सबल नेतृत्व मȂ हमारे मंतर्ालय ने 10,000 करोड़ रुपये की 'Pradhan Mantri Formalisation of 
Micro Food Processing Enterprises' योजना का शुभारंभ भी वषर् 2020-21 मȂ िकया गया है। 
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Delay in completion of ongoing railway projects 
 
*125.  DR. BHAGWAT KARAD:  Will the Minister of RAILWAYS be pleased to state: 
 
(a) whether it is a fact that there have been delays in the completion of ongoing 
railway projects; 
 
(b) if so, the details thereof; 
 
(c) whether Government has conducted any study to ascertain the reasons for the 
delays; 
 
(d) if so, the details thereof; and; 
 
(e) the main reasons for delaying of ongoing projects and its effects on the 
upcoming projects of Railways and the quantum of loss accrued to Railways due to 
this? 
 
    THE MINISTER OF RAILWAYS (SHRI PIYUSH GOYAL): (a) to (e) A Statement is 
laid on the Table of the House. 

Statement 
 

(a) to (e) As on 01.04.2020, 513 Railway projects of 53,039 km length, costing approx. 
`7.5 lakh Crore are in different stages of planning/sanction/execution, out of which 
10,013 km length has been commissioned and an expenditure of `1.86 lakh crore has 
been incurred upto March, 2020. These include:- 
 
(i) 189 New line projects of 21,343 km length, costing `4,04,853 crore, out of which 
commissioning of 2,633 km length has been achieved and expenditure of `94,575 crore 
has been incurred upto March, 2020.  
 
(ii) 54 Gauge Conversion projects of 7,003 km length, costing `59,699 crore, out of 
which commissioning of 3,733 km length has been achieved and expenditure of 
`23,405 crore has been incurred upto March, 2020.  
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(iii) 270 Doubling projects of 24,693 km length, costing `2,85,324 crore, out of 
which commissioning of 3,647 km length has been achieved and expenditure of `67,816 
crore has been incurred upto March, 2020.  
 
Completion of a Railway project(s) depends on various factors like expeditious land 
acquisition by State Government, forest clearance by officials of forest department, 
shifting of infringing utilities, statutory clearances from various authorities, geological 
and topographical conditions of area, law and order situation in the area of project site, 
number of working months in a year for particular project site due to climatic conditions 
etc. and all these factors differ from project to project and affect the completion time 
and cost of the project(s). 
 
Various steps being taken by the Government for effective and speedy implementation 
of rail projects include (i) prioritisation of projects  (ii) substantial increase in allocation 
of funds on priority projects (iii) delegation of powers at field level (iv) close monitoring 
of progress of project at various levels (v) regular follow up with State Governments 
and concerned authorities for expeditious land acquisition, forestry and Wildlife 
clearances and for resolving other issues pertaining to projects. This has resulted in 
substantial increase in pace of execution of projects from 2014 onwards. During the 
period 2014-2020, 15,350 km length (3,395 km of New Line, 4,401 km of Gauge 
Conversion and 7,554 km of Doubling) were commissioned at an average of 2558 km 
per year which is 68% more as compared to average commissioning of 1520 km per 
year during the period 2009-14. 
 
    डा. भागवत कराड़ : सर, मराठवाड़ा, महाराÍटर् मȂ एक बैकवडर् रीजन है और इस रीजन मȂ मंतर्ी 
महोदय ने मनमाड से नादेंड़ तक रेलवे का इलेिक्टर्िफकेशन िकया है, इिस लए मȅ उनका अिभनन्दन 
करना चाहता हँू।  सर, मेरा क्वेÌचन है िक मनमाड से परभनी, जो 225 िकलोमीटर है, उसका 
डबलीकरण कब तक हो जाएगा? 
 
    Ǜी पीयषू गोयल : सर, मुझे इस सदन को आपके माध्यम से यह बताते हुए खुशी हो रही है िक 
माननीय Ģधान मंतर्ी, नरेन्दर् मोदी जी, िजनका Îवयं बचपन मȂ रेलवे से काफी जुड़ाव था, उनका 
बचपन रेलवे Îटेशन पर गुजरा, उनको यह ध्यान मȂ था िक भारत के नागिरकȗ और भारत की 
अथर्ËयवÎथा के िलए रेलवे की ËयवÎथाओं का िकतना महत्व है।  उसके िलए मȅ इस सदन के सामने 
एक पिरĢेÑय जरूर रखना चाहँूगा।  वषर् 2009 से 2014 के बीच, जहा ँहर वषर् अलग-अलग CAPEX 
के ऊपर ऐवरेज 45,000 करोड़ रुपये इन्वेÎट होते थे, वहीं वह बढ़ते-बढ़ते वषर् 2020-21 मȂ 1 लाख, 
60 हज़ार करोड़ हो गया। 
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    Ǜी सभापित : क्या यह मनमाड के बारे मȂ जानकारी है? 
 
    Ǜी पीयषू गोयल : मȅ बता रहा हँू, सर।  
 
    Ǜी सभापित : नहीं, सवाल पर आइए।  आप िवÎतार से बता रहे हȅ, ठीक है। 
 
    Ǜी पीयषू गोयल : सर, मȅ सवाल पर ही आ रहा हँू।  वषर् 2021-22 मȂ उसको बढ़ाकर 2 लाख 15 
हज़ार करोड़ रुपये कर िदया गया।  यानी, CAPEX five times बढ़ाने के बाद भी आज लगभग 8 
लाख करोड़ के ऐसे Ģोजेक्ट्स अलग-अलग Ģदेशȗ मȂ चल रहे हȅ, िजनके िलए इतना खचार् करने के 
बाद िवलबं हो रहा है।  मȅ उसकी िजÇमेदारी पूरे तरीके से - पहले जो राजनीितक कारणȗ से 
Ģोजेक्ट्स को एपर्ूव िकया जाता था... 
 
     Ǜी सभापित : इसमȂ मनमाड के बारे मȂ जानकारी है क्या? 
 
     Ǜी पीयषू गोयल : नहीं। 
 
    Ǜी सभापित : नहीं, तो िफर छोड़ दीिजए। सेकंड सÃलीमȂटरी। 
 
    Ǜी पीयषू गोयल : मȅ मनमाड के Îपेिसिफक Ģोजेक्ट की जानकारी उनको दे दँूगा। 
...(Ëयवधान)... 
 
    Ǜी सभापित : सेकंड सÃलीमȂटरी। 
 
    डा. भागवत कराड़ : सर, मेरा सेकंड सÃलीमȂटरी क्वेÌचन यह है िक औरंगाबाद शहर मȂ साउथ-
सȂटर्ल रेलवे से िपट लाइन िरकमंड हो चुकी है।  इस िपट लाइन के िलए बहुत सारे सवȃज़ हो चुके हȅ-  
औरंगाबाद से चालीसगावँ, औरंगाबाद से बीड और औरंगाबाद से पुणे।  मȅ यह पूछना चाहता हँू िक 
इसका काम कब तक चाल ूहो जाएगा? 
 
    Ǜी सभापित : आपने सवाल मȂ Îपेिसिफकली नहीं पूछा है।  आप मंतर्ी जी को Îपेिसिफकली 
िलिखए, वे आपको Îपेिसिफकली जवाब दȂगे। 
 
    Ǜी पीयषू गोयल : माननीय सभापित जी, मȅ इसीिलए वह पिरĢेÑय दे रहा था।  पहले इतने सारे 
Ģोजेक्ट्स सȅक्शन होते थे और िबना पयार्Ãत आवंटन के उसके बारे मȂ अनाउंस करके माननीय 
सासंदȗ को ĥिमत िकया जाता था। ...(Ëयवधान)... 
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10.00 A.M. 
 
    Ǜीमती रमीलाबेन बेचरभाई बारा : सभापित महोदय, मȅ आपके माध्यम से रेल मंतर्ी जी को 
धन्यवाद करती हंू िक अहमदाबाद से Himmatnagar होकर Khedbrahma तक चलने वाली meter 
gauge railway line का broad gauge मȂ रूपातंरण िकया, उसका काम पूरा हुआ और िहÇमतनगर 
तक रेल शुरू हो गई, परंतु Himmatnagar से Khedbrahma तक करीब 40 िकलोमीटर रेलवे 
लाइन का broad gauge मȂ रूपातंरण करने का काम अभी तक शुरू नहीं हुआ, वह कब शुरू होगा 
और जनता को रेल का लाभ कब िमलेगा? 
 
    Ǜी सभापित : यह तो मागं है। अभी उनके पास जवाब ready नहीं होगा। वे आपको इसकी 
जानकारी लेकर भेजȂगे। 
 
    SHRI M. SHANMUGAM:   Mr. Chairman, Sir, doubling of railway line from Thanjavur 
to Villupuram, via Kumbakonam, Mayiladuthurai and  Chidambaram has been long-
pending.  What is the progress in this matter?   
 
    MR. CHAIRMAN:    That is also a specific question.  You have to write to the 
Minister.  The Minister will take note of it and inform you.  See, देश मȂ इतनी रेलवे लाइन्स, 
रेलवे Îटेशंस और इतने िĤजेज़ पȂिंडग हȅ तो उन सबकी जानकारी readily available नहीं होगी। 
 
    SHRI JAIRAM RAMESH: The Minister should come prepared.  …(Interruptions)… 
 
    MR. CHAIRMAN:   How can he prepare?  …(Interruptions)…  What is the question? 
…(Interruptions)… No; no, it is supplementary.  …(Interruptions)…  Please try to 
understand. …(Interruptions)…  मंतर्ी जी तैयार हȅ, तब भी मेरा यह कहना है िक जो सवाल पूछा 
जाए, वह मेन सवाल से सबंिंधत होना चािहए। अगर कोई Îपेिसिफक सवाल पूछा जाएगा तो उसको 
नोट करके बाद मȂ वे जवाब दे दȂगे। If he knows, he will tell.  But, then, you will start saying 
that he is telling more than what is required. …(Interruptions)…  Please don't make any 
comments. …(Interruptions)…  Now, Shri Syed Zafar Islam.   
 
    Ǜी सैयद जफर इÎलाम : सभापित महोदय, मȅ माननीय मंतर्ी जी से आपके माध्यम से एक छोटी 
सी जानकारी चाहता हंू। वैसे तो यह Îपेिसिफक Ģोजेक्ट के बारे मȂ है, as you rightly said that he 
may not have all the details, but मȅ हज़ारीबाग के बारे मȂ एक छोटी सी जानकारी लेना चाहता 
हंू। मȅ जब से पैदा हुआ हंू, तब से वहा ंके बारे मȂ सुनता हंू िक रेलवे Ģोजेक्ट आ रहा है - मȅ इनको 
बधाई देना चाहता हंू िक हमारी सरकार के आने के बाद अब वह momentum िदख रहा है। वहा ं
लोगȗ की एक छोटी सी िरक्वेÎट थी िक वहा ंपर जो Ģोजेक्ट चल रहा है, हज़ारीबाग से, बरकाकाना 
से और कोडरमा से कनेक्ट करने के िलए जो Ģोजेक्ट चल रहा था, उसमȂ momentum तो है, 
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लेिकन वह कब तक खत्म होगा? उसकी जानकारी यिद माननीय मंतर्ी जी दȂगे तो मȅ उनका आभारी 
रहंूगा। 
 
    Ǜी सभापित : मंतर्ी जी, आप उसको नोट करके बाद मȂ जानकारी भेज दीिजएगा। 
 
    Ǜी पीयषू गोयल : महोदय, मȅ इसीिलए पिरĢेÑय दे रहा था, क्यȗिक मुझे ध्यान था िक सभी को 
िंचता है और मेरी भी इच्छा है िक सब Ģोजेक्ट्स जÊदी complete हȗ। पहले काफी लोगȗ को 
announcement करके और Ģोजेक्ट के िलए पयार्Ãत पैसा न देकर ĥिमत िकया गया था, लेिकन 
अब मोदी सरकार के आने के बाद तेज गित से Ģोजेक्ट्स चल रहे हȅ।  
   
    MR. CHAIRMAN:   Question No. 126.  The questioner is not present. 
 
*126.  [The questioner was absent.] 
 

Increasing demand for fertilizers in AP 
 

*126. SHRI V. VIJAYASAI REDDY: Will the Minister of CHEMICALS AND FERTILIZERS 
be pleased to state: 
 
(a) whether it is a fact that demand for DAP, MOP and NPK steadily increased 
during last three years in Andhra Pradesh (AP); 
(b) if so, details of demand made by the State during last three years and current 
year, year-wise and fertilizer-wise; 
(c) whether it is also a fact that Ministry has not been able to supply the required 
quantities of the above fertilizers to AP; 
(d) if so, the reasons and details of the fertilizers supplied in 2019-20; and 
(e) the demand for 2020-21 and steps taken by Ministry to supply the same, Kharif 
and Rabi season-wise? 
 
    THE MINISTER OF CHEMICALS AND FERTILIZERS (SHRI D.V. SADANANDA 
GOWDA): (a) to (e) A Statement is laid on the Table of the House. 
 

Statement 
 
(a) and (b)   No Sir. The demand for DAP, MOP and NPK has been fluctuating during 
last three years in Andhra Pradesh. The demand made by the state during last three 
year and current year, year wise and fertilizer wise is as given below: 
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(Figure: In LMT) 
S.No Product Group 2017-18 2018-19 2019-20 2020-21 
1 DAP 3.75 3.76 3.00 4.00 
2 MOP 2.41 2.86 2.70 2.80 
3 NPKS 11.50 12.50 12.00 13.50 

 
 
(c)    No sir. The Department of Fertilizers has made available adequate quantities of 
DAP, MOP and NPK to the state. 
 
(d)    Question does not arise.  The details of the fertilizer supplied in 2019-20 is as 
given below: 

(Figure: In LMT) 
S.No. Product Group Supplied or Made Available 
1 Urea 17.52 
2 DAP 4.72 
3 MOP 3.19 
4 NPK 17.84 

 
 
(e)     The demand for various fertilizers for 2020-21 is as given below: 

(Figure: In LMT) 
Season Urea DAP MOP NPK 
Kharif 2020 8.00 2.00 1.20 5.00 
Rabi 2020-21 9.50 2.00 1.60 8.50 
Total 17.50 4.00 2.80 13.50 

  *Urea requirement is without Reserve. 
 
The following steps were taken to ensure adequate supply of fertilizers: 
 
(i)     Before the commencement of each cropping season, Department of 

Agriculture, Cooperation and Farmers Welfare (DAC&FW), in consultation with 
all the State Governments including Andhra Pradesh, assessed the requirement 
of fertilizers. After assessment of requirement, DAC&FW conveyed month-wise 
requirement of fertilizers to Department of Fertilizers. Further, Department of 
Fertilizers issued monthly agreed supply plan for each month for all states 
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including Andhra Pradesh and the supply was continuously monitored 
throughout using online web based monitoring system called integrated Fertilizer 
Monitoring System (iFMS). 
 

(ii) The State Governments including Andhra Pradesh were regularly advised to 
coordinate with manufacturers and importers of fertilizers for streamlining the 
supplies through timely placement of indents for railway rakes. 
 

(iii) Regular Weekly Video Conference were conducted jointly by Department of 
Agriculture & Cooperation and Farmers Welfare (DAC&FW), Department of 
Fertilizers (DoF), and with State Agriculture Officials including that of Andhra 
Pradesh and corrective steps were taken to dispatch fertilizer as indicated by the 
State Governments. It is highlighted that the state of Andhra Pradesh throughout 
nowhere indicated any significant shortage of fertilizers.  

 
The same mechanism with regard to the steps taken are being followed for the 

remaining period of year 2020-21 also.  
 
    MR. CHAIRMAN:  Any supplementaries?  
 
    SHRI G.V.L. NARASIMHA RAO: Mr. Chairman, Sir, the hon. Minister has clarified 
that there is ample supply of fertilizers to Andhra Pradesh and there has never been a 
shortage.  First of all, I would like to compliment the Government for ensuring supply of 
all categories of fertilizers throughout the country.  My question to the hon. Minister is 
this.  Why is there even a perception of shortage when there has indeed not been any 
shortage?  There are some media reports that have led to this type of a question.   Is 
there any communication gap between the requirements and actual supplies?   
 
    SHRI D.V. SADANANDA GOWDA:  There are several issues with regard to demand 
of fertilizers.  It depends upon various factors, like, rainfall, area under irrigation, crop 
pattern, and other things.  But, every year, the Agriculture Department, Government of 
India, in consultation with the State Governments, will plan how much fertilizer is 
required in that particular season.  Accordingly, this will be supplied.  Of course, for the 
last two years, you know it very well, there have been excess rains and almost all the 
irrigation channels and reservoirs are full.  Even during Covid period, 25 per cent more 
fertilizer has been supplied to the State.  Even during the Covid period!  How difficult it 
was, everybody should understand because if one infected man is there in a factory, 
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then, the whole factory has to be shut.   Even at the ports, if, among the loaders, there 
is any single case of Covid infection, then, there will be no loading or unloading at the 
ports.   But, in spite of that, this is the only one sector where there has been a growth, 
agricultural growth of 3.7 per cent, and that has been possible because of this supply 
of fertilizer.  
 
    MR. CHAIRMAN:  Compliments to you and your Ministry.   …(Interruptions)..  If you 
want to add, you can add Prime Minister also for the compliments.  It is your wish.   
 
*127.  [The questioner was absent.] 

 
Contribution of Agriculture to GDP 

 
*127.   SHRI SAMBHAJI CHHATRAPATI: Will the Minister of AGRICULTURE AND 
FARMERS WELFARE be pleased to state: 
  
(a) whether agriculture contributes about 15 per cent of national GDP and provides 
employment to about 50 per cent of the total population of the country;  
 
(b) if so, the details thereof;  
 
(c) whether some increase in output from agriculture was witnessed during the peak 
months of the pandemic in comparison to other sectors; and  
 
(d) if so, the details thereof and the likely contribution of agriculture to GDP in future 
as a result of advanced technology developed by agriculture scientists? 
 
    THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS 
WELFARE (SHRI PARSHOTTAM RUPALA): (a) to (d) A statement is laid on the Table 
of the House. 

Statement 
 

(a) and (b) As per the First Advance Estimates of National Income, released by 
National Statistics Office (NSO), Ministry of Statistics and Programme Implementation 
(MoSPI) on 7th January 2021, the share of Agriculture and Allied Sectors in Gross Value 
Added (GVA) of the country for the year 2020-21 is 16.3 percent at Constant 2011-12  
Prices. As per the Periodic Labour Force Survey (PLFS), conducted by MoSPI during 
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July 2018-June 2019, the percentage of workers in the usual status engaged in 
agriculture sector in the country is 42.49 per cent. 
 
(c) and (d)  Yes sir. Agriculture sector performed better than other sectors of the 
economy, during the corona pandemic. As per the Estimates of National Income 2020-
21 released by NSO, MoSPI, on 31st August, 2020, the growth rate of real Gross Value 
Added(GVA) of Agriculture & Allied sectors is 3.4 percent in the first quarter (April - 
June), 2020-21. It is the only sector that has contributed positively to the overall Gross 
Value Added (GVA) in first quarter (April - June), 2020-21.  

Agriculture was largely insulated from the lockdown in India as timely and 
proactive exemptions from COVID-19 induced lockdowns to the sector facilitated 
uninterrupted harvesting of rabi crops and sowing of kharif crops. As per First Advance 
Estimates for 2020-21 (Kharif Crops only), total foodgrain production in the country is 
estimated at 144.52 million tonnes. The production during 2020-21 is higher by 9.83 
million tonnes than the average food grain production of previous five years’ (2014-15 
to 2018-19).  
 

The Indian Council of Agricultural Research (ICAR) is engaged in developing 
high-yielding, disease/pest resistant varieties and technologies in crops, horticulture, 
animal and fisheries science which have enabled food and nutritional security in the 
country. The varieties, technologies and timely advisories and input support provided 
by ICAR matched with the efforts of the farming community have enabled the country to 
achieve 3.4% agricultural growth during the First Quarter of the financial year, 2020-21 
despite difficulties posed by COVID-19 pandemic. 

 
    Ǜी सभापित : Ǜी सभंाजी  छतर्पती ..... वे जन्मिदन के िलए गावं गए हȗगे।     Right.   No 
supplementaries! Okay.  Now, Q.No. 128.  

 
Improving soil productivity and quality 

 
 *128.   DR. VIKAS MAHATME: Will the Minister of AGRICULTURE AND FARMERS 
WELFARE be pleased to state:  
 
(a) whether Government proposes to introduce any programme to improve soil 
health and in turn increase production, if not, the reasons therefor;  
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(b) whether any guidelines have been issued to farmers from time to time regarding 
soil health; and  
 
(c) whether training is provided to farmers regarding proper usage of fertilizers for 
improving the quality of soil? 
 
    THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS 
WELFARE (SHRI PARSHOTTAM RUPALA ): (a) to (c) A statement is laid on the 
Table of the House. 

Statement 
 

(a) to (c)  Government is implementing Soil Health Card (SHC) scheme since 2015 to 
provide soil test based fertiliser use recommendations periodically   to the farmers in the 
country.  Soil Health card provides nutrient status of the soil along with prescription 
about   balanced and integrated use of inorganic and organic fertilisers to maintain 
good soil health that results in increase in production. SHC based fertiliser use 
advisories are issued to farmers from time to time.   
             Demonstrations about balanced use of fertilisers based on soil health card 
recommendations and training to the farmers on proper and integrated use fertilizers 
are integral part of the scheme. Financial assistance is provided to State governments 
for   training of farmers, demonstrations on farmer fields and organizing farmer melas.  
 

Since 2015, around 6.04 lakh demonstrations, 30529 farmers trainings and 7425 
farmers melas are organized/conducted under the programme. Along with state/ 
district agriculture machinery and panchayats, village level rural development workers 
like Krishi Sakhis, Pasu Sakhis are involved in educating farmers on right use of 
fertilisers. Indian Council of Agricultural Research (ICAR) also imparts training, 
organizes front line demonstrations to educate farmers on this aspect. 

 
    डा. िवकास महात्मे :   महोदय,  यह जो soil के sample की collection की जाती है, िजससे Soil 
Health Card बनते हȅ, तो वैज्ञािनक तरीके से उसका sample लेना चािहए। यिद हम जमीनी तौर 
पर देखȂ, तो वह वैज्ञािनक तरीके से नहीं होता है, soil variability and procedure to follow 
sample collection,  वह नहीं होता है।  इसकी वजह से गलत सुझाव िदए जाने की सभंावना है।  
यिद हम soil variability  consider नहीं करȂगे, तो इससे परेशानी भी हो सकती है।   
       
    Ǜी सभापित :  आप सवाल पूिछए।   
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    डा. िवकास महात्मे :  मेरा यह सवाल है िक इसको जवाबदेह बनाने के िलए और इसको अच्छे से 
कायार्िन्वत होने के िलए सरकार की तरफ से क्या उपाय िकए जाएंगे?  
 
    Ǜी परशोǄम रुपाला : सभापित महोदय, माननीय सदÎय ने Soil Health Card के िवषय मȂ जो 
ĢÌन पूछा है, उसमȂ यह कहा है िक जो यह sample collection  की िविध Ģयोग मȂ लाई जा रही है, 
वह scientific way से नहीं लाई जा रही है। मेरा यह मानना है िक Soil Health Card  माननीय 
Ģधान मंतर्ी जी ने गुजरात मȂ मुख्य मंतर्ी रहते हुए लागू िकया था। जब से उन्हȗने 2014 मȂ Ģधान मंतर्ी 
का पदभार सभंाला है,  तभी से लेकर इसको पूरे देश मȂ लागू करने का Ģयास िकया है। 11 करोड़ 
िकसानȗ को Soil Health Card issue करने का एक बहुत बड़ा कायर्कर्म शुरू हुआ है।   जब इतने 
िवशाल पैमाने पर कोई Ģोजेक्ट शुरू िकया जाता है, तो soil testing के िलए जो नमूना िलया जाता 
है, वह िजस जमीन से लेना होता है, वह िकतनी मातर्ा मȂ लेना है, इसके िलए सभी protocol तय 
िकए हुए हȅ और ICAR ने मानदंड बनाए हुए हȅ। इसकी सारी advisory  राज्यȗ और िजलȗ तक पहंुचा 
दी गई है।  
 
    MR. CHAIRMAN: Second supplementary; Dr. Vikas Mahatme.   
 
    डा. िवकास महात्मे :  सर, मȅ मंतर्ी जी को इसके िलए धन्यवाद देना चाहंूगा िक यह जो  Soil 
Health Card है, यह बहुत उपयुƪ है।  सर,  हम इसमȂ और indicators बढ़ा सकते हȅ, तािक इससे 
िकसानȗ को और ज्यादा लाभ हो सके। जैसे moisture retention है, िकतना पानी ज़मीन रोक कर 
रख सकती है, microbial activity, micronutrients,  texture, etc. यिद हम ये सभी criteria  Soil 
Health Card मȂ डालȂगे, तो िकसान को ज्याद लाभ होगा। मेरा मंतर्ी जी से यह ĢÌन है िक क्या इन्हȂ 
include करने की अभी कोई Îकीम है? 
 
    Ǜी परशोǄम रुपाला :  सभापित जी, Soil Health Card का Ģयोजन मुख्यत: इसिलए है िक 
िकसानȗ को यह पता लगे िक उनकी जमीन काम के िलए उपयुƪ है, उनकी जमीन मȂ िकस चीज़ 
की कमी है, तािक व ेखाद के scientific Ģयोग से उसकी पूिर्त कर सकȂ । इन दोनȗ चीजȗ का होना 
िजतना आवÌयक है, वह अभी protocol मȂ डाल िदया है, िफर भी माननीय सदÎय जो बता रहे हȅ, 
तो मेरा इनसे अनुरोध है िक...आप जो भी सजेशन देना चाहते हȅ, वे हमȂ दे दीिजएगा।  आप अÆयास 
करने वाले सासंदȗ मȂ से एक हȅ, यह बड़ी खुशी की बात है।  आपका कन्सनर् है, तो आप हमȂ writing 
मȂ दीिजए।  हम सबंधंकतार् और हमारे आईसीएआर के सबंिंधत अिधकािरयȗ के साथ इस इÌय ूपर 
चचार् करके जरूरत पड़ने पर इस िवषय पर िवचार जरूर करȂगे।   

 
Average income of farmers and reduction in farming cost 

 
†*129. SHRIMATI CHHAYA VERMA: Will the Minister of AGRICULTURE AND 
FARMERS WELFARE be pleased to state: 
                   
† Original notice of the question was received in Hindi. 
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(a) the average annual income of farmers in the country;  

 
(b) the details of steps taken by Government to increase the annual income of 

farmers;  
 

(c) whether any steps were taken to reduce agricultural costs during the last five 
years and if so, the reduction in farming cost due to these steps;  

 
(d) whether agricultural inputs like diesel for irrigation, usage of urea and other 

fertilizers lead to an increase in the agricultural costs and reduce farmers; 
income; and  

 
(e) whether Government is contemplating to provide essential things like diesel, urea 

and other fertilizers at controlled rates? 
 

    THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS 
WELFARE (SHRI KAILASH CHOUDHARY): (a) to (e)  A statement is laid on the Table 
of the House. 

Statement 
 

(a) and (b) As per the latest available results of ‘Situation Assessment Survey of 
Agricultural Households’ conducted by National Statistical Office (NSO) for the 
reference agricultural year July 2012-June 2013, the average   annual   income per 
agricultural household is estimated to be about Rs. 77112/-.  
 

Government has adopted several developmental policies, programmes and 
schemes with focus on higher annual incomes for farmers of the country. All these 
policies and programmes are being supported by higher budgetary allocations, non-
budgetary financial resources by way of creating corpus funds, and supplementary 
income transfers under PM-KISAN. Details of major steps taken by the Government to 
increase farmers’ income, reducing cost, increasing farm productivity and better risk 
management during the last five years are given in the Annexure-I. 

 
(c) and (d) Government is implementing various schemes and programmes to reduce 
input costs to the farmers and for effective utilization of resources. These, inter-alia, 
include implementation of “Per drop more crop” initiative under the Pradhan Mantri 
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Krishi Sinchayi Yojana, promotion of organic farming under Paramparagat Krishi Vikas 
Yojana (PKVY), implementation of Soil Health Card scheme, provision for Neem 
Coated Urea, availability of subsidized credit under Interest Subvention scheme, etc.       
            The cost of production varies from State to State on account of difference in the 
yield of crops and owing to the levels of irrigation, resource endowment, farm 
mechanization, land holding size, etc. With a view to ensure assured return over the 
cost, Government has adopted the pre-determined principle to keep Minimum Support 
Price (MSP) at level of one and half times of the cost of production. Accordingly, MSP 
for all mandated kharif, rabi crops and other commercial crops have been increased 
with a return of atleast 50 percent over the all-India weighted average cost of 
production. A statement indicating paid out costs, MSP and return over cost during the 
last five years is placed at Annexure-II. 
 
(e) Agriculture being a State subject, the State Governments take appropriate 
measures for development of agriculture in the State. Government of India supplements 
their efforts through implementation of various schemes and programmes.  
   
               Urea is being provided to the farmers at a statutorily notified Maximum Retail 
Price (MRP). The MRP of 45 Kg bag of urea is Rs. 242 per bag (exclusive of charges 
towards neem coating and taxes as applicable). The difference between the delivered 
cost of urea at farm gate and net market realization by the urea units is given as subsidy 
to the urea manufacturer/importer by the Government of India. Accordingly, all farmers 
including small and marginal farmers are being supplied urea at the subsidized rates. 
 
 The Government has implemented Nutrient based subsidy scheme w.e.f 01-04-
2010 for Phosphatic and Potassic (P&K) Fertilizers. A fixed amount of subsidy, 
decided on annual basis, is provided on subsidized P&K fertilizers depending on their 
nutrient content. Under this policy, MRP is fixed by fertilizer companies as per market 
dynamics at reasonable level, which is monitored by the Government. Accordingly, any 
farmer, including small and marginal who is buying these fertilizers gets benefits of 
subsidy.      
 
 Diesel subsidy is provided to the affected farmers from time to time on 50:50 
sharing basis between Government of India and the State Government. This Scheme 
was last implemented in Kharif 2015 Season. Presently, no such scheme for providing 
subsidy on diesel in drought affected areas is under implementation.  
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Annexure-I 
 

Major Schemes/Initiatives for the Welfare of Agriculture Sector 
I. Schemes aimed at Risk Reduction and Increase in Income 

Fixing of MSP at 
one-and-a half 
times the cost of 
production  

 Government has increased the MSP for all mandated Kharif, 
Rabi and other commercial crops with a return of at least 50 
per cent over all India weighted average cost of production 
since 2018-19 

Income support to 
farmers through 
PM KISAN 
 

 Launch of PM-KISAN in 2019 -an income support scheme 
providing Rs. 6000 per year in 3 equal instalments 

 A total of Rs. 115276.77 crore has been released so far to 
10.74 crore farmer families 

Pradhan Mantri 
Fasal BimaYojana 
(PMFBY) 
 

 launched in 2016  
 addressing problems of high premium rates for farmers  
 reduction in sum insured due to capping 
 In past 4 years of implementation – 23 crore farmer 

applicants enrolled and over 7.5 crore farmer applicants 
have received claims of over Rs. 90,000 crore 

 Since 2016, nearly Rs. 17,505 crore were paid by farmers as 
their share of premium against which claims of over Rs. 
90,000 Crore have been paid to them. Thus for every 100 
rupees of premium paid by farmers, they have received Rs. 
517 as claims 

Pradhan Mantri 
Annadata Aay 
Sanrakshan 
Abhiyan 
(PMAASHA) 

 The Scheme is to provide remunerative prices to the farmers 
for their produce and to protect the farmers' income 

 The Pulses & Oilseeds Procured at Minimum Support Price 
under Price Support Scheme is Rs. 7,619,857.08 lakhs 
during 2014-15 to 2020-21 

Pradhan Mantri 
Kisan Maan-Dhan 
Yojana  
 
 

 old age pension scheme for all land holding Small and 
Marginal Farmers (SMFs) in the country 

 The scheme provides for an assured monthly pension of Rs. 
3,000/- to all land holding SMFs. So far, 21,11,317 farmers 
have registered for the Scheme till December, 2020 

Institutional credit 
for agriculture 
sector 

 Increased from Rs. 7.3 lakh crore in 2013-14 with a target to 
reach Rs. 16.5 lakh crore in 2021-22 

 Benefit of concessional institutional credit through KCC at 
4% interest per annum has also now been extended to 
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Animal Husbandry and Fisheries farmers for meeting their 
short-term working capital needs 

 A special drive has been undertaken since February 2020 to 
provide concessional credit to PM-KISAN beneficiaries 
through Kisan Credit Cards. 174.96 lakh KCC applications 
sanctioned and Rs. 16,3627 crore loan sanctioned as part of 
the drive 

II. Schemes for Cost Reduction and Better Utilization of Resources 
Pradhan Mantri 
Krishi Sinchayee 
Yojana (PMKSY) 

 Per Drop More Crop” component of Pradhan Mantri 
Krishi Sinchai Yojana (PMKSY - PDMC) aims to increase water 
use efficiency at the farm level through precision micro irrigation 
technologies i.e. drip and sprinkler irrigation systems 
 Additional 51.54 lakh hectare area has been covered 
under micro- irrigation from the year 2015-16 till date in the 
country 
 An amount of Rs. 13473.37 crore as central assistance 
has been provided to States under PMKSY since 2015-16 

Parampragat 
Krishi Vikas 
Yojana (PKVY) 
and Mission 
Organic Value 
Change for North 
Eastern Region 
(MOVCDNER) 

 These schemes aims at development of sustainable 
models of organic farming through a mix of traditional wisdom 
and modern science to ensure long term soil fertility buildup, 
resource conservation and helps in climate change adaptation 
and mitigation 
 As on date 33.25 lakh ha area is under organic farming in 
the country including 10.26 lakh ha under PKVY and 22.99 lakh 
hectares under National Program for Organic Production 
(NPOP) of Agricultural & Processed Food Products Export 
Development Authority (APEDA) which includes area coverage 
under Mission Organic Value Chain Development for North 
Eastern Region 

Soil Health Card 
(SHC) Scheme 
 

 SHC scheme has been introduced in year 2014-15 to 
assist State Governments to issue soil health cards to all farmers 
in the country in a cycle of every 2 years. Soil health card  
provides information to farmers on nutrient status of their soil 
along with recommendation on appropriate dosage of nutrients 
to be applied for improving soil health and its fertility 
 Approximately 10.74 crore Soil Health Cards have been 
distributed in the cycle-I (2015-17) and 11.86 crore in Cycle-II 
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(2017-19) and 18.19 lakh in Model Village Program (2019-20) as 
on 31.12.2020 

Micro Irrigation 
Fund 
 

 A Micro Irrigation Fund of Rs 10000 crore has been placed 
with NABARD 
 In the Budget for 2021-22, the corpus of the fund has 
been increased to Rs.1000 crores 
 Projects worth Rs 3955.33 crore covering 12.79 lakh 
hectares have been approved 

III. Major Schemes for Increasing Farm Productivity 
National Food 
Security Mission 
(NFSM) 
 

 NFSM launched in 2007-08 to increase the production of 
rice, wheat and pulses through area expansion and productivity 
enhancement; restoring soil fertility and productivity; creating 
employment opportunities; and enhancing farm level economy.  
 Beyond 12th Plan, the mission is being continued with 
new additional target of 13 million tonnes of foodgrains 
comprising 5 million tonnes of rice, 3 million tonnes of wheat, 3 
million tonnes of pulses and 2 million tonnes of nutri-cum-
coarse cereals from 2017-18 to 2019-20. 
Currently NFSM is being implemented in 28 States and 2 UTs. 
The programme is being implemented on sharing basis between 
centre and States, 60:40 for the General States and 90:10 for 
North-Eastern States and 3 Himalayan States. 
 For the year 2021-22, the allocation of NFSM is Rs. 
2096.00 crore (BE). 

National Mission 
for Sustainable 
Agriculture 
(NMSA) 

 National Mission for Sustainable Agriculture (NMSA) had 
been formulated for enhancing agricultural productivity 
especially in rainfed areas focusing on integrated farming, water 
use efficiency, soil health management and synergizing resource 
conservation. 
 The programme is being implemented on sharing basis 
between centre and States, 90:10 for North-Eastern and 
Himalayan States, 60:40 for other States and for UTs, the 
assistance will be 100% from Government of India. 

Rashtriya Krishi 
Vikas Yojana 
(RKVY) 
 

 Rashtriya Krishi Vikas Yojana (RKVY) has been revised 
with effect from 01.11.2017 as Rashtriya Krishi Vikas Yojana - 
Remunerative Approaches for Agriculture and Allied sector 
Rejuvenation (RKVY-RAFTAAR) with broad objectives of 
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making farming a remunerative economic activity through 
strengthening the farmer’s effort, risk mitigation with major focus 
on development and creation of pre & post-harvest 
infrastructure, besides promoting agri-entrepreneurship and 
innovations. 
 5172 projects related to agriculture and allied sectors 
have been approved by various States/UTs for implementation 
under this scheme during the last five years and a total amount 
of Rs. 17854.43 crore has been released to various State/UT 
Governments. 

IV. Farm Mechanization and Value Addition 
Agricultural 
Mechanization 
 

 Modernise agriculture and reduce drudgery of farming 
operations 
 During the period from 2014-15 to 2020-21 an amount of 
Rs.4556.93 crore have been allocated for agricultural 
mechanisation 
 12,66,844 numbers of machines and equipments have 
been provided to farmers on subsidy 
 14,182 custom hiring centers, 310 high-tech hubs and 
13,080 farm machinery banks have been established 

Improvement in 
farm produce 
logistics, 
Introduction of 
Kisan Rail 

 Kisan Rail has been launched to exclusively cater to the 
movement of perishable agri-horti commodities 
 First rail was started in July 2020. Currently 10 Kisan Rails 
are being operated by Indian Railways 

Creation of a Start-
up Eco system in 
agriculture and 
allied sector 

 452 start-ups in the agriculture and allied sectors have 
been selected for funding for a sum of Rs. 48.08 crore in 
instalments 
 Rs.20.90 crore has been released as a Ist installment for 
funding these start-ups 
 These start-ups were trained for two months at various 
agribusiness incubation centres i.e. Knowledge Partners (KPs) 
& RKVY- RAFTAAR Agribusiness Incubators (R-ABIs) 

Implementation of 
e-NAM 

 National Agriculture Market (eNAM) is a pan-India 
electronic trading portal which networks the existing APMC 
mandis to create a unified national market for agricultural 
commodities 
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 Around 1.68 crores farmers are registered and Rs. 1.14 
lakh crores of trade value has been carried out through e-NAMs 
 Keeping in view the transparency and competitiveness 
that e-NAM has brought into the agricultural market, 1,000 
more mandis will be integrated with e-NAM 

Agri Infrastructure 
Fund 

 Rs. 1 lakh crore Agriculture Infrastructure Fund (AIF) 
has been launched to provide medium to long term debt 
financing for investment in viable projects for post-harvest 
management Infrastructure and community farming assets 
through 3% interest subvention and Credit Guarantee support 
for loans upto Rs. 2 crore 
 As on date, 3055 projects of Primary Agricultural Credit 
Societies worth a loan amount of Rs. 2991 crore have been 
sanctioned by NABARD 
 1134 Projects (other than PACs) worth Rs. 1155 Crore 
have already been approved by PMU for financing under the 
scheme. Rs.286 crore have been sanctioned by banks for 276 
projects 
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Annexure-II 

 
Details of paid out costs, MSP and return over cost during the last five years 

(Rs./Quintal) 

Sl. 
No. Commodity 

2016-17 2017-18 2018-19 2019-20 2020-21 

Cost MSP 

% 
Return 
over 
Cost 

Cost MSP 

% 
Retur
n over 
Cost 

Cost MSP 

% 
Return 
over 
Cost 

Cost MSP 

% 
Retur
n 
over 
Cost 

Cost MSP 

% 
Retur
n over 
Cost 

  KHARIF  CROPS                               
1 PADDY(Common) 1045 1470 40.7 1117 1550 38.8 1166 1750 50.1 1208 1815 50.2 1245 1868 50.0 
  (Grade A) ^   1510     1590     1770     1835     1888   
2 JOWAR (Hybrid) 1501 1625 8.3 1556 1700 9.3 1619 2430 50.1 1698 2550 50.2 1746 2620 50.1 
  (Maldandi) ^   1650     1725     2450     2570     2640   
3 BAJRA 925 1330 43.8 949 1425 50.2 990 1950 97.0 1083 2000 84.7 1175 2150 83.0 
4 RAGI 1733 1725 -0.5 1861 1900 2.1 1931 2897 50.0 2100 3150 50.0 2194 3295 50.2 
5 MAIZE 966 1365 41.3 1044 1425 36.5 1131 1700 50.3 1171 1760 50.3 1213 1850 52.5 
6 ARHAR(Tur) 3241 5050 55.8 3318 5450 64.3 3432 5675 65.4 3636 5800 59.5 3796 6000 58.1 
7 MOONG 4065 5225 28.5 4286 5575 30.1 4650 6975 50.0 4699 7050 50.0 4797 7196 50.0 
8 URAD 3584 5000 39.5 3265 5400 65.4 3438 5600 62.9 3477 5700 63.9 3660 6000 63.9 

9 
COTTON (Medium 
Staple)   

2889 3860 33.6 3276 4020 22.7 3433 5150 50.0 3501 5255 50.1 3676 5515 50.0 

  (Long Staple) ^   4160     4320     5450     5550     5825   

10 
GROUNDNUT IN 
SHELL 

3371 4220 25.2 3159 4450 40.9 3260 4890 50.0 3394 5090 50.0 3515 5275 50.1 

11 
SUNFLOWER 
SEED 

3479 3950 13.5 3481 4100 17.8 3592 5388 50.0 3767 5650 50.0 3921 5885 50.1 

12 SOYABEAN  1852 2775 49.8 2121 3050 43.8 2266 3399 50.0 2473 3710 50.0 2587 3880 50.0 
13 SESAMUM 4188 5000 19.4 4067 5300 30.3 4166 6249 50.0 4322 6485 50.0 4570 6855 50.0 
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14 NIGERSEED 3366 3825 13.6 3912 4050 3.5 3918 5877 50.0 3960 5940 50.0 4462 6695 50.0 
  RABI CROPS                       -      -  
1 WHEAT 797 1625 103.9 817 1735 112.4 866 1840 112.5 923 1925 108.6 960 1975 105.7 
2 BARLEY 816 1325 62.4 845 1410 66.9 860 1440 67.4 919 1525 65.9 971 1600 64.8 
3 GRAM 2241 4000 78.5 2461 4400 78.8 2637 4620 75.2 2801 4875 74.0 2866 5100 77.9 
4 MASUR (LENTIL) 2174 3950 81.7 2366 4250 79.6 2532 4475 76.7 2727 4800 76.0 2864 5100 78.1 

5 RAPESEED/MUST
ARD 

1871 3700 97.8 2123 4000 88.4 2212 4200 89.9 2323 4425 90.5 2415 4650 92.5 

6 SAFFLOWER 3049 3700 21.4 3125 4100 31.2 3294 4945 50.1 3470 5215 50.3 3551 5327 50.0 
 
 
 

Sl. 
No. 

Commodity 

2016-17 2017-18 2018-19 2019-20 2020-21 

Cost MSP 

% 
Return 
over 
Cost 

Cost MSP 

% 
Return 
over 
Cost 

Cost MSP 

% 
Return 
over 
Cost 

Cost MSP 

% 
Return 
over 
Cost 

Cost MSP 

% 
Return 
over 
Cost 

  OTHER CROPS                               
1 COPRA (Milling) 4676 5950 27.2 4758 6500 36.6 5007 7511 50.0 6347 9521 50.0 6639 9960 50.0 
  (Ball)^   6240     6785     7750     9920     10300   

2 
DE-HUSKED 
COCONUT ^   1600     1760     2030     2571     2700   

3 JUTE 2125 3200 50.6 2160 3500 62.0 2267 3700 63.2 2535 3950 55.8 2709 4225 56.0 

4 SUGARCANE 140 230 64.3 152 255 67.8 155 275 77.4 156 275 76.3 159 285 79.2 

Source: DAC&FW 
*Includes all paid out costs such as those incurred on account of hired human labour, bullock labour/machine labour, rent paid for leased in land, expenses 
incurred on use of material inputs like seeds, fertilizers, manures, irrigation charges, depreciation on implements and farm buildings, interest on working capital, 
diesel/electricity for operation of pump sets etc, miscellaneous expenses & imputed value of family labour. 
^ Cost is not separately compiled for Paddy (Grade A), Jowar (Maldandi), Cotton (long staple) and Copra(ball).  
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    Ǜीमती छाया वमार्:  सभापित महोदय, मंतर्ी जी ने बहुत लबंा-चौड़ा जवाब िदया है।  मेरा सीधा 
सवाल है।  मȅ मंतर्ी जी से कहना चाहती हंू िक कृिष मȂ लागत अिधक है, लेिकन आमदनी कम हुई 
है।  कृिष उपकरण जैसे टैर्क्टर पर पहले 12 Ģितशत जीएसटी लगता था, अब 25 Ģितशत 
जीएसटी लगता है और डीज़ल का मूÊय भी बढ़ा है।  मȅ माननीय मंतर्ी जी से यह जानना चाहती हंू 
िक जैसे पहले केरोसीन राशन काडर् मȂ िमलता था, क्या उसी Ģकार आप कृिष मȂ डीज़ल को और 
कृिष उपकरणȗ को राशन काडर् मȂ कम दर पर उपलÅध कराएंगे, िजससे िकसानȗ को कम रेट पर 
सामान िमले? 
 
    Ǜी कैलाश चौधरी : सभापित महोदय, माननीय सदÎया ने जो िवषय रखा है, उस दृिÍट से 
उनका िवषय डबल इन्कम का था।  िकसानȗ की लागत को लेकर जो इÌय ूहै,  इसके सबंधं मȂ मेरा 
यह कहना है िक सबसे पहले तो Ģधान मंतर्ी जी ने िकसानȗ की इन्कम डबल करने के बारे मȂ सोचा 
और उसके अंदर डबल इन्कम के िलए लÑय भी िनधार्िरत िकए और हमȂ वषर् 2022 तक उन लÑयȗ 
को पूरा करना है।  उसके अंदर सबसे महत्वपूणर् चीज़ यह है िक िकसानȗ की लागत कैसे कम हो, 
उत्पादन मȂ कैसे वृिǉ हो?  इन सारे िवषयȗ को लेकर िजस तरह इन्हȗने डीज़ल के अंदर सिÅसडी 
की बात का इÌय ूरखा है,  उस पर मेरा यह कहना है िक जब वषर् 2009 मȂ यह योजना Ģारंभ की 
गई थी, तब उस समय डीज़ल के अंदर यह Ģावधान िकया गया था िक जहा ंसूखा के्षतर् है और जब 
फसल को बोया जाता है, यिद 15 िदन तक बािरश नहीं  
होती है, तो उस समय उसमȂ सिÅसडी का िवशेष Ģावधान िकया गया, िजसकी वजह से उसमȂ 
राज्य सरकार का भी पाटर् रहता है।  जब राज्य सरकार की मागं आती है, उसके बाद दोनȗ को 
लाभ होता है। 
 
    Ǜी सभापित:  राइट। 
 
    Ǜी कैलाश चौधरी : इसिलए जब राज्य सरकार की तरफ से मागं आती है, तो उसमȂ सिÅसडी 
के िवशेष Ģावधान मȂ डीज़ल के अंदर भी छूट की गई है।  कुल िमलाकर मेरा यह कहना है िक 
सिÅसडी के तौर पर बात करȂ, तो जब िकसान को आवÌयकता होती है, उस समय चाहे डीएपी 
हो, चाहे यिूरया हो, दोनȗ मȂ सिÅसडी का Ģावधान िकया गया है।   
 
    Ǜी सभापित:  राइट।  सेकंड सÃलीमȂटरी। 
 
    Ǜीमती छाया वमार्:  सर, मेरा सेकंड सÃलीमȂटरी यह है िक िपछले पाचं वषș मȂ िकसानȗ की आय 
डेढ़ गुना करने की बात बजट मȂ कही गई है, लेिकन बाहर दोगुनी करने की बात करते हȅ-हम 
िकसानȗ की Ģित Ëयिƪ आय बढ़ाएंगे, ऐसा कहते हȅ।  मेरे पास िरकॉडर् है। मȅ मंतर्ी जी से जानना 
चाहती हंू िक िपछले पाचं वषș मȂ िकसी भी राज्य मȂ Ģित Ëयिƪ आय िकतनी बढ़ी?  कहीं भी नहीं 
बढ़ी है, यह आपका ही िरकॉडर् है।  
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    Ǜी कैलाश चौधरी: महोदय, सरकार की तरफ से जो योजना बनी है, उसकी शुरुआत ही बजट 
बढ़ाने के Ģावधान से शुरू हुई है।  हमारे Ģधान मंतर्ी जी का लÑय डबल इन्कम करना है और 2022 
तक हम इसको पूरा करȂगे।  राÍटर्ीय सािंख्यकी िवभाग के ǎारा आय के जो आंकड़े िदए गए हȅ, 
उनको लेकर हमने एक कमेटी का गठन िकया है और कमेटी के गठन के बाद उनकी जो 
िरकमंडेशन्स आईं, उनके आधार पर भारत सरकार काम कर रही है।  उसके मुख्य रूप से चार 
िपलसर् हȅ, िजनके ऊपर सरकार काम कर रही है-िजसके अंतगर्त लागत की कमी कैसे आए, 
उत्पादन मȂ वृिǉ कैसे हो, फामर् मशीनीकरण, नई टेक्नोलॉजी की मशीनȂ कैसे आएं और जोिखम 
कम करने के Ģयास िकए जा रहे हȅ।  आज 'िकसान सÇमान िनिध' के अतंगर्त िकसानȗ को पैसा 
िदया जा रहा है।  'िकसान सÇमान िनिध' के तौर पर Ģितवषर् 6,000 रुपये देने का Ģावधान इसमȂ 
िकया गया है।   ...(Ëयवधान)... 
 
    Ǜी महेश पोǈार :  महोदय, अपने यहा ंदेश के  िकसानȗ की औसत आय की गणना होती है और 
उस पर नीितया ंिनधार्िरत होती हȅ।  मȅ जानना चाहता हंू िक क्या झारखंड जैसे राज्य, जहा ंवषार् पर 
आधािरत एक-फसलीय खेती होती है और आय बहुत कम होती है, वहा ंकी वािर्षक आय की 
अलग से गणना करने की कोई ËयवÎथा है?   
 
    Ǜी सभापित:  मंतर्ी जी, झारखंड के बारे मȂ बताइए।  
 
    Ǜी कैलाश चौधरी:  माननीय सभापित जी, अभी ĢÌन पूछा गया है िक क्या झारखंड के िलए 
अलग से कोई Îपेशल योजना है, मȅ सोचता हंू िक ये योजनाएं पूरे देश के िलए बनी हुई हȅ और 
इसके अंदर लागत को तय करना और उसकी इन्कम को बढ़ाने के िलए, चाहे वह एमएसपी को 
डेढ़ गुना करने का िवषय हो, चाहे सÇमान िनिध के पैसे देने का िवषय हो या 'मृदा ÎवाÎथ्य काडर्' 
या परंपरागत कृिष योजना हो या नीम-कोटेड यिूरया के सबंधं मȂ जो िकया गया हो, उसके सबंधं 
मȂ हो, ये सारे जो कायर् िकए जा रहे हȅ, इनका उǈेÌय कुल िमलाकर है िक पूरे देश के अंदर 
िकसानȗ की इन्कम बढ़े।  इसे लेकर भारत सरकार Ģयास कर रही है - उसमȂ चाहे बरसात के 
आधार पर हो, जहा ंएक समय बरसात होती हो, इसके िलए सरकार िनरंतर Ģयास कर रही है िक 
पूरे देश के िकसानȗ की इन्कम बढ़े।       
 
    MR. CHAIRMAN:  Be specific and also time को भी ध्यान मȂ रखना है।   
 
    SHRI TIRUCHI SIVA:  Sir, increasing the income of farmers is one step, but 
bringing down the production cost at the same time is another step.  Subsidy on 
diesel was given only for Kharif 2015.  Instead of classifying a region as drought-hit or 
a one crop-area, just as subsidy on diesel is given to fishermen, will the Government 
consider giving subsidy on diesel to all the farmers too, so that it would reduce the 
production cost? 
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    Ǜी सभापित: उन्हȗने पूछा है िक डीज़ल मȂ जो सिÅसडी दे रहे हȅ, क्या वह सभी िकसानȗ को 
दȂगे?  
  
    कृिष एवं िकसान कÊयाण मंतर्ी; गर्ामीण िवकास मंतर्ी; पंचायती राज मंतर्ी; तथा खाǏ 
ĢसंÎकरण उǏोग मंतर्ी (Ǜी नरेन्दर् िंसह तोमर):  माननीय सभापित महोदय, जैसा िक िशवा जी ने 
पूछा है, हम सब इस बात को भली-भािंत जानते हȅ िक िकसान की आमदनी बढ़े, इसके िलए हमȂ 
कुछ योजनाओं पर काम करने की आवÌयकता है।  Ģधान मंतर्ी नरेन्दर् मोदी जी के नेतृत्व मȂ 
लगातार इस बात की कोिशश की गई है िक जहा ंसिÅसडी देने की जरूरत है, वहा ंफिर्टलाइज़र 
पर 80 हजार करोड़ रुपये से ज्यादा सिÅसडी दी जा रही है।  'सोलर पÇप' और 'कुसुम योजना' के 
अंतगर्त भी सिÅसडी दी जा रही है।  िकसान की आमदनी बढ़े और उसकी खेती करने मȂ लागत 
कम हो, इस दृिÍट से 'Soil Health Card' योजना हो चाहे 'सूÑम िंसचाई योजना' हो, ऐसे तमाम 
सारे कायर्कर्म िकए गए हȅ, िजनका Ģितफल देश को िनिÌचत रूप से आज िमल रहा है। 
 
    Ǜी िवशÇभर Ģसाद िनषाद: माननीय सभापित महोदय, मȅ आपके माध्यम से यह कहना चाहता 
हंू िक िकसान की लागत ज्यादा लगती है और उसको आय कम होती है और सरकार कह रही है 
िक हम आय दुगनी करȂगे।  हमारे बुदेंलखंड मȂ तो िकसानȗ की फसलȗ को  गाये ँया अन्य जानवर 
चर जाते हȅ, उससे नुकसान होता है।  उǄर Ģदेश मȂ जब अिखलेश यादव जी मुख्य मंतर्ी थे, तो 
उन्हȗने नहरȗ और Ƿूबवले का पानी ģी िकया था, िजसके कारण िकसानȗ की आय बढ़ी है।  मȅ 
जानना चाहता हंू िक क्या पूरे देश मȂ अिखलेश यादव जी की सरकार की तरह नहर और Ƿूबवेल 
का पानी िंसचाई हेतु ģी करȂगे, िजससे िक िकसानȗ की आय दुगनी हो? 
 
    Ǜी कैलाश चौधरी:  माननीय सभापित जी, इन्हȗने जो िवषय रखा है, यह इस क्वेÌचन से 
सबंिंधत नहीं है, लेिकन उसके बावजूद मȅ यह कहना चाहंूगा िक Ģधान मंतर्ी जी की इच्छा पूरे देश 
के अंदर िकसानȗ को, चाहे वह पानी की दृिÍट से हो, चाहे िवǏुत की दृिÍट से हो, हर सुिवधा 
उपलÅध करवाना है, िजससे िकसानȗ को लाभ िमले और उनकी इन्कम बढ़े।  तो मेरा यह कहना है 
िक िकसानȗ के िलए नरेन्दर् मोदी जी की सरकार ने जो काम िकया है और उसी तरह से आज जो 
ये कृिष के तीन कानून आए हȅ, ये भी िकसानȗ की इन्कम को बढ़ाने के िलए लाए गए हȅ।  कुल-
िमलाकर Ģधान मंतर्ी जी की सोच है िक िकसानȗ की इन्कम बढ़ाने के िलए हर सभंव Ģयास िकए 
जाएं, जो िक भारत सरकार कर रही है और आगे भी िनिÌचत रूप से िकसानȗ के िहत के िलए 
करेगी।       

Availability of essential food items at affordable price 
 

†*130  SHRI SURENDRA SINGH NAGAR: Will the Minister of CONSUMER AFFAIRS, 
FOOD AND PUBLIC DISTRIBUTION be pleased to state: 
 

                   
† Original notice of the question was received in Hindi. 
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(a) whether Government has increased the quantity of foodgrain allocation to 
the States for supplying through PDS to card holders during the 
lockdown imposed due to COVID-19 pandemic;  

 
(b)  if so, the details thereof;  
 
(c)  the number of beneficiaries (PDS card holders, poor and needy people) 

/under Pradhan mantri Garib Kalyan Anna Yojana (PMGKAY) scheme, 
State-wise; 

  
(d)  whether  this  scheme  is  proposed  to  be  extended  in  the  coming  

months,  if so, the details thereof; and  
 
(e) the steps taken by Government to ensure availability of essential food 

items at affordable rates to the poor and needy people? 
 
THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND  
PUBLIC DISTRIBUTION (SHRI DANVE RAOSAHEB DADARAO): (a) to (e) A 
statement is laid on the Table of the House. 
 

Statement 
 

(a) and (b) In pursuance of the Pradhan Mantri Garib Kalyan Package announced 
by the Government as part of the Economic Response to the COVID-19 crisis, this 
Department had launched the ‘Pradhan Mantri Garib Kalyan Anna Yojana’ (PM-
GKAY) scheme and had allocated a total of about 322 Lakh MT foodgrains 
(Rice/Wheat) under this scheme for free-of-cost distribution to all beneficiaries 
covered under the National Food Security Act (NFSA) in a period of 8 months (April 
to November 2020) over and above their regular entitled foodgrains under NFSA.   
 

Besides PM-GKAY, another quantity of 8 Lakh MT foodgrains were also 
allocated by this Department to States/UTs under the Atma Nirbhar Bharat Scheme 
(ANBS) which aimed to supply free-of-cost foodgrains to migrants/stranded 
migrants and all needy persons without ration cards. 
 

In total, during the aforesaid period of crisis (April to November 2020) the 
Department had allocated a total of nearly 680 LMT foodgrains to States/UTs, which 
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also comprised the allocation of about 350 LMT for monthly distribution under regular 
NFSA. 
 
(c) A statement showing State/UT wise number of NFSA beneficiaries covered 
under the PM-GKAY scheme and estimated population under ANB scheme is at 
Annexure. 
 
(d)   No proposal for extension of the PM-GKAY and ANB Schemes is under 
consideration in the Department. 
 
(e)  Under the National Food Security Act, 2013 (NFSA), highly subsidized 
foodgrains are provided to States/UTs for distribution to around 80 Crore 
beneficiaries through the Targeted Public Distribution System (TPDS) on monthly 
basis. Under NFSA, the foodgrains, namely Rice, Wheat and Coarse-grains are 
distributed at the Central Issue Prices of Rs. 3/Kg, Rs. 2/Kg and Re. 1/Kg 
respectively to the beneficiary households covered under the two NFSA categories- 
Antyodaya Anna Yojana (AAY) households at the scale of 35 Kg per family per 
month, and to the Priority Households (PHH) at the scale of 5 Kg per person per 
month.  
 

Further, as per the TPDS (Control) Order, 2015 under Section-3 of the 
Essential Commodities Act, 1955 (10 of 1955) the State/UT Governments may also 
permit the distribution of essential food items other than foodgrains through their 
FPSs. 

Annexure 
 

State/UT wise number of NFSA beneficiaries covered under the PM-GKAY scheme 
and estimated population under ANB Scheme 

Sl. 
No. State/UT 

Monthly allocation issued 
for No. of NFSA 
Beneficiaries under 
PMGKAY (in lakhs) 

Monthly allocation of 
foodgrains for No. of 
Migrant/Stranded 
Migrant persons under 
ANBS 
(May and June 2020) (in 
lakhs) 

Phase-I  
(Apr - Jun 
2020) 

Phase-II  
(Jul - Nov 
2020) 

1 Andaman & Nicobar 
Islands 0.61 0.61 0.061 
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2 Andhra Pradesh 268.23 268.23 26.823 
3 Arunachal Pradesh 8.21 8.21 0.821 
4 Assam 251.53 251.53 25.153 
5 Bihar 857.12 871.16 86.450 
6 Chandigarh 2.75 2.79 0.275 
7 Chhattisgarh 200.77 200.77 20.077 
8 Daman & Diu D&NH 2.85 2.88 0.285 
9 Delhi 72.73 72.73 7.273 
10 Goa 5.32 5.32 0.532 
11 Gujarat 382.54 382.54 38.254 
12 Haryana 126.49 126.49 12.649 
13 Himachal Pradesh 28.64 28.64 2.864 
14 Jammu & Kashmir 72.05 72.41 7.241 
15 Jharkhand 263.7 263.70 26.370 
16 Karnataka 401.93 401.93 40.193 
17 Kerala 154.8 154.80 15.480 
18 Ladakh 1.44 1.44 0.144 
19 Lakshadweep 0.22 0.22 0.022 
20 Madhya Pradesh 546.42 546.42 54.642 
21 Maharashtra 700.17 700.17 70.017 
22 Manipur 24.57 24.67 2.457 
23 Meghalaya 21.46 21.46 2.146 
24 Mizoram 6.68 6.68 0.668 
25 Nagaland 14.05 14.05 1.405 
26 Odisha 323.6 323.60 32.360 
27 Puducherry  6.28 6.34 0.628 
28 Punjab 141.45 141.45 14.145 
29 Rajasthan 446.62 446.62 44.662 
30 Sikkim 3.79 3.79 0.379 
31 Tamil Nadu 357.34 357.34 35.734 
32 Telangana 191.62 191.62 19.162 
33 Tripura 24.83 25.02 2.483 
34 Uttar Pradesh 1520.59 1453.95 142.033 
35 Uttarakhand 61.96 61.94 6.196 
36 West Bengal 601.84 601.84 60.184 
  Total  8095.2  8043.36 800.27 
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    Ǜी सुरेन्दर् िंसह नागर:  माननीय सभापित जी, मȅ आपके माध्यम से माननीय मंतर्ी जी से पूछना 
चाहता हंू िक जो Ģवासी मजदूर आए थे, उनमȂ से िजनको अभी तक रोजगार नहीं िमला है या 
वापस अपने काम पर नहीं लौटे हȅ, उनके सबंधं मȂ क्या सरकार ने कोई ऐसा डेटा तैयार िकया है 
िक िकतने मजदूर अभी तक बेरोजगार हȅ या वे वापस नहीं लौटे हȅ? इसके अितिरƪ इनके िलए 
सरकार ने जो "Ģधानमंतर्ी गरीब कÊयाण अन्न योजना" बनाई है, उसकी समय-सीमा बढ़ाकर 
इसका लाभ उन मजदूरȗ को िदया जा सके, क्या सरकार इस पर कोई िवचार कर रही है? 
  
    Ǜी दानवे रावसाहेब दादाराव: सभापित महोदय, मȅ आपके माध्यम से सदन को बताना चाहता 
हंू  िक पूरे देश मȂ लॉकडाउन था, यातायात बदं था और Ģवासी मजदूर राÎते से जाते थे, िफर भी 
नरेन्दर् मोदी जी ने योजनाबǉ तरीके से माल की ढुलाई समय से पूरी करवाई। इस देश मȂ कोई भी 
Ëयिƪ भखूा नहीं रहेगा, इसकी पूरी िंचता Ģधान मंतर्ी जी ने की।  
सभापित महोदय, मȅ आपके माध्यम से बताना चाहता हंू िक भारत सरकार ने बहुत ही िजÇमेदारी 
से देश की खाǏ सुरक्षा सुिनिÌचत की है। इस देश मȂ NFSA के अंतगर्त 80 करोड़ लोगȗ को जो 
खाǏान्न िदया जाता है, उसके बाद भी लॉकडाउन के समय मȂ माननीय Ģधान मंतर्ी जी ने Ģवासी 
मजदूरȗ के िहतȗ को ध्यान मȂ रखकर दो नई योजनाएं लाचं की थी। उसमȂ से एक "Ģधानमंतर्ी 
गरीब कÊयाण योजना" है, िजसके तहत 322 लाख मीिटर्क टन खाǏान्न िदया गया और जो 
दूसरी Îकीम थी िक "Ģधानमंतर्ी गरीब कÊयाण अन्न योजना" जो Ģवासी मजदूर थे, उन्हȂ 8 लाख 
मीिटर्क टन खाǏान्न उसमȂ िदया गया।  
 
    Ǜी सुरेन्दर् िंसह नागर: सभापित महोदय, मȅ आपके माध्यम से माननीय मंतर्ी जी से जानना 
चाहता हंू िक क्या "Ģधानमंतर्ी गरीब कÊयाण अन्न योजना" को बढ़ाने के िलए राज्य सरकारȗ ने 
कोई अनुरोध िकया है? अगर अनुरोध िकया है, तो क्या सरकार राज्यȗ के उस अनुरोध पर योजना 
को आगे बढ़ाने पर िवचार कर रही है? 
 
    Ǜी दानवे रावसाहेब दादाराव: सभापित महोदय, "Ģधानमंतर्ी गरीब कÊयाण योजना" जो है, 
वह इसी समय के िलए लागू की गई थी। इसके बाद इसको आगे बढ़ाने का सरकार का कोई 
ĢÎताव नहीं है। 
 
    Ǜी रामचंदर् जांगड़ा: सभापित महोदय... 
 
    Ǜी सभापित:  रामचंदर् जागंड़ा जी, आप बठैकर बोिलए। 
 
    Ǜी रामचंदर् जांगड़ा: सभापित महोदय, मेरा इसी सबंधं मȂ एक पूरक ĢÌन माननीय मंतर्ी जी से 
है। 
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    MR. CHAIRMAN: Secretary-General, please take it up with the Lok Sabha. 
Something is wrong with the mike system, ठीक से आवाज नहीं आ रही है। 
 
    Ǜी रामचंदर् जांगड़ा: सभापित महोदय, मेरा माननीय मंतर्ी जी से अनुरोध है िक पिÅलक 
िडÎटर्ीÅयशून िसÎटम के तहत जो अनाज जाता है, वह बहुत बार, बहुत ही सड़ा-गला होता है 
और वह खाने के लायक नहीं होता है। कई बार ऐसे भी वीिडयो वायरल होते हȅ जब गोदाम के 
अंदर पानी की बौछार करके अनाज को िभगोया जा रहा है। जनता की सेहत से िखलवाड़  बहुत 
ही जघन्य अपराध है। मȅ आपके माध्यम से माननीय मंतर्ी जी से जानना चाहंूगा िक इस सबंधं मȂ जो 
ऐसे अपराधी लोग हȅ, क्या उनके ऐसे अपराध को जघन्य Ǜेणी मȂ लाने की सरकार की कोई 
योजना है?  
 
    Ǜी दानवे रावसाहेब दादाराव: सभापित महोदय, आज की तारीख मȂ िजतने भी अनाज का 
Ģोक्योरमȂट होता है, उसके रख-रखाव का पूरा बदंोबÎत सरकार के पास है। मुझे ऐसा लगता है 
िक 2014 के बाद ऐसा कोई सड़ा अन्न इस माध्यम से नहीं िदया गया है और इसकी िंचता बार-बार 
सरकार भी करती है। 
 
    Ǜी राकेश िसन्हा: सभापित महोदय, पहले मȅ इस सरकार को बधाई देना चाहता हंू िक 
लॉकडाउन के दौरान सरकार ने "Ģधानमंतर्ी गरीब कÊयाण योजना" के तहत माइगर्Ȃट वकर् सर् को 
बहुत राहत पहंुचाई है। मेरा एक सवाल है िक टर्ाइबल बÊैट मȂ - खासकर मेघालय, मिणपुर जैसी 
टर्ायबल बÊैट मȂ पिÅलक िडÎटर्ीÅयशून िसÎटम को और दुरुÎत करने के िलए - जहा ंपर टर्ाइबल 
एिरयाज़ हȅ, िजसके कारण पिÅलक िडÎटर्ीÅयशून िसÎटम वहा ंतक नहीं पहंुच पाता है क्यȗिक 
दूिरया ंबहुत होती हȅ, क्या सरकार इसको दुरुÎत करने के िलए कोई कदम उठा रही है? 
 
    Ǜी दानवे रावसाहेब दादाराव: सभापित महोदय, जहा ं पर ऐसे दूर-दराज़ के एिरयाज़ मȂ 
खाǏान्न सÃलाई नहीं िकया जाता है, सरकार उसकी पूरी िंचता करती है। आज तक तो हमारे 
िरकॉडर् मȂ सभी जगह पर समयबǉ तरीके से खाǏान्न गया है। अगर ऐसी कोई िशकायत होगी, तो 
सरकार उसकी िंचता जरूर करेगी।  
 
    SHRI SUBHAS CHANDRA BOSE PILLI:  Sir, an amount of Rs.4,282 crores is 
pending from the Government of India to Andhra Pradesh Government towards rice 
subsidy under Pradhan Mantri Garib Kalyan Anna Yojana.  I would like to know from 
the hon. Minister whether the Government has issued an instruction for immediate 
release of dues to the State of Andhra Pradesh.   
 
    Ǜी सभापित : वे ऐसा बता रहे हȅ िक आंधर् Ģदेश सरकार के  "Ģधानमंतर्ी गरीब कÊयाण 
योजना" के अंतगर्त 4 हज़ार करोड़ रुपये pending हȅ। मंतर्ी जी, आप इसके बारे मȂ कुछ बताइए।  
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    Ǜी दानवे रावसाहेब दादाराव : सभापित जी, मȅ आपके माध्यम से सÇमाननीय सदÎय से कहना 
चाहता हंू िक हर सरकार, जो  उसकी  देय रािश है, जब उसका िबल सिÅमट करती है, 
utilisation certificate देती है, तो पैसा िमल जाता है। अगर आंधर् Ģदेश सरकार  utilisation 
certificate या अपने documents देगी, तो सरकार पैसा देने के िलए तैयार है।  
 
    MR. CHAIRMAN:  Once the Centre receives utilisation certificate, they will release 
the money.   
 
    SHRI SUBHAS CHANDRA BOSE PILLI:  Sir, the State Government has already 
submitted the utilisation certificate.  
 
    MR. CHAIRMAN:  The hon. Member is saying that it has already been submitted.  
Please look into that.   

Export of COVID vaccines 
 
* 131.  SHRIMATI PRIYANKA CHATURVEDI: Will the Minister of COMMERCE AND 
INDUSTRY be pleased to state: 
 

(a) the total number and value in monetary terms of the COVID vaccine 
doses that were exported from India to other countries till present day; 

 
(b) whether Government has put measures in place to avoid a domestic 

shortage of vaccine in the light of it being exported in large numbers;and 
 
(c) if so, the details thereof and if not, the reasons therefore? 

 
    THE MINISTER OF COMMERCE AND INDUSTRY (SHRI PIYUSH GOYAL): (a)to 
(c)  A Statement is laid on the Table of the House. 
 

Statement 
(a) Vaccines, including COVID vaccines are covered under the common ITC HS 
codes 30022019 (Other single vaccine) and 30022029 (Other mixed vaccine). Export 
data for vaccines is also captured under these ITC HS codes. The details of export of 
vaccines under these codes (including COVID vaccines) during 2020-21(April-
January) is given at Annexure. 
(b) and (c) Government has granted permission to M/s Serum Institute of India Pvt. 
Ltd., Pune and M/s Bharat Biotech International Limited, Hyderabad for manufacture 
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of COVID-19 vaccines. .Close coordination is being maintained through regular 
interaction between relevant Departments of the Government of India and vaccine 
manufacturers to ensure adequate availability of COVID-19 vaccines for national 
vaccination program. 

Annexure 
 

Details of India’s export of vaccines including COVID vaccines 
 

  30022019- Other Single 
Vaccine 30022029-Other Mixed Vaccine 

Months Qty (Kgs) Value of Exports 
(US$ million) Qty (Kgs) 

Value of 
Exports 
(US$ million) 

April, 2020 4075 6.05 4286 8.21 
May, 2020 4288 8.24 9816 12.54 
June, 2020 1440 3.75 12546 20.41 
July, 2020 3778 6.87 18204 32.22 
Aug, 2020 3775 5.77 15957 20.66 
Sept, 2020 9338 16.48 20830 34.40 
Oct, 2020 6085 9.24 18590 41.42 
Nov, 2020 3464 5.73 12473 22.70 
Dec, 2020 2271 6.61 9517 16.28 
Jan, 2021 6222 57.21 8607 17.89 
Total (Apr-
Jan) 44736 125.93 130826 226.74 

Source: DGCI&S, Kolkata (Figures are provisional) 
 
    SHRIMATI PRIYANKA CHATURVEDI:  Sir, I had asked a very specific question from 
the hon. Minister with regard to the number of COVID vaccines exported and its 
value.  What I have got from him is a list of all the vaccines that have been exported.  
So, can he specifically give me an answer regarding the export of vaccines relating to 
COVID and its value? 
 
    MR. CHAIRMAN:  'He' and 'she' should not be used.  You can say 'Minister' or 
'hon. Member'. 
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    SHRIMATI PRIYANKA CHATURVEDI:  All right, Sir.  
 
    SHRI PIYUSH GOYAL:  Mr. Chairman, Sir, as I have very clearly said in my answer 
in the first line itself, there is no such category as COVID vaccine in the harmonised 
system HSN codes, and, therefore, for the Commerce Ministry to come out with a 
new code only for one type of vaccine is not what our job really is.  All vaccines that 
are exported are exported under one HSN code.  I have given the full details.  
However, for the benefit of the hon. Member, I would like to share the information that 
these COVID vaccines have started only in January.  It is not as if I have given some 
earlier data.  I have honestly given the data of all the vaccines that we are exporting.  
This started only in January and the hon. Member will see that there has not been any 
significant increase in the export of vaccines during October, November, December 
and January.  In fact, only on a single vaccine, there has been an increase, and that is 
about $50 million, which is a very small amount.   
 
    MR. CHAIRMAN:  Okay; now, the second supplementary. 
 
    SHRI PIYUSH GOYAL:  We are taking care of the domestic requirement, and based 
on that, we are giving some vaccines to the friendly countries.  
 
    MR. CHAIRMAN:  Mantriji, everyone should get opportunity. Time is important. 
Now, the second supplementary.  
 
    SHRIMATI PRIYANKA CHATURVEDI:  Sir, I would like to know from the hon. 
Minister as to what are the vaccines that have been exported under 'Vaccine Maitri' 
Initiative which I applaud vis-a-vis the ones which are commercially placed and our 
commercial exports in terms of value.   
 
    SHRI PIYUSH GOYAL:  Sir, regarding Covishield vaccines made by Serum 
Institute, Pune, up to 8th of February, against the Government of India grant, we have 
given 6,27,000 vials which relates to 62,70,000 doses valued at Rs.125,40,00,000 
(One hundred twenty-five crore, forty lakh) FOB value worth of vaccines.  And, the 
export of only the COVID vaccine so far is about 10,50,000 vials through paid exports 
which relates to 1,05,00,000 (one crore five lakh) doses and Rs.213,32,65,940 (two 
hundred thirteen crore, thirty-two lakh, sixty-five thousand, nine hundred and forty) 
against the paid exports.  Therefore, the total exports are about Rs.338 crore worth of 
COVID vaccines.   
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   DR. FAUZIA KHAN:  Is there any target schedule or plan for vaccination of every 
citizen of India, and has exporting of vaccine created any hurdle in this timeline?  Will 
the Government conduct this vaccination mission on the model of polio vaccination? 

   MR. CHAIRMAN:  There is no time.  Keep the time in mind. Now, the Minister.  

    SHRI PIYUSH GOYAL: Hon. Chairman, Sir, obviously, the Ministry of Health is 
working along with all the States.  The Prime Minister has also interacted with all the 
States but the highest priority given by our Government is to the healthcare workers 
and the frontline workers.    

    MR. CHAIRMAN: Question Hour is over.  If there is anything else you wish to say, 
you can lay it on the Table. 

[Answers to Starred and Unstarred Questions (Both in English and Hindi) are 
available as Part-I to this Debate, published electronically on the Rajya Sabha 
website under the link https://rajyasabha.nic.in/Debates/OfficialDebatesDateWise  ] 

SPECIAL MENTIONS 

    MR. CHAIRMAN: Now, discussion on the Union Budget, 2021-22 to continue. I 
would like to tell the hon. Members that the time available for us is known to all of 
you.  By 2'o clock, we have to complete and the Minister has to give reply from 2'o 
clock onwards.  There is not going to be any change in this schedule.  I appeal to all 
the Members to please cooperate and see to it that you only consume the time 
allotted to you.   

Yesterday, when the House adjourned, Shri Anurag Singh Thakur was 
speaking.  He can resume his speech.   ...(Interruptions)... One minute.  As far as 
Special Mentions are concerned, these can be laid on the Table of the House.  I am 
permitting all the Special Mentions to be laid as today is the last day.  Please 
continue.   
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Need to enhance allocation of funds for Education 
 
    SHRI TIRUCHI SIVA (Tamil Nadu): Sir, after several years, the country’s education 
Budget has suffered a cut of 6 per cent.  The Department of School Education has 
suffered a cut of Rs. 5,000 crores, while the Department of Higher Education has 
been allocated approximately Rs. 1,000 crores lesser than the last financial year.  

We cannot overlook the academic loss to students during the Corona 
pandemic.  The dropout rate was predicted to double in India in 2020 and the effect 
on girl students will be worse.  Online classes have revealed the gaps in access to 
internet and technology.  With worsening education scenario, there is a need for the 
Government to pay more attention to the growth of this sector.  Students have 
committed suicide because of their inability to attend online classes.  Instances of 
child marriage and girl students being forced out of formal education due to 
increasing economic difficulty during the pandemic have also been reported. 
 In such a situation, reducing Budget to education will backfire on the students 
of our country.  The UN Secretary-General spoke of an ‘education catastrophe’ 
globally, the current Budget will exacerbate the catastrophe on our students. 
 The Government cut expenditure on Mid-Day Meal Scheme, a crucial reason 
many students from poor families continue to attend school, from Revised Estimates 
of Rs. 12,900 crores last year to Rs. 11,500 crores this year impacts a lot. 
 Overcoming academic loss and initiating efforts to bring students back to 
schools also requires a strong financial backbone.   

Hence, I urge the Government to look into the paucity of resources to 
education as the financial year progresses. 
 
    SHRI SUJEET KUMAR (Odisha): Sir, I associate myself with the Special Mention 
made by Shri Tiruchi Siva. 
 
    DR. FAUZIA KHAN (Maharashtra): Sir, I also associate myself with the Special 
Mention made by Shri Tiruchi Siva. 
 
Demand for establishing additional Central Government Health Scheme Hospitals in 

different districts of Telangana 
 
    DR. BANDA PRAKASH (Telangana): Sir, it is to be mentioned that in Telangana 
there exists only one Central Government Health Scheme hospital/clinic at Hyderabad 
to cater to the medical needs of the beneficiaries coming under the Central 
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Government Health Scheme.  The existing hospital at Hyderabad is not in a position 
to cater to the needs of all the beneficiaries, which include old-age freedom fighters, 
the Central Government employees, the retired employees, and other covered 
patients, located at distant places of the State who have to travel 100 to 300 
kilometers even for medical checkups and obtaining drugs, etc.  There is urgent 
requirement for establishing more hospitals and advanced diagnostic centres in all the 
important districts of the State.  There is a need for establishing, at least, five CGHS 
hospitals in Warangal, Nalagonda, Mahabubnagar, Nizamabad, and Adilabad 
districts of the State.  It is also requested to provide more sophisticated and 
advanced machinery in all the hospitals.  Furthermore, there is urgent requirement for 
establishing wellness centres throughout the State to cover all the geographical 
areas.  In this connection, I would request to you to kindly provide me the doctor-
patient ratio under the CGHS.  I feel, the doctor-patient ratio is required to be 
increased substantially.  In addition to the existing consultancy services, other more 
acute medical problems may be added to the list.  It is also requested to increase 
authorized medical chemists in various districts of Telangana so as to make the 
medicines available in the reach of beneficiaries.  More doctors may be made 
available for tele-consultation in all parts of the country.  
 

Demand to implement the accidental insurance scheme for fishermen under the 
Pradhan Mantri Matsya Sampada Yojana 

 
    Ǜी जयĢकाश िनषाद (उǄर Ģदेश): महोदय, मȅ आपका ध्यान एक अित महत्त्व के मामले की 
ओर आकृÍट करना चाहता हंू। 

यह िविदत है िक माननीय मोदी जी की सरकार ने पशुपालन और मत्Îय पालन के के्षतर् पर 
िवशेष बल देकर देश मȂ मत्Îय पालकȗ के Ģित अपनी उदार मंशा का पिरचय िदया है और 
'Ģधानमंतर्ी मत्Îय सÇपदा योजना' के जिरये मछुआरȗ की आय मȂ बढ़ोतरी करने का सफल Ģयास 
िकया है, िकन्तु हाल के िदनȗ मȂ 'Ģधानमंतर्ी मत्Îय सÇपदा योजना' के अन्तगर्त मछुआरȗ के िनिमǄ 
दुघर्टना बीमा योजना के कायार्न्वयन मȂ होने वाले अकारण िवलÇब के कारण अÊप आय वाले 
मछुआरȗ के पिरवारȗ की सामािजक सुरक्षा का हनन हो रहा है। 

महोदय, इस बीमा योजना के अन्तगर्त दुघर्टना मȂ हुई मृत्यु और अंग-भगं की िÎथित मȂ 2 
लाख रुपयȗ की Ģितपूिर्त का Ģावधान था। वतर्मान सरकार ने 'Ģधानमंतर्ी मत्Îय सÇपदा योजना' 
लाभाथीर् उन्मुख केन्दर् Ģायोिजत गितिविधयȗ के अन्तगर्त इसके कवरेज को बढ़ाकर 5 लाख रुपये 
कर िदया है, 31.05.2020 के बाद बीमा पॉिलसी को नवीनीकृत नहीं िकया है। फलत: बीते 8 
महीनȗ के दौरान अÊप आय वाले मछुआरȗ के पिरवार बीमा की रािश ĢाÃत करने से विंचत रह गए 
हȅ। इतना ही नहीं, तेलगंाना की सरकार ने चूिंक राज्य से ĢाÃत होने वाले अनुदान को बीमा राहत 
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से सबंǉ कर िदया है, इसिलए मछुआरा समाज के अÊप आय वाले इन मत्Îय पिरवारȗ को न तो 
राज्य से कोई सहायता ĢाÃत हो रही है और न ही उन्हȂ बीमा की रािश िमल रही है। 

अत: मȅ सरकार से मागं करता हंू िक उƪ बीमा योजना के कायार्न्वयन मȂ होने वाले 
अकारण िवलÇब को समाÃत करने हेतु तत्काल कदम उठाया जाए। 
 

Demand to deploy widows of railway employees on general duty 
 
    SHRI ELAMARAM KAREEM (Kerala): Sir, Indian Railways is offering appointment 
to widows on compassionate grounds.   This gesture keeps the society on the right 
path.  But it is a matter of concern that these young widows are offered appointments 
without considering their family circumstances.   Many of these widows are left all 
alone after the sudden demise of their husband, at times, with young children who 
need constant care of mother.   Unfortunately, it is understood that even for this 
category of employees, Railways is offering appointment in open line, shift duties or in 
safety categories, where the employee is not in a position to take care of the needs of 
her children.  Being a single parent, this will put them through many hardships. 
 Therefore, it is requested that while offering appointments, that is, for 
appointment as General Assistants, to widows, especially the widows with children 
below 18 years of age, their educational qualification and family circumstances may 
also be duly considered.  Appointment given otherwise fulfills only financial needs of 
the family.   The role of a single parent as mother in children’s upbringing cannot be 
ignored especially during these critical times.   I request the Government to consider 
this issue and take necessary action. 
 
    DR. FAUZIA KHAN:  Sir, I associate myself with the Special Mention made by the 
hon. Member. 
 

Demand to take action against hackers engaged in theft of money of consumers of 
various Cooperative and Government Banks 

 
    डा. भागवत कराड़ (महाराÍटर्): महोदय, हाल ही के िदनȗ मȂ देश मȂ कई बȅकȗ मȂ िवदेशȗ से 
हैकरȗ ǎारा पैसȗ की िनकासी अवैध तरीके के ǎारा हो रही है। हाल ही मȂ ऐसा ही एक वाकया 
महाराÍटर् के नादेंड़ िजले के एक बȅक के साथ हुआ है। उस बȅक के गर्ाहकȗ के खाते से NEFT, 
RTGS ǎारा िनकासी की गई है। इसमȂ पुिलस ǎारा इस घटना के सबंधं मȂ कुछ लोगȗ को िगरÄतार 
िकया गया है।  यह काम नाइजीिरयाई हैकसर् ǎारा सचंािलत िकया जा रहा है।   इस सबंधं मȂ भारत 
मȂ भी लोग बȅकȗ से गर्ाहकȗ की जानकारी चुराकर इस तरह के िगरोह को दे रहे हȅ।  इससे बȅक मȂ 
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िजन गर्ाहकȗ के पैसे जमा हȅ, उन्हȂ काफी परेशानी हो रही है। मेरा सरकार से िनवदन है िक वह 
इस सबंधं मȂ उिचत कारर्वाई करे।  
 
    Ǜी सुजीत  कुमार: महोदय, माननीय सदÎय ने जो िवषय उठाया है, मȅ Îवयं को इससे सÇबǉ 
करता हंू।  
 
    डा. फौिजया खान:  महोदय, माननीय सदÎय ने जो िवषय उठाया है, मȅ भी Îवयं को इससे 
सबǉ करती हंू।        
 
Demand to bring a legislation to provide reservation beyond 50 per cent in States and 

to implement Maratha reservation 
 
    DR. FAUZIA KHAN (Maharashtra): The Maratha reservation is of utmost 
importance in the State of Maharashtra. The recruitment through the reserved 
category for the Maratha population has been pending since 2014. This is causing 
unimaginable distress to the Maratha population in Maharashtra. The upliftment of the 
Maratha community is extremely important for the overall growth of Maharashtra.  

The Maharashtra State Backward Class Commission, led by Justice M.G. 
Gaikwad, stated that the Maratha community is economically backward. The 
Government of Maharashtra has given a reservation of 16 per cent to the Maratha 
community and the Bombay High Court has held up the contention that the State 
possesses the constitutional right to enact reservations for the backward 
communities. However, the said order has been stayed by the hon. Supreme Court 
because of the 50 per cent limit set on reservations. Reservation has to be based on 
representation as per population. Many States, like the present decision of Maratha 
reservation in  

Maharashtra, have given more than 50 per cent reservations in their respective 
States. The Parliament must urgently, in the way similar to the Shah Bano case, 
uphold the reservation given to the Maratha community.  

No Section of the Constitution of India mentions that reservation cannot 
exceed 50 per cent. Judgements have been made referring to the Indra Sawhney 
case of 1993. 

It is necessary for the Parliament to address this on the lines of the Shah Bano 
case where the Parliament had changed the judgement using its supreme powers. 
The Parliament can, today, do the same.  

Thus, the Maratha reservation must be given approval by the Parliament.  
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THE UNION BUDGET, 2021-22 

 
    िवǄ मंतर्ालय मȂ राज्य मंतर्ी; तथा कारपोरेट कायर् मंतर्ालय मȂ राज्य मंतर्ी  (Ǜी अनुराग िंसह 
ठाकुर) : माननीय सभापित जी, इस बजट मȂ आशा िदखती है।  आशा िदखती है एक नए भारत 
की, सशƪ भारत की, आत्मिनभर्र भारत की।  I see a hope, hope for a new India, a 
stronger India and a self-reliant India.  It will set us on the path of economic and 
manufacturing powerhouse.  इसमȂ िवशेष तौर पर देखा जाए, तो capital expenditure मȂ 
34.5 Ģितशत की वृिǉ की गई है, जो अपने आपमȂ एक िरकॉडर् है।  इसमȂ लगभग 5.5 लाख करोड़ 
रुपए ज्यादा capital expenditure िकया जाएगा।  

सर, जब मुझसे िवपक्ष के नेताओं मȂ मनोज जी कह रहे थे िक 'आम बजट या खास बजट', 
तो मȅ यही कहना चाहता हँू िक अगर िहन्दुÎतान के इितहास मȂ िकसी Ģधान मंतर्ी ने सबसे ज्यादा 
गरीबȗ को गरीबी रेखा से बाहर िनकाला है, तो उनका नाम नरेन्दर् मोदी है।  नरेन्दर् मोदी जी की 
सरकार ने ऐसा िकया है।  ...(Ëयवधान)... सर, देिखए, 10 करोड़ से ज्यादा गरीबȗ को शौचालय 
देना, हर पिरवार को पक्का मकान देना, हर गावँ तक िबजली पहँुचाना, हर गरीब को मुÄत मȂ 
िबजली देना, 4-4 एलईडी के बÊब देना तथा अब हर घर नल और नल से Îवच्छ  जल  देने  का  
काम भी  नरेन्दर्   मोदी जी की सरकार करने जा रही है।  यही नहीं, अनुसूिचत जाित को आप 
िकसमȂ िगनते हȅ, खास मȂ या आम मȂ, मȅ आपसे ही पूछना चाहता हँू?  सर, अगर अनुसूिचत जाित 
की बात की जाए, तो across ministries, 51.65 Ģितशत की बजट मȂ वृिǉ की गई है।  इसको 
लगभग 83 हजार करोड़ से बढ़ा कर 1 लाख, 26 हजार करोड़ से ज्यादा िकया गया है।  सर, 
सामािजक न्याय और अिधकािरता मंतर्ालय िकसके िलए काम करता है, सामािजक न्याय िकसके 
िलए - उस िपछड़े के िलए, िजसको पहले लाभ नहीं िमलता था।  अगर उसके िलए उस बजट मȂ 
28 Ģितशत की वृिǉ की, तो नरेन्दर् मोदी जी की सरकार ने ऐसा करने का काम िकया है।  यही 
नहीं, िवकलागंȗ के िलए, िदËयागंȗ के िलए, आप उनको िकसमȂ िगनते हȅ, आम मȂ या खास मȂ, 
उनके िलए भी बजट मȂ 30 Ģितशत की वृिǉ करके उसमȂ 1,171 करोड़ रुपए का बजट िकया गया 
है।  इसी तरह से 'िमशन शिƪ' है।  आप मिहलाओं को िकसमȂ िगनते हȅ, अगर 16 Ģितशत की वृिǉ 
की गई है, तो इसमȂ की गई है।  'पोषण-2.0 अिभयान' िकनके िलए है, उन बच्चȗ के िलए, जो 
कुपोषण का िशकार होते थे।  यह उन्हीं के िलए शुरू िकया गया है। ...(Ëयवधान)...  

 
    Ǜी सभापित : Ãलीज़, Ãलीज़।  आप अपनी-अपनी जगह पर बिैठए, बात मत कीिजए। 
 
   Ǜी अनुराग िंसह ठाकुर : वे मिहलाएँ, जो anaemic रहती थीं, िफर टीबी मुƪ भारत िकसके 
िलए, तािक हमने िहन्दुÎतान मȂ दुिनया से पहले जो टारगेट रखा है िक 2030 नहीं, बिÊक 2025 
तक हम भारत को टीबी मुƪ बनाएँगे, यह भी िकसी ने रखा, तो नरेन्दर् मोदी जी ने रखा।   

                   
 Further discussion continued from 11.02.2021. 
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 सर, यहा ँयह आरोप लगाया गया िक हम family silver बेचने जा रहे हȅ।  एक तो इनके 
नेता ने कहा िक 'हम दो, हमारे दो', मȅ उसमȂ नहीं जाऊँगा, लेिकन वे कौन सी दो कंपिनया ँथीं, 
िजनको आपने देश के चार बड़े एयरपोट्सर् दे िदए!  न आपने िदÊली छोड़ी, न मुÇबई, न 
हैदराबाद, न बȂगलुरु।  क्या आप जवाब दȂगे िक इन 6 एयरपोट्सर् को privatize करने का काम 
आपके समय शुरू हुआ था, जो इसके बाद िमला है?  एयर इिंडया की दुगर्ित िकसने की?  क्या 
हालत थी एयर इिंडया की, क्या देश नहीं जानता!  िकन हाथȗ मȂ आपको देकर गए थे और आपने 
28 की बजाय 58 एयरकर्ाÄट्स खरीदने की बात की।  7 हजार करोड़ का revenue आता था, 
लेिकन आपने 50 हजार करोड़ का कजर् ले िलया।  आप एयर इंिडया को डुबा कर चले गए, अब 
आप चाहते हȅ िक िहन्दुÎतान के taxpayers का पैसा, हर साल 6-6 हजार करोड़ रुपया उसके 
िलए डाला जाए, लेिकन देश की गरीब जनता के िवकास के िलए न िदया जाए!  क्या करना 
चािहए, आप Ģाथिमकता तय कर लीिजए। 
माननीय सभापित जी, यही नहीं, दुभार्ग्य इस बात का है िक गलितया ं ये करके जाए ंऔर.... 
आपकी सरकार के समय मȂ दस साल तक महंगाई की दर 11%-12% रही थी, लेिकन माननीय 
नरेन्दर् मोदी जी की सरकार मȂ average inflation 4% है।  हमारी सरकार ने यह काम करके 
िदखाया है। आप fiscal deficit को 5.6% पर छोड़ कर गए, लेिकन हमने उसको कम करके 
3.5% से कम पर लाने का काम िकया है। अगर देखा जाए, तो आपने िहन्दुÎतान के बȅकȗ को 
लगातार, एक के बाद एक aggressive lending करवा के, उन लोगȗ को पैसा देने के िलए मजबूर 
िकया। पैसा लेकर आज वे लोग िवदेशȗ मȂ भाग खड़े हुए हȅ, लेिकन तब भी आपने उनके िलए कोई 
कड़ा कानून नहीं बनाया। इस सÇबन्ध मȂ जो कड़ा कानून, Fugitive Economic Offenders Act 
बनाया, तो वह नरेन्दर् मोदी जी की सरकार ने बनाया। मोदी सरकार ने बȅकȗ का asset quality 
review करवाया और सही NPAs declare िकए। उसके बाद बȅकȗ का 5.5 लाख करोड़ रुपये का 
जो recapitalization िकया, वह मोदी जी की सरकार ने िकया।  
 

(उपसभापित महोदय पीठासीन हुए) 
 

इस साल भी बȅकȗ को िफर से 20,000 करोड़ रुपये देने की बात की है।  आज बȅकȗ को जो 
PCA framework से बाहर लाई है, वह नरेन्दर् मोदी जी की सरकार लाई है। आप िकसी भी िवषय 
पर, िकसी भी Department के काम पर चचार् करȂ, आप देखȂगे िक देश को हर के्षतर् मȂ आगे बढ़ाने 
का काम नरेन्दर् मोदी जी की सरकार ने िकया है। आज पूरी दुिनया मȂ भारत का मान-सÇमान बढ़ा 
है। यही नहीं, मȅ आपसे पूछना चाहता हंू, ऐसी क्या बात थी िक आपकी सरकार के समय मȂ एक के 
बाद घोटाले आते चले गए।  डॉक्टर साहब ईमानदार Ëयिƪ थे, लेिकन नीचे के जो सब लोग थे, 
आप उनके काम को देखȂगे, तो एक के बाद दूसरा, दूसरे के बाद तीसरा, तीसरे के बाद चौथा, 
इस तरह कई घोटाले आते चले गए। आपके समय मȂ शायद ही कोई िडपाटर्मȂट ऐसा होगा, जहा ं
से घोटाले की ब ून आ रही हो।  मोदी सरकार के सात वषर् पूरे होने जा रहे हȅ, लेिकन कोई सात 
पैसे का आरोप भी मोदी सरकार के िकसी मंतर्ी पर नहीं लगा सका है, क्यȗिक यह ईमानदारी से 
चलने वाली सरकार है। यही नहीं, आपमȂ से एक माननीय सदÎय ने कहा, सूÑम, लघु और मध्यम 
कुटीर उǏोगȗ के िलए आपकी सरकार ने क्या िकया?  हमने तो जो िकया सो िकया, लेिकन आप 
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तो उसकी definition तक को भी नहीं बदल पाए। हमने सूÑम, लघु और मध्यम कुटीर उǏोग की 
definition बदली, उनकी turnover limit को बढ़ाया और इस आपदा के समय मȂ बगैर िकसी 
guarantee and collateral के 3 लाख करोड़ रुपये देने के साथ-साथ 20 per cent additional 
working capital दी। इसके साथ-साथ Subordinate Debt Scheme मȂ 30,000 करोड़ रुपये 
िदए गए और Partial Credit Guarantee Scheme मȂ भी पैसा िदया गया।  यही नहीं, cost of 
lending has also gone down.  

 सर, आज interest rate लगातार कम हो रहा है और लोगȗ की खरीदारी बढ़ रही है। 
Real estate मȂ वापस तेज़ी कैसे आई है? क्यȗ मध्यम वगर् के लोग आज अपना घर लेना चाहते हȅ? 
यह इसिलए हो रहा है, क्यȗिक हमने एक साल के िलए वापस  उनको income tax exemption 
िदया है और interest subsidy को भी बढ़ा िदया है। आज गरीब लोगȗ को घर िमल रहा है।  RERA 
जैसा कानून लाया गया है। पहले जब माननीय सभापित जी इस िवभाग मȂ मंतर्ी थे, उस समय 
माननीय Ǜी वȂकैया नायडु जी RERA का कानून लेकर आए थे।  ये सब काम मोदी सरकार के 
समय मȂ हुए हȅ, िजनके माध्यम से गरीब लोगȗ को घर िमलने का काम हुआ और रुके हुए projects 
को भी पूरा करने का काम भी हुआ। हमने MSME के िलए restructuring allow की और 25 करोड़ 
तक के जो accounts थे, उनके िलए resolution लाने और restructuring करने का काम िकया। 
कामत किमटी ने अपनी िरपोटर् मȂ इसमȂ 26 सेक्टसर् को जोड़ने की िसफािरश की, उसमȂ health 
को भी जोड़ा गया और उनको भी पैसा देने का काम िकया गया।  

आपमȂ से िकसी ने कहा िक िहन्दुÎतान manufacturing hub नहीं बन सकता है। इस देश 
के अपर हाउस मȂ बठैकर कर अगर कोई यह कहता है िक हमारा देश manufacturing hub नहीं 
बन सकता है, तो यह कहने वाले का दुभार्ग्य है। हम माननीय Ǜी नरेन्दर् मोदी जी के नेतृत्व मȂ 
िहन्दुÎतान को दुिनया की सबसे बड़ी skilled workforce भी बनाएंगे, manufacturing 
powerhouse भी बनाएंगे और economic powerhouse भी बनाएंगे। हम आत्मिनभर्र भारत का 
िनमार्ण करȂगे।  मȅ बताना चाहंूगा िक इसके िलए हमने कौन-कौन से कदम उठाए।  हमारी सरकार 
Production-Linked Incentive Scheme लेकर आई। हमारे यहा ं मोबाईल की केवल दो 
फैक्टरीज़ थीं, लेिकन मोदी जी के नेतृत्व मȂ िहन्दुÎतान इतना आगे बढ़ा िक भारत आज दुिनया मȂ 
मोबाईल का दूसरा सबसे बड़ा िनमार्ता बन कर तैयार हो गया है, दुिनया भर की बड़ी-बड़ी 
कÇपनीज़ यहा ंआ गई हȅ,  'एÃपल' की तीन से ज्यादा यिूनट्स यहा ंलग रही हȅ। यही नहीं, अब 
हमने Production-Linked Incentive Scheme के िलए 10 sectors identify िकए हȅ, िजसके 
िलए हमने 1,97,000 करोड़ रुपये का Ģावधान िकया है। सभी सेक्टसर् मȂ हम भारत को ऊँचाई की 
बुलिंदयȗ पर लेकर जाएंगे।  माननीय Îमृित इरानी जी का िडपाटर्मȂट 'मेगा िनवेश टेक्सटाइल पाकर्  
(िमतर्ा) योजना' लेकर आया है। हमारे देश मȂ textile के सात बड़े पाकर्  आएंगे। एक-एक पाकर्  मȂ 
40 से 50 हजार लोगȗ को रोज़गार िमल सकता है, इस तरह की सभंावनाएं खड़ी हो रही हȅ। इसके 
साथ-साथ medical devices and diagnostic के चार पाकर्  आएंगे।  हम दुिनया की एक बड़ी 
फामȃसी हȅ, लेिकन raw material कहीं और से आता है, इसिलए अब raw-material यहीं पर बन 
सके, इसके िलए तीन बड़े Bulk Drug Parks आने वाले हȅ। इन पाकș के िलए लगभग 50,000 
करोड़ रुपये से ज्यादा का investment िकया जाएगा। हम िफनटेक हब यहा ंबनाने की बात कर 
रहे हȅ। यही नहीं, ये पूछते थे िक जॉब िकर्एशन कहा ंसे होगी? यहीं से होगी। रीयल एÎटेट बढ़ रहा 
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है, कंÎटर्क्शन बढ़ रही है, केिपटल एक्सपेिन्डचर हम साढ़े पाचं लाख करोड़ ज्यादा करने जा रहे 
है। इसका मÊटीÃलायर इफेक्ट होगा तो अढ़ाई से तीन गुणा ज्यादा होगा। क्यȗिक पटनायक जी 
यहा ंबठेै हȅ, उन्हȗने एक बहुत ही शानदार बात कही थी िक ओिडशा की सैÊफ हैÊप गर्ुप मिहलाओं 
ने कैसे शानदार काम िकया। सर, सुनकर मज़ा आता है िक कोई, अपने राज्य के बारे मȂ अच्छा 
काम िकया, उसका उÊलेख करे, हमȂ सीखने को िमलता है। नरेन्दर् मोदी जी की सरकार ने सैÊफ 
हैÊप गर्ुप की मिहलाओं के िलए उसमȂ दस लाख से बढ़ाकर बीस लाख रुपये िकये, तािक हमारी 
बहनȂ और ज्यादा अपने Îवयं सहायता समूह बना सकȂ ।  
 यहा ंरेƿी जी बठेै थे, उन्हȗने टमर्िरक बोडर् बनाने के िलए बात कही, उन्हȗने यह भी कहा 
िक एनआरआईज. के िलए वैलफेयर बोडर् बने। मज़ा  आता है, जब कोई िवपक्ष का नेता केवल 
आलोचना न करने की बजाय अच्छे सुझाव दे। सरकार उन पर िवचार करती है और इस बजट को 
बनाने से पहले हमने लगातार पूरे देश के बुिǉजीिवयȗ से, अथर्शािÎतर्यȗ से िवचार-िवमशर् िकया 
और आपदा के समय भी नरेन्दर् मोदी जी ने जो कदम उठाये, वे दुिनया और देश के लोगȗ से बात 
करके उठाये। सभी मुख्य मंितर्यȗ को ऑन बोडर् िलया। यही कारण है िक आज दुिनया के िजन देशȗ 
मȂ सबसे कम मृत्यु दर है, तो िहन्दुÎतान उन देशȗ मȂ से एक है। यही नहीं, िहन्दुÎतान मȂ एक भी 
पीपीई िकट नहीं बनती थी, हम आत्मिनभर्र हुए, आज हम दुिनया भर को पीपीई िकट देते हȅ। 
िहन्दुÎतान हाथ फैलाता था, आज दुिनया के सौ से ज्यादा देशȗ को कोिवड वैक्सीन देने का काम  
िकया तो िहन्दुÎतान की सरकार ने नरेन्दर् मोदी जी के नेतृत्व मȂ िकया। यही नहीं, हम और आगे 
बढ़Ȃगे, सैÊफ िरलायंट बनȂगे।  
 सर, कुछ बातȂ िकसानȗ के बारे मȂ कहकर मȅ अपनी बात खत्म कर दंूगा, क्यȗिक बजट मȂ 
65 हजार करोड़ रुपये का एक बड़ा िहÎसा ‘पीएम िकसान योजना’ मȂ िदया है। तृणमूल कागेंर्स के 
एक सासंद ने कहा िक यह क्यȗ कम हो गया, यह इसिलए कम हो गया, क्यȗिक तृणमूल की 
सरकार ने पिÌचमी बगंाल के िकसानȗ को जो 14 हजार रुपये Ģित िकसान िमलने थे, उन्हȗने देने 
से मना कर िदया िक हम अपने Ģदेश के िकसानȗ को नहीं दȂगे। पिÌचमी बगंाल के िकसानȗ को यह 
पैसा िमल सकता था, लेिकन ममता जी की हठधमीर् के कारण यह पैसा वहा ंनहीं िमल पाया। चाहे 
‘आयुÍमान भारत योजना’ हो, वह पिÌचमी बगंाल मȂ नहीं िमल पाई। वहा ंिंहसा का दौर चलता है, 
वहा ंलोकतंतर् की हत्या होती है, लेिकन मȅ यह कहना चाहता हंू िक हमने िफर भी िकसानȗ के 
उत्थान के िलए कदम उठाये। कौन कहता है िक वह हमसे ज्यादा िकसानȗ के िलए कर पाया? मȅ 
इस खुले मंच से पूछना चाहता हंू - ये लोग कहते हȅ िक काला कानून है, िजनकी नज़र ही काली 
होगी, सोच ही वैसी होगी, उनको यह कानून काला ही नज़र आएगा। िहन्दुÎतान के िकसानȗ की 
आय को दोगुना करने के िलए इस कानून को लाया गया है और हम Ģितबǉ है, हम िहन्दुÎतान के 
िकसानȗ की आय को दोगुना करके छोड़Ȃगे।  
 सर, मȅ उदाहरण के तौर पर कहना चाहता हंू। अगर आप देखȂ िक यपूीए के टाइम मȂ गेहंू 
की खरीद 2013-14 मȂ 33,874 करोड़ की हुई। हमने उससे दोगुने से ज्यादा 75 हजार करोड़ की 
खरीद की। धान की खरीद इन्हȗने 63 हजार करोड़ की की, हमने 1,72,752 करोड़ की की। इन्हȗने 
कपास की मातर् 90 करोड़ की खरीद की, लेिकन मोदी सरकार मȂ 25,974 करोड़ की खरीद हुई। 
कहा ं90 करोड़ और कहा ं25,974 करोड़। यही नहीं दलहन के िलए 235 करोड़ रुपये इन्हȗने खचर् 
िकये तो हमने 10,530 करोड़, 40 गुणा से ज्यादा खचर् िकये।  
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 सर, अंत मȂ केवल दो बातȂ कहकर मुझे अपनी बात खत्म करनी है। एगर्ीकÊचर 
इन्ģाÎटर्क्चर की जरूरत है, तािक पेिरशेबल गुड्स खत्म न हȗ। आपने 65 सालȗ तक क्यȗ नहीं 
बनाया? मोदी सरकार ने एगर्ीकÊचर इन्ģाÎटर्क्चर सेस लगाया, लेिकन उसके बावजूद पेटर्ोल 
और डीजल आिद िकसी के दाम नहीं बढ़Ȃगे। बड़े-बड़े बुिǉजीवी, अथर्शाÎतर्ी िपछली सरकार मȂ थे, 
मȅ खुली चुनौती देता हंू, उनमȂ कोई एक Ëयिƪ आकर कहे िक कैसे सेस लगाने से दाम बढ़ सकता 
है। इस सदन मȂ आकर वह गलत आंकड़ा देकर चले गये। दूसरे सदन मȂ जाएं या इस सदन मȂ 
कहȂ, आप लोग कहते हȅ िक मंडी खत्म हो जाएगी। मेरी कागेंर्स पाटीर् के नेताओं को खुली चुनौती 
है, कोई बताये, िकस कानून मȂ िलखा है िक मंडी बदं होगी? कहा ं िलखा है िक एमएसपी बंद 
होगा? है िकसी कागेंर्स के नेता मȂ दम या िवपक्षी दल के नेता मȂ दम, जो यह बतायȂ िक कृिष 
कानून मȂ कहीं पर भी िलखा है िक मंडी बदं होगी या एमएसपी बदं होगा। देश के गरीब िकसानȗ 
को, भोले-भाले िकसानȗ को अपनी राजनीित के िलए इÎतेमाल मत कीिजए। िकसानȗ की आय को 
दोगुना करने का काम हमने िलया है और करके छोड़Ȃगे। आप िजतना मजीर् ĥिमत कीिजए, महात्मा 
गाधंी के इस देश मȂ नरेन्दर् मोदी जी के नेतृत्व मȂ हम िहन्दुÎतान को आगे लेकर जाएंगे - 
आत्मिनभर्र बनायȂगे और मȅ इतना ही कहता हंू िक आप जो मंडी खत्म करने की बात करते थे, हम 
हज़ार मंिडयȗ का और सशिƪकरण करने जा रहे हȅ। आपके पास न तकर्  है, न तथ्य है, आप केवल 
टकराव की िÎथित पैदा करना चाहते हȅ। ऐसी बात बोलो - हैडलाइन बने, नेगेिटव न्यज़ू चलती 
रहे। हम नकारात्मकता से सकारात्मकता की ओर ले जाना चाहते हȅ।  हम ऐसे भारत का िनमार्ण 
करना चाहते हȅ, जहा ँपर देश के नौजवान, मिहला, मजदूर, िकसान, जवान, सबको आगे बढ़ने 
का अवसर िमले।  जब आप इस अथर्ËयवÎथा को छोड़ कर गये थे - मȅ इतना ही कहते हुए अपनी 
बात खत्म कर रहा हँू िक जब 2014 मȂ हमने सǄा ली, तब भारत दुिनया की पाचँ लड़खड़ाती, 
चरमराती अथर्ËयवÎथाओं मȂ से एक था, लेिकन नरेन्दर् मोदी जी के नेतृत्व मȂ हमने िहन्दुÎतान को 
दुिनया की पहली छ: अथर्ËयवÎथाओं मȂ लाकर खड़ा िकया है।   India was among the fragile 
five economies.  Today, India is among the top six economies of the world.  इसिलए मȅ 
कहना चाहता हँू िक हम िहन्दुÎतान को आगे ले जाने के िलए समिर्पत हȅ, Ģितबǉ हȅ।  आप िवपक्ष 
की भिूमका िनभाइये, सकारात्मक सोच के साथ आप सहयोग दीिजए।  जब आप सǄा मȂ थे, तब 
हम भी देते थे, आज आप भी दीिजए, हम इकƻे िमल कर भारत को मजबतू बनायȂ।  महोदय, 
आपने मुझे बोलने का अवसर िदया, इसके िलए आपका बहुत-बहुत धन्यवाद। 
 
    SHRI ABIR RANJAN BISWAS (West Bengal):  Sir, I thank you for allowing me to 
speak.  "Bahujana Hitay, Bahujan Sukhay" is a dictum enunciated in Rigveda which 
emphasizes that public welfare lies in the happiness of the masses.  Kautilya 
Chanakya has said:   "Praja Sukhe Sukham, Rajyaha Prajanamcha hitehitam."  It 
means, in the happiness of his public rests the king's happiness, in their welfare, his 
welfare.  He shall not consider as good only that which pleases him but treat as 
beneficial to him whatever pleases his people.   

The economy has shrunk and revenues plunged with fiscal deficit tripling to 9.5 
per cent of GDP as against the budgeted 3.5 per cent. Receipts under all three 

[12 February, 2022] 123



 

heads, tax revenues, non-tax revenues and non-debt capital, fell short in the current 
fiscal as compared to their budgeted targets. There was a colossal level of 
expectation on the Union Budget 2021, as it had the opportunity as well as capability 
to provide a boost to the economy; whereas, it provided no remedy for the struggling 
economy. The sectors with huge appetite such as Education, Health, Agriculture and 
Defence have received comparatively lesser funds, most astonishingly. The primary 
concerns for the growth of the country, unemployment and inequality have gone out 
of focus.  Most importantly, there has been no announcement on sector-specific 
revival packages for ailing sectors like telecommunication, power, construction, 
mining, aviation and travel, tourism and hospitality.  These only reflect that the state 
of affairs are averse to the dictum of the Rigveda or utterances of Kautilya Chanakya, 
under the current regime.  The Budget Statement of 2021-22 only confirmed that the 
Government is committed to an institutionalized programme to increase the income 
inequality while allowing for the unbridled growth of corporate private capital.  Its 
growth model is of an economy driven by the sheer brute power of private capital on 
the back of rising mass poverty.  The hon. Finance Minister felt no need to explain in 
the Budget, how and why the fiscal deficit is nearly twice of what it was in the 
previous year.  Also, she felt no need to explain where this shortfall in taxes occurred. 
These are important questions to understand for one who is bearing the costs of the 
pandemic.  The shortfall in collection of taxes was 35 per cent from corporate taxes, 
29 per cent from income tax and only 15 per cent from indirect taxes, that is, goods 
and services tax, excise on petrol and diesel etc.  This suggests that the companies 
and the rich who pay income tax suffered more from the pandemic as they paid less 
taxes than expected!  But the poor, who lost jobs, suffered the most during 
pandemic, also paid way more taxes in proportion to their income than the rich.  They 
not just paid GST on every essential commodity they consumed, but the high taxes 
on petrol and diesel pushed the price up of these commodities further, leading the 
poor to bear a larger cost of the pandemic.  You would be sad to know that we have 
repeated the event of first Budget, 73 years ago, way back in 1947-48, where 
corporate taxes were estimated to be less than income tax.  This is our progress.  We 
are moving backwards.  We know that the poorest suffered the most from the 
pandemic and continue to suffer but this Budget reveals that even the Government 
extracted more from them.   

 Sir, I would say, they were being made to pay through their nose. All 
this is to make further easier for the rich and super rich of the country.  The Budget 
announces that it will reduce the investigation period for tax evasion from six years to 
three years, and also raise the limit for serious fraud cases to an annual income of Rs. 
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50 lakh and above. This effectively puts an end to a substantial number of earlier 
income tax evasion cases.  In this regard, I would just say that we all know, and you 
will be pleased to know, and you will appreciate, that the founding principles of 
democracy reiterate the phrase, "of the people, for the people & by the people". 
However, this Government is guided by different principles which are poles apart from 
that and it is, I feel, "for the capitalists, by the capitalists, and of the capitalists".  I 
would also say that the Government has only one magical answer to all problems and 
what is it?  It is to privatise the public sector and monetize the public assets, including 
lands, public works, highways, electricity lines, whatever.  The Budget announced 
that it will, in the year ahead, privatise two public sector banks.  It has decided this 
without even naming which banks it plans to privatise. This indicates that there is no 
rationale or reason other than brazen commitment to the private sector.  Sir, also, we 
know that the Deposit Insurance and Credit Guarantee Corporation of India ensures 
only up to Rs. 5 lakhs which is inducing a fear psychosis about investing any further in 
the public sector banks.  This is a process for the capital to go elsewhere.  The 
message from the Budget is that if you suffered so be it, don't complain, don't expect 
anything, just get on with it. This is the notion of self-reliance; self-reliance of 
individuals, not that of the country, and thus, Government opened the insurance 
industry to complete foreign ownership and control.  The Life Insurance Corporation 
of India has been sacrificed, I feel, on the altar of crony capitalism.  Now, we are 
having certain electoral lurings. The Government has announced Rs. 100 crore 
package for tea plantation workers in Assam and West Bengal.   Of course, it is a 
welcome move, but for tea plantation workers who are beyond destitution have been 
so far suffering for decades.  This is nice if we look into the facts exactly how far will 
this money go:- If it is divided equally among the five lakh tea plantation workers in 
the two States, it amounts to Rs. 2,000 per worker for the whole year.  Should I 
repeat, Sir?  It is for the whole year.  So, it is well-imaginable as to how far it will solve 
their problems.  In this regard, also, I would like to bring to your notice that during the 
last Lok Sabha polls in Bengal, there were electoral promises of 7 tea estates being 
put under acquisition and till date, noting has transpired and the labour is continue to 
suffer.   

Sir, now, I will mention the sector-wise problems that have been created. 
The education sector observed a dip in terms of fund allocation. The allocated 
fund to Education Ministry has been brought down by Rs. 6,086-plus crores. 
That means, now, it is Rs. 93,224-plus crores in 2021-22. The fund for 
essential schemes like Samagra Shiksha Abhiyaan also has been brought down from 
Rs. 38,750 crores to Rs. 31,050-plus crores. The fund allocation for  
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National Scheme for Incentive to Girls for Secondary Education has been 
decreased by Rs. 100 crores.  All these are deplorable steps.  Surprisingly, there 
has been no announcement on digital infrastructure despite a mammoth increase 
on online learning as schools, colleges and coaching institutes had to remain shut 
due to the pandemic.  In this regard, I would like to mention that the Bengal 
Government, under the leadership of hon. Chief Minister, Ms. Mamata Banerjee, 
provided Rs. 10,000 to 9.5 lakh students of Class XII to buy smart phones for 
online education.  For the agricultural sector, the Budget did not enhance any 
support to the agricultural sector.  There is no such increase in the outlays on any 
of the existing central sector schemes on agriculture, including that on crop 
insurance, or those centrally-sponsored schemes transferred to the States like on 
irrigation, the RKVY or the Food Security Mission.Out of the Budget outlay of 
Rs.1.30 trillion for 2019-20, the actual spending was Rs.94,251 crores.  In 2020-21, 
out of Rs.1.34 trillion, the spending was Rs.1.17 trillion.  
 
    MR. DEPUTY CHAIRMAN: Abir Ranjanji, please conclude.  
 
    SHRI ABIR RANJAN BISWAS: Sir, I will take two minutes more and then conclude.  
Most astonishingly, this year, from the much hyped about scheme, this Government's 
flagship scheme, PM-Kisan, Rs.10,000 crores have been slashed in that account.  
While this Government lauds the Kisan as Annadata, but this does not reciprocate in 
its actions.  So this is not expected.  Whereas, while allocating Rs.900 crores for the 
newly-created Agricultural Infrastructure Fund for 2020-21, there has been a cut of 
Rs.1,700 crores on the Interest Subsidy Scheme for farm loans.  For the defence 
sector, it has remained more or less the same.  We know the threat of China and 
Pakistan looms large.  We also know that they are joining hands in trying to put us in 
uneasiness.  But in spite of that, there has been only a marginal increase of Rs.3,266 
crores.  The Defence pension needs to be mentioned.  It has dipped from Rs.1.3 lakh 
crores in Budget estimates to... 
 
    MR. DEPUTY CHAIRMAN: Please conclude.  
 
    SHRI ABIR RANJAN BISWAS: Sir, I will take one minute more. Currently, it has 
been decreased by Rs.17,775 crores or 13.4 per cent.  I can go on saying this but 
because of paucity of time, I will just conclude.  There are disregarded sectors.  The 
focus on inequality was completely missing ignoring the poor, the migrant workers, 
the daily wage earners...(Interruptions).... 
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    MR. DEPUTY CHAIRMAN: Please conclude.  I am calling the next speaker now. 
...(Interruptions)...  
 
    SHRI ABIR RANJAN BISWAS: Sir, I will take just half-a-minute.   I will say one thing 
and conclude.  If India's top 11 billionaires are taxed at just one per cent of their 
wealth, it would pay the average wage of nine lakh ASHA workers for five years. 
...(Interruptions)...  Sir, with these words, I conclude...(Interruptions)... 
 
    MR. DEPUTY CHAIRMAN: Now, Shri M.V. Shreyams Kumar. ...(Interruptions)... 
 
    SHRI M.V. SHREYAMS KUMAR (Kerala): Sir, the Finance Minister has stated that 
the Budget proposal rests on six pillars.  However, in reality these six pillars rest on 
six enemies of the mind, that is, kama, krodha, lobha, moha, mada and matsarya. 
Kama-with the lust for more power, and lobha-greed to capture power; the Finance 
Minister has eyed on the ensuing elections in West Bengal, Kerala, Assam and Tamil 
Nadu and promised allocation for road infrastructure. The people of these States 
cannot be swayed away by the moha created by the Finance Minister.  The Budget 
has shown krodha, mada, that is, false pride or ego, and matsarya, that is, envy, on 
the flagship programme of UPA Government and the world's largest Rural 
Employment Generation programme, MGNREGA, with a reduced allocation of 
Rs.38,500 crores, that is, a 34 per cent reduction.  If this is any indication, the next 
Budget will be the last nail in the coffin of MGNREGA.  
 The proposal for privatizing the largest and most trusted insurance company in 
India, LIC and sale of Central PSUs, two public sector banks and one general 
insurance company militates against the establishment of a socialistic pattern of 
society envisaged by our founding fathers.  Article 39(C) of the Constitution of India 
provides for regulating the economic system of the country so as to prevent 
concentration of wealth and resources in a few hands.   Yesterday, Mr. Chidambaram 
was mentioning that 73 per cent of the wealthiest constitute one per cent of the 
population.  
 The allocation of Rs.65,000 crores for 1,100 kilometres of national highway 
works in Kerala is welcome.  But several other demands from the State of Kerala have 
not been considered.  Kerala wanted the Centre to increase its share in various 
welfare pension schemes, presently ranging from Rs.300-500 per month to, at least, 
Rs.1,000 per month.  Kerala is currently giving a welfare pension of Rs.1,600 per 
month to 49 lakh pensioners with Direct Benefit Transfer of Rs.30,734 crores.  Price 
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stability for commercial cash crops has not been considered.  Even though Rs.1,000 
crores were allocated for the welfare of tea workers in Assam and West Bengal, but 
Kerala is totally ignored.  Kerala produces 60 million odd kilograms of tea every year 
and is ranked fourth in India. 
  
11.00 A.M. 
 

Kerala's demand for Trivandrum - Kasaragod semi high rail project, setting up 
of All India Institute of Medical Science (AIIMS), Sabari Rail Project, which aims to 
put the hill shrine into the railway network have been totally ignored.  The long 
pending demand for special railway zone for Kerala is not considered.  There is 
nothing in this Budget which addresses the key aspect of indigenisation of solar 
hardware.  India's current annual demand for solar cell manufacturing is 20 gigawatts 
whereas its current average annual capacity is just 3 gigawatts.  You have increased 
the duty from 5 to 15 per cent.  The Finance Minister claims that there is an increase of 
137 per cent in the Budget outlay for health.  This is nothing but jugglery of figures.  
Budget estimates for Health is Rs.74,602 crores only, which is actually lower by 
Rs.7,843 crores, that is, lower by 9.5 per cent than the Revised Estimates and not as 
claimed by the Finance Minister.  95 per cent reduction for Women Empowerment 
Mission; a Budget outlay of just Rs.48 crores as against previous outlay of Rs.1,163 
crores. Reduction of Rs.425 crores for the outlay of anganwadis.  Sir, I will conclude 
in one minute.  On the night of 24th March, the hon. Prime Minister, without 
consulting any of the States, suddenly announced a lockdown, pushing tens of 
thousands of daily wage migrant workers get stranded on the roads of cities, which 
they helped to build once.  With the looming fear of hunger, men, women and 
children travelled hundreds of kilometres on barefoot to reach their homes.  Infants 
and pregnant women suffered the most.  Hundreds of them lost their lives during the 
tough journey.  All States were stunned due to the sudden announcement of 
lockdown, with people groping in the dark.  No help was forthcoming from the 
Centre.  The Finance Minister has now announced 'One Nation One Ration Card' and 
a portal for migrant labourers, which is nothing but crocodile tears and is much too 
little, much too late.  Sir, I would also like to urge upon the Finance Minister to 
reinstate the MPLADS fund.  In Kerala, where I come from, and Tamil Nadu and 
Maharashtra, the MLAs have their Local Area Development Fund.  In Kerala, it is Rs.5 
crores. The MPs cannot help the local community and the local institutions without 
this Fund.  I would like to conclude by saying that the Budget has no strategy for 
increasing revenues.  With a poor track record in generating non-tax revenues, the 
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BJP Government's Budget makes several false and lofty promises for increased 
spending on infrastructure etc. with hardly anything at hand to spend.  Thank you, 
Sir. 

 
    MR. DEPUTY CHAIRMAN:  Thank you, Shreyams Kumarji.  Ex-Prime Minister, 
H.D. Devegowdaji; he is not present.  Now, Ashok Siddharthji.   
 
    Ǜी अशोक िसǉाथर् (उǄर Ģदेश): माननीय उपसभापित महोदय, आपने मुझे बजट पर चचार् मȂ 
बोलने का अवसर Ģदान िकया, इसके िलए आपका धन्यवाद।  मȅ अपनी पाटीर् की नेता, आदरणीय 
बहन जी का आभारी हँू िक उन्हȗने मुझे पाटीर् की ओर से बोलने के िलए अिधकृत िकया। 
 मान्यवर, िकसी भी सरकार के बजट की अच्छाइया ँऔर किमया ँउसमȂ िकए गए Ģावधानȗ 
से उजागर होती हȅ और िजस तरह के Ģावधान इस बजट मȂ हȅ, इस देश के िकसानȗ, मज़दूरȗ, 
बेरोजगारȗ, दिलतȗ, आिदवािसयȗ, नौकरी-पेशा मध्यम वगर्, रेहड़ी-पटरी कारोबारी या सेना के 
जवानȗ तथा उनके पिरवारȗ के बुझे चेहरे और नम आँखȂ इस बात को दशार्ती हȅ िक इस देश की 
बहुसखं्यक अवाम के िलए इस आम बजट मȂ कुछ खास नहीं है।   
 मान्यवर, इसमȂ कोई सदेंह नहीं है िक िपछले लगभग एक वषर् से कोरोना महामारी से 
उत्पन्न हालात ने भारत की अथर्ËयवÎथा को भारी नुकसान पहँुचाया है, िजसके कारण मंदी की 
मार झेल रहा देश महामंदी की िगरÄत मȂ आ गया है।  ऐसे मȂ भारत की 130 करोड़ जनता यह 
उÇमीद लगाए बठैी थी िक सरकार बजट मȂ कुछ ऐसे कदम उठाएगी, जो राहत पहँुचाने वाले हȗगे, 
लेिकन बजट मȂ ऐसे उपाय नदारद हȅ, जो लÇबे समय से आिर्थक मार झेल रहे लोगȗ के िलए 
मरहम का काम कर सकते।  मान्यवर, इस बजट ने देश के लोगȗ को, खासकर गरीबȗ, कामकाजी 
तबकȗ, मज़दूरȗ, िकसानȗ या Îथायी रूप से बदं हुई औǏोिगक इकाइयȗ से हुए बेरोजगार लोगȗ 
को िनराश करने का काम िकया है।   
 माननीय उपसभापित महोदय, जब बजट लोक सभा मȂ पेश होता है, तो हर समाज, हर 
तबके, हर वगर् के लोग उत्सुकता के साथ उसमȂ अपने और अपने समाज के बारे मȂ सोचने का काम 
करते हȅ िक उनके िलए क्या-क्या है।  मȅने इस बजट Îपीच को बहुत गंभीरता और ध्यान से पढ़ने 
का काम िकया है और मुझे भी इसमȂ िनराशा हाथ लगी है।  मान्यवर, सरकार ने िजस आकर्ामक 
तेवर को अपनाते हुए नीित आयोग को भी िनवशे के िलए नई कंपिनयȗ को सूचीबǉ करने एवं 
सरकारी सपंिǄयȗ को मुिदर्त करने के िलए कहा है, वह इस बात को दशार्ता है िक यह सरकार 
गरीबȗ को और गरीब तथा अमीरȗ को और अमीर बनाना चाहती है। यिद ऐसा न होता तो सरकार 
ने बजट मȂ िविनवेश के माध्यम से इस वषर् भी िपछले वषर् के 2 लाख करोड़ रुपये की तुलना मȂ 1.75 
हज़ार करोड़ रुपये जुटाने के िलए सरकारी उपकर्म, जैसे Air India, Shipping Corporation of 
India, Bharat Earth Movers Limited, BPCL, Container Corporation of India, BEML, 
Pawan Hans, Neelachal Ispat Nigam Limited, IDBI bank के अलावा दो सावर्जिनक के्षतर्ीय 
बȅकȗ और एक सामान्य बीमा कंपनी के िनजीकरण करने का जो ÃĢÎताव रखा है वह न होता। 
महोदय, Ģाइवेट कंपिनयȗ को िबजली िवतरण के िलए भी आÏवान िकया गया है, Central 
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Warehousing Corporation को िकराए पर देने या बेचने की बात कही गई है, माल-भाड़ा ढोने 
वाली रेल गाड़ी या corridor बनाने का काम, उसको भी Ģाइवेट करने का काम िकया गया है।  
 मान्यवर, घाटे को पूरा करने के िलए पैसे जुटाना सरकार की मजबरूी है, लेिकन 
उǏोगपितयȗ और पूजंीपितयȗ को लाभ पहंुचाने के िलए, खास तौर से दिलत, शोिषत और िपछड़ȗ 
की िहÎसेदारी पर डाका डालना िकसी Ģकार उिचत नहीं है। हमारे जो उǏोग नवरत्न कहलाते 
थे, वे फायदे मȂ चल रहे थे, चाहे BPCL हो, CONCOR हो, फायदे मȂ चलने वाले उǏोगȗ को, 
HPCL की पाइपलाइन हो, GAIL की पाइपलाइन हो, इन सबको आप जब Ģाइवेट सेक्टर मȂ दȂगे, 
तो ÎपÍट है और सरकार इस बात को जानती है िक इस देश मȂ Ģाइवेट सेक्टर मȂ आरक्षण नहीं है 
और जब Ģाइवेट सेक्टर मȂ आरक्षण नहीं है तो बड़े पैमाने पर इसमȂ लाखȗ की सखं्या मȂ SC, ST 
और OBC के लोग, िजनको आरक्षण का लाभ िमलता था, क्या सरकार उस आरक्षण को देने का 
काम करेगी या Ģाइवेट सेक्टर मȂ आरक्षण के िलए कोई सशंोधन लाने का काम करेगी? अगर 
सरकार की नीयत साफ हो तो उन्हȂ उǄर Ģदेश की वषर् 2007-2012 की सरकार मȂ हमारी पाटीर् 
की मुख्य मंतर्ी परम आदरणीया बहन कुमारी मायावती जी से उदाहरण लेना चािहए, िजन्हȗने 
अपनी सरकार मȂ Ģाइवेट सेक्टर मȂ िरज़वȃशन करने का काम िकया और न िसफर्  Ģाइवेट सेक्टर मȂ 
िरज़वȃशन करने का काम िकया, बिÊक सरकारी कॉन्टैर्क्ट्स मȂ भी िरज़वȃशन देने का काम िकया। 
यह सरकार भले ही पैसे जुटाने के िलए Ģाइवेट सेक्टर को दे, लेिकन मेरा िनवेदन यह है िक पहले 
Ģाइवेट सेक्टर मȂ िरज़वȃशन लाए, िजससे SC वगर् की लगभग 25 परसȂट आबादी और ओबीसी वगर् 
की लगभग 52 परसȂट आबादी को लाभ पहंुचे। भारत के सिंवधान मȂ बाबासाहेब डा. भीमराव 
अÇबेडकर जी ने िजस आरक्षण की ËयवÎथा की थी, उस आरक्षण को आज तक आज़ादी के 73 वषर् 
बाद भी िकसी सरकार ने, चाहे पहले यपूीए की सरकार रही हो या वतर्मान मȂ एनडीए की सरकार 
जब भी आयी है, तब इन्हȗने िनजीकरण को फायदा पहंुचाने का काम िकया है। िनजीकरण से 
ÎपÍट रूप से सबसे ज्यादा नुकसान SC, ST और OBC के उन लोगȗ का होता है, िजनको 
सरकारी नौकिरयȗ मȂ आरक्षण िमलता है।  
 मान्यवर, सरकार ने िजस तरह से अपनी नीयत को साफ िकए िबना इन लोगȗ को देने का 
काम िकया है।  
 
    Ǜी उपसभापित : माननीय अशोक िसǉाथर् जी, आप conclude कीिजए।  
 
    Ǜी अशोक िसǉाथर् : महोदय, अभी चार िमनट हुए हȅ।  
 
    Ǜी उपसभापित : आप अपनी बात पूरी करȂ, आपका समय समाÃत हो रहा है।  
 
    Ǜी अशोक िसǉाथर् : महोदय, मंतर्ीगण पूरे देश मȂ िंढढोरा पीटते घूम रहे हȅ िक उन्हȗने इस 
बजट मȂ अनुसूिचत जाित के िलए 1 लाख 26 हज़ार करोड़ रुपये से ज्यादा का Ģावधान रखा, जो 
51 परसȂट से ज्यादा है, लेिकन मȅ सरकार को बताना चाहता हंू िक नीित आयोग के अनुसार 
अनुसूिचत जाित के सब-Ãलान मȂ यह ÎपÍट कहा गया है िक इनके समगर् िवकास के िलए इन 
समूहȗ की जनसखं्या के अनुपात मȂ भारत सरकार को बजट का िनधार्रण करना चािहए। अगर हम 
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34.8 लाख करोड़ के बजट मȂ िहÎसेदारी देखȂ, तो लगभग 6.5 लाख करोड़ की बनती है। मेरा 
सरकार से िनवेदन है िक सरकार एससी, एसटी के िलए बजट मȂ उनकी आबादी मȂ िहसाब से 
िहÎसेदारी देने का काम करे।  
 मान्यवर, सरकार ने दिलत छातर्ȗ की िशक्षा हेतु भी पोÎट मिैटर्क के िलए 3,416 करोड़ 
रुपये आवंिटत िकए हȅ, मेरा सरकार से िनवेदन है िक 6 साल मȂ 35,200 करोड़ रुपये आविंटत 
करने का Ģावधान िकया गया है।   
 
    Ǜी उपसभापित : माननीय अशोक िसǉाथर् जी, आप conclude कीिजए। 
 
    Ǜी अशोक िसǉाथर् : महोदय, उस Ģावधान मȂ से अगर हम 6 वषș मȂ बराबर बाटें, तो भी 5 
हज़ार करोड़ रुपये बनते हȅ। मेरा सरकार से िनवदेन है...(Ëयवधान)...मȅ यह कहना चाहता हंू िक 
इस तरह की तकरीरȂ हुईं, चुनौितया ं देने का काम िकया गया, मंिडया ंखत्म करने की बात की 
गई, मȅ इन चार लाइनȗ के साथ अपनी बात पूरी करंूगा। 
 
    Ǜी उपसभापित : माननीय अशोक िसǉाथर् जी, आपका समय बहुत पहले पूरा हो चुका है । 
 
    Ǜी अशोक िसǉाथर् : महोदय, 10 सेकंड दे दीिजए। मȅ चार लाइनȗ से साथ अपनी बात समाÃत 
करंूगा:- 

"नीम के रस मȂ िमला ज़हर तो मीठा हो गया, 
झठू उसने इस कदर बोला िक सƳा हो गया, 

इतना उजला था िलबास-ए-लÄज़ उस तकरीर का, 
लोग थोड़ी देर को समझे िक सवेरा हो गया।" 

 
    SHRI BINOY VISWAM (Kerala): Mr. Deputy Chairman, Sir, in one of his very 
famous writings, Karl Marx wrote, ‘at a higher stage of capitalist development, the 
Government will become an executive committee of the bourgeois.’  I repeat, ‘at a 
higher stage of capitalist development, the Government will become an executive 
committee of the bourgeois.’  Exactly, that is what is happening today in the country. 
The Government speaks a lot about the poor, about the peasants, about the 
unemployed, no dearth of words. Naturally, the Government is serving the interest of 
the big capital in the country and outside the country too. The Budget speaks 
voluminously about that.  Sir, hence this Budget can be called as a Budget of the 
Government which in the name of Atmanirbhar Bharat is wholly, surely and very 
clearly serving all the greed of the capitalists inside the country and outside the 
country. So, this Budget is a Budget driven by FDI.  This Government always talks 
about Swadeshi and that Swadeshi gave a shape to the Atmanirbhar Bharat. I would 
like to ask my friends in the BJP if this is the model of the Atmanirbhar Bharat. You 
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surrendered all the vitals of the economy to the FDI, everything, everything. In the 
name of COVID a series of packages you proclaimed.   What have you done actually?  
You surrendered the heart and soul of India before the FDI.  Sir, the banks for the FDI, 
the insurance for the FDI, the port for the FDI, airports for the FDI, the mines for the 
FDI, the sky, the earth and bhumi, akasham, patalam, yellam FDI. This Government 
can be called as a Government of the FDI, the foreign capital.  I request the Minister 
and the friends in the BJP please don’t try to cheat the people.  Tell the people who 
you are and what you are.  It is high time the people understood this.  Sir, the 
pandemic of the day shook the whole world.  It taught lessons also to the world. It 
brought a lesson with that. The market model, it fails everywhere, everywhere, 
including America it fails. When the people were starving to death, without medicines 
even, even in the US, the haven of the capitalism, the Government was helpless.  
People were dying.  There is no need to tell about that.  That model is a failed model.  
But, this Government is blindly following it in this Budget also.  Sir, the Government 
claims, the FM claims that there is an increase of 137 per cent for the health sector.  Is 
it true?  You put together sanitation, nutrition and everything in the one basket and 
tell that there is a big increase of great 137 per cent.  And true it is!    Sir, Rs.71,268 
crores were given to the Health and Family Welfare.  The Revised Estimate for the 
previous year, 2020-21, was Rs.78,866 crores. In fact, there is a decrease of 10 per 
cent. In the days of the pandemic, in the days of Covid, the Budget of Government of 
India led by the BJP, has a decrease of 9 per cent! This is what I researched in the 
documents. You may claim. The Economic Survey also suggested an expenditure of 
at least 2.5 to 3 per cent on the health sector. How much percentage have you 
allocated? I request the Government, the Minister, to just inform the House as to the 
percentage you have spent on the health sector during these days. Also, inform this 
House what the secrets behind putting everything and to project a figure of 137 per 
cent increase, are; myth! I feel very sorry about this, Sir.  ...(Interruptions)... 
 Sir, on employment, how much did you spend? On MNREGA, the Budget 
promised was Rs.73,000 crore. The previous year, it was Rs.1.1 lakh crore. In fact, it 
is 34 per cent less. And you say that you are for creating employment opportunities! 
You are destroying the rural economy. You are cheating the rural poor. You are killing 
one of the greatest schemes of the country, called MNREGA. That is what is 
happening here.  
 
    MR. DEPUTY CHAIRMAN: Please conclude now. Your time is up. 
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    SHRI BINOY VISWAM: In the banking sector, what a gimmick you have done! A 
new type of banks, called 'Bad Banks', are being created. It is a Government of bad 
banks, a Government of bad economy, a Government of bad economists and a 
Government of bad governance!  
 
    MR. DEPUTY CHAIRMAN: Thank you, please conclude. I will be calling the other 
speaker now. Your time is already up. Please conclude. The time is not in my hands.  
 
    SHRI BINOY VISWAM: A bad bank is meant for whom? It is for the bad loans. Who 
are the creators of bad loans? Who are they? All the NPA holders are their friends, 
Sir! 
 
    MR. DEPUTY CHAIRMAN: Thank you, Binoyji.  
 
    SHRI BINOY VISWAM: The bank employees are on the path of a strike. On 16th of 
March, they will be on strike.  
 
    Ǜी शिƪिंसह गोिहल (गुजरात): माननीय उपसभापित महोदय, जब पूरा देश जीएसटी, 
नोटबदंी और कुछ गलत नीितयȗ की वजह से एक मुिÌकल दौर से गुजर रहा था, उसी वƪ पर 
कोरोना की महामारी ने एक बहुत बड़ा झटका दे िदया था,  िजससे बहुत लोग बरबाद हो गए हȅ।  
एक उÇमीद की िकरण जागी थी िक भारत सरकार का बजट आएगा,  तो हमारे िलए कुछ सुनहरा 
चादं िखल जाएगा।  मुझे कहना होगा िक यह सरकार देशवािसयȗ की उÇमीदȗ को धूिमल कर देने 
वाला बजट लेकर आई है।  सर, कमाई करो, उस पर टैक्स भरो और खचर् करो, तो उसके ऊपर 
भी टैक्स भरो,  ऐसा कहने वाला बजट यह सरकार लेकर आई है।  

 माननीय उपसभापित महोदय, एक ही मा ंके दो बच्चे होते हȅ।  एक छोटा बेटा होता है और 
दूसरा उĦ मȂ बड़ा मज़बतू बेटा होता है।  दोनȗ बेटे अपने होते हुए मा ंछोटे बेटे को गोद मȂ बठैाकर 
िखलाती है और अगर बड़े बेटे के पास ज्यादा है, तो उससे लेकर छोटे बेटे को दे देती है।  मा ंछोटे 
बेटे को यह नहीं कहती है िक आत्मिनभर्र बन जा, आत्मिनभर्र बन जा, तेरी सुरक्षा करने की मुझे 
कोई जरूरत नहीं है।  यहा ंतो उलटा हुआ है।  कमज़ोर लोगȗ को कहते हȅ, गरीब लोगȗ को कहते 
हȅ, िमिडल क्लास को कहते हȅ और government employees को कहते हȅ िक आत्मिनभर्र बन 
जाओ और बड़े-बड़े दोÎतȗ को कहते हȅ िक मेरा सरंक्षण है।  िमतर्ो, िंचता मत करना, मȅ हंू न! ऐसी 
पिरिÎथित वाला यह बजट आया है। माननीय उपसभापित महोदय, जो पाटीर् आज पावर मȂ है, वह 
यहा ंपर Opposition मȂ भी थी।  वे बार-बार कहते थे, our country is a developing country, 
लोगȗ की आय बढ़ती है, तो इन्कम टैक्स का Îलैब बढ़ना चािहए और कम से कम 10 लाख हो 
जाना चािहए।  आपने उस Îलैब मȂ कोई बढ़ोतरी नहीं की, आपने 80सी मȂ कोई बढ़ोतरी नहीं की।  
हा,ं आपने कुछ-कुछ िकया।  वह कैसा िकया - जैसे इंटरनेट पर देखते हȅ, तो कहीं-कहीं बहुत 
attractive proposal लगता है, चलो इसको खरीद लो, बहुत बिढ़या है, पर िफर उसमȂ धीरे से 
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िलखा होता है िक "T&C apply", terms and conditions apply और जब उन terms and 
conditions मȂ जाओगे, तो पाओगे िक यहा ंतो ठगे गए हो, कुछ िमलेगा नहीं।  इस बजट मȂ भी 
ऐसा है।  लÄज़ है, senior citizen.  Senior citizen तो 60 साल मȂ हो जाता है।  ये नई definition 
लेकर आए - 75 साल।  जोर-जोर से कहा गया िक उसको टैक्स नहीं भरना होगा, िरटनर् नहीं 
भरना होगा और िफर terms and conditions आईं िक जो pensioners हȅ और िजनकी िसफर्  
इन्टरेÎट की इन्कम है, वही, बाकी तो 80 साल के बढ़ेू की वही की वही हालत है।  यह इस बजट 
की असिलयत है।  भावनगर मȂ िशप Ĥेिंकग याडर् है।  आप िशप Ĥेिंकग को डबल करने की बात 
करते हो।  आप पाचं साल का average देखो।  55-75 plots ही operational हȅ, क्यȗ?  क्यȗिक 
आपकी पॉिलसी  बीच मȂ आ गई।  बाहर से scrap आता है, आप उसकी ǹूटी ज़ीरो करते हो और 
जहा ंपर जो इंडÎटर्ी employment generate करती है, उस िशप Ĥेिंकग पर आप ढाई Ģितशत 
ǹूटी लगाते हो।  यह कैसे चलेगा?  वहा ंपर re-rolling mills चल रही हȅ।  वे बहुत अच्छी चलती 
थीं, अभी वहा ंपर आपका एक आदेश आया, Steel Products Quality Control Order, उसकी 
वजह से िशप का जो Îकैर्प िनकलता है, वहा ंसे आप steel bars नहीं बना सकते हȅ।  मȅ कहता हंू 
िक क्वॉिलटी जरूर मेन्टेन करȂ, िंकतु 20 mm तक के Îटील बार बनाने के िलए इसमȂ मंजूरी िमल 
जानी चािहए।  इस बजट की वजह से इलेक्टर्ॉिनक सामान, सूती कपड़े, िसÊक, ÃलािÎटक, 
लेदर, ऊजार् उपकरण, कपड़े, एलईडी बÊब, िģज, एसी आप सब कुछ महंगा करने जा रहे हȅ।  
यह सब महंगा होगा, उसके ऊपर आपके टैक्स का डंडा पड़ रहा है।   

 
[उपसभाध्यक्ष (डा. सिÎमत पातर्ा) पीठासीन हुए] 

 
हम सब यहा ंपर Îटेट्स को represent करते हȅ, हम राज्य सभा के मेÇबसर् हȅ, Îटेट के इन्टरेÎट 
को Ģोटेक्ट करने की हमारी िजÇमेवारी है।  यह सरकार क्या कर रही है?  14वȂ िवǄ आयोग ने 
कहा है िक भारत सरकार जो भी टैक्स लेगी, 40 परसȂट Îटेट को देना पड़ेगा।  यह सरकार टैक्स 
की बजाय सेस लेने जा रही है।  इसिलए िक सेस से पैसा आएगा, उसका िहÎसा राज्य सरकार को 
नहीं देना पड़ेगा।  यह जो पॉिलसी अपनाई है, मȅ इसका िवरोध करता हंू।  माननीय महोदय, मȅ यह 
जरूर कहंूगा िक िवǄ मंतर्ी जी तो बहुत शालीन हȅ, बहुत अच्छी हȅ, वे जवाहरलाल नेहरू 
यिूनविर्सटी से पढ़ी हȅ, जेएनय,ू िजसको आजकल ये लोग देशदर्ोिहयȗ का अƿा कहते हȅ, वहा ंसे 
बड़े-बड़े अच्छे लोग िनकले हȅ।  इस बजट मȂ िदक्कतȂ हȅ, इसमȂ िवǄ मंतर्ी का दोष नहीं है।  िजस 
कैिबनेट मȂ मंतर्ी अपना पीए या पीएस िनयुƪ करने मȂ आत्मिनभर्र नहीं हो, वह बजट आत्मिनभर्र 
कैसे हो सकता है, तो उसमȂ मȅ िवǄ मंतर्ी जी का दोष नहीं मानता हंू।  उन्हȗने तो उसी जेएनय ूमȂ से 
जीवनसाथी भी पसदं िकया और व ेजीवनसाथी हȅ, िजनके सÎंकार और background सारे कागेंर्स 
के खानदान के रहे हȅ।  उन्हȂ ऐसा जीवनसाथी भी जेएनय ूसे िमला है।   महोदय, मȅ कहंूगा िक अभी 
खेल के पैसे काटे हȅ।  मȅ िवǄ राज्य मंतर्ी जी को आपके जिरए कहना चाहंूगा िक ज़रा कभी-कभी 
वह ठाकुरपन अपने मȂ भी िदखाओ, आप तो Îपोट्सर् से जुड़े हुए हȅ।  वे पैसे काट रहे हȅ, तो उधर भी 
थोड़ा ठाकुरपन िदखाना पड़ेगा।  कभी-कभी अंदर वालȗ को भी वह िदखाना जरूरी होता है।   
 माननीय महोदय, यहा ंपर कहा गया िक मंडी बदं नहीं होगी।  मȅ कहना चाहता हंू िक क्यȗ 
बदं होगी।  एक काला कानून आने की वजह से जो एपीएमसीज़ चलती हȅ, व ेिकसके ऊपर चलती 
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हȅ, आप कहीं पर भी सामान बेचो, एपीएमसी का टैक्स भरना पड़ता है। इससे मंडी चलती है।  आप 
इस काले कानून मȂ लाए हो - ऑनलाइन और मंडी के बाहर भी सामान बेचेगा, APMC का सेस 
उसको नहीं िमलेगा - आप मुझे बताओ िक APMC कैसे िंजदा रहेगी, िजसके पास और कोई चारा 
ही नहीं है। एक िकसान को मत समझो आप - वह  कुदरत का िदमाग भी पहचान लेता है, तो 
तुÇहारा काला कानून कैसे भलू पाएगा, वह जरूर पहचान लेता है। यह मत कहो िक उसने कानून 
को समझा नहीं है। यह कहो  िक हमारे कानूनȗ को िकसान अच्छी तरह से समझ चुके हȅ, इसिलए 
वे आंदोिलत हुए हȅ, इसिलए वे ध्यान दे रहे हȅ, इसिलए वे आपके िखलाफ लड़ रहे हȅ।  

महोदय, इसका िजकर् हुआ िक ऑÎटेर्िलया मȂ िकर्केट टीम जीतकर आई। हमȂ भी खुशी है, 
इितहास रच िदया, हमारी िकर्केट टीम को बहुत-बहुत बधाई, परन्तु ट्वीट करने वाले और बजट 
मȂ रखने वाले वही नेता इतना बोल देते िक वह िकर्केट टीम इितहास इसिलए रचकर आई क्यȗिक 
बेÎट परफॉमर्र चार िहन्दुÎतानी िकर्केटसर् मȂ एक िसख था, एक मुसलमान था, एक िहन्दू था और 
चौथा ईसाई था। ये एक-साथ टीम बनकर लड़े थे, तब हम जीतकर आए थे और िजसको ये तोड़ने 
की बात करते हȅ  ...(Ëयवधान).... इन िदलȗ को जो तोड़ने की बात करते हȅ, उनको यह 
समझना होगा िक इससे कोई फायदा नहीं होगा। ...(Ëयवधान)... 

 
   Ǜी अनुराग िंसह ठाकुर: ये सब िहन्दुÎतानी हȅ। ...(Ëयवधान)... 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Please maintain silence. 
...(Interruptions)...Please maintain silence. ...(Interruptions)...Please maintain 
silence.  अनुराग जी, आप बठै जाइए। जया जी, आप बठै जाइए। ....(Ëयवधान)... अनुराग जी, 
आप बठै जाइए। ....(Ëयवधान)...  
 
   Ǜी शिƪिंसह गोिहल: उपसभाध्यक्ष महोदय, जब सच कहा जाता है, तो िमचीर् लगती 
है।...(Ëयवधान)...महोदय, सच सुनने की तैयारी रखनी चािहए। हमने भी मंतर्ी जी को सुना था। 
....(Ëयवधान)... थोड़ी-थोड़ी िमचीर् लगती है और वह जरूरी है। ...(Ëयवधान)... 
 
    उपसभाध्यक्ष (डा. सिÎमत पातर्ा): गोिहल जी की बात िरकॉडर् पर जा रही है। Nothing else is 
going on record.  Please, let us maintain decorum. 
 
    Ǜी शिƪिंसह गोिहल:  उपसभाध्यक्ष महोदय, मȅने इसी हाउस मȂ सुना िक सच सुनने की तैयारी 
रखनी चािहए। सच सुनने से मोक्ष िमलता है, तो मȅ उसी लाइन को दोहराते हुए अपनी बात को 
आगे बढ़ाता हंू। ...(Ëयवधान)... उपसभाध्यक्ष महोदय, 2011 मȂ आज के Ģधान मंतर्ी गुजरात के 
मुख्य मंतर्ी थे। डा. मनमोहन िंसह जी िनÍठावान, Ģामािणक आदमी हȅ, वे यहा ंबठेै हȅ, वे उस समय 
Ģधान मंतर्ी थे। उन्हȗने िवरोधी दल के एक चीफ िमिनÎटर को कमेटी की िजÇमेदारी दी और उस 
कमेटी ने 2011 मȂ एक िरपोटर् सिÅमट की और उसमȂ िलखा िक िमिनमम सपोटर् Ģाइस कानून नहीं 
बनेगा, तो िकसान को फायदा नहीं है - MSP कानून होना चािहए, यह मोदी जी की अध्यक्षता 
वाली कमेटी ने कहा था । आज आप उस बात को भलू गए और आप डा. मनमोहन िंसह जी को 
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क्वोट करते हȅ, आप शरद पवार जी को क्वोट करते हȅ, out of context क्वोट करते है! उनकी 
सही बात मानो तो उन्हȗने कहा था िक जरूर ये चीज़ होगी, परन्तु उसके साथ-साथ िकसानȗ की 
सुरक्षा वाले कानून की बात थी, उसमȂ से दो Ãवाइंट उठाकर कागेंर्स के मेिनफेÎटो की बात करो, 
तो उसमȂ भी हमने िकसान की सुरक्षा पूरी तरह से रखी थी। मेरी पाटीर् के साथी को ज्यादा टाइम 
िमले, इसिलए मȅ लÇबी बात नहीं करते हुए, आिखरी चार पिंƪया ंबोलकर, मȅ अपनी बात खत्म 
करता हंू और मेरा बचा हुआ वƪ मेरी पाटीर् के साथी को िमले, इसिलए मȅ छोड़ता हंू।  
 

"िकसान अपने ढेरȗ दुखȗ का दुखड़ा, 
सरकार आपके ǎार फोड़ता है, 
मजदूर अभी भी पत्थर तोड़ता है, 

पूजंीपित आपके साथ दौड़ता है, मज़े करता है, 
रह गये वो जो मेरे भारत का नारा लगाते हȅ, 

रह गए वो जो कहते हȅ "जय जवान-जय िकसान", 
उसे आप कहते हो तेरे िलए कुछ नहीं, 

तुम तो दाल-रोटी खाओ, Ģभ ुके गुण गाओ, 
आत्मिनभर्र इनके पाले नहीं पड़ता।" 

धन्यवाद। 
    उपसभाध्यक्ष: Ǜी भपेून्दर् यादव जी। 
 
    Ǜी भूपेन्दर् यादव (राजÎथान):  सÇमाननीय उपसभाध्यक्ष महोदय, यह एक सजंोग है िक 
िपछले वषर्, जब बजट आया और सरकार ने इसको ससंद मȂ ĢÎतुत िकया, तब उसके तुरंत बाद 
ही देश मȂ लॉकडाउन लागू हुआ और हम एक वैिÌवक महामारी के सकंट मȂ उलझ गए। हम पूरे 
एक वषर् एक चुनौती से उलझे रहे, लेिकन मȅ बधाई देना चाहंूगा िक Ģधान मंतर्ी नरेन्दर् मोदी जी के 
नेतृत्व मȂ हमने न केवल इस सकंट से िनिर्मत लड़ाई को जीता, बिÊक देश के िलए आत्मिनभर्र 
भारत की नई सभंावनाओं के ǎार भी खोले। हमने आत्मिनभर्र भारत की बुिनयाद खड़ी की, 
इसिलए मȅ माननीय Ģधान मंतर्ी जी के नेतृत्व मȂ माननीय िवǄ मंतर्ी जी  और माननीय िवǄ राज्य 
मंतर्ी जी को बधाई देना चाहंूगा िक इस चुनौतीपूणर् घड़ी मȂ भी वे देश के िलए आशाओं का एक 
बजट लेकर आए हȅ, जो आज सदन मȂ हमारे सामने चचार् के िलए ĢÎतुत है।  
 उपसभाध्यक्ष जी, जब हम पूरे एक वषर् के कोिवड सकंट के समय पर िवचार करते हȅ, तो 
मुझे ऐसा लगता है िक इस देश के सामने कुछ Ģमुख चुनौितया ँरहीं, िजनका समाधान इस बजट 
को देखने और इस सरकार की दृिÍट को देखने मȂ नज़र आता है। जो पहली चुनौती रही, वह 
कोिवड-19 से अचानक पैदा हुए ठहराव से जीवन और जीवनयापन की चुनौती थी। लॉकडाउन 
लागू होने के 48 घंटे के अंदर ही - जब तक लॉकडाउन चला, तब तक देश के 80 करोड़ लोगȗ 
को, चाहे मुÄत राशन पहंुचाना हो, चाहे देश की 8 करोड़ मिहलाओं को "उज्ज्वला" की सिÅसडी 
और गैस पहंुचानी हो, चाहे देश के 40 करोड़ िकसानȗ, मिहलाओं, बुज़ुगș, गरीबȗ, जरूरतमंद 
लोगȗ को सीधे नगद धनरािश उपलÅध करानी हो, यह सरकार  "Ģधानमंतर्ी गरीब कÊयाण 
योजना" के माध्यम से उनमȂ कामयाब रही है। इतना ही नहीं, लॉकडाउन के इस कायर्काल मȂ 
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"आत्मिनभर्र भारत" के पैकेज - 1.0, 2.0, 3.0 मȂ  िरज़वर् बȅक ǎारा जो उपाय िकए गए, यह 
सरकार देश के कुल िवǄीय Ģभाव के 27.1 लाख करोड़ रुपये, जो हमारी जीडीपी के 13 परसȂट 
होते हȅ, उनको देने मȂ कामयाब रही है।  
 महोदय, कोिवड-19 के बाद जो दूसरी बड़ी चुनौती रही, वह ÎवाÎथ्य का के्षतर् रहा है। हम 
सब जानते हȅ िक जान है तो जहान है।  आप दुिनया मȂ जीडीपी को तो वापस िरकवर कर सकते हȅ, 
लेिकन िंज़दगी को वापस िरकवर नहीं कर सकते। हम लोग न केवल ÎवाÎथ्य के सकंट से उबरे 
हȅ, बिÊक हमने इस के्षतर् मȂ एक नई िदशा और पहल भी की है।  महोदय, ÎवाÎथ्य के के्षतर् मȂ 137 
Ģितशत बजट की बढ़ोतरी की गई है।  इसमȂ 2 लाख, 38 हज़ार करोड़ रुपये के Ģावधान िकए गए 
हȅ। मȅ यहा ँपर यह कहना चाहंूगा िक 1946 की भोरे कमेटी की ÎवाÎथ्य की जो िसफािरशȂ थीं, 
उनके आधार पर आप देश को 50-60 साल तक तीन Îतर की मेिडकल सुिवधाओं के साथ चलाते 
रहे, लेिकन यह जो आप पूरे 50-60 साल तक ÎवाÎथ्य के के्षतर् को चलाते रहे, उससे वाÎतव मȂ 
यह िÎथित उत्पन्न हुई िक देश की जो तीन-चौथाई आबादी रही, वह out of pocket health 
expenditure पर चली गई। हम health को नीचे तक, जहा ँतक लोगȗ को पहंुचाना था, वहा ँतक 
पहंुचाने की सुिवधा नहीं दे पाए।  सरकार मȂ आने के बाद "आयुÍमाâ भारत योजना" को,  
"नेशनल हेÊथ िमशन" को आगे  बढ़ाया गया।  इस बजट के ǎारा हेÊथ मȂ अगर कोई सबसे बड़ी 
चीज़ की गई, तो वह ÎवाÎथ्य के के्षतर् के अंतगर्त केवल curative नहीं, बिÊक जो preventive and 
reformative steps हȅ, जो देश के ÎवाÎथ्य के िलए जरूरी हȅ, उनको भी इस बजट मȂ शािमल 
िकया गया।  
 महोदय, राम गोपाल जी जो यहा ँकह रहे थे और जयराम जी का भी जो इशारा था वह 
यही था - िकस Ģकार से? आज तक Public Policy मȂ जो health  का issue है, उसमȂ जो public 
goods हȅ, जब मȅ बात करता हँू preventive की, जब मȅ बात करता हँू reformative की, तो 
preventive का अथर् है िक एक सामान्य Ëयिƪ की यह ताकत नहीं होती िक वह air pollution को, 
कचरे को, हवा को, साफ पानी को, जो िक िकसी भी देश की ÎवाÎथ्य की पॉिलसी की बुिनयाद है, 
उसको कोई individual Ëयिƪ िकसी Ģकार से control नहीं कर सकता।  वह हमारा सामूिहक 
उǄरदाियत्व है।  इसिलए बजट मȂ हमने 137 परसȂट ÎवाÎथ्य मȂ खचर् िकया है, तो वह ÎवाÎथ्य के 
साथ wellness भी है।  इस देश की ÎवाÎथ्य सेवाओं मȂ इस देश की health और wellness को 
िमला कर सरकार ने जो बजट को आगे बढ़ाने का काम िकया है, इससे मुझे लगता है िक बजट ने 
यह बुिनयाद रखी है िक आने वाले समय की हमारी Public Policy मȂ health मȂ public goods को 
सुधारने का जो काम है, उस तरफ इस सरकार ने एक बड़ा कदम उठाया है।  कभी-कभी हम एक 
अच्छे वकील होने के नाते आँकड़ȗ को इस Ģकार से पढ़ देते हȅ िक कई बार ऐसा लगने लगता है 
िक हम एक अच्छे िवषय को भी इस Ģकार से आँकड़ȗ मȂ घेरते हȅ िक हमȂ लगता है िक हम लोग 
िकसी िवषय के Ģित ĥम पैदा करने की कोिशश करते हȅ।  कल िचदÇबरम साहब बोल रहे थे, मȅ 
उनके एक िवषय को यहा ँquote करना चाहँूगा। For health, in the current year, the Revised 
Estimate is Rs.82,445 crores and for the next year, it is only Rs.74,602 crores.  अगर 
आप आँकड़ȗ को देखȂगे और िनिÌचत रूप से अगर expenditure के major items को देखȂगे, तो 
यह िदखता है िक जो सशंोिधत अनुमान है, Revised Estimate है, वह 82,445 करोड़ है, पर 
सरकार ने िपछली बार जो बजट अनुमान रखा था, वह 67,484 करोड़ था।  उसके बाद हम 

[12 February, 2022] 137



 

pandemic मȂ गए और उसमȂ जाने के बाद जो health मȂ extra खचर् करना था, वह खचर् सरकार ने 
िकया और अब सरकार ने वह जो 67 हजार करोड़ िपछली बार रखा था, उसको बढ़ा कर 74,602 
करोड़ िकया है।  Actual मȂ हम यह नहीं मान सकते िक यह pandemic लबंी रहेगी, चलती रहेगी।  
आज देश मȂ कोरोना के आने के बाद चाहे वȂिटलेटसर् की सखं्या हो, चाहे tests की laboratories 
की सखं्या हो, चाहे testing facility का िवषय हो, हमने सबको बढ़ाया है।  अब हम general 
condition मȂ जाने लगे हȅ।  सरकार ने 35 हजार करोड़ अलग से टीकाकरण के िलए रखा है।  
इसिलए आँकड़ȗ को इस Ģकार से पढ़ देना और यह कह देना िक सरकार ने health expenditure 
मȂ पैसा कम कर िदया है, मुझे लगता है िक यह एक िकÎम से बौिǉक ईमानदारी नहीं है।   
 महोदय, इस पूरे कोरोना के काल मȂ जो तीसरी सबसे बड़ी चुनौती रही और िजसको 
लेकर बजट मȂ सरकार एक नई नीित के साथ आई है, हम सब जानते हȅ िक कोरोना मȂ health के 
के्षतर् मȂ जो एक सबसे बड़ा Ģभाव पड़ा, वह यह है िक infrastructure पर Ģितकूल Ģभाव पड़ा।  
कामगारȗ के िलए रोजगार का िवषय, वह एक बड़ा सकंट खड़ा हुआ।  मȅ सरकार को बधाई देना 
चाहँूगा िक 'आत्मिनभर्र भारत' के 1.0, 2.0 और 3.0 पैकेज से आगे बढ़ कर सरकार ने बजट मȂ 
5.4 लाख करोड़ का पैकेज देकर 37 परसȂट की वृिǉ की है।  इससे देश मȂ आशा और िवÌवास का 
वातावरण बना है।   
 महोदय, सरकार के सामने जो चौथा सबसे बड़ा सकंट था, िजसका समाधान बजट मȂ 
सरकार अपने इस दृिÍट-पतर् मȂ लेकर आई है, वह देश का औǏोिगक उत्पादन बढ़ाना है।  MSME 
से जुड़े कारोबािरयȗ को नई ताकत Ģदान करना और मजदूरȗ का सरंक्षण करना, यह सरकार के 
सामने सबसे बड़ी चुनौती थी।  हम जानते हȅ िक इस पूरे कायर्काल के दौरान सरकार Four 
Labour Codes लेकर आई।  हम लोगȗ के देश मȂ लगभग 20 वषș से यह मागँ चल रही थी िक 
Labour Codes का सरलीकरण िकया जाए।  मजदूरȗ के के्षतर् मȂ ऐसे बहुत सारे िवषय थे, उनमȂ 
सभी को सामािजक सुरक्षा देने का िवषय था, मिहला-पुरुष को समान वतेन देने का िवषय था, 
मिहलाओं को राितर् की पाली मȂ भी काम करने का अवसर देना था, single registration का 
िसÎटम करना था, लाइसȂस मȂ सरलीकरण करना था, िरटनर् ऑनलाइन करना था।  आज जो हम 
चारȗ Labour Codes लेकर आए हȅ, चाहे वह Industrial Relation का हो, चाहे वह 
Occupational Safety का हो, चाहे वह Social Security का हो, चाहे वह Payment of Wages 
का हो ... इन चारȗ Labour Codes के माध्यम से कामगारȗ को सरंक्षण देने के साथ-साथ देश के 
औǏोिगक वातावरण को आगे बढ़ाने का काम इस सरकार ने िकया है। Ëयापार के के्षतर् मȂ छोटे 
करदाताओं को मुकदमेबाज़ी से बचाने के िलए इस बजट मȂ कर िवभाग की एक सिमित का अच्छा 
Ģपोज़ल आया है। सरकार ने Faceless ITAT का गठन िकया और साथ ही 75 साल से ऊपर के 
लोगȗ को करȗ मȂ िरयायत की सुिवधा दी। आवास बनाने के िलए गरीब लोगȗ को िकफायती आवास 
पिरयोजनाओं मȂ इस सरकार मȂ िवशेष exemption िदया गया है।  2022 तक हर पिरवार को छत 
देने का जो सकंÊप हमने िलया है, उसको पूरा करने का काम इस बजट के माध्यम से िकया गया 
है। इसके साथ ही साथ दुिनया भर से भारत मȂ िनवशे आए, इसके िलए 'अंतरार्Íटर्ीय िवǄीय सेवा 
केन्दर्' के िनवेश को सरकार ने छूट दी है। इस बजट मȂ सरकार ने Company Law का 
criminalization रोकने के माध्यम से 'Ease of Doing Business' को आगे बढ़ाने का काम िकया 
है।  
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महोदय, पाचँवीं जो सबसे बड़ी चुनौती सरकार के सामने है, वह है, हमारा बȅिंकग और 
िविनवेश।  हमारे िबनोय िवÎवम जी यहा ंपर पिÅलक सेक्टर का िवषय रख रहे थे,  मȅ उनको 
बताना चाहता हंू िक देश के पिÅलक सेक्टर के सÇबन्ध मȂ, िजसको हम Nehruvian model  भी 
कहते हȅ, चौधरी चरण िंसह जी की क्या राय थी? दीपेन्दर् भाई, चौधरी साहब ने 1980 मȂ एक 
पुÎतक िलखी थी, उस पुÎतक का नाम था, 'Economic Nightmare of India – Its Cause and 
Cure'.   उसमȂ चौधरी साहब ने public undertakings के िलए जो कहा है, उसको मȅ पढ़ना 
चाहता हंू। उन्हȗने कहा, "The poor performance of public sector enterprises is 
attributable to over-capitalization, delays in completion of major projects, under-
utilization of capacity and, above all, to mismanagement and corruption."  उन्हȗने 
1980 मȂ आपको चेतावनी दी थी, लेिकन आपने 70 साल तक ये सफेद हाथी खड़े करके रखे। आगे 
उन्हȗने जो कहा, वह भी मȅ पढ़ना चाहता हंू। उन्हȗने कहा, "Had the public sector 
undertakings been private concerns, they would have, on the one hand, yielded a tax 
of hundred of crores per year to the Government, and, on the other, a profit of 
hundreds of crores to the proprietors or shareholders.  On the contrary, the public 
has had to pay, and is even now paying crores of rupees to meet losses almost every 
year, in a way, in obeisance to these monuments of their Government's folly -- 
'modern temples of India', as Jawaharhal Nehru once called them."  
...(Interruptions)... 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Let's keep silence in the House, 
please.    
 
    Ǜी भूपेन्दर् यादव   : लÇबे समय तक हम लोग पिÅलक सेक्टर की उन यिूनट्स को ,जो यिूनट्स 
लगातार घाटे मȂ जाती रहीं और िजन यिूनट्स के माध्यम से रोज़गार का सजृन तो नहीं हुआ ,
बिÊक उनके उस घाटे को सरकार बरदाÌत करती रही।  िकसानȗ की बात करने वाले और 
िकसानȗ के िवषय को रखने वाले इन लोगȗ ने कभी भी Îवयं िकसान नेताओं की बातȗ को ध्यान से 
सुना ही नहीं।  कागेंर्स का सबसे बड़ा दुभार्ग्य यह रहा िक चाहे लोिहया जी रहे हȗ ,चाहे चौधरी 
चरण िंसह जी रहे हȗ ,चाहे दीनदयाल उपाध्याय जी रहे हȗ ,भारत की जड़ȗ से जुड़े हुए इन लोगȗ 
की अच्छी बातȗ को आपने इग्नोर करने का काम िकया है। आज इस सवर्Îपशीर् बजट को लाकर 
Ģधान मंतर्ी नरेन्दर् मोदी जी ने उन सब िवषयȗ को छूने का काम िकया है। मȅ इस सरकार को बधाई 
देना चाहंूगा िक उन्हȗने बȅकȗ को ĢितÎपधीर् बनाने की िदशा मȂ एक अच्छा कदम उठाया है। िवǄ 
मंतर्ी जी ने SEBI Act, Depositories Act, Securities Regulation Act और Government 
Securities Act मȂ Single Securities Code बनाने की जो बात कही है ,मुझे लगता है हम जो 
'Minimum Government' और 'Maximum Governance' की बात कहते हȅ ,उस िदशा मȂ यह 
एक बहुत मज़बतू कदम है। आज िनवेश के िलए इन Acts को िमलाकर एक सरलीकृत Code बना 
कर बहुत बड़ा काम िकया गया है।   
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महोदय ,हम सब जानते हȅ िक infrastructure sector मȂ जो banking का िनवेश रहता है ,
उसमȂ कई बार maturity mismatch का ĢÌन आता है। इस सरकार ने corporate bond market 
मȂ िवÌवास पैदा करने के िलए Îथायी सÎंथान बनाने का जो framework इस बजट मȂ िदया है ,वह 
एक Îवागत योग्य कदम है।  इस पूरे बजट के अतंगर्त भारत की जो सबसे मज़बतू रीढ़ है ,जो 
भारत का गर्ामीण के्षतर् है ,भारत का कृिष के्षतर् है ,उन सबको सवार्िधक महत्व िदया है।  गर्ामीण के्षतर् 
की जो अवसरंचना है ,जो infrastructure है ,उसको सुधारने के िलए िपछले छ :साल मȂ सरकार 
के ǎारा बहुत बड़े -बड़े कदम उठाए गए हȅ।  

चाहे गर्ामीण के्षतर्ȗ मȂ ‘Ģधानमंतर्ी सड़क योजना’ को पहंुचाने का िवषय हो, चाहे हर गावं को 
िबजली पहंुचाने का िवषय हो, चाहे हर गावं मȂ पक्के मकान देने का िवषय हो, चाहे हर गावं तक 
‘उज्ज्वला योजना’ पहंुचाने का िवषय हो, यह सरकार दूरÎथ गर्ामीण के्षतर्ȗ का िवकास करने मȂ 
कामयाब रही है। इसिलए इस बजट के अंतगर्त भी जो ‘माइकर्ो िंसचाई पिरयोजना’ है, कृिष ऋण 
के िलए जो 16.5 लाख करोड़ रुपये सरकार के ǎारा रखे गये हȅ, िकसानȗ की ‘फसल बीमा 
योजना’ है और पूवर् मȂ सरकार के ǎारा जो ‘िकसान सÇमान िनिध’ को लागू करने का काम िकया 
है, इस बजट के ǎारा उन Îवागत योग्य िवषयȗ को भी बढ़ाया गया है। इतना ही नहीं, गर्ामीण के्षतर् 
मȂ, चाहे डेयरी का िवषय हो, मत्Îय पालन का िवषय हो, पशुपालन का िवषय हो या हॉिर्टकÊचर 
का िवषय हो, सब िवषयȗ का इस बजट के माध्यम से िवशेष ध्यान रखा गया है।  

महोदय, मȅ यहा ंयह कहना चाहंूगा िक गर्ामीण के्षतर् मȂ िवकास के िलए आज तीन सबसे 
बड़ी समÎयाएं िकसानȗ के सामने  हȅ। उनका उत्पादन बढ़े, उनका भडंारण बढ़े और उसका 
ĢसÎंकरण हो, ये तीनȗ चीज़Ȃ ऐसी हȅ, िजनमȂ आज िकसानȗ को हमȂ एक नया कानून देने की 
आवÌयकता है। ये तीनȗ चीज़Ȃ ऐसी हȅ, जहा ं गर्ामीण के्षतर्ȗ तक हम इन्ģाÎटर्क्चर की सारी 
सुिवधाओं को पहंुचाने के बाद यिद इन तीनȗ िवषयȗ को हम आगे बढ़ाने का काम करȂगे, तो देश 
और गावंȗ मȂ समृिǉ आ सकती है।  

आज सरकार जो तीन कृिष िबल लेकर आई है, उनमȂ इन तीन िवषयȗ के माध्यम से 
गर्ामीण के्षतर्ȗ मȂ एक नये जीवन की आशा का सचंार हुआ है और इसिलए यह सरकार बड़े खुले मन 
के साथ आज िकसानȗ के साथ बातचीत करने के िलए भी तैयार है, सरकार के ǎारा उन्हȂ आमंतर्ण 
भी िदया गया है। सरकार के ǎारा गर्ामीण के्षतर्ȗ को आगे बढ़ाकर भारत की जो मज़बतू अथर्ËयवÎथा 
है, उसे आगे बढ़ाने का काम िकया गया है।    इसिलए महोदय, मȅ अपने िवषय को समाÃत करते 
हुए यही कहना चाहंूगा िक इस बजट के माध्यम से, जो पाचंȗ चुनौितया ंकोरोना के माध्यम से 
हमारे सामने आईं, कोिवड-19 के कारण जो जीवन मȂ ठहराव आया, जो हैÊथ सेक्टर मȂ चुनौितया ं
आईं, जो कारोबािरयȗ को चुनौितया ंआईं, जो इन्ģाÎटर्क्चर मȂ चुनौितया ंआईं, जो बȅिंकग के्षतर् मȂ 
िविनवेश की जरूरत थी और कृिष के्षतर् को आगे बढ़ाने की जरूरत थी, उन सब आयामȗ को, सभी 
पक्षȗ को इस बजट मȂ शािमल िकया गया है। माननीय िवǄ मंतर्ी जी और िवǄ राज्य मंतर्ी जी यहा ं
बठेै हुए हȅ, दोनȗ बधाई के पातर् हȅ िक उन्हȗने सभी िवषयȗ को छुआ है और िनिÌचत रूप से यह 
बजट बताता है िक देश माननीय Ģधान मंतर्ी, Ǜी नरेन्दर् मोदी जी के नेतृत्व मȂ ‘आत्मिनभर्र भारत’ 
की तरफ बढ़ चुका है और हम ‘आत्मिनभर्र भारत’ के लÑय को जÊदी ĢाÃत करȂगे, जय िहन्द, जय 
भारत। 
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    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Thank you.  Now, we have the 
hon. former Prime Minister, hon. Member, Shri H.D. Devegowda.  Sir, you have ten 
minutes. 
 
    SHRI H.D. DEVEGOWDA (Karnataka):  Sir, there was some mistake committed by 
me.  When the hon. Chairman called out my name, I had gone home.  I do not wish 
to spell out the reason for which I went home.  Despite the mistake committed by me, 
I have been permitted to speak, for which I am grateful to the Chair.  Sir, I do not wish 
to encroach upon the time allotted and I would try my best to conclude my speech 
within the time given to me. 
 Sir, I would like to compliment the Government on the Budget presented for 
2021.  Madam Nirmala Sitharamanji has done her best, along with her colleagues and 
senior officers, to find resources to deal with problems caused by the Covid-19 
pandemic.  It was one of the biggest blows to our country, though it has been 
managed well by the hon. Prime Minister to bring down the level of deaths in the 
country.  It is one of the worst diseases to have hit the entire world.  I do not wish to 
speak much on this issue and I come straight to the point.   

Sir, one of the key takeaways of this Government's Budget post the battering 
received due to Covid-19 was in tackling a GDP that shrunk for the first time in two 
decades, highest unemployment levels in the last 50 years and a severely distressed 
banking sector. The Government has earmarked infrastructure and healthcare 
spending to spur economic activities.  

MGNREGS, which proved to be one of the saving graces of our country's 
economy, creating employment through the pandemic, it is a surprise the Budget 
cuts this spending by 34.5 percent, especially when the economy is still reeling under 
the prevailing conditions. Additionally, the Government did little after axing the main 
safety net for rural India's employment, especially after failing to deliver on the May 
2020 stimulus package.  Overall, structural decline caused in India's economy since 
demonetization and the multi-decade high unemployment ratio cannot be reversed so 
quickly. CMIE data shows India is experiencing a substantial increase in employable 
workers opting out of the labour force.  Labour participation ratio, which is the 
percentage of people looking for jobs in the total employable work force of about one 
billion, is now down to 44 per cent, whereas this ratio ranges from 60 per cent to 66 
per cent in other comparable developing economies in East Asia. The lack of jobs is 
forcing urban migration from rural areas, and lack of affordability means these people 
end up squatting on Government land for decades.  

Many of the Governments legitimized majority of these dwellings after 
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unsuccessful attempts. The Budget does not make a provision for such even after 
witnessing the rate of spread of COVID 19 in vulnerable areas.  The Government 
should take initiatives to encourage slum rehabilitation both privately and within 
Government purview and make such an opportunity to seem like less of an onerous 
cost and more like a social impact investment opportunity.  

The general direction of the Budget points to withdrawal of support from 
agriculture as a sector while a historic farmer movement is under way. The Budget 
slashed some major farm reforms such as PM-Kisan Yojana (a cash support 
scheme) and reduced interest subsidy on short-term crop loans, on the pretext of 
ensuring MSPs and infrastructure spending in the sector, which has seen an 
enormously sluggish rollout.  

Undesirably, Market Intervention Scheme and Price Support Scheme (MIS-
PSS) and Pradhan Mantri Annadata Aay Samrakshan Yojana (PM-AASHA), the two 
schemes that ensure the implementation of MSP, have seen a continuous reduction 
in the last 2 years.  The funding for MIS-PSS was reduced to Rs. 1500  crores, half of 
funding available for 2019-20, and  allocation for PM-AASHA came down to Rs. 400 
crore  from Rs. 1500 crore previously.  

Certain private companies have outperformed their divestment targets. There 
is a definite 'need if not hope' this time around to pursue divestment objectives, as 
our country is in a tight spot fiscally.  There are structural problems we need to 
overcome over the next few years.  The IMF estimates that it will take up to 3 years to 
return to pre-COVID levels of output.  There are many factors that contribute to stable 
economic growth but divisive social policy is certainly not one of them.  

The move towards divesting ownership in strategic sectors will have long-term 
consequences and a potentially precarious one.  Privatization does not always lead to 
greater competition in every case.  So far, some of the public monopolies have 
become private monopolies.  

The proposal to create an agricultural investment fund is a welcome step, but 
definite provisions for the agricultural investment should have been made.  

The timing of the sale of public sector assets does not seem to be correct.  
The economy is not performing at its best and industrial asset prices are likely to be 
undervalued.  Therefore, why should the Government, even if one assumes 
privatization is the best option, sell assets now?  They should have waited until the 
economy recovered.  

The major deficiency responsible for all the farmers' problems in India is the 
lack of data on how much to produce to meet country's domestic requirement of food 
and other farm produces, opportunity for storage, Value Addition Processing (VAP) 
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and export which needs constant revision.  Our country has 127 Agro-climatic Zones 
and each zone is unique in terms of total annual rainfall, soil type, temperature, wind 
and other climatic features.   
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Hon. Member, please conclude.   
 
    SHRI H.D. DEVEGOWDA:  Sir, I am concluding.  I will take only one or two 
minutes.  Undertaking farm enterprises, keeping Agro-climatic Zones in view, will 
help to realise increased productivity and also quality.  Introduction of incentives and 
disincentives will regulate area and production over the period.  This process will 
facilitate to provide assured price to all the farm produces and minimise huge 
wastages going on over the period.  What is happening in sugarcane, tomato, onion, 
potato etc., over the years is mainly due to above factor.  

Now, I will say only one word about Karnataka.  Hon. Railway Minister has 
included Belur-Hassan-Chickmagalur.  It is one of the loop lines to connect Mysore-
Hassan railway line to Chickmagalur directly.  In the Railway Pink Book, they have 
provided only Rs.1,000 for this project.  I don't want to blame anyone.  I know the 
financial situation, but I am only requesting about early completion of this one project 
about which I was struggling even in the other House.  Provision is made in the Pink 
Book.  I request the hon. Railway Minister, through you, Sir, to see that this project 
gets completed, at least, during my lifetime. 

I could mention various things even on irrigation.  The Upper Krishna Project 
has not been completed, though it was being funded by the Central Government 
during my regime and the Accelerated Irrigation Programme, which I had launched at 
that time.  Sir, I demand, I request, I pray that the Upper Krishna Project should be 
taken over as a national project and the Government should see to it that it is 
completed as quickly as possible.  With these words, I would like to express my 
sincerest thanks to the hon. Chairman.  Thank you, Sir.  
 
12.00 Noon 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Next speaker is Shri Sanjay Singh.  
Sanjay ji, you have seven minutes. 
 
    Ǜी संजय िंसह (राÍटर्ीय राजधानी के्षतर्, िदÊली): मान्यवर, आपने मुझे बजट पर अपनी बात 
कहने का मौका िदया, इसके िलए आपका धन्यवाद। मान्यवर, मȅ अपनी बात अदम गȗडवी जी 
की लाइनȗ से शुरू करना चाहँूगा -  
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"जो 'डलहौजी' न कर पाया वो ये हुƩाम कर दȂगे। 
कमीशन दो तो िहन्दुÎतान को नीलाम कर दȂगे।" 

 
मान्यवर, यह बजट िहन्दुÎतान को नीलाम करने का, देश को बेचने का, देश की सपंिǄयȗ 

को बेचने का बजट है। यह बात मȅ क्यȗ कह रहा हँू? इस देश की सपंिǄया ँिकसी की िनजी सपंिǄ 
नहीं हȅ, बिÊक इस देश की सपंिǄया ँिहन्दुÎतान के 130 करोड़ लोगȗ की सपंिǄया ँहȅ। यह रेल, यह 
सेल, यह बीपीसीएल, यह एलआईसी, ये बȅक, ये एयरपोटर्, ये िकसी की िनजी सपंिǄ नहीं हȅ, 
बिÊक िहन्दुÎतान के 130 करोड़ लोगȗ ने अपने Ǜम से, अपने पिरǛम से इन कंपिनयȗ को, इन 
सपंिǄयȗ को बनाने का काम िकया है। वे लोग सपूत कहलाते हȅ, जो सपंिǄयȗ को बढ़ाते हȅ और व े
लोग कपूत कहलाते हȅ, जो सपंिǄयȗ को बेचने का काम करते हȅ। सर, इस देश के अंदर कपूत 
सरकार चल रही है। ...(Ëयवधान)... देश को बेचने का काम कर रही है, देश की सपंिǄयȗ को 
बेचने का काम कर रही है। ...(Ëयवधान)...  

मान्यवर, इस सदन के अंदर देश के Ģधान मंतर्ी, नरेन्दर् मोदी जी ने िकसानȗ का मजाक 
उड़ाया। ...(Ëयवधान)... उन िकसानȗ का, जो िपछले 75 िदनȗ से आंदोलन पर हȅ। 
...(Ëयवधान)... 170 लोगȗ की शहादत हो चुकी है। ...(Ëयवधान)... उनका आंदोलनजीवी 
कहकर मजाक उड़ाया गया। ...(Ëयवधान)...  

 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Hon. Members, please keep 
silence.   
 
    Ǜी संजय िंसह : जब आपने आंदोलनकािरयȗ का मजाक उड़ाया, तो सǄा मȂ बठेै हुए सुन 
लीिजए, आपने राÍटर्िपता महात्मा गाधँी का मजाक उड़ाया। आपने सरदार वÊलभभाई पटेल का 
मजाक उड़ाया। ...(Ëयवधान)... आपने डा. राममनोहर लोिहया जी का मजाक उड़ाया। 
...(Ëयवधान)... 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Let us keep the decorum.  Please 
keep silence. 
 
    Ǜी संजय िंसह : आपने शहीद-ए-आज़म भगत िंसह का मजाक उड़ाया। ...(Ëयवधान)... 
आपने शहीद अशफ़ाक़ुÊलाह ख़ा ँका मजाक उड़ाया। ...(Ëयवधान)... आपने िहन्दुÎतान के 
कर्ािंतकािरयȗ का, िहन्दुÎतान के उन महान सपूतȗ का मजाक उड़ाया। ...(Ëयवधान)... 
बाबासाहेब डा. भीमराव अÇबेडर का मजाक उड़ाया, िजन्हȗने हमȂ यह सिंवधान िदया। 
...(Ëयवधान)... हमȂ यह लोकतंतर् िदया। ...(Ëयवधान)... हमȂ यह ससंद दी। ...(Ëयवधान)... 
आपने उनका मजाक उड़ाने का काम िकया। ...(Ëयवधान)... सǄा मȂ बठेै हुए लोगो, ज़रा सुनना 
सीिखए। ...(Ëयवधान)... हमȂ फखर् है अपने उन कर्ािंतकािरयȗ पर, अपने उन Îवतंतर्ता सेनािनयȗ 
पर, अपने उन आंदोलनकािरयȗ पर िक व ेअंगेर्ज़ȗ के दलाल नहीं थे। ...(Ëयवधान)... वे अंगेर्ज़ȗ से 
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माफी नहीं मागँते थे। ...(Ëयवधान)... अंगेर्ज़ȗ से दलाली नहीं करते थे। ...(Ëयवधान)... अंगेर्ज़ȗ 
की गुलामी नहीं करते थे। ...(Ëयवधान)... 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Let us keep the decorum.  Please 
keep silence. 
 
    Ǜी संजय िंसह : और िजस िवचारधारा के लोग अंगेर्ज़ȗ की गुलामी करते हȅ, अंगेर्ज़ȗ की दलाली 
करते हȅ, अंगेर्ज़ȗ से माफी मागँते हȅ, व े आज आंदोलनकािरयȗ का मजाक उड़ा रहे हȅ। 
...(Ëयवधान)... मान्यवर, 170 लोग अपने खेत के िलए मर गए। ...(Ëयवधान)... 170 लोग अपने 
खेत को बचाने के िलए मर गए। ...(Ëयवधान)... 
 
    उपसभाध्यक्ष (डा. सिÎमत पातर्ा) : सजंय जी की बात ही िरकॉडर् पर जा रही है। Nothing else 
will go on record.   
 
    Ǜी संजय िंसह : उनकी जान चली गई। ...(Ëयवधान)... उनकी शहादत हो गई और आप यहा ँ
उठकर उनका मजाक उड़ा रहे हȅ, उन्हȂ आंदोलनजीवी कह रहे हȅ! ...(Ëयवधान)... मान्यवर, 
यहा ँपर चौधरी चरण िंसह जी का नाम िलया गया है। ...(Ëयवधान)... सǄा के लोगो, अपने कान 
खोलकर सुनो। ...(Ëयवधान)... 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Nothing is going on record apart 
from what Sanjay ji is saying.   
 
    Ǜी संजय िंसह : आप पहले अपने कान खोलकर सुिनए। ...(Ëयवधान)... यहा ँपर चौधरी चरण 
िंसह जी का नाम िलया गया। चौधरी चरण िंसह जी के अनुयायी वहा ँपर बठेै हȅ, िजन्हȂ आप खून के 
आंसू रुला रहे हȅ। ...(Ëयवधान)... आप उन्हȂ खून के आंसू रुला रहे हȅ। ...(Ëयवधान)... वे 
भाषणजीवी नहीं हȅ। ...(Ëयवधान)... 
 
    THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS; AND THE 
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V. 
MURALEEDHARAN): Sir, I have a point of order.  
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Sanjay ji, there is a point of order.   
 
    Ǜी संजय िंसह : वे भाषणजीवी नहीं हȅ। वे जुमलाजीवी नहीं है। हा,ँ व े आंदोलनजीवी हȅ। 
...(Ëयवधान)... इस देश की जनता... 
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    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Sanjay ji, there is a point of order.  
Sanjay ji, there is a point of order.  I have to allow that.  ...(Interruptions)... सजंय जी, 
मुझे Ãवाइंट ऑफ ऑडर्र एलाउ करना है।...(Ëयवधान)... 
 
    SHRI V. MURALEEDHARAN: Sir, my point of order is under Rule 240.  Rule 240 
says that any Member, who speaks in a discussion should not speak irrelevant thing.  
Sir, this is a discussion on Budget.  ...(Interruptions)... 
 
    Ǜी संजय िंसह : सर, यहा ँपर बगंाल िंहसा बोली गई।...(Ëयवधान)... यहा ँपर बगंाल िंहसा 
बोली गई और ममता बनजीर् जी का नाम िलया गया। ...(Ëयवधान)... 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Sanjay ji, let him talk. उन्हȂ खत्म 
करने दीिजए। Sanjay ji, I will allow you to speak. उन्हȂ खत्म करने दीिजए। ...(Ëयवधान)... 
 
    Ǜी संजय िंसह : कैसी बात कर रहे हȅ? ...(Ëयवधान)... कैसी बात कर रहे हȅ? 
...(Ëयवधान)... इनको कैसे रोकना है? ...(Ëयवधान)... यहा ँ* चलेगी? ...(Ëयवधान)... इन 
सदन के अंदर * चलेगी? ...(Ëयवधान)... 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Sanjay ji, I will allow you to speak. 
आप एक िमनट रुिकए। ...(Ëयवधान)... सजंय जी, वे खत्म कर दȂ। ...(Ëयवधान)... 
 
    Ǜी संजय िंसह : यहा ँ चला रहे हȅ।...(Ëयवधान)... 
 
    SHRI V. MURALEEDHARAN:   Sir, Rule 240 says that when an hon. Member 
speaks, he should not speak irrelevant things and things which are not related to the 
subject of discussion.  ...(Interruptions)...  
 
    Ǜी संजय िंसह : यहा ँबगंाल िंहसा का नाम क्यȗ िलया गया? ...(Ëयवधान)...यहा ँपर ममता 
बनजीर् का नाम कैसे िलया गया? ...(Ëयवधान)... 
 
    SHRI V. MURALEEDHARAN:  This discussion is on the Budget.  
...(Interruptions)... This is related to some other discussion.  So, the discussion 
should be on the Budget.   
 
    Ǜी संजय िंसह : सर, अब मȅ िकसान की बात करता हँू।...(Ëयवधान)... 
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    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Sanjay ji, Please 
continue....(Interruptions)...  
 
    SHRIMATI JAYA BACHCHAN (Uttar Pradesh):  Sir, what is this?  He is not 
...(interruptions)... 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Jaya ji, please take your seat.  
...(Interruptions)...  I am allowing him to continue.  ...(Interruptions)... Sanjay ji, 
please continue.   
 
    Ǜी संजय िंसह : सर, मुझे समझ मȂ नहीं आता, मȅ बहुत परेशान हो जाता हँू।  मȅ कहता हँू - 
अंगेर्ज़ȗ का दलाल, बुरा इनको लग जाता है।  ये क्या है, सर?  मȅ कहता हँू - अंगेर्ज़ȗ से माफी 
मागँने वाले, बुरा इनको लग जाता है।  मȅ कहता हँू - अंगेर्ज़ȗ के गुलाम, बुरा इनको लग जाता है।  
क्यȗ बुरा लगता है, सर?  क्यȗ बुरा लगता है? ...(Ëयवधान)...सच को सुनो। मान्यवर, यहा ँपर 
ऑनरेबल मेÇबर, भपेून्दर् जी के ǎारा कहा गया िक चौधरी चरण िंसह जी को याद कर लीिजए, डा. 
लोिहया को याद कर लीिजए।  

 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Sanjay ji, Please start concluding.   
 
     Ǜी संजय िंसह : हमको याद हȅ - डा. लोिहया भी, चौधरी चरण िंसह जी भी, आप उनका 
मज़ाक उड़ा रहे हȅ।  उन्हȗने आंदोलन से इस देश को आज़ाद कराया, हमȂ सिंवधान िदया, हमȂ 
ससंद दी, हमȂ लोकतंतर् िदया, हमȂ यहा ँबोलने की आज़ादी दी।  यहा ँपर Ģधान मंतर्ी जी अगर आए 
हȅ, तो उन्हीं लोगȗ के बिलदान की बदौलत आए हȅ।  
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Sanjay ji, please conclude.  Your 
time is over.   
 
    Ǜी संजय िंसह : मȅ अब कन्क्लडू कर रहा हँू, सर।  आप उनको इतना तो याद कर लो!  
इसीिलए बीएमएस, भारतीय मज़दूर सघं, जो आपका है।  आपने चौधरी चरण िंसह को क्वोट 
िकया, आप बीएमएस को पिढ़ए, आप Îवदेशी जागरण मंच को पिढ़ए।  आपके सगंठन खुद कहते 
हȅ िक आप लोग देश को बेच रहे हो और क्या-क्या बेच रहे हो?   
 
    उपसभाध्यक्ष (डा. सिÎमत पातर्ा)  : सजंय जी, कन्क्लडू करȂ Ãलीज़। 
 
    Ǜी संजय िंसह : रेल बेच रहे हो, SAIL बेच रहे हो, खेल बेच रहे हो, कोल बेच रहे हो, 
एलआईसी बेच रहे हो, बȅक बेच रहे हो, एयरपोटर् बेच रहे हो, पोटर् बेच रहे हो, एफसीआई बेच रहे 
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हो, िबजली बेच रहे हो, पानी बेच रहे हो, सड़क बेच रहे हो, बीपीसीएल बेच रहे हो, पूरा 
िहन्दुÎतान बेच रहे हो। ...(Ëयवधान)... 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Sanjayji, time is over. अब आप 30 
सेकंड मȂ कन्क्लडू करȂ।   
 
    Ǜी संजय िंसह : पूरा िहन्दुÎतान बेच िदया। ...(Ëयवधान)... 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):   Please conclude.  I will have to 
move to the next speaker.  ...(Interruptions)... 
 
    Ǜी संजय िंसह : सर, ये बोलने नहीं देते। ...(Ëयवधान)... 
 
    उपसभाध्यक्ष (डा. सिÎमत पातर्ा)  : सजंय जी, आप कन्क्लडू करȂ।...(Ëयवधान)... 
 
    Ǜी संजय िंसह : वहा ँिकसान को बोलने नहीं देते, यहा ँमेÇबर ऑफ पािर्लयामȂट को बोलने नहीं 
देते।  यह सदन का अपमान है, सर।  हम लोग कोई बच्चे नहीं हȅ।  इन लोगȗ से ज्यादा राजनीित 
करके आए हȅ, लाठी खाकर, जेल जाकर आए हȅ।  यहा ँ* मत िदखाओ। ...(Ëयवधान)... 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Sanjay ji, please conclude.  I will 
have to go to the next speaker.   
 
    Ǜी संजय िंसह : मȅ खूब बोलूगँा और बार-बार बोलूगँा, धन्यवाद।      
   
    Ǜी मनसुख एल. माडंिवया : * 
 
    Ǜी संजय िंसह :  
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):    I am not allowing anyone.  
Nothing is going on record.  ...(Interruptions)... Nothing is going on record.  सजंय 
जी, बठैȂ। ...(Ëयवधान)... माननीय मंतर्ी जी  थȅक य।ू  Ǜी रामदास अठावले जी;  नहीं हȅ।  Ǜी 
दीपेन्दर् िंसह हुƿा जी।  
 
    Ǜी दीपेन्दर् िंसह हुƿा (हिरयाणा):  उपसभाध्यक्ष महोदय, भाजपा सरकार के लगभग सात वषर् 
के कायर्काल मȂ अथर्ËयवÎथा के के्षतर् मȂ कथनी और करनी मȂ इस सरकार का बड़ा अंतर रहा है 
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और यह बजट भी उस कथनी और करनी के अंतर को चिरताथर् करता है।  'आत्मिनभर्र भारत' की 
बात करने वालȗ ने skill development का बजट घटाने का काम िकया है।  सवंेदनशीलता की 
बात करने वालȗ ने िदËयागं कÊयाण का बजट घटाने का काम िकया, तो 'न्य ूइंिडया' की बात 
करने वाली सरकार ने वैज्ञािनक अनुसधंान का बजट घटाने का काम िकया है।  'सबका साथ, 
सबका िवकास' का नारा देने वाली सरकार ने अÊपसखं्यक कÊयाण का बजट घटाने का काम 
िकया है, तो राÍटर्वाद की बात करने वाली सरकार ने जवानȗ की पȂशन का बजट घटाने का काम 
िकया है।  िकसानȗ की आय दोगुनी करने वाली सरकार ने कृिष बजट घटाने का काम िकया है, तो 
भारत को िवÌव गुरु बनाने की बात करने वाली सरकार ने िशक्षा का बजट घटाने का काम िकया 
है। सर, कथनी और करनी मȂ अतंर केवल इस बजट तक सीिमत नहीं है। सात साल का कायर्काल 
इसका गवाह है, बड़े-बड़े नारे िदए गए - नारा िदया था िक हर साल दो करोड़ लोगȗ को रोज़गार 
दȂगे, सात साल मȂ 14 करोड़ लोगȗ को रोज़गार िमल जाना चािहए था, मगर यही सरकार है 
िजसके कायर्काल मȂ 70 सालȗ मȂ सबसे अिधक बेरोज़गारी की दर को सरकारी आंकड़ȗ के माध्यम 
से एनएसएसओ के सवȃ ने िदखाने का काम िकया। आपने 70 साल का इकलौता बेरोज़गारी का 
िरकॉडर् नहीं तोड़ा - 70 साल मȂ सबसे ज्यादा बेरोज़गारी दर आपकी सरकार मȂ हुई, 70 साल मȂ 
सबसे ज्यादा डीज़ल-पेटर्ोल आपकी सरकार मȂ महंगा हुआ, 70 साल मȂ डीज़ल-पेटर्ोल पर सबसे 
ज्यादा टैक्स आपकी सरकार मȂ िलया गया, क्यȗिक पेटर्ोलजीवी सरकार है। 70 साल मȂ आपकी 
सरकार मȂ डॉलर के मुकाबले रुपया सबसे नीचे िगरा, सÎता हुआ, 70 साल मȂ एनपीए के माध्यम 
से बȅकȗ का सबसे ज्यादा कज़र् आपकी सरकार मȂ डूबा और 70 साल मȂ गरीब-अमीर के बीच मȂ 
अंतर सबसे ज्यादा आपकी सरकार मȂ बढ़ा। एक Ģितशत सबसे अमीर Ëयिƪयȗ के पास 73 
Ģितशत सÇपिǄ है। केवल कोरोना काल मȂ 11 सबसे अमीर िहन्दुÎतानी उǏोगपितयȗ की सÇपिǄ मȂ 
13 लाख करोड़ रुपये का इज़ाफा हुआ। एमएसपी को लागू करने मȂ िवशेषज्ञȗ का आकलन है, हिर 
दामोदरन जी का एक लेख आया िक केवल डेढ़ से दो लाख करोड़ रुपये मȂ - क्यȗिक िजतना 
खरीदा जाएगा, उसमȂ से कुछ बेचा भी जाएगा, डेढ़ से दो लाख करोड़ रुपये के घाटे मȂ एमएसपी 
पूरी तरह से लागू िकया जा सकता है। केवल कोरोना काल मȂ िहन्दुÎतान के 11 सबसे अमीर 
Ëयिƪयȗ की सÇपिǄ मȂ जो 13 लाख करोड़ रुपये का इज़ाफा हुआ, उसी पर आप यिद टैक्स लगा 
दȂ तो आप िकसान के िलए एमएसपी का काम पूरा कर सकते हȅ।  
 मȅ कृिष पर आऊंगा, मुझे उÇमीद थी िक यह बजट िकसानȗ को समिर्पत होगा, क्यȗिक जब 
कोरोना काल मȂ आपकी अथर्ËयवÎथा डगमगा गई थी, तब िकसान अपने हल को लेकर और 
टैर्क्टर की Îटेयिंरग पकड़ कर िनकला था और अथर्ËयवÎथा को बचाने का काम िकया था, उस 
समय िकसानȗ ने अबािधत भोजन की ËयवÎथा करने का काम िकया था, लेिकन आपने कृिष बजट 
को ही घटाकर साढ़े आठ Ģितशत कर िदया। कृिष कानून पर बड़ी चचार् हुई। यह कहा गया िक 
हमने आंदोलन के बारे मȂ बात की, लेिकन इन कानूनȗ मȂ काला क्या है, यह हमȂ नहीं बताया गया। 
मȅ दो-तीन बातȂ बताना चाहता हंू िक काला क्या है। आपने कहा िक 11 राउंड बातचीत हुई, लेिकन 
िकसान सगंठनȗ ने कुछ काला नहीं बताया। यह नज़िरये का फ़कर्  है, आप इसको बड़े Ëयवसायी के 
profit margin के नज़िरये से देखते हȅ या आप इसको िकसान के जीवन-मरण, जीिवका के 
नज़िरये से देखते हȅ? यह कहा गया िक िबन मागें िदया गया। िबन मागें बहुत से कानून िदए गए थे, 
बाल कानून िबन मागें िदया गया था, दहेज कानून, िटर्पल तलाक आिद कानून िदए गए थे, कई 
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बार अच्छे कानून िबन मागें भी िदए जाते हȅ, उनमȂ और इसमȂ फ़कर्  यह है िक वे कानून िजन वगș के 
िलए िदए गए, वे वगर् सघंषर् और आंदोलन के राÎते पर नहीं आए। बाल कानून लागू हुआ तो िदÊली 
को बच्चȗ ने नहीं घेरा िक बाल कानून वापस िलया जाए, दहेज का कानून आया तो मिहलाएं धरने 
पर नहीं बठैीं िक हमȂ दहेज देना है, मगर यहा ंिजस वगर् के िलए आप कानून लाए, वह वगर् आज 
आपके दरवाजे़ पर आकर िदÊली के आसपास लाखȗ की तादाद मȂ बठैा है। अनुराग जी ने कहा िक 
मंिडया ंखत्म नहीं हुईं। यह सही बात है, इसमȂ मंडी समाÃत करने का कोई Ģावधान नहीं है। 
महोदय, दो मंिडया ंबन गई हȅ, उनमȂ से एक िनजी मंडी है, िजसमȂ टैक्स नहीं लगेगा और एक 
सरकारी मंडी है, िजसमȂ टैक्स लगता है, दो मंिडया ंहȅ। एक देश, एक िवधान; एक देश, एक 
सिंवधान; एक देश, एक िनशान; एक देश, एक चुनाव; एक देश, एक माकȃ ट तो एक देश, दो 
मंिडया ं क्यȗ? आपको िकसान ही क्यȗ िमला? आप कह रहे हȅ िक टैक्स मुƪ कर िदया, इन 
मंिडयȗ मȂ टैक्स कौन देता है, टैक्स खरीदार देता है, िकसान नहीं देता है। पजंाब मȂ िकसान साढ़े 
6 Ģितशत, हिरयाणा मȂ चार Ģितशत सरकार को देते हȅ। आज हिरयाणा और पजंाब का गर्ामीण 
इन्ģाÎटर्क्चर अच्छा क्यȗ है, हर गावँ मȂ अच्छी सड़कȂ  क्यȗ हȅ? क्यȗिक यह जो टैक्स जाता है तो 
गर्ामीण इन्ģाÎटर्क्चर, इन मंिडयȗ और िकसानȗ के िवकास के िलए इस टैक्स का इÎतेमाल होता 
है, इसीिलए आज पजंाब और हिरयाणा सबसे आगे हȅ। िफर बात आयी िक एमएसपी खत्म हो गया। 
Ģधान मंतर्ी जी ने कहा िक एमएसपी था, है और रहेगा, अनुराग ठाकुर जी ने भी कहा िक िकसी मȂ 
दम है, जो बताए िक एमएसपी चला जाएगा। सही बात है िक एमएसपी था, है और रहेगा, मगर 
क्या एमएसपी सभी िकसानȗ को िमलेगा और सभी फसलȗ पर िमलेगा, ĢÌन इस बात का उठता है। 
आपमȂ दम है तो आप खड़े होकर कह दȂ िक देश मȂ हर िकसान को एमएसपी िमलेगा। आज भी 
शातंा कुमार कमेटी बताती है िक मातर् 6 Ģितशत से 16 Ģितशत तक िकसानȗ को एमएसपी िमलता 
है, बाकी देश मȂ बहुत से ऐसे Ģदेश हȅ, जहा ंपर एमएसपी नहीं िमलता है। आपको यह करना 
चािहए था िक पजंाब, हिरयाणा और पिÌचमी उǄर Ģदेश मȂ जो एमएसपी िमलता है, वही 
एमएसपी िबहार मȂ भी िमले, जहा ंधान 800 रुपये मȂ, 1,000 रुपये मȂ जा रहा है। हमारे यहा ं1,800 
रुपये मȂ धान िमल रहा है।  आपको यह करना चािहए था िक इसको वहा ंपर लेकर जाएं, मगर 
आप वहा ंके िकसान की पिरिÎथित हमारे यहा ंजैसी करने की बजाय, हिरयाणा, पजंाब के िकसान 
की पिरिÎथित उस तरह की करना चाह रहे हȅ।  

आपने private की बात कही थी  िक आप private की िखलाफत कर रहे हȅ। हम private 
की िखलाफत नहीं कर रहे हȅ, हम कहते हȅ, private आए, मगर मंिडयȗ मȂ इसको आने से िकसने 
रोका है? Private मंिडयȗ मȂ आए और MSP से ज्यादा मȂ खरीदे। आप कह रहे हȅ िक बाहर ज्यादा 
भाव िमलेगा। यिद बाहर ज्यादा भाव िमलेगा, तो आपको यह कानून बनाने मȂ क्यȗ आपिǄ है? 
अगर MSP से कम का कोई contract होगा, तो वह  कानून बाध्य होगा। हम हिरयाणा मȂ 2007 मȂ 
contract amendment APMC Act, के अंदर लाए। उसमȂ िनजी कÇपिनयȗ को  allow िकया मगर 
साथ मȂ कानून िलख िदया िक अगर contract MSP से नीचे िकया जाएगा, तो वह गैर-कानूनी 
होगा और जो लोग इस तरह का contract करते हȅ, उनके िखलाफ कानूनी कारर्वाई होगी। आप 
कह रहे हȅ, ज्यादा िमलेगा, तो आप यह कर दीिजए,  आप कानूनी Ģावधान देने का काम करȂ। 
आपने कहा िक शरद पवार जी ने िचƻी िलखी थी, आपने कहा िक मुख्य मंतर्ी के समय हुƿा कमेटी  
ने भी इसकी िसफािरश की थी िक APMC Act मȂ सुधार हो, उसके अंदर बदलाव हो। मȅ बताना 
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चाहता हंू िक हुƿा कमेटी िजसमȂ Ģकाश िंसह बादल, ममता बनजीर् और नीतीश कुमार जी भी 
सदÎय थे, उस कमेटी ने इस पर क्या सुझाव िदया था? उन्हȗने कहा था िक APMC Act मȂ सुधार 
हो और इसका िवÎतार हो। िजस Ģकार से हमने अपनी सरकार के समय हिरयाणा मȂ हर 10 
िकलोमीटर पर मंिडया ंÎथािपत की थी, इसी तरह से पूरे देश मȂ हर 10 िकलोमीटर पर मंिडया ं
बने। अगर कोई  private आएं तो वे मंिडयȗ के अंदर आएं, MSP से ज्यादा पर खरीदȂ और यिद 
MSP से कम पर खरीदते हȅ, तो कानूनी कारर्वाई हो, इसिलए ऐसी खरीदारी allowed न हो।  
तीसरे, MSP की  calculation C2 आधािरत हो, A2 cost नहीं, C2 खचȃ के आधार पर MSP cost 
हो, जो आज िकसानȗ की सबसे बड़ी मागं है।  चौथा, यह है िक उसमȂ यह कहा गया है िक जो कजे़र् 
की दर है...(Ëयवधान).... 

 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  No discussion.  …(Interruptions)…  
Please, no cross talk.  …(Interruptions)…  No discussion. …(Interruptions)…  िकसी और 
की बात  record मȂ नहीं  जा रही है।...(Ëयवधान) Deependerji, continue. 
 
    Ǜी दीपेन्दर् िंसह हुƿा : यह िसफािरश थी।  मȅ एक बात और कहना चाहता हंू िक open market, 
free market अच्छी है, लेिकन मȅ इसके साथ ही यह भी कहना चाहता हंू िक free market हर 
चीज़ के िलए अच्छी नहीं है। मȅ अिनयंितर्त माकȃ ट के बारे मȂ  भी कहना चाहता हंू।  आप अमरीका 
का उदाहरण देख लȂ,  आज से 50-60 साल पहले वहा ंपर एक चौथाई लोग कृिष से जुड़े हुए थे। 
वहा ंपर free market लेकर आए।  आज मातर् एक Ģितशत अमरीका की जनसखं्या कृिष पर 
आधािरत है। क्या free market के बाद यह concept आया?, 'Get big or get out.', बड़े-बड़े 
धनाǺȗ के आगे और corporate players के आगे छोटा िकसान survive नहीं कर पाया। आज 
अमरीका के अंदर साढ़े चार सौ एकड़ की जोत वाला average िकसान है। िहन्दुÎतान की तो 
average जोत आज मातर् 1.7 एकड़ है। हमारी तो 50 Ģितशत आबादी कृिष के्षतर् पर आधािरत है। 
ये कैसे बड़े corporate का मुकाबला करȂगे? 'Get big or get out.', ये get out हȗगे, तो कहा ं
जाएंगे? क्या हमारी अथर्ËयवÎथा है अमरीका की तरह .....(Ëयवधान)... 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Deependerji, please start 
concluding.   
 
    Ǜी दीपेन्दर् िंसह हुƿा :  मȅ आिखर मȂ अपनी दो बातȂ कहकर अपनी बात कन्क्लडू करना चाहंूगा। 
यहा ंिबचौिलया ंकी बात की गई िक आपने िबचौिलयȗ से मुƪ करा िदया, commission agents से 
मुƪ करा िदया। मȅ सदन के माध्यम से पूछना चाहता हंू िक ये जो बड़े-बड़े धनाǺ लोग आएंगे, 
बड़े-बड़े corporate house आएंगे, टाटा, िबरला, अडाणी, अÇबानी आिद आएंगे, तो ये 
िबचौिलया नहीं तो िकसकी Ǜेणी मȂ आएंगे? क्या ये िकसान की Ǜेणी मȂ आएंगे या उपभोƪा की 
Ǜेणी मȂ आएगें? ये बड़े-बड़े लोग सबसे ज्यादा मुनाफा कमाने के िलए आएंगे, िबचौिलयȗ की 
....(Ëयवधान)... 
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    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Please conclude. 
 
    Ǜी दीपेन्दर् िंसह हुƿा :  मȅ आिखर मȂ अपनी बात conclude करते हुए कहना चाहता हंू िक Ģधान 
मंतर्ी जी ने एक और बात कही है िक िकसान आंदोलन मȂ कुछ पिवतर् लोग हȅ और कुछ अपिवतर् 
लोग हȅ।  हम Ģधान मंतर्ी जी की बात मान लेते हȅ, आप कम से कम पिवतर् लोगȗ की बात मान 
लीिजए। आंदोलन मȂ जो पिवतर् लोग हȅ अगर वे पिवतर् भावना से अपने हक के िलए बठेै हȅ, तो आप 
उनकी बात मान लीिजए। आप दो कदम उठाकर इसकी शुरुआत किरए।  मȅ मागं करता हंू िक 
बातचीत के जिरए उनसे बात करȂ। क्यȗिक आप ग्यारहवȂ राउंड मȂ बातचीत से भागे थे,  आप 
बारहवीं बातचीत के दरवाज़े खोलȂ। यह आपकी Ģजा है, इसिलए आप अपनी Ģजा की बात मानने 
से छोटे नहीं हȗगे। अपनी Ģजा की बात मानने से आपकी हार नहीं होगी।  बातचीत के दरवाजे 
खोलते हुए और िजन 200 से ज्यादा िकसानȗ ने अपनी जान कुरबान की है, उनके पिरवारȗ के Ģित 
सहानुभिूत िलए आपके मुख से एक शÅद भी नहीं िनकला है। कम से कम उनके पिरवारȗ की मदद 
के िलए एक  package की घोषणा करȂ, उन लोगȗ का आपके Ģित िवÌवास बनेगा। 
...(Ëयवधान)... 
 
    उपसभाध्यक्ष  (डा. सिÎमत पातर्ा):  दीपेन्दर्  जी, आपका समय खत्म हो गया है। 
 
    Ǜी दीपेन्दर् िंसह हुƿा :  हम िवÌवास बनाने वाले लोग हȅ। मȅ आपसे हाथ जोड़कर Ģाथर्ना करता 
हंू िक यह आपकी Ģजा है और ये आपके ही लोग हȅ। आप इनकी बात मािनए, आपका बहुत-बहुत 
धन्यवाद। जय जवान, जय िकसान, जय िहन्द।  
 
    Ǜी अनुराग िंसह ठाकुर: महोदय, इन्हȗने मेरा नाम िलया है, इसिलए मȅ कुछ बोलना चाहता हंू। 
  
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  No, no. …(Interruptions)…  Not 
required. …(Interruptions)…  Under which Rule?  …(Interruptions)…  Not required.  
…(Interruptions)…   
 
    SHRI JAIRAM RAMESH(Karnataka):  Sir, he cannot speak again. 
…(Interruptions)…   
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  It is not required.  
…(Interruptions)…  Not required.  …(Interruptions)…  Not required. …(Interruptions)…  
Please, Anuragji, sit down. …(Interruptions)… Mananiya Dr. Sudhanshu Trivedi. 
…(Interruptions)…    Mananiya Dr. Sudhanshu Trivedi.  …(Interruptions)…   Not 
required.  …(Interruptions)…  Not required.  …(Interruptions)…  We will do it.  
…(Interruptions)…  Mananiya Dr. Sudhanshu Trivedi. …(Interruptions)…    I am not 
allowing anyone else. …(Interruptions)…   I am not allowing anyone else. 
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…(Interruptions)…   Please sit down. …(Interruptions)…  मȅ िकसी और को allow नहीं कर 
रहा हंू।...(Ëयवधान)... मȅ िकसी और को allow नहीं कर रहा हंू, तो आप लोग क्यȗ खड़े हो रहे 
हȅ? ...(Ëयवधान).... I am not allowing anyone to stand.  …(Interruptions)…  Mananiya 
Dr. Sudhanshu Trivedi, you are only allowed …(Interruptions)…   No; I am not allowing 
it. …(Interruptions)…  Not required. …(Interruptions)…  Anuragji, not required. 
…(Interruptions)…  Shri Sudhanshu Trivedi. …(Interruptions)…   
 
    SHRI SANJAY SINGH: Sir,... …(Interruptions)…   
 
    SHRI JAIRAM RAMESH: Sir, he is not allowed. …(Interruptions)…   
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Sanjayji. …(Interruptions)…   
 
    SHRI BHUPENDER YADAV: Sir, I have a point of order. …(Interruptions)…  
  
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): What is the point of order? 
…(Interruptions)…  What is the point of order. …(Interruptions)…  Bhupenderji, what is 
the point of order? …(Interruptions)…  
 
    Ǜी भूपेन्दर् यादव : ससंदीय परंपरा का यह िनयम है िक यिद कोई मंतर्ी बात ÎपÍट करना चाहते 
हȅ, तो हमȂ ससंदीय परंपरा के अतंगर्त allow करना चािहए।  ...(Ëयवधान)... यह तो Îवाभािवक 
है।  ...(Ëयवधान)... अगर कोई मंतर्ी कुछ बात कहना चाहते हȅ...(Ëयवधान)... 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Okay; fine.  I am just allowing him 
for just two minutes. …(Interruptions)…  उनका नाम िलया गया है।...(Ëयवधान)... I am 
just allowing him for two minutes. …(Interruptions)…   
 
    Ǜी भूपेन्दर् यादव: यह उनके िवभाग का िवषय है।  ...(Ëयवधान)... उनके िवभाग का िवषय है। 
...(Ëयवधान)...  
 
    उपसभाध्यक्ष (डा. सिÎमत पातर्ा):  अनुराग जी, मȅ आपको िसफर्  दो िमनट का समय देता हंू। 
...(Ëयवधान)... Anuragji, not more than two minutes. …(Interruptions)…  Only two 
minutes. …(Interruptions)…   
 
    Ǜी अनुराग िंसह ठाकुर : उपसभाध्यक्ष महोदय, मȅ सदन के दो िमनट भी नहीं लूगंा।  
...(Ëयवधान)... मȅ केवल एक िमनट मȂ ही अपनी बात समाÃत कर दंूगा।  
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    THE VICE-CHAIRMAN (DR. SASMIT PATRA): I am just allowing you for two 
minutes. …(Interruptions)…   
 
    SHRI JAIRAM RAMESH: Sir, do not allow him to speak. …(Interruptions)…   
 
    Ǜी अनुराग िंसह ठाकुर:  मȅ केवल इतना कहना चाहता हंू िक...(Ëयवधान)... ये लोग कहते हȅ 
िक कागेंर्स ने िजतना एम.एस.पी. पाचं साल मȂ िदया, उससे ढाई गुना ज्यादा एम.एस.पी. मोदी 
सरकार ने िदया।  हमने चार गुना से ज्यादा केन्दर् बढ़ाए।   
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Okay, that is it.   
 
    Ǜी अनुराग िंसह ठाकुर: ये लोग Îवामीनाथन कमेटी की िरपोटर् लागू नहीं कर पाए।  यिद िकसी 
ने िरपोटर् लागू की, तो नरेन्दर् मोदी की सरकार ने लागू की।   
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Okay, thank you, Anuragji.  Now, 
Mananiya Dr. Sudhanshu Trivedi. …(Interruptions)…  Please. …(Interruptions)… 
   
    SHRI DEEPENDER SINGH HOODA: Sir, we will also reply. …(Interruptions)…   Why 
did you allow him? …(Interruptions)…   
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): No, no, see, it cannot go back and 
forth. …(Interruptions)…  Deependerji, you took his name and he made a point. 
…(Interruptions)…  Please. …(Interruptions)…   Please sit down. …(Interruptions)…  
Now, Dr. Sudhanshu Trivedi.   
 
    डा. सुधाशुं ितर्वेदी (उǄर Ģदेश): माननीय उपसभाध्यक्ष महोदय, अभी मȅने अपने पूवर्वतीर् 
वƪाओं के बहुत-से िवचार सुने।  यहा ंपर तमाम आंकड़े, तथ्य और कथ्य बताए गए।  मȅ सोचता हंू 
िक आंकड़ȗ के िवषय मȂ हमȂ बहुत जानकारी है और सदन के सदÎयȗ को तो पयार्Ãत जानकारी 
होती है।  मȅ इस आय-Ëयय के अिभलेख, यानी बजट पर कुछ मन्तËय और सरकार का इसमȂ क्या 
गन्तËय है, इसे मȅ दृÍटËय करने का Ģयास करता हंू।  सबसे पहले जब किपल िसÅबल जी ने शुरू 
िकया, तो उन्हȗने कहा था िक, context and background, यानी सदंभर् और पÍृठभिूम।  कोई चीज़ 
कैसे शुरू हुई, उसकी पÍृठभिूम देखनी चािहए। इस सदंभर् मȂ, मȅ सबसे पहले क्वोट करना चाहंूगा 
िक वषर् 2004 मȂ जब िचदÇबरम जी ने यपूीए सरकार का पहला बजट िदया था, तो उन्हȗने एक 
शÅद बोला था, जो उनके बजट भाषण मȂ है - "The economic fundamentals are strong and 
the balance of payment is robust."  यानी हमने वह पÍृठभिूम छोड़ी थी, िजस पर वे कह रहे 
थे िक इकोनॉमी मजबतू थी।  मȅ दूसरा उदाहरण देना चाहंूगा िक अरुण जेटली जी ने 2014 के 
बजट मȂ कहा था - "The two successive years of sub-five per cent growth has resulted 
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in the challenging situation coupled with the double-digit food inflation to be lowered. 
" यह पÍृठभिूम और यह सदंभर् था, जब हम छोड़ते हȅ, और यह पÍृठभिूम और यह सदंभर् है, जब 
आप छोड़ते हȅ। हमारे बहुत से सदÎयȗ ने कोिवड की बीमारी का उÊलेख िकया, तब हमारे Ģितपक्ष 
के सदÎयȗ ने कहा िक कोिवड से पहले भी तो अथर्ËयवÎथा बहुत अच्छी िÎथित मȂ नहीं थी। उनके 
अनुसार उसका मूल कारण मोदी सरकार की नीितया ंथीं।  मȅ इस िवषय मȂ क्वोट करना चाहता हंू 
िक IMF की Director, Kristalina Georgieva ने अपनी पहली speech in the month of 
October, 2019 मȂ दी थी which was based on the assessment of IMF and in July, 2019, 
उन्हȗने अपनी Îपीच मȂ यह बोला था िक "The global economy is now in a synchronized 
slowdown." Then, she added in her speech that 'the deceleration will cause global 
growth to slide to its lowest since the start of the decade. She blamed the slowdown 
on a range of issues, but clubbing them under one common theme, that is, a 
fracture. The trade disputes are taking a toll and global trade growth has come to a 
near standstill.' यानी उन्हȗने कहा िक दस साल मȂ सबसे खराब िÎथित मȂ िवÌव की अथर्ËयवÎथा 
synchronized slowdown मȂ थी।  

उपसभाध्यक्ष महोदय, उन्हȗने जो range of issues बताए, उनमȂ मोदी सरकार का इÌय ू
कहीं नहीं था।  इसिलए मȅ कहना चाहता हंू िक जब हम वैिÌवक धरातल पर देखते हȅ, तो कुछ 
हकीकत को भी देखने का Ģयास करȂ।  इस बजट के बारे मȂ यह कहा गया िक 1991 के बजट से 
तुलना करने का Ģयास िकया गया।  1991 और आज के बजट मȂ भारी अतंर है।  जैसा अभी मȅने 
आई.एम.एफ. का क्वोट िकया।  हम लोग "दैिहक दैिवक भौितक ताप" के बारे मȂ सुनते हȅ।  यह 
तो दैिवक ताप था और 1991 भौितक था।  
वह man-made था, यह God disposed है।  कैसे?  देिखए, जब 1991 मȂ हमारा Forex Reserve 
एक िबिलयन के भी नीचे रह गया था, तो ऐसा नहीं है िक चार महीने की चंदर्शेखर जी की सरकार 
या 11 महीने की वी. पी. िंसह जी की सरकार मȂ आ गया था।  एक दशक तक Îवगीर्य इिन्दरा जी 
की दो-ितहाई बहुमत की सरकार, िफर 1980 से 1984 तक और िफर Îवगीर्य राजीव गाधंी जी की 
1984 से 1989 की सरकार रही थी।  1980 मȂ क्या िÎथित थी?  मȅ बताना चाहता हंू िक भारत का 
जो foreign exchange reserve था, वह 7 billion dollar था और China का 2.55 था।  1980 मȂ 
चाइना कहा ंखड़ा था और हम कहा ंखड़े थे और िफर कहा ंखड़ा हो गया वह, और कहा ंखड़े हो 
गए हम।  आप यह समिझए िक जब foreign exchange reserve 1 िबिलयन डॉलर या उससे कम 
रह गया था, तो वह 100 िबिलयन डॉलर कब हुआ था - 2004 मȂ अटल जी सरकार मȂ।  वह 500 
िबिलयन डॉलर कब हुआ - मोदी जी की सरकार मȂ।  यह अंतर है िक हमने िकस रूप मȂ िकस 
Ģकार से इसे आगे बढ़ाया है।  मȅ यह भी कहना चाहंूगा िक कोिवड काल मȂ जो कुछ हुआ, यह तो 
अपने आप मȂ अभतूपूवर् था, क्यȗिक यह मनुÍय जाित के ज्ञात इितहास की सबसे बड़ी तर्ासदी थी।  
हम सब इस बात से वािकफ हȅ।  हम इसमȂ िडटेल मȂ नहीं जाना चाहते हȅ।  हम इस बजट मȂ िसफर्  
एक बात कहना चाहते हȅ िक सबसे बड़ी बात, जो िवǄ मंतर्ी महोदया ने की - पूरी transparency 
की है।  इसीिलए 9.5 Ģितशत का fiscal deficit िदखाई दे रहा है।  हमने वह कायर् करने का Ģयास 
नहीं िकया िक पूवर्वतीर् समय मȂ 1 लाख 40 हजार करोड़ के oil bonds, जो भारत सरकार के pay 
करने थे, परंतु व ेoil companies के खाते मȂ िदखाए गए और उस कारण से fiscal deficit कम 
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रहा।  मगर मȅ कहना चाहंूगा िक िनमर्ला जी ने एक िहÇमत िदखाई है, 'यथा नाम तथा गुण' के 
अनुसार िनमर्लता के साथ पारदशीर् बजट िदया है।  आप समिझए िक जब कोिवड आया, तो सबसे 
बड़ी ĢॉÅलम क्या थी - ÎवाÎथ्य।  जैसा िक हमारे साथ के वƪाओं preventive, curative और 
सबकी wellness के बारे मȂ बताया, तो ÎवाÎथ्य पर सवार्िधक ध्यान िदया जाना था।  Îवाभािवक 
रूप से जो यहा ंपर ÎवाÎथ्य मȂ बढ़ोतरी हुई, तमाम वƪा बता चुके हȅ िक 137 Ģितशत की हुई, 
परंतु मȅ यह कहना चाहंूगा िक जब हम कोिवड की बात करते हȅ, तो कहते हȅ िक medicines के 
साथ-साथ long-term immunity भी चािहए,  यानी हमारे शरीर की जो अंतिर्निहत Ģितरोधक 
क्षमता है, वह बढ़नी चािहए।  वही तो इस बजट मȂ िकया गया है।  सबसे ज्यादा जोर 
infrastructure and capital expenditure पर िदया गया है, जो long-term intrinsic strength 
को बढ़ाने वाला है।  देिखए, सरकारȂ बहुत से काम करती हȅ।  तीन Ǜेणी के कायर् होते हȅ -  एक जो 
िपछली सरकारȗ ने भी िकए,  हमने भी िकए - बेहतर िकए, ज्यादा िकए, जैसे, रोड, रेल, पावर, 
लेिकन मȅ िडटेल मȂ नहीं जाता हंू।  हमने बहुत बेहतर िकए और बगैर िकसी आरोप के िकए।  दूसरा 
होता है, जो िपछली सरकारȗ ने Ģयास िकए, परंतु िकसी कारणवश वे उन्हȂ अंजाम तक नहीं ला 
पाए, जैसे - जीएसटी, agriculture laws भी कुछ लाए गए थे, लेिकन वे नहीं कर पाए, परंतु कुछ 
कायर् ऐसे होते हȅ, जो िपछली सरकारȗ के ध्यान मȂ नहीं आए।  यिद भारत को आिर्थक महाशिƪ 
बनना है, तो भारत की ऊजार् आवÌयकताओं की पूिर्त नहीं होनी चािहए थी!  यिद ऊजार् 
आवÌयकताओं की पूिर्त होनी थी, तो शायद िकसी ने solar energy के बारे मȂ तो सोचा होगा, 
परंतु solar alliance बनेगा और उसका नेता भारत बनेगा, यह िकसी ने नहीं सोचा था।  यह हमारी 
सरकार ने करके िदखाया और इस बजट मȂ 1,000 करोड़ रुपये का Ģावधान िकया है।  इस बजट 
मे एक और चीज़ की है।  Hydrogen Energy Mission बनाने की शुरुआत की है, यानी clean 
energy की दृिÍट से भारत नए िसरे से कैसे आगे बढ़ेगा, यह एक ऐसी चीज़ है, िजसको िक उन्हȗने 
इसमȂ करके िदखाया है।  जब हमने हेÊथ की बात की है, तो हमने एक ऐसे किमशन की भी बात 
की है, िजसमȂ जो health workers हȅ, यानी nurses and other allied health staff, उनके 
किमशन के िलए भी हमने बात की है।  कृिष की बात आती है और यह आजकल बहुत चचार् का 
िवषय है।  अभी हमारे एक सÇमाननीय सदÎय अंगेर्जȗ के ज़माने की गुलामी की बात कह रहे थे, तो 
मȅ सदन को याद िदलाना चाहता हंू िक आज़ादी के बाद तकरीबन 50 साल तक बजट शाम को 
पाचं बजे पढ़ा जाता था, क्यȗ?  क्यȗिक इंग्लȅड मȂ उस समय 11 बज रहे होते थे।  यह अटल जी की 
सरकार ने आकर बदला िक हम गुलामी की मानिसकता से, गुलामी के समय के िहसाब से काम 
नहीं करȂगे और मोदी जी ने डेट बदली िक 28 फरवरी की जरूरत नहीं है - क्यȗिक मानसून आता 
है, तो यह भारत के मानसून के अनुसार होना चािहए।  कृिष मȂ हमने 30 हजार करोड़ से 40 हजार 
करोड़ बढ़ाया, 16.5 लाख के सबंधं मȂ बहुत सारे लोग बोल चुके हȅ।  िचदÇबरम जी ने बोला था िक 
mountains of grain, अनाज के पहाड़ लगे हȅ।  आप याद किरए िक जब शरद पवार जी कृिष 
मंतर्ी थे, एक बार सवȘच्च न्यायालय ने कहा था िक अगर सरकार के पास Îटोर करने के िलए नहीं 
रह गया है, अनाज सड़ रहा है, तो कृपया इसे गरीबȗ मȂ मुÄत मȂ बाटं दीिजए, मगर उपसभाध्यक्ष 
महोदय, उस समय भी Essential Commodities Act था और ये कह रहे हȅ िक रहना चािहए।  
यानी एक तरफ कहते हȅ िक हिरत कर्ािंत लाकर अब हमने सारी चीज़ȗ से मुिƪ पा ली है, उसके 
बावजूद हमारे पास इतना है िक mountains of grains है, िफर भी होना चािहए।  कोई बात नहीं।   
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महोदय, अब मȅ कृिष की ओर ध्यान िदलाना चाहता हंू।   2013 तक WTO ने िजस Ģकार 
का िशकंजा हमारे ऊपर कसना शुरू िकया था और उसका यह दबाव था िक 2017 तक बहुत सी 
चीज़Ȃ मान लȂ, तो शायद हम कृिष मȂ आज सिÅसडी देने की िÎथित मȂ नहीं होते।  इस सदंभर् मȂ मȅ 
वतर्मान िवǄ मंतर्ी और तत्कालीन Trade and Commerce Minister, िनमर्ला जी का एक बयान 
जो इसी सदन मȂ िदया गया था, उसको quote करना चाहंूगा।   जब  िवपक्ष के के.सी. त्यागी जी ने 
पूछा था - मȅ उसको क्वोट कर रहा हंू, passionately she answered Shri K.C. Tyagi that we 
don’t allow our farmers prices or agricultural production to be determined by 
somebody else outside.   
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Sudhanshuji, please conclude.     
 
    डा. सुधाशुं ितर्वेदी : सर, आपने कहा है तो मȅ अब इसको sum-up करता हंू। भाई, हम तो 
WTO मȂ जाकर लड़े, आप तो राÎते मȂ जो िदÊली की सीमा पर बिैरयर खड़े थे, उनको तोड़ने 
वालȗ के साथ खड़े थे। हम तो WTO का बिैरयर तोड़कर िकसानȗ के िलए सारे जहा ँसे लड़ने के 
िलए खड़े थे। मȅ एक बात और कहना चाहंूगा, उन्हȗने कहा था िक यह सब rich के िलए है, बहुत 
कहा जा रहा है िक rich के िलए है। सबसे ज्यादा एक्साइज़ ǹूटी िकस पर बढ़ाई गई है- 
precious stones पर, इसे साढ़े सात परसȂट से बढ़ाकर 15 परसȂट कर िदया है। इसके अलावा 
ढाई परसȂट agriculture cess  अलग से लगा है। यह िकसके िलए लगा है, यह िकसान के िलए 
लगा है। ढाई परसȂट agriculture cess  िकसके िलए - सोने और चादंी के िलए, यानी मिण-
मािणक को महंगा िकया है और अनाज को सहज िकया है। मȅ एक पिंƪ कहंूगा, हम Ģेरणा कहा ंसे 
लेते हȅ: 

" मिण-मािणक महंगे िकए, सहजे तृण, जल, नाज, 
तुलसी सोइ जािनए, राम गरीब नवाज।" 

 
 सर, अंत मȂ एक वाक्य और कहना चाहता हंू। इसमȂ अमीर गरीब सबके िलए है, इसमȂ कृÍण 
के िलए भी है, सुदामा के िलए भी है, कृÍण के बड़े भाई बलदाऊ, िजन्हȂ हलधर भी कहते हȅ यानी 
िकसान के िलए भी है, एकलËय के िलए भी है और जो बहुत बुज़ुगर् हȅ, िपतामह भीÍम और दर्ोण के 
िलए भी है, परन्तु एक गलती िवǄ मंतर्ी जी ने कर दी है िक शकुनी के िलए कुछ नहीं छोड़ा है। 
िजस कारण से पासे फȂ के जा रहे हȅ महाभारत करने के िलए, परन्तु आÌवÎत रिहए, यह बजट 
जानते हȅ कहा ंले जाएगा- जो हम िनत्य Ģाथर्ना करते हȅ:  
 

" परं वैभवं नेतुमेतÞ ÎवराÍटंर्, 
समथार् भवत्वािशषा ते भशृç।" 

धन्यवाद।  
 

    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Thank you.  Now, Shri Satish 
Chandra Misra; you have two minutes to speak. 
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    SHRI SATISH CHANDRA MISRA (Uttar Pradesh):   Sir, thank you very much for 
giving me this opportunity.  I will be speaking only on one issue.  The hon. Finance 
Minister or the Minister of State is probably not here.  But, since others are here, they 
will probably take note of it.  Shri Bhupender Yadav had spoken on the issue of health 
infrastructure and health.  Within health, I am speaking only on one issue and that is 
Cancer.  Now, the situation in this country with respect to the Cancer is very 
alarming.  It is there the world over but in India, it is very alarming.  Twelve lakh new 
cases of Cancer per year are coming up in India; 25 lakhs are presently prevalent all 
over India, and out of this, 5.5 lakh deaths of cancer patients are happening every 
year.  We have just now seen 1,50,000 deaths due to Covid.  Here, साढ़े पाचं लाख लोग 
हर साल कȅ सर से मर रहे हȅ, िजनको िक हम नोट नहीं कर पा रहे हȅ, जो िक लगातार चल रहा है। 
It is increasing every year.  Now, the situation at present is that WHO के िहसाब से 
िसचुएशन यह होने वाली है िक 15 लोगȗ मȂ से एक आदमी  कȅ सर  से सफर कर सकता है इस 
कंटर्ी मȂ। जब इतनी alarming position है, आपने  infrastructure के िलए पैसा िदया, आपने कहा 
िक हमने 2 लाख 35 हजार करोड़ रुपया िदया, आपने कहा िक 35 हजार करोड़ रुपया आपने 
खाली Covid vaccine के िलए िदया है, िजसमȂ 99 per cent recovery है और one per cent 
death है - यहा ंपर डेथ सȂट परसȂट हो जाती है अगर िडले हो जाता है - तो और ये साढ़े आठ 
लाख लोग हर  साल मर रहे हȅ। Unfortunately, here its treatment is very limited.  लेडीज़ मȂ  
कȅ सर  बहुत कॉमन है, Man मȂ  oral cancer  है, lung cancer है,  Oeasophageal है,  
stomach cancer है, Women मȂ cervical है, breast cancer है,  oral है, cavity का है, 
िसचुएशन यह है िक इनका treatment ऑपरेशन है और ऑपरेशन के बाद यह  flare up हो जाता 
है और इसमȂ radiation की जरूरत पड़ती है और radiation therapy के िलए, you need 
machines for radiation. Now, here the situation is that there is non-availability of 
radiation machines.  इस कंटर्ी मȂ 40 मशीनȂ - िजतनी भी मशीन्स हȅ, व ेबाहर से आती हȅ, इन्हȂ 
बाहर की कंटर्ी ही बनाती है। 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Hon. Member, please conclude.     
 
    Ǜी सतीश चन्दर् िमǛा: एक Îवीडन मȂ और एक य.ूएस.ए. मȂ है।  Now, the point which I 
would like to make is that this infrastructure for the purpose of radiation machine, लोग 
लगाएं, इसके िलए Ģोत्साहन िमलना चािहए। उसकी जगह जो पहले 20 per cent टैक्स था, अब 
it has been increased to 27.4 per cent which includes customs duty, health cess, 
social welfare and GST.  So, I request the Government, in all earnest, to kindly look 
into this aspect. आपने खाली 120 करोड़ रुपये ही custom duty और इन taxes के माध्यम से 
कमाये हȅ, लेिकन इस टर्ीटमȂट मȂ मशीन लाने के िलए और लोग तैयार नहीं हो पा रहे हȅ तथा 
infrastructure नहीं बढ़ा पा रहे हȅ। इसमȂ Ģाइवेट सेक्टर के लोग नहीं आ पा रहे हȅ।  Since, I am 
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also running a charitable hospital, I was personally looking into this matter िक हम 
इसको कर सकते हȅ but, we gave it up because of the 27.4 per cent tax. एक मशीन 13 
करोड़ से 15 करोड़ तक की आती है, आपने उसमȂ 3 करोड़ रुपये टैक्स के रूप मȂ और ले िलए, 
इस तरह से आपने पूरे साल मȂ 120 करोड़ रुपये कमा िलए। मेरा आपसे अनुरोध है िक आप इसको 
कंिसडर कीिजए और kindly take this into consideration िक जहा ँआपने कोिवड महामारी के 
िलए इतना िकया है, वहीं यिद आप यहा ँपर 120 करोड़ रुपये छोड़ दȂगे, तो... 
 
    उपसभाध्यक्ष (डा. सिÎमत पातर्ा) : माननीय सतीश जी, we have to move on to the next 
speaker. 
 
    Ǜी सतीश चन्दर् िमǛा : शायद लोग afford करके इस infrastructure को बढ़ा सकȂ गे और जो  
8.5 लाख कȅ सर पेशȂट्स मर रहे हȅ, उनको इससे मुिƪ िमले। महोदय, आपने मुझे यहा ँबोलने का 
अवसर िदया है, इसके िलए आपका बहुत-बहुत धन्यवाद।  
 
     THE VICE-CHAIRMAN (DR. SASMIT PATRA): The next speaker is Shri Abdul 
Wahab; you have five minutes. 
 
    SHRI ABDUL WAHAB (Kerala): Sir, first of all, thank you for giving me five 
minutes, because so far I was getting only three minutes.  

The Budget presented by hon. Finance Minister has failed to meet 
the aspirations of citizens belonging to any sections of our society. It has 
not addressed any major issue that concerns common people of this 
country such as issues pertaining to unemployment, crisis in small scale 
industry and price rise of essential commodities, etc. The Budget has also 
disappointed all communities like it has betrayed farmers, students, 
migrant labours, minorities, backward communities, Scheduled Castes 
and Scheduled Tribes. A lot of subjects about which the Minister talked 
about in agricultural sector remain rhetoric.  

Instead of announcing any major schemes or allocations in 
agriculture sector from the pocket of Government, this Budget has only 
increased the credit target of the banks in  
agricultural sector. Almost all the infrastructural fund announcements 
made by the Minister in agriculture, animal husbandry, rural infrastructure, 
micro irrigation should be taken with caution as many of the 
announcements made in previous budget and stimulus packages during 
Covid is neither sanctioned nor spent.  
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I request our Finance Minister; Minister of State, Shri Anurag Singh Thakur is 
here; intervene in all these areas. His name is being mentioned, so he will take two 
minutes from you and reply to it. I request hon. Anurag Thakurji. I am mentioning your 
name; I feel that you will reply to this in two minutes. Fund for the development of 
Aligarh Muslim University, off campus at Malappuram, it is there only for the namesake 
नाम के वाÎते, but no fund is given, from the time, when Ms. Smriti Irani was the Minister, 
till this time. There is only one Kendriya Vidyalaya school in Ponnani Constituency and 
my personal interest is that there should be one Ekalavya Model Residential School at 
my place Nilambur, it comes under Ministry of Tribal Affairs because most of the tribals 
are living in our place. So, these are the three requests, I wanted to personally make to 
you.  

Sir, I am telling one more thing, because I have some time. While coming to 
Delhi, one retired Air Force pilot was sitting near me. He was a Vir Chakra holder. He 
was there in the 1965 War and 1971 War. He was asking about the ‘One Rank, One 
Pension’ Scheme of the Government. He was telling me Modiji announced 
everything. He was also having some contacts with Modiji.   

But, actually, they are not getting it.  They have got a lot of difficulties.  So, I 
told him that I would raise this case in the Parliament.  Anurag Thakurji, I hope that 
you will do justice to retired pilots and Jawans because they are the ones who are 
protecting our land from foreign countries like Pakistan and China.   

160

The ongoing protest by the farming community makes it clear that Government 
and its previous Budget are documents without any vision and it has completely failed in 
its promise of doubling the farmer’s income by 2022, as assured.  

It is not surprising to see that Government has given minimal Budget estimate for 
important sectors  such as Education and social welfare.   

However, in  her Speech, inclusive development for aspirational India, the 
Finance Minister has once again failed to give any attention to minority communities. In 
fact, this Government has once again reiterated its detestation with minority 
community by not spending Rs. 600 crores from its previous Budget and now, by 
further reducing it by 25 percentage in this Budget estimates.s. 

The document provided by the Government proves its detestation with 
Scheduled groups and other vulnerable communities as well, as Government has failed 
to spend a major chunk of the fund from the previous year’s Budget for the 
welfare of these communities. 

[RAJYA SABHA]



 

 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Hon. Member, please conclude.  
 
    SHRI ABDUL WAHAB: Conclude! ...(Interruptions).. I conclude with thanks.                                 
 
   AN HON. MEMBER:  He is so obedient. ...(Interruptions).. 
 
    SHRI ABDUL WAHAB: I am always. ...(Interruptions)..                 
 
    SHRI ANURAG SINGH THAKUR: Sir, the hon. Member raised a very serious issue.  
He made three demands about his Constituency. I will forward these to the 
concerned Department, that I promise it.  At the same time, he raised a very relevant 
issue of ‘One Rank One Pension’, which was pending for 30-40 years.  When my 
father was MP, he raised it.  The only person who is able to implement it, it is 
Narendra Modiji and thousands of crores of rupees have been given to the ex-
servicemen. ...(Interruptions).. About the point raised by the hon. Member, I would 
like to seek the details about the concerned person. ...(Interruptions).. If there is 
anything which we can do, I will be more than happy to help that person. 
...(Interruptions).. 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Anuragji, you have made your 
point. ...(Interruptions)..  Thank you.  ...(Interruptions).. Hon. Member, Shri 
Ashwini Vaishnaw. ...(Interruptions)..  You have ten minutes.  
 
    Ǜी अनुराग िंसह ठाकुर : जयराम जी, आपको खुश होना चािहए िक सरकार इतनी 
सकारात्मक है िक साथ-साथ जवाब दे देती है। ...(Ëयवधान)...  
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Anuragji, please. 
...(Interruptions).. 
 
    Ǜी अǚनी वैÍणव (ओिडशा): उपसभाध्यक्ष महोदय, दो िदन से सदन मȂ बजट पर चचार् चल 
रही है।  मेरे विरÍठ िमतर्ȗ ने बजट मȂ िजतनी ÎकीÇस हȅ, िजतने Ģावधान हȅ, उनका िवÎतार से 
वणर्न िकया है, मȅ उन बातȗ को नहीं दोहराऊँगा।  समय की मयार्दा है, मȅ केवल तीन बातȂ कह कर 
अपना वƪËय समाÃत करँूगा।  दो िदन पहले से और कल भी कागेंर्स के कई माननीय सासंदȗ ने 
पूछा था िक इस बजट से गरीब मिहलाएँ और िकसान आत्मिनभर्र कैसे बनȂगे।  यह वािजब सवाल 
है।  60-70 साल मȂ आपने कभी यह सोचा भी नहीं िक कोई Ģधान मंतर्ी ऐसे आएँगे, जो उस तबके 
के बारे मȂ सोचȂगे और उस तबके को आत्मिनभर्र बनाएँगे, उस तबके को मजबतू बनाएँगे, िजसके 
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बारे मȂ आपने कभी सोचा तक नहीं था।  आप कहते हȅ िक यह बजट अमीरȗ का है, पूरे देश को बेच 
िदया, इसको बेच िदया, उसको बेच िदया, कई िगनती िगनाते हȅ - दो दूनी चार।  शायद आपको 
अपना कायर्काल याद आ रहा था!  आपके बड़े-बड़े मंतर्ी थे, शायद आपको अपना कायर्काल याद 
आ रहा था, जब आप कह रहे थे िक this Budget is for the rich, of the rich and by the rich.  
हमारे कायर्काल मȂ ऐसा नहीं होता।  मȅ कागेंर्स के सासंदȗ से यह ĢÌन पूछना चाहता हँू िक क्या 45 
करोड़ जनधन एकाउंट्स अमीरȗ के हȅ, 8 करोड़ उज्ज्वला गैस से िजन माओंँ की आँखȗ की रोशनी 
बची, क्या व ेगरीबȗ के िलए हȅ या अमीरȗ के िलए?  आपको इस ĢÌन का जवाब देना पड़ेगा।  
समाज पूछेगा, जनता पूछेगी आपसे।  क्या 10 करोड़ शौचालयȗ से जो मिहलाओं की, बहनȗ की 
गिरमा बढ़ी, क्या वे गरीबȗ के िलए हȅ या अमीरȗ के िलए?  क्या उससे देश िबका या हमारे समाज 
की नींव मजबतू हुई?  'आयुÍमान योजना' से जो गरीब के घर का खचर् कम हुआ, क्या उससे देश 
िबक गया, क्या उससे foreign capital आ गया?  'पीएम आवास योजना' से जो पक्के मकान बने 
हȅ, क्या वे दो घरानȗ ने बनाए हȅ, क्या व े industries ने बनाए हȅ?  जनाब, आप िकस तरह के 
सवाल करते हȅ!  आज िकसान सÇमान िनिध directly िकसानȗ के खाते मȂ पहँुचती है।  Migrant 
labours के िलए राशन काड्सर् की ËयवÎथा की गई।  याद कीिजए, अगर कोई migrant labour 
एक जगह से दूसरी जगह जाता था, तो उसका राशन काडर् खत्म हो जाता था।  आज 'One 
Nation One Ration Card Scheme' के तहत labour कहीं पर भी जाए, उसको राशन की 
सुिवधा िमलती है।  Micro irrigation 50 लाख हेक्टेयर है।  क्या इससे िकसान आत्मिनभर्र नहीं 
बनता है?  सोलर ऊजार्दाता, 20 लाख farmers को Solar Pumps, क्या इससे िकसान मजबतू 
नहीं बनता है?  आप क्या बात करते हȅ!  'गर्ाम सड़क योजना', पूज्य अटल जी ने यह Îकीम शुरू 
की थी। 2000 से 2014 के बीच करीब 4 लाख िकलोमीटर सड़क बनी, जबिक 2014 से आज तक 6 
लाख िकलोमीटर सड़क बनी। जो काम 14 साल मȂ नहीं हुआ, उससे ज्यादा काम 7 साल मȂ हुआ 
है। आप यह क्या industrialists की बात करते हȅ!  आपको थोड़ी िजÇमेदारी के साथ बात करनी 
चािहए, लेिकन कुछ नहीं कर सकते।  आपका Îवभाव ऐसा है, आपके सÎंकार की बात है।  आपके 
नेता चादँी का चÇमच लेकर पैदा हुए थे, लेिकन हमारे नेता, मोदी जी सघंषर् के साथ उठ कर आए 
हȅ।  आपके नेता को Discovery of India करनी पड़ी थी, लेिकन हम तो उन्हीं गावँȗ मȂ पैदा हुए, 
िजनकी discovery आपको करनी पड़ती है।  आप अंगेर्जȗ के 'divide and rule' को follow करते 
रहे, लेिकन 'सबका साथ, सबका िवÌवास', मोदी जी ने यह मंतर् िदया, हम उस मंतर् पर चलते हȅ।  
आपके नेता कहते हȅ िक आल ूडालो, सोना िनकलेगा, लेिकन हमने िकसानȗ को Soil Health 
Cards, Neem Coated Urea, Solar Pumps िदए। हमने आपकी तरह आल ूडालो और सोना 
िनकलेगा की बात नहीं की। आपके नेता कहते थे िक अक्साई िचन मȂ क्या है? वहा ंतो घास का 
पǄा भी नहीं उगता है।  हमारे नेता मोदी जी ने surgical strike की, air strike की और दुÌमन को 
दातंȗ तले चने चबवा िदए। आपने 70 सालȗ मȂ रेगुलेशंस का मकड़जाल बना कर रख िदया था।  
हमारे नेता मोदी जी ने 1,500 ऐसे कानून हटाए, िजनकी जरूरत नहीं थी और िजनके कारण आज 
देश भर मȂ सुिवधा हो रही है। आपके समय मȂ 1 रुपये मȂ मातर् 15 पैसे िकसान तक पहंुचते थे।  
 माननीय उपसभाध्यक्ष, मȅ ओिडशा से आता हंू। हमारी ओिड़या भाषा मȂ कहते हȅ - 'बाƺो 
मारणा', जो यहा ंसही बठैता है। 1 रुपये मȂ से 85 पैसे राÎते मȂ कहीं और चले जाते थे। हमारे नेता 
मोदी जी के समय मȂ एक बटन दबाने से पूरे के पूरे पैसे िकसानȗ के, गरीब माताओं के खाते मȂ 
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पहंुच जाते हȅ। लेिकन आपको यह बात कैसे समझ आएगी िक गरीब आत्मिनभर्र कैसे बनता है? 
आपने इतने वषș मȂ कभी इस तरह की बात सोची भी नहीं होगी।  
 उपसभाध्यक्ष जी, अब मȅ अपने दूसरे िवषय पर आता हंू। कल भतूपूवर् िवǄ मंतर्ी, Ǜी 
िचदÇबरम साहब ने कहा िक यह बजट केवल supply-side Budget है, इसमȂ  demand 
stimulate करने के िलए कुछ नहीं िकया गया है। वे पढ़े-िलखे िवǎान हȅ, economist हȅ, मȅ तो 
economist नहीं हंू।  मȅ 1991 से बजट को पूरा पढ़ता आ रहा हंू और उसी को धीरे-धीरे समझने की 
कोिशश करता रहा हंू। मेरे मत मȂ the hon. Finance Minister has struck the right balance 
between consumption and investment. The Budget has absolutely good provisions 
both for consumption and for investment.  जैसा मेरे साथी सुधाशुं जी ने कहा, इस बजट मȂ 
तात्कािलक सुिवधा भी दी गई है और long-term growth कैसे हो, इसके िलए Ģावधान भी िदया 
गया है। मȅ इसके बारे मȂ िवÎतार से कहना चाहता था, लेिकन समय की मयार्दा है।  Consumption 
के िलए 'िकसान सÇमान नीिध' मȂ 65,000 करोड़ रुपये िदए गए।  

उसके बाद MNREGA की बात उठी। आप कहते हȅ िक MNREGA के िलए allocation 
कम कर िदया है। मȅ पूछना चाहता हंू िक आप यह िकस तरह की बातȂ करते हȅ? MNREGA is a 
demand-driven scheme. िपछले साल के बजट मȂ इसके िलए 61,000 करोड़ रुपये एलोकेट 
िकए गए थे, लेिकन 1,11,000 करोड़ रुपये का actual expenditure हुआ। जहा ंजरूरत होती है, 
लेबर के िलए जहा ंdemand होती है, वहा ंMNREGA मȂ  automatically allocation बढ़ जाता है।  
आप मȂ से िकसी को भी MNREGA  के िवषय मȂ देश को ĥिमत करने की जरूरत नहीं है, 
िवशेषकर...  

 
    SHRI BINOY VISWAM: I am sorry for having said that. ...(Interruptions)... 
 
    SHRI ASHWINI VAISHNAW: Viswamji, it is the reality. These are real numbers. This 
year also, the allocation is Rs.71,000 crore, but if the demand increases, it will be 
reviewed.  
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Ashwiniji, please address the Chair.  
 
    Ǜी अǚनी वैÍणव : महोदय, कल माननीय िचदÇबरम जी कह रहे थे िक इस बजट मȂ 
structural shift नहीं है।  मȅ आपको बताना चाहता हंू िक इसमȂ structural shift है। इसमȂ Central 
Government Departments पर 5.5 लाख करोड़ रुपये का capital investment है और 2.2 
लाख करोड़ रुपये, यानी कुल िमलाकर 7.5 लाख करोड़ रुपये के capital investment का इस 
बजट मȂ Ģावधान है। उसका impact हम सबको समझना चािहए। मेरे पास इसकी detailed 
calculations हȅ और इन calculations पर मȅ िकसी के साथ भी discuss कर सकता हंू। 7.5 लाख 
करोड़ रुपये की capital investment का मतलब है, GDP मȂ 27 लाख करोड़ रुपये। मȅने 2003 से 
2019 तक का multiplier देखा है और उसमȂ GDP के complete numbers मȅने calculate िकए 
हȅ। मȅ आपको बताना चाहंूगा िक वह 3.6 multiplier है।  जब GDP मȂ 27 लाख करोड़ रुपया ऐड 
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होगा.... मȅ GDP के आंकड़ȗ मȂ बहुत ज्यादा नहीं जाना चाहता हंू, लेिकन  जो human angle है, 
उस पर ध्यान देने की जरूरत है। इससे 30 लाख direct employment generate होता है और 
अगर हम indirect employment को भी जोड़ दȂ, तो इस capital investment से 80 लाख direct 
and indirect employment generate होता है।  यह human angle है।  
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Ashwiniji, please conclude. 
 
    Ǜी अǚनी वैÍणव : दो िमनट, सर।  Taxes, Rs.3.3 lakh crore. Wages, 3.6 lakh crore, 
जो सबसे important है। यानी 3.6 लाख करोड़ रुपया कामगारȗ के हाथ मȂ जाएगा और इसका जो 
impact होगा, उससे MSME sector मȂ 16 लाख करोड़ रुपये की िडमाडं बढ़ेगी। िफर आप कैसे 
कह सकते हȅ िक यह supply side का बजट है। यह pure and proper combination है। It is a 
very balanced approach और इसी एĢोच से हम आगे जा सकते हȅ, िकसी दूसरी एĢोच से आगे 
नहीं जा सकते हȅ।  

सर, मȅ कन्क्लडू करंूगा। 1991 से मȅ बजट को ध्यानपूवर्क पढ़ता आया हंू। 'The Hindu' मȂ 
उसका पूरा supplement छपता था, उसको मȅ पूरा का पूरा पढ़ता था। मȅ पूरे िवÌवास के साथ कह 
सकता हंू िक एकदम िरयिलिÎटक एिÎटमेट्स हȅ। चाहे रेवेन्य ूका एिÎटमेट हो, चाहे एक्सपेिन्डचर 
का एÎटीमेट हो, चाहे िफÎकल डेिफिसट का कÇÃलीट नÇबर उसमȂ िलखा जाना हो। This is for 
the first time that the most honest, most realistic Budget has been presented and this 
has been appreciated globally. उपसभाध्यक्ष महोदय, यह बजट सामान्य मानवी को केन्दर् मȂ 
रखकर बनाया गया है।  
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Ashwiniji, you need to conclude 
now. 
 
    Ǜी अǚनी वैÍणव: िवपक्ष के िदग्गज नेता कोरोना काल मȂ ऐसी-ऐसी भयानक भिवÍयवाणी 
करते थे, रिंनग कमेन्टर्ी देते थे िक अगÎत मȂ इतने नÇबर हो जाएंगे, िसतÇबर मȂ इतने लोग मर 
जाएंगे – उनकी कोई भी बात सच नहीं िनकली। वे भलू गये िक यह मोदी जी के पिरǛम की 
पराकाÍठा है, आज यह मोदी जी की तपÎया है िक कोरोना की किठन घड़ी मȂ भी हम याचक 
बनकर हाथ नहीं पसार रहे हȅ, हम दुिनया भर को वैक्सीन, मेिडसन्स, पीपीई िकट्स और माÎक्स 
भेज रहे हȅ। महोदय, मȅ इस बजट का तहेिदल से Îवागत करता हंू, धन्यवाद। 
 
    Ǜी िशव Ģताप शुƛ (उǄर Ģदेश): माननीय उपसभाध्यक्ष महोदय, मȅ माननीय िवǄ मंतर्ी जी 
ǎारा सदन मȂ रखे गये इस बजट का Îवागत करने के िलए, समथर्न करने के िलए खड़ा हुआ हंू।  
 मान्यवर, सब जगह िसफर्  बातȂ हो रही हȅ। अभी अÌवनी जी ने िकतनी अच्छी-अच्छी बातȂ 
उन लोगȗ को सीखने के िलए कहा है िक ज़रा सीख लीिजए िक कम से कम नरेन्दर् मोदी की 
कथनी और करनी मȂ तथा आपकी करनी मȂ िकतना अंतर है। ये दोनȗ बातȂ उन्हȗने बड़ी ÎपÍटता के 
साथ समझाई हȅ। 
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 Ǜीमâ, मȅ गर्ामीण पिरĢेÑय का Ëयिƪ हंू। अभी गर्ामीण के्षतर्ȗ के सदंभर् मȂ और कृिष के सदंभर् 
मȂ भी बातȂ होती रही हȅ, लेिकन यह जरूर है िक इस देश मȂ तथा पूरे िवÌव मȂ  िजस Ģकार से 
महामारी आई, भारत और दूसरे देशȗ को अगर देख िलया जाए, िजस Ģकार से हमारे नेता, 
माननीय Ǜी नरेन्दर् मोदी जी ने यह नहीं देखा िक हमारी अथर्ËयवÎथा क्या रहेगी, उन्हȗने यह देखा 
िक हमारे देश के लोग िकतने सुरिक्षत रहȂगे और इस नाते देश की सुरक्षा पर पहले ध्यान िदया, 
लोगȗ की सुरक्षा पर पहले ध्यान िदया और उसी का पिरणाम है िक आज भी िवÌव के बड़े-बड़े 
िवकिसत देश भी इस महामारी से जूझ रहे हȅ और आज भारत उसमȂ कहीं न कहीं पूरे तौर पर 
सक्षम हो गया है और इतना ही नहीं, बिÊक हम तो वैक्सीन बनाने मȂ भी सफल हुए और अपने देश 
मȂ भी लोगȗ को लगा रहे हȅ। हम यह लाखȗ लोगȗ को लगा चुके हȅ और साथ ही साथ हमने यह 
दूसरे देशȗ मȂ भी भेजी हȅ, सहायता के रुप मȂ भेजी है, िबकर्ी के िलए भी भेजी है। आप लोग िवदेशी 
मुदर्ा की बात करते हȅ, हम उससे भी इस देश के िलए िवदेशी मुदर्ा लाने का काम कर रहे हȅ। 
 आदरणीय Ģधान मंतर्ी जी की दूरदशीर् नीितयȗ के नाते ही भारत मȂ यह िÎथित आई िक 
लोग भारत की सराहना कर रहे हȅ। िवÌव की हर सÎंथा, हर नेता यह कहता हȅ िक इस कोिवड-19 
पर पूरी तौर पर कायदे से अगर िकसी ने काम करने का काम िकया तो वह इस देश के नेता, Ǜी 
नरेन्दर् मोदी हȅ। यह बात ÎपÍट रूप से सामने आई है। अभी वहा ंसे बहुत बातȂ की जा रही थीं। इसके 
पहले क्या बातȂ होती थीं िक ये लोग तो साÇĢदाियकता करते हȅ, केवल धारा-370 पर बात करते 
हȅ, िटर्पल तलाक पर बात करते हȅ, राम मिन्दर की बात करते हȅ। इन सबमȂ कहीं न कहीं हमारे 
िलए राÍटर् छुपा हुआ रहा है, सबमȂ कहीं न कहीं देश छुपा हुआ रहा है िक िकसी एक के साथ 
पैिरटी न हो, सबमȂ समानता हो, इस नाते यह बात आई थी। यह कहते थे िक सुधार कर ही नहीं 
सकते हȅ। आज मुझे इस बात को कहने मȂ खुशी हो रही है, मȅ आपके माध्यम से सदन को अवगत 
कराना चाहता हंू िक माननीया िवǄ मंतर्ी जी ने जो यह बजट िदया है, अब आप यह कहने की 
िÎथित मȂ नहीं रहȂगे िक सुधार ये जानते ही नहीं हȅ। उन्हȗने बजट का जो फामूर्ला िदया, वह '3R' 
का िदया।  पहला क्या है?  उन्हȗने पहला जो फामूर्ला िदया, वह ‘Relief for poor and 
unemployed’ का िदया, गरीबȗ और बेकारȗ के िलए राहत का िदया। दूसरा क्या िदया - 
‘Recovery of the economy’, जो िरकवरी पटरी से उतर गयी थी, उसको भी पूरे तौर पर पटरी 
पर लाने के िलए इस बजट मȂ उन्हȗने Ģावधान करने का काम िकया।  तीसरा क्या िदया - 
‘Reform of the financial system.’  िवǄीय तंतर् मȂ सुधार िकया।  ये तीनȗ फामूर्ले देकर उन्हȗने 
इस बात को बताया िक जो अथर्ËयवÎथा होती है, वह क्या होती है।  पहली बार बड़ी दृढ़ता के साथ 
माननीय िवǄ मंतर्ी जी जब लोक सभा मȂ अपना बजट रख रही थीं, तो सȂसेक्स उछलता जा रहा 
था।  लोग कह रहे थे िक यह क्या हो गया, यह हज़ारȗ-हज़ार के Ãवाइंट्स मȂ उछल रहा है - तो 
यह हमारे सुधार की नीित है।   

ये लोग जो अभी बठेै हुए हȅ, कह रहे थे िक इस बजट से मंदी आयेगी।  मȅ वे वषर् िगनाना 
चाहता हँू।  मान्यवर, 1958, 1966, 1973, 1980, इनमȂ कभी भी एनडीए नहीं रही है, आप इन चारȗ 
वषș की मंदी के आंकड़े को उठाकर देख लीिजए - तो आज तो कोिवड के नाते भी मंदी आयी, पूरे 
िवÌव की अथर्ËयवÎथा ढही, भारत भी उससे Ģभािवत हुआ है, लेिकन भारत ने अपनी बचत के 
आधार पर ही िवÌव की अथर्ËयवÎथा को सुधारा।  अथर्ËयवÎथा को सुधारने के साथ-साथ चुनौती 
देने का काम भी िकया।  मंदी की जो िÎथित ये लोग करते थे, वैसी िÎथित हमारे समय मȂ नहीं रही 
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है।  वे देश को ले जाकर मंदी मȂ खचर् कर देते थे।  आदरणीय सुधाशुं ितर्वदेी जी 9.5 की बात कह 
रहे थे।  मȅ जानता हँू िक वह 6.3 पर आकर ठहरेगी और आप देिखएगा िक एक साल मȂ वह िÎथित 
आ जायेगी।  

Ǜीमâ, इन 40 वषș मȂ पहली बार - उसके बाद 40 वषर् इधर हुए, िजस पर ये मंदी की बात 
करते थे िक मंदी आयी, लेिकन उसके पहले के िजन 4 वषș को हमने िगनाया, उनमȂ बहुत बड़ी 
मंदी थी।  इस मंदी का कारण िकसी नाते हमारी अथर्ËयवÎथा नहीं रही, बिÊक यह मंदी पूरे िवÌव 
की मंदी रही, इस नाते भारत मȂ भी उसका असर होना था, जो हुआ भी।  यह कहीं भी नरेन्दर् मोदी 
जी की सरकार की अथर् नीित की गलती नहीं रही है।  

Ǜीमâ, बहुत सी बातȂ आयीं।  मेिडकल मȂ 2 लाख करोड़ रुपये का बजट आया। 35,000 
करोड़ रुपये उसमȂ पूरे तौर पर केवल टीके पर दे िदये गये।  उसके अितिरƪ, जब यह िवचार 
होता है - अभी अिÌवनी जी कह रहे थे, उन्हȗने िवषय भी िगनाये -  इन्हȗने जो िवषय िगना िदये, व े
तो कभी उनके ध्यान मȂ भी नहीं रहे हȗगे, लेिकन आप यह बताइए िक इस बजट मȂ ही - 
आदरणीया िवǄ मंतर्ी जी ने जो बजट िदया, क्या उसमȂ गैस के कनेक्शन की बात आयी, क्या इस 
बजट मȂ भी एक करोड़ और घरȗ मȂ मिहलाओं के िलए वह गैस का कनेक्शन नहीं आया?  क्या अब 
1 करोड़ और मिहलायȂ धुएँ से नहीं बचȂगी?  यह जो िवषय आया, माननीय मोदी जी की सरकार 
सोच कर लायी, माननीया िवǄ मंतर्ी जी लायीं।  वह गरीब और गरीबी, इन दोनȗ को सामने रख 
कर लाया गया।  पहले तो वहा ँ से नारा िदया गया था - 'गरीबी हटाओ'।  हम कहते हȅ 'गरीबी 
हटाओ', तो वे लोग कहते हȅ, हमȂ हटाओ।  कभी वह नारा था, लेिकन आज िÎथित क्या है?  सही 
यही है िक लोग जो कहते थे, जब वह हटी, तभी धीरे-धीरे करके इस देश से गरीबी हटने का काम 
हुआ।  आज एक-एक िÎथित को देख लीिजए।  'िकसान सÇमान िनिध' गरीबȗ के िलए, िकसानȗ के 
िलए िमल रही है, 'जन-धन खाता' गरीबȗ के िलए है।  जब कभी पहले एक रुपया भेजा जाता था, 
तो 20 पैसे िमलते थे, 10 पैसे िमलते थे, लेिकन आज 'जन-धन खाता' होने के नाते एक-एक नया 
पैसा सीधे उनके खाते मȂ जाता है।  

 
 1.00 P.M. 
 
मान्यवर, मȅ कहना चाहता हँू िक अगर 2024 तक इस देश की अथर्ËयवÎथा ऐसी ही रही, तो यह 
आपके िलए बहुत सोचने का िवषय हो सकता है, लेिकन हमारे िलए सोचने का िवषय नहीं है, 
क्यȗिक माननीय नरेन्दर् मोदी जी की सरकार ने इस Ģकार की िÎथित का िनमार्ण िकया है िक 
भारत की अथर्ËयवÎथा 5 िटर्िलयन डॉलर की होगी - थर्ी हो भी गई है, दो और की कमी है, वह भी 
हो जाएगी। Ǜीमâ, मȅ यह कहता हँू िक माननीया मंतर्ी जी ने िनजीकरण की बात कही है, 8 Ģमुख 
के्षतर्ȗ मȂ सुधार करने की बात कही है। 
 
    उपसभाध्यक्ष (डा. सिÎमत पातर्ा) : कृपया आप conclude करȂ।   
 
    Ǜी िशव Ģताप शुƛ : महोदय, मȅ conclude कर रहा हँू। 6 के्षतर्ȗ यानी हवाई अƿे का 
िनजीकरण, कोयला खनन - हम कोयला खनन के सबंधं मȂ इस नाते सुधार कर रहे हȅ िक कम से 
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कम उसी बहाने भारत सरकार को मुदर्ा िमलेगी। इन लोगȗ ने Îपेक्टर्म भी बेचने का काम कर िदया 
था, जमीन तो छोड़ दीिजए, आकाश को भी बेचने का अगर िकसी ने काम िकया, तो यपूीए 
गवनर्मȂट ने िकया और कोयले की दलाली मȂ इनके मंतर्ी तक जेल मȂ गए। हमारी सरकार सात 
साल बीतने के बाद भी साफ-साफ है। हम जो चादर ओढ़ कर आए हȅ, उस चादर को वैसे ही रख 
कर जाएँगे। आप देख लीिजएगा, एक भी दाग उस पर नहीं रहेगा। हमारी सरकार िनिÌचत रूप से 
इस Ģकार से काम रही है। सर, आपने मुझे दस िमनट का समय िदया था। 
 
    उपसभाध्यक्ष (डा. सिÎमत पातर्ा) : आपके दस िमनट पूरे हो गए, इसिलए अब आप conclude 
करȂ। 
 
    Ǜी िशव Ģताप शुƛ : सर, अब मȅ conclude ही कर रहा हँू। हमने टैक्स के मामले मȂ भी 
इंÎपेक्टर राज को पूरी तरह से खत्म िकया है, फेसलेस िकया है। अब लोगȗ को वहा ँजाने की 
जरूरत नहीं पड़ेगी। पहले नोिटसेज़ आ जाते थे, लेिकन अब नोिटस भी नहीं आएगा, अगर आएगा 
भी, तो वह िंĢिसपल किमÌनर के दÎतखत से आएगा। किमÌनर भी नहीं, िंĢिसपल किमÌनर के 
दÎतखत से आएगा, िबना उसके दÎतखत िकए िकसी के पास नोिटस नहीं जा सकता है। इस 
Ģकार से पाचँ Îतर से गुजरने के बाद ही कोई नोिटस आएगा और कुछ गलत रहेगा, तभी नोिटस 
आएगा। इस Ģकार से पूरी तरह से फेसलेस ËयवÎथा कर दी गई है। पहले लोग इन्कम टैक्स 
िवभाग को गाली देते थे, आज उस इन्कम टैक्स िवभाग को भी इस सरकार ने पूरी तरह से सरल 
कर िदया है।  
 
    उपसभाध्यक्ष (डा. सिÎमत पातर्ा) : माननीय सदÎय, कृपया आप conclude करȂ।   
 
    Ǜी िशव Ģताप शुƛ : मान्यवर, इस सरकार ने जो जगह-जगह पर ÎकूÊस खोले, अÎपताल 
खोले, मȅ इनके बारे मȂ बता कर अपनी बात समाÃत करँूगा। हम 100 नए सैिनक Îकूल, 750 मॉडनर् 
Îकूल खोलने जा रहे हȅ, लǈाख के भाइयȗ की शैिक्षक आत्मिनभर्रता के िलए वहा ँएक केन्दर्ीय 
िवÌविवǏालय िदया गया है, 'आत्मिनभर्र भारत' योजना के अतंगर्त...(Ëयवधान)... 
 
    उपसभाध्यक्ष (डा. सिÎमत पातर्ा) : कृपया आप conclude करȂ, आपका समय खत्म हो गया है। 
 
    Ǜी िशव Ģताप शुƛ : मान्यवर, इससे सवा सौ करोड़ जनता खुशहाल होगी। इस नाते मȅ यह 
कहना चाहता हँू िक Ǜी नरेन्दर् मोदी जी ने िजस Ģकार से देश को आगे बढ़ाने का सकंÊप िलया, 
उसको माननीया िवǄ मंतर्ी जी ने एक राÎता िदखाया है। अगर ये लोग उस राÎते पर भी कभी 
सोचȂगे, तो भी इस सरकार को वाहवाही ही दȂगे। मȅ इस बजट का पूणर् समथर्न करता हँू, बहुत-
बहुत धन्यवाद। 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):    Now, hon. Member, Shri G.C. 
Chandrashekhar.   You have ten minutes.  …(Interruptions)… 
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    SHRI JAIRAM RAMESH:  Sir, it is his birthday also today.  …(Interruptions)… 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):    I see; Happy Birthday! 
…(Interruptions)… 
 
    THE LEADER OF OPPOSITION(SHRI MALLIKARJUN KHARGE):   He should then 
be given fifteen minutes, Sir. …(Interruptions)… 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):   He can take one more minute.  
…(Interruptions)… 
 
    SHRI G.C. CHANDRASHEKHAR (Karnataka):   Thank you, Vice-Chairman Sir, for 
having given me this opportunity.  At the time of presenting the Budget, the hon. 
Minister always mentions the quotes of great personalities.  Those personalities are 
highly revered and followed by masses.   So, people feel that those promises will be 
fulfilled without fail.   
 The people of Karnataka are led by the highest teachings of Vishwa Guru 
Basavanna and his Kaayaka Tatva.  During the presentation of Budget of 2019-20, 
our Finance Minister had quoted the socio-economic principles of kayakave kailasa 
and dasoha.   'Kayakave kailasa' means 'work is worship' and 'dasoha' means 
'serving food, health and education'.   

Sir, the hon. Prime Minister also quoted Basavanna and his concept of 
Anubhavamantapa, on his 914th birth anniversary.   In the 12th Century itself, 
Basavanna talked about the perfect model of Parliamentary system to increase the 
hope of the people in the Government.  The people should believe that the 
Government will justify their promises, but the present Government failed and broke 
the promises, which they had made.    The Government’s rate of pending assurances 
rose from 11 per cent in the second sitting in July-August, 2014, to 89 per cent in 
January-February, 2019.  The number of Government promises made in Lok Sabha, 
that have been left unfulfilled, increased by 300 per cent between the 15th and 16th Lok 
Sabhas.  This shows how much they have followed Basavanna. This situation 
reminds me of a more meaningful vachana of Basavanna,  
which says and I quote:  " Do not steal, do not kill, do not lie, do not become angry, 
do not feel bad about others, do not praise yourself and do not condemn others. This 

                   
 English Translation of the original speech delivered in Kannada. 
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is the purity of ‘inner’ and this is the purity of ‘outer’.    This alone is the way to win the 
God.�    It means, do not steal, do not kill, do not lie, do not become angry, do not 
feel bad about others, do not praise yourself and do not condemn others.  This is the 
purity of ‘inner’ and this is the purity of ‘outer’.    This alone is the way to win the God.  

 Sir, since time given to me is very short, let me talk about how the 
Cental Government in this federal system stood with our State when Karnataka was 
facing problems.   As you all know, Karnataka is the third highest tax-revenue 
generating State in the whole  country. Karnataka has more than 12,000 full-time 
working IT companies and 750 MNCs.   With this, our State contributes 40 per cent of 
IT revenue.  It is the constitutional duty of the Central Government to help the State 
Governments when they are in distress.  In 2018-19, Karnataka contributed Rs.79,000 
crores as GST revenue.  In return, we have got only Rs.10,754 crores as 
compensation.  In 2019-20, Karnataka contributed Rs.84,000 crores and, in return, 
we got only Rs.18,628 crores.   The Revised Estimates for 2020-21 fiscal, according 
to Budget documents, will result in Karnataka receiving around Rs.7,900 crores less 
than Rs.28,000 crores budgeted as GST devolution. The Revised Estimates project 
GST devolution for Karnataka at Rs.20,073 crores, which is 14 per cent lesser as 
compared to the previous year.   Before 2019 Lok Sabha elections, the Centre had 
promised about Rs.39,000 crores in its Interim Budget.   But in the Union Budget, 
presented after the elections, the Finance Minister revised the estimates to Rs.30,919 
crores, that is, Rs.9,000 crores less, and the same has been further reduced in 2020-
21, even before the recommendations of the Fifteenth Finance Commission came.    
The Fifteenth Finance Commission, to offset the loss in devolution and revenue deficit 
grants, recommended to the Government a special grant of Rs.5,495 crores to 
Karnataka for 2020-21.  However, the Finance Minister rejected the recommendation 
and denied the grant to the State.    
 Sir, in the Fourteenth Finance Commission, we got Rs.44,206 crores, whereas 
in the Fifteenth Finance Commission, we got only Rs.31,180 crores. We got Rs.13,000 
crores lesser than previous year’s allocation.    
 Sir, as you are aware, karnataka faced three severe floods in two years. In 
2019-20, during the first flood, the NDRF estimated Rs,35,000 crores as loss; second 
time, around Rs.4,000 crores and third time, it was Rs.15,000 crores. Out of 
Rs.54,000 crores, the Central Government released only Rs.2,300 crores.  With this 
little allocation, how will the State manage the affairs?  And, what about the 
distressed people?  Sir, till today, they have not been rehabilitated properly.  
Sir, till today, they are not rehabilitated properly.  Sir, they are in the street even 
today. 

[12 February, 2022] 169



 

About Suburban Rail, which is very essential to  
the Bangalore traffic, in 2018-19 Budget, the project was announced but they 
released only one crore rupees, and then again in 2019-20, they again announced the 
project and released only Rs. 10 Crores,  

Sir, in the year 2014, the project cost estimated was around Rs. 12,000 crores. 
Now it has reached to around Rs. 18,000 crores.  

Sir, I am not asking when this project is going to complete but I just wanted to 
know when this project is going to start.  

Sir, I now explain the financial status of our State today that how it has 
happened.   

In 2019-20, Karnataka's debt was Rs. 3.27 lakh crore. For this, we are paying 
around Rs. 19,000 crores as interest per annum. Sir, recently, our Karnataka CM 
said, "Before March, we are going to cross Rs. 4 lakh crores  
debt. For this, we are going to pay interest of around Rs. 24,216 crores per annum."  

Sir, if the situation continues like this and also if the GST compensation period 
is not extended, then Karnataka will move from revenue-surplus State to revenue-
deficit State. Money will have to be borrowed to even take care of salaries, 
administration and to service debt by leaving development activities.  

Sir, I would like to quote an example.  The Transport Department of Karnataka 
is under crisis today. During the Assembly Session last week, the concerned Minister 
has said, from last seven months, the State Government is struggling to pay the 
salaries.They paid only half salaries in December and yet to decide for the month of 
January.  In the present situation, they could afford only fuel for the buses but not for 
the salaries.  

Sir, the Bengaluru Metro Transportation Corporation, the BMTC, floated a 
tender asking the banks and financial institutions for a loan of Rs. 250 crore in 
December and, recently, the Department is thinking of mortgaging important valuable 
assets of the Department. Recently, they have mortgaged BMTC Head Office. 

 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Hon. Member, please start 
concluding.  
 
    SHRI G.C. CHANDRASHEKHAR: One minute, Sir.  Unfortunately, even the 
Government is failing to pay the salaries of Mid-day Meal and Anganwadi workers.   

Sir, Kannadigas have given 25 MPs, out of 28 MPs, to BJP Government and four 
Cabinet Ministers, now three.  But for this, we are receiving so many gifts like this. It 
is our fate, I think.   
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Finally, about Karnataka, I would like to quote one more important promise 
made by the Finance Minister which is not fulfilled even today. It is regarding the IBPS 
exams. We have asked to conduct the exams in regional languages and also revoke 
the present notification as it was before 2014. But the FM has agreed to one of the 
demands and announced to conduct the exams in 13 regional languages on the floor 
of the House but till today it has not been implemented.  
 Sir, I will conclude in Kannada.  
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Please conclude.  
 
    SHRI G.C. CHANDRASHEKHAR:  "Sir we had high hopes on Nirmala Madam, 
because madam comes from Karnataka, but till today she has not acted on her 
promise of conducting IBPS Exam in thirteen languages. Actually it’s a huge insult to 
the people of Karnataka. Sir today Shri Anurag Thakur is here and through him and 
through you I would like to request the government to conduct IBPS exam in 
kannada." 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Please conclude. Please conclude.  
 
    SHRI G.C. CHANDRASHEKHAR: *"Sir I get hundreds of messages on social 
media, that in Karnataka 18,000 people have lost their jobs since 2014." 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Thank you.  
 
    SHRI G.C. CHANDRASHEKHAR: "*Sir we are battling corona, people are not 
getting jobs and people are in trouble." 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): I will have to move on to the next 
speaker.  Please conclude.  
 
    SHRI G.C. CHANDRASHEKHAR:   *"Thank you sir." 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Shri Rajeev Chandrasekhar. You 
have ten minutes.  
 

                   
 English Translation of the original speech delivered in Kannada. 
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    SHRI RAJEEV CHANDRASHEKAR (Karnataka): Sir, this Budget is a landmark 
Budget. There is no other way to describe it.  This Budget signals that the worst 
economic crisis that India has faced in centuries is behind it, and it marks an inflection 
point in the roadmap that the Prime Minister has laid out to expansion and prosperity.  
 Sir, I just would like to draw the attention of the House to a conversation that 
was happening here in September of last year. The 23.9 per cent contraction in the 
first quarter was used by my friends in the Opposition to create a doomsday scenario, 
of an imminent doomsday, about the Indian economy.  But the Government was very 
confident that the various measures that it had put into place and public policy actions 
during Covid would allow the economy to recover.  There was a projection that -10 
per cent would be the extent of the contraction, but the reality is that even that has 
been surpassed, the economy has turned out to be more resilient and has recovered 
stronger with only a minus 7.7 per cent contraction.  Sir, I just wanted to put it on 
record that there was a group of people here who were crying doomsday just a few 
months ago, and we are where we are today. 
 Sir, through you, I would like to inform the House and the country about a 
specific issue of what this minus 7.7 per cent contraction means.  A minus 7.7 per 
cent contraction means a real loss of about 15 to 18 lakh crore rupees in the output of 
our economy.  This is a real loss, and like any natural calamity causes losses to the 
economy and to livelihoods, the Covid pandemic was a natural calamity that has 
caused a real loss to our economy. ...(Interruptions)... 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA):  Let us keep silence in the House, 
please. 
 
    SHRI RAJEEV CHANDRASEKHAR:  But this is a loss that is the nation's loss.  This 
is a loss that we have to bear as a country.  And so, Sir, this loss is not attributable to 
the fault of any State or the Centre; this loss of Rs. 18 lakh crores is directly 
attributable to a virus that was exported from China.  So, we have to find the 
resources, we have to create the additional output of GDP, to bridge this loss.  This 
once in a lifetime crisis is also a once in a lifetime opportunity to grow and rebuild the 
losses.  Every country in the world is having to deal with the Covid-linked economic 
losses except, of course, China.  Therefore, this Budget is about growth and jobs.  
This Budget is also being built on the momentum of a very strongly recovering 
economy post the lockdown.  Government receipts are showing strong growth, 
through both direct and indirect taxes, indicating that there is minimum scarring in the 
real economy.  India has received the highest FDI flows in this period and, for the first 
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time since Atalji's Government, we have posted a Current Account surplus.  All of this 
has led to the IMF forecasting that India would be the fastest-growing economy in the 
coming year with 11.5 per cent growth.  Sir, this is good news for us.  It may not be 
the best news for the Opposition, but this is the reality of where we are today.   

Sir, why is this Budget a landmark Budget?  That is because it has been 
designed for growth; it has been designed for jobs.  I don't have much time.  I wanted 
to go into details of what the design is, but let me lay out the seven aspects of this 
Budget that are designs for growth.  Firstly, Government spending would lead to 
growth and job creation; second, a big boost in infrastructure investments; third, 
increase Government execution capacity --  I would come to this point in a while, Sir 
--  fourth is, expansion in manufacturing; focus on wellness, not just wellness but 
wellness as a guarantor of sustained economic growth -- this is very important, just 
as we are recovering from a huge pandemic that has caused us huge economic loss -
- and finally, financial sector expansion and transparency in budgeting.   

Sir, I would just quickly touch upon a few of these points.  Now, why is 
Government spending to lead growth and expansion and jobs so important?  Why 
was it not possible to be done by a Government during the UPA period when they 
were also in a fiscal crisis?  It is possible because five years of fiscal consolidation and 
fiscal prudence by the Narendra Modi Government in the first term has created a 
financial sector that is capable of fully, on its own, dealing with all the costs and all the 
losses of this Covid pandemic.  It is an important point to understand the difference 
between Prime Minister, Shri Narendra Modi's approach towards economic 
management and the profligacy of the Government that he replaced.  Sir, why do I 
want to touch upon 'increase Government execution capacity'?  Shri Kapil Sibal, in 
yesterday's speech, said, 'यह सब छोड़ो, land clearance लेने मȂ दस साल लȂगे, पाचं साल 
लȂगे, गवनर्मȂट Ģोजेक्ट्स बनाने मȂ। During the COVID, the Government has financed and 
completed 217 projects from the National Infrastructure Pipeline that were kicked off 
only in 2019 at a cost of Rs.1.20 lakh crores.  That is Government execution capacity 
that has been built up.  सर, यहा ंwellness पर बहुत चचार् हुई िक बजट यह है, बजट वह है। 
Just giving a simple fact.  The budget for health and wellness in 2014 was Rs.27,000 
crore when the UPA left.  The budget today is Rs.2.35 lakh crores with an approach 
to wellness as a guarantor for sustained economic growth because we don't want any 
pandemic from China or any other country to any more derail our economy in the 
future.  We want Indians to be well resilient and be able to combat any pandemic in 
the future.  I think Kapil Sibalji also said that there is jugglery of data.  I just want to 
respectfully point out to the Opposition one thing.  There was jugglery of data in 2014 
when there were zero losses claimed; when fiscal deficit numbers were hidden in 
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OMC balance-sheets.  This Budget shows to every Indian citizen where every rupees 
comes from and where every rupees goes.  It sets a standard in transparency that 
every Indian should be proud of.  Before I end, I want to touch upon three specific 
points that have been raised as criticisms of this Budget.  First is disinvestment.  I 
said Rs.18 lakh crores is the loss to our economy.  Now this loss is real.  If my friends 
from the Left, who are very close to China or my friends from the Congress who have 
an MoU with China can find a way to recover the money from China, we will not 
disinvest.  ...(Interruptions)...  

 
    SHRI BINOY VISWAM: No, Sir. ...(Interruptions)...  
 
    SHRI ABDUL WAHAB: What is this? ...(Interruptions)...  
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Abdul Wahabji, please. 
...(Interruptions)...  
 
    SHRI RAJEEV CHANDRASEKHAR: If you have friends there, you please ask them 
to compensate India for the loss.  You have the MoU, you have the relationship.  You 
don't oppose the disinvestment then.  ...(Interruptions)...  
 
    SHRI BINOY VISWAM: What is this?. ...(Interruptions)...  
 
    SHRI RAJEEV CHANDRASEKHAR: This is the truth. ...(Interruptions)...  
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Rajeevji, please address the Chair. 
...(Interruptions)...  
 
    SHRI RAJEEV CHANDRASEKHAR: Sir, I welcome my friends, who have MOUs and 
relationship with the country that exported the virus, to help us foot this loss.  I leave 
the option open to them.   
 
    SHRI BINOY VISWAM: Sir, ...(Interruptions)...  
 
    SHRI RAJEEV CHANDRASEKHAR: Sir, hypocrisy is the staple of opposition 
politics.  This opposition to private sector expansion in our economy is from a party 
that has a long list to its track record of handing out public assets to private cronies -- 
2-G spectrum, coal blocks, Public Sector Enterprise assets, land, taking contracts 
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away from Public Sector companies like HAL and giving them to private Italian 
companies and private Swiss companies for VIP helicopters and trainer aircraft.  ये हमȂ 
िसखाते हȅ, अपने  fake socialism के साथ।  ये हमȂ socialism िसखाते हȅ।  ....(Ëयवधान)..... 
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Please conclude. 
...(Interruptions)...  
 
    SHRI P. WILSON(Tamil Nadu): Sir, I have a point of order. ...(Interruptions)...  
 
    SHRI BINOY VISWAM: Sir, ...(Interruptions)...  
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): It will be examined.  
...(Interruptions)... Please address the Chair. ...(Interruptions)... Your time is 
almost over. ...(Interruptions)..  
 
    SHRI RAJEEV CHANDRASEKHAR: This is the irony of a party that talks about 
income inequality that created the most historic crony capitalism culture in the ten 
years which is called the loss decade.   
 
    THE VICE-CHAIRMAN (DR. SASMIT PATRA): Please conclude. 
...(Interruptions)... Chandrasekharji, please conclude. ...(Interruptions)...  
 
    SHRI RAJEEV CHANDRASEKHAR: Sir, I just want to touch upon this textbook 
economics theory.  The former Finance Minister yesterday talked about demand-side 
economics and he has been saying this for a long time.  First of all, I want to remind 
the country of the Congress' disastrous record in this demand side economics in 
2008.  That cost is still being paid by the country.  We know what happened to NPAs 
or what happened to the banking system.  Simple common sense tells us today that 
demand is linked to consumer confidence.  Consumer confidence will come when the 
vaccination takes place and the risk of the pandemic fades away.  That is common 
sense.  Today, if anybody looks at the data, bank deposits are growing in double 
digit.  Which means what?  People have money and they are saving it in banks.  The 
moment consumer confidence restores after the vaccination is distributed, that saving 
will translate into consumption.  This is common sense.  This is not there in some 
Harvard textbook probably which is where the former Finance Minister is getting his 
economics knowledge. That is common sense; that is prudent economics.  I will end 
by saying the following: This is a landmark moment in our economic history.  A 

[12 February, 2022] 175



 

chaiwalla who the Indians have made the Prime Minister has shown us that we can 
aspire to be a truely trusted global nation befitting our civilisational history. While the 
Milan pedigrees, Harvard degrees, Cambridge tennis courts, terrorists, separatists, 
Gretas and assorted andolanjeevis, may keep trying to slow down India's rise, let 
there be no doubt that Indians have rejected this politics and economics of cronyism, 
dynasties, fake socialism and vote banks once and for all in 2014 and will never return 
to that again.   
 India is moving from policies that arrested us to the past to the policies and 
thinkings that open up opportunities for the future.  Atmanirbhar Bharat of a 130 crore 
Indians can aspire to grow, expand and play a bigger role in the changing world 
order.  We will together, under the leadership of hon. Prime Minister, Shri Narendra 
Modi, continue our progress to a New India, an Atmanirbhar India, where mantra will 
always be 'Sabka Saath, Sabka Vikas, Sabka Vishwas'.  ...(Interruptions)... 
 

(MR. DEPUTY CHAIRMAN in the Chair.) 
 

    Ǜी उपसभापित : Ãलीज़, बठैकर बात न करȂ।  आप कन्क्लडू करȂ।  
 
    SHRI RAJEEV CHANDRASEKHAR:  I am concluding, Sir.  Last September, I 
concluded my intervention by saying this and I will repeat this today.  Regardless of 
this deep shock in our lives and livelihoods, we must keep the faith.  We must be 
united, we must be confident that we will prevail, we will grow and we will thrive.  I 
end this speech, Sir, with my salute to the men and women who helped keep us safe 
during this pandemic.  I also salute the brave men and women of our Armed Forces 
and para-military forces at the LAC, protecting our national integrity and sovereignty 
from all those that seek to violate it.  Thank you, Sir. Jai Hind.  
 
    Ǜी उपसभापित:  चौधरी सुखराम जी, आप कुछ कहना चाहते हȅ?  
  
    चौधरी सुखराम िंसह यादव (उǄर Ģदेश):  उपसभापित महोदय, रूल 187 के सबंधं मȂ, मȅ 
आपसे कहना चाहंूगा िक आज मुझे जानकारी हुई िक मेरा Twitter account withdraw कर िलया 
गया है, block कर िदया गया है, जबिक मेरे ऊपर ऐसी कोई भी िशकायत नहीं है, जो सरकार की 
िनगाह मȂ गलत हो।  मȅने ऐसा कोई काम नहीं िकया है, केवल  िकसानȗ की बातȗ का अनुरोध िकया 
था, इसिलए ऐसा िकया गया है।  मȅ चाहता हंू िक आप इसका सजं्ञान लȂ और मेरा जो 
िवशेषािधकार है, उसका उपयोग करते हुए िजन्हȗने भी मेरा Twitter account withdraw िकया 
है, उनके िखलाफ आवÌयक कारर्वाई करȂ, धन्यवाद।        
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    Ǜी उपसभापित:  इसका एक due process है, इसिलए हमȂ आप िलखकर दीिजए।  उसके 
बाद हम माननीय चेयरमनै साहब के पास उसको दȂगे।  इनके बाद मȅ िकसी और को इजाज़त नहीं 
दंूगा। 
 
    Ǜी िदनेश ितर्वेदी (पिÌचमी बगंाल) :    उपसभापित महोदय, आप मुझे पाचं िमनट दे दीिजए।  
 
    Ǜी उपसभापित :  पाचं िमनट का समय नहीं है।  आप एक-दो िमनट के अंदर अपनी बात 
समाÃत कीिजए।  Please be brief.   
 
    Ǜी िदनेश ितर्वेदी: सर, बात यह है िक हर मनुÍय के जीवन मȂ एक घड़ी आती है, जब उसे 
अपनी अंतरात्मा की आवाज़ सुनाई देती है।  मेरे जीवन मȂ भी आज ऐसी ही घड़ी आई है।  मȅ यहा ं
बठैकर सोच रहा था िक हम राजनीित मȂ क्यȗ आते हȅ?  हम देश के िलए आते हȅ, क्यȗिक सबसे 
सवȘपिर देश होता है।  अभी दो िदन पहले...(Ëयवधान)... 
 
    MR. DEPUTY CHAIRMAN: Please be brief.   
 
    Ǜी िदनेश ितर्वेदी : बस दो िमनट।  दो िदन पहले माननीय Ģधान मंतर्ी जी और गुलाम नबी 
आज़ाद जी - एक सǄा पक्ष और एक िवपक्ष, दोनȗ की भावना देश के िलए थी।  सर, आज मेरे 
जीवन मȂ भी ऐसी घड़ी आई है।  जब वे रेल मंतर्ी थे, उस िदन मȂ भी मेरे जीवन मȂ ऐसी ही घड़ी आई 
थी िक जब िनणर्य करना पड़ा था िक देश बड़ा है, पक्ष बड़ा है या खुद अपने आप बड़े हȅ।  
...(Ëयवधान)... 
 
    MR. DEPUTY CHAIRMAN: Please be brief.   
 
    Ǜी िदनेश ितर्वेदी : सर,  मȅ ज्यादा नहीं बोलता हंू।   
 
    Ǜी उपसभापित:  मȅ यह बात जानता हंू। 
 
    Ǜी िदनेश ितर्वेदी:  जब मुझे Best Parliamentarian का award िमला था, तब भी मȅने यह कहा 
था िक मेरे गुरुजन, मेरे मा-ंबाप ने मुझे उस लायक बनाया।  आज भी जब देखते हȅ िक देश की 
क्या पिरिÎथित है? आज पूरी दुिनया िंहदुÎतान की तरफ देखती है।  जब कोिवड की महामारी 
हुई, तब दुिनया देख रही थी िक िकस Ģकार िंहदुÎतान आगे िनकलेगा।  सभी ने बहुत अच्छी तरह 
से िमलकर यह काम िकया और जैसे Ģधान मंतर्ी जी ने बताया िक हम 130 करोड़ थे, लेिकन 
नेतृत्व उनका था।  मेरे कहने का मकसद यही है िक िजस Ģकार से हमारे Ģातं मȂ violence हो रहा 
है, िजस Ģकार से लोकतंतर् मȂ कुछ भी हो, उससे मुझे यहा ंबठेै-बठेै बड़ा अजीब लग रहा है िक मȅ 
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क्या करंू? हम उस देश से आते हȅ, जहा ंरबीन्दर्नाथ टैगोर, सुभाषचन्दर् बोस और खुदीराम  जैसे 
महान लोग हȅ।  वह किवता है:    
                                              

असल मȂ हम जन्मभिूम के िलए ही हȅ और कुछ नहीं हȅ। मुझसे यह देखा नहीं जा रहा है िक 
हम करȂ तो क्या करȂ, हम सीिमत हȅ।  एक पाटीर् मȂ हȅ, तो पाटीर् का discipline है।  I am grateful to 
my party that they sent me here.  मगर मुझे अब थोड़ी घुटन महसूस होती है िक हम कुछ नहीं 
कर पा रहे हȅ।  तो मेरी आत्मा की आवाज़ आज यह कह रही है और Îवामी िववेकानंद जो कहते 
थे, Arise, awake, and stop not till the goal is reached, तो आज मेरी आत्मा यह कह रही है 
िक यहा ंबठेै-बठेै यिद आप चुपचाप रहो और कुछ नहीं कह सकते हो, उससे अच्छा है िक आप 
यहा ंसे त्यागपतर् दो और जाकर बगंाल की भिूम मȂ लोगȗ के साथ रहो।...(Ëयवधान)... 

 
   Ǜी उपसभापित:  इसके िलए एक due process है।  माननीय चेयरमनै साहब 
को...(Ëयवधान)...   
 
    Ǜी िदनेश ितर्वेदी:  मȅ आज यहा ंसे इÎतीफा दे रहा हंू और देश के िलए, बगंाल के िलए हमेशा-
हमेशा िजस Ģकार काम करता रहा, काम करंूगा। ...(Ëयवधान)... आपने मुझे समय िदया, 
आपका बहुत-बहुत धन्यवाद।   
                                            
    Ǜी उपसभापित:  इसके िलए एक due process है।  आप माननीय चेयरमनै साहब को िलिखत 
मȂ दȂ।  इसके िलए एक due process है।  Now, Shri G.V.L. Narasimha Rao.  You have ten 
minutes' time.  
 
    SHRI G.V.L. NARASIMHA RAO (Uttar Pradesh): Mr. Deputy Chairman, Sir, I 
would like to start my brief speech by quoting former American President Abraham 
Lincoln, who said, "No man has a good enough memory to be a successful liar."  
इतनी अच्छी याददाÌत िकसी की नहीं होती है, िजससे वह कामयाब झठूा बन सके।  बार-बार 
ऐसी कोिशश हमारे िवपक्ष के ǎारा होती रही है।  And, all the times, they have been making 
fake narratives and they try and make people believe those things but they fail 
because you cannot be a successful liar, as Abraham Lincoln famously said.    
 What is the fake narrative number one?  Sir, in both the Houses, I have heard 
speakers saying that India's billionaires have suddenly become rich as if this has 
happened in the last five, six years, and, they often quote Oxfam Report.  Let me 
quote from Oxfam India Inequality Report of 2018.  What does it say?  Four out of ten 
Indian billionaires have inherited their wealth and other six have actually acquired 
wealth, accumulated wealth, and, in 2010, 27 out of 69 Indian billionaires have 
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accumulated wealth from the rent-thick sectors like the 2G spectrum, the 'coalgate' 
and things like that.  The Report cites, rent-thick billionaires who account for 43 per 
cent of Indian billionaires have accounted 60 per cent of total billionaire wealth.  I am 
quoting from the Report.  Clearly, the wealthiest in India have made their fortunes 
from crony-capitalism rather than through innovation or rules of the market and the 
Report cites spectrum scam, coal scam.  So, all the billionaires, whom you claim that 
they have suddenly become rich, have become rich during the UPA-era.  So, the fake 
narrative busted. 
 The second fake narrative is that there is huge unemployment post-Covid 
now.  You make it look as if unemployment continues to be a major challenge.  It has 
always been a challenge but today, let me give you the numbers from the CMIE, 
which many of you love to quote.   This is the CMIE Report of January, 2021.  India's 
unemployment rate in January, 2021 is 6.53 per cent.  It is much better than pre-
Covid period.  In March, 2020, before the lockdown, it was 8.75; in February, 2020 it 
was 7.76; and, today, it is only 6.53 per cent.  Employment has come back but you 
still choose to quote the numbers of May, 2020 when the country was in lockdown.  
So, the fake narrative number two that there is huge unemployment in the country is 
busted. 
 Now, let me come to fake narrative number three.  'Universal cash transfers' is 
a remedy for all the problems. Particularly the main opposition party has this solution 
to offer.  Even we have done cash transfers to the poor.  More than two lakh crore 
rupees have been transferred to more than twenty crore people who need this kind of 
cash transfer.  But the countries which have done universal cash transfers, only their 
savings rate has gone up.   Their household savings vis-a-vis GDP ratios are perhaps 
at the century's highest.  So, this has not resulted in spending.  So, your so-called 
great economics, 'give money in their accounts, they will immediately spend', has 
been proved wrong.  In fact, Modinomics has triumphed because we are able to 
generate employment; we are able to bring the growth back into the economy.  As 
my colleague said, we have the projection of the highest growth in the next year.  This 
is what World Economic Outlook, January, 2021 says.  We will be the fastest growing 
economy in 2022.  And the global business confidence has come back.  Throughout 
the world, there is a concern about future business growth.  In the US, in Japan, in 
Europe, the business confidence indices are all down.  But in India, it is very much 
up.  The global worries are about inflation.  We have been able to contain inflation 
even during these periods.  This is The Economist of yesterday - 'how rising inflation 
could disrupt the world's economic policies.'  It says how countries which have given 

[12 February, 2022] 179



 

large cash transfers are going to experience the worst inflation in many decades.   So, 
your cash transfer theory is again busted.   

I would now like to talk about investment.  We are the only country in the world 
today to have the highest FDI inflows.  This is Investment Trends Monitor, UNCTAD 
report.  In developed economies, they are down by 69 per cent.  India is the only 
country which has positive FDI inflows of 12 per cent.  So, your next claim is also 
busted.   

Let me now talk about the other claim made here about PSU privatisation.  I 
think some Member said, 'you are actually selling the country.'  These are very 
uncalled for and unfortunate comments, and they actually ought to have been 
removed.  Let the country remember, जो सदÎय यह बात कह रहे हȅ, आपकी पाटीर् पर 
इÊज़ाम लगते हȅ असेÇबली सीट बेचने का, पािर्लयामȂट सीट बेचने का, इसिलए देश के नाम पर 
जब हम ससंद मȂ बोलते हȅ, we expect you to maintain some dignity.  ऐसे असत्य बोलने से 
...(Ëयवधान)... हम यह आपकी पाटीर् के िलए नहीं बोल रहे हȅ, िकसी और पाटीर् के िलए बोल रहे 
हȅ। 

 
    Ǜी उपसभापित: Ãलीज़, आपस मȂ बात मत किरए।  
 
    SHRI G.V.L. NARSIMHA RAO:  Sir, similar allegations were made by the speakers 
from the main opposition party.  So, I think it is important that we conduct our 
debates in a dignified manner.  We can throw the same allegations against you.  I 
have tried hard with a number of data points, recent reports with references, but the 
Opposition does not want to understand.  They don’t understand when we speak in 
Hindi; they don’t understand when we speak in English.  हमारे कुछ िमतर् सÎंकृत मȂ भी 
बोलते हȅ, वे भी नहीं समझते हȅ।  So, let me now try something in Italian.  
 
  " chi e' senza peccato scagli la prima pietra " 
 
What does it mean?  It means people who commit sins should not be throwing 
stones.  I think people who have committed mistakes, people who have committed 
blunders, people who have actually indulged in crony capitalism, people who have 
actually ensured that billionaires become much richer, they should not make 
allegations against the Government that is actually inclusive, pro-people, which has 
cared for the people who are in the lowest of the economic pyramid.  So, now that I 
have advised our friends in a language they may possibly want to understand, let me 
say this.  India is developing rapidly in every sector under Prime Minister Narendra 
Modi ji's leadership in a mission mode.  Today, when we say 'mission mode', we 
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refer to something happening at a very rapid pace.  I think it would now be apt to say 
'mission Modi'.'Modi' means 'fast'.  'Modi' means 'growth'.  'Modi' means 'a huge 
advancement'.  The world will have to increasingly look towards India and 'Mission 
Modi' for its inclusive growth and for alleviation of poverty.  Because we have shown 
to the world during the crisis of COVID period how we can really take care of the most 
vulnerable sections through cash transfers, how we can trigger faster economic 
growth, and how we can ensure that India's growth story really becomes much more 
successful after this COVID challenge.  Thank you, Sir. 
 
    Ǜी उपसभापित :  Ǜी सैयद जफर इÎलाम, आप बोिलए। आप बठैकर बोल सकते हȅ।  
 
SHRI SYED ZAFAR ISLAM (Uttar Pradesh):  Thank you very much, Sir, for giving me 
this opportunity.  I am sure you will not consider this as my maiden speech because I 
am a newcomer.  You have promised that all the newcomers will get the opportunity 
to speak on the subject of their choice at a later stage. 
 
    Ǜी उपसभापित :  सैयद जफर इÎलाम जी, आप बठैकर बोिलए। इससे आपको माइक की 
सुिवधा िमलेगी और आवाज भी आएगी।।  
 
    SHRI SYED ZAFAR ISLAM:  Sir, I take this opportunity to thank hon. Prime 
Minister, hon. Home Minister and my hon. Party President for having given me the 
opportunity to be here in front of all of you and to speak on this subject.   
 Sir, this year's Budget was presented in the most difficult times.   Everybody 
has spoken about it.  We had COVID; we had a lockdown; and there were no revenue 
streams.  Revenue streams were completely shut. Then we had a huge expenditure 
to take care of the needy, those who needed support from the Government.  And the 
Government had to spend because this is a sensible and responsible Government.  
We had to deliver.  If I say that this was the worst time to present the Budget in the 
history of entire free India, probably I would be right, because she had a lot of 
problems to tackle.  Yet she had presented it.  She made a commitment that she 
would deliver the Budget of the century.  She has not just delivered on her promise.  
But she has exceeded her promises as well.   
 Sir, let me remind you that the people have spoken about the growth number; 
the people have spoken about the IMF Report; and the people have spoken about the 
contraction in the economy.  We all have spoken about it.  Of course, personally I feel 
this is a thing of the past.   Because now our economy is back in order and everything 
is looking very, very positive.  This year's Budget is primarily a blueprint for the future 
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growth.  We all aspire to see this kind of Budget.  We are able to see this Budget 
purely because of the farsightedness of hon. Prime Minister and hon. Finance 
Minister.   

This Budget, I personally feel, is a Budget for the entire nation, for everyone 
and more particularly for the areas which had been neglected by the previous 
Government.  I am talking about the East in particular.  The Budget also 
demonstrates Purvodaya.  Nirmala Sitharaman ji has considered it and so a lot of 
opportunities are being created for the Eastern part of the country which has been 
neglected in the past.      
 Sir, some of the hon. Members like Kapil Sibal ji had raised a few issues.   He 
had particularly mentioned about the atmnirbharta of minorities, atmnirbharta of 
farmers, atmnirbharta of the SCs and the STs, and atmnirbharta of the MSMEs.  I can 
give enough data on other things.  But my colleagues have spoken about it.  Coming 
from a minority community, I would like to remind this to the hon. Member, Shri Kapil 
Sibal ji.  When you say atmnirbharta or atmnirbhar, did you really make the minority 
community atmnirbhar or deeply dependent or make them struggle? If you say that I 
am making this kind of allegation, then I will request you to see the Sachar Committee 
Report, because it is a reflection of what you have done and how you have mistreated 
the community.  Today, there is a Government which believes in the model of good 
governance.   This is something which is visible, because this Government has 
believed in taking care of every citizen of this country, not because of any particular 
religion.  There is no preference.  It is fairness.  Good governance suggests fairness 
and effectiveness.  And if you really want to analyse the model of good governance, 
you see that we have been fair.  This Government has been fair.  We did not see the 
name of the beneficiary.   We did not see what caste, creed or community they 
belong to.  It is the citizen which needs support from the Government.  And the 450 
welfare schemes, which have been launched under the leadership of hon. Prime 
Minister, have effectively gone to every citizen of the country which needed those 
kinds of schemes.  I must tell you that the DBT was used to make it effective. An 
amount of Rs.822 lakh crore was transferred in the last five years through DBT, which 
is 60 per cent of the welfare schemes, which has been delivered to our needy 
citizens. This is something which is huge compared to any other country and any 
other standard. 
 Sir, hon. Kapil Sibalji also observed one very important thing. He mentioned 
industrial investment growth. He gave numbers in percentage for five years of UPA-1, 
five years of UPA-2 and five years of NDA-1.  He is a lawyer. I understand but very 
conveniently, he forgot to mention that at inception, what was the industrial 
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investment growth rate and at the end, when he left the Government, what was the 
industrial investment growth.  Sir, I want to tell everyone and we must know.  I will tell 
a story because I used to be a banker. There are certain stories which we must know 
and this august House must know because it is something which was completely 
misleading. When we left the Government in 2004, industrial investment growth was 
not in double digits, it was in upper double digits.  When they left the Government, it 
was 1.6 per cent. When they calculate the average, they do not take this into 
account. What does that mean?  जब हमने 2004 मȂ सरकार छोड़ी थी, तो उस वƪ हम चंगे 
थे, हमारी economy चंगी थी और जब उन्हȗने छोड़ी, तो हमारी economy ICU मȂ थी।  हमने 
policy paralysis के बारे मȂ सुना है, अभी कोई बात कर रहे थे िक economy is in a bad shape.  
मȅ उनको 2013 की बात याद िदलाना चाहता हँू, जब आपको FCNR(B) Bond करना पड़ा, 
because economy was in a bad shape and the currency was in a bad shape. It was a 
freefall for the currency.  We had to do it and today, just see the numbers. Take, for 
example, the foreign currency reserve. It is double. You had 296 billion; today, we 
have around 600 billion.  For the first time, in the last sixteen years, we have a positive 
current account. We have very important numbers. If you see FDI, for ten years, you 
could attract only a quarter trillion dollars and in only seven years, we already have 
half-a-trillion dollars. That suggests about the economic policy of our Government.  

Sir, Mr. Sibal talked about credit growth. He spoke about percentage terms in 
exports and percentage terms in imports. सर, import कम हुआ, तो अच्छा ही हुआ है।  
Import कम हुआ, उसकी वजह है िक हमने देश को आत्मिनभर्र बनाया।  इसिलए import कम 
हुआ है।  Percentage अच्छा है, आप उसका ज़रा ठीक से मुआयना कीिजए, अच्छा लगेगा।  अगर 
आप उसको ठीक से देखȂगे, तो आपको देश के िहत मȂ बोलने का मौका िमलेगा।  अगर आप 
percentage growth की बात करȂ, तो export मȂ यह जो थोड़ा कम हुआ है, यह marginally कम 
हुआ है, ज्यादा कम नहीं हुआ है।  उसकी वजह यह है, जैसा हमारे सुधाशुं जी ने कहा िक उस 
वƪ global economy मȂ contraction हुआ था।  India is not working in isolation. It is a part 
of the global economy; it is an integrated economy.  इसिलए जब वहा ँcontraction हुआ, 
तो यहा ँभी contraction होना ही था।  जब global trade मȂ contraction हुआ है, तो यहा ँभी 
export मȂ फकर्  पड़ना था।  साथ ही जब global trade मȂ चीन और अमेिरका की लड़ाई चल रही 
थी, सबको मालमू है िक उस वƪ पूरी दुिनया मȂ उसका impact हुआ था, तो यहा ँभी impact हुआ 
था।  ज़ािहर है, थोड़ा marginal impact हुआ था, लेिकन अब जब गवनर्मȂट ने policy लगाई है, 
जब हमने 13 सेक्टसर् को incentive scheme दी है, सरकार ने बहुत सारे अलग initiatives िलए 
हȅ, policy decision िलया है, bold decision िलया है, उससे economy मȂ िसफर्  अच्छा ही नहीं 
होगा, बिÊक हमारा export भी बढ़ेगा।  हमने बहुत सारे ऐसे decisions िलए हȅ, िजनसे बाहर की 
कंपिनया,ँ जो अब तक सोच रही थी िक China Plus One कहा ँरखँू, वे इंिडया मȂ आ रही हȅ, 
क्यȗिक हमने tax rate कम कर िदया है।  हमने ऐसी incentive scheme शुरू की है, िजससे हमारे 
exporters world मȂ competitive बन जाएँ और जो बाहर की दुिनया की कंपिनया ँयहा ँ िनवेश 
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करȂ, वे यहा ँपर competitive रहȂ।  वे हमारे यहा ँिनवेश करȂ, क्यȗिक हमारे पास cheap labour है, 
हमारे पास demographic dividend है, वे उसका भरपूर फायदा लȂ।  इस तरह से उस decision 
के अच्छे नतीजे आ रहे हȅ।   

सर, उन्हȗने कहा था िक credit growth नहीं है।  मȅ उन्हȂ बताना चाहता हँू िक 2008 से 
2012 के बीच मȂ अगर आप बȅक की balance sheet को analyze करȂगे, तो उस वƪ आपके बȅक 
की balance sheet, 1947 से 2008 तक िसफर्  18 लाख करोड़ थी।  उसके बाद 2008 से 2012 के 
बीच वह 54 लाख करोड़ हो गई।  मतलब यह  three times हो गई।  सर, इससे यह समझ मȂ आता 
है िक आपकी कंपनी उस हालत मȂ नहीं थी, िजस तरह से आप loans freely बाटँ रहे थे।  सब 
लोगȗ ने, िजसने भी 'कौन बनेगा करोड़पित' देखा होगा, उस वƪ phone-a-friend चलता था।  
Phone-a-friend से economy बरबाद हो गई।  उस phone-a-friend से NPA की जो problem 
है, उससे देश आज भी जूझ रहा है।  आज िनमर्ला जी को बȅक bad asset नहीं बोलते हȅ, जो 
Asset Reconstruction Company बनाई है।  हमȂ Asset Management Company इसिलए 
बनानी पड़ी िक उस वƪ के पाप आज धुल रहे हȅ। 
सर, मȅ इस सदन को बताना चाहता हंू िक उस वƪ क्या िकया गया था? मȅ Opposition को 
challenge करता हंू, अगर वे मुझे गलत सािबत कर दȂ। आप उस वƪ की कÇपनीज़ को जाकर 
देिखए, िजनको लोन िदया गया था। वह लोन िकस बेिसस पर िदया गया था? There is a credit 
evaluation process.  There is a method to madness where, actually, when you lend, 
you have to follow some process.  इसमȂ जो सबसे बड़ा Ģोसेस होता है, when you evaluate 
a credit, you discount all the future cash flows at a discounting rate, िजस पर lend कर 
रहे हȅ।  उसके बाद अगर EBITA positive आता है, तो उसका मतलब है िक उस company मȂ 
जान है।  

सर, मȅ आपको बताना चाहता हंू िक उन कÇपनीज़ मȂ जान ही नहीं थी,  EBITA negative 
companies को धड़ाधड़ लोन िदए गए।  िकसिलए िदए गए? इसिलए िदए गए, क्यȗिक इनके 
ǎारा कहा गया, 'phone a friend'. 'Phone a friend' के कारण उनको धड़ाधड़ लोन िदए गए, 
िजसकी वजह से बȅकȗ की यह हालत हो गई िक बȅक पैसा pay ही नहीं कर सकते थे। उनके पास 
pay करने की क्षमता ही नहीं थी। अगर आपको लगता है िक मȅ गलत कह रहा हंू, तो there is a 
report, which is not published by any Indian institution, not published by my company 
but it is published by a foreign bank which is called Credit Suisse.  'House of Debt' is 
a report, which, I think, everybody should read.  You must know what exactly has 
been done during those four years.     

 
    MR. DEPUTY CHAIRMAN:  Please conclude now.   
 
    Ǜी सैयद जफर इÎलाम : सर, मȅ आपसे िसफर्  इतना ही कहना चाहता हंू, former Finance 
Minister कल fiscal deficit की बात कर रहे थे, लेिकन उनको इस सÇबन्ध मȂ और चीज़Ȃ भी 
देखनी चािहए थीं।  Fiscal deficit के बारे मȂ हमारे बाकी वƪाओं ने बताया िक हम उसमȂ कैसे 
transparency लाए हȅ।  मȅ आपको बताना चाहता हंू िक अगर globally हम fiscal deficit को 
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देखȂगे, तो हम िफर भी बहुत अच्छी हालत मȂ हȅ, despite the fact िक जो below the line items 
थे, उनको इस बार हमने सीधे fiscal deficit मȂ िदखा िदया। अगर हम historically इसे देखȂ, तो 
अलग-अलग corporate मȂ डाल कर वे बराबर इन चीज़ȗ को छुपाते रहते थे, लेिकन fiscal deficit 
मȂ नहीं िदखाते थे। लेिकन मȅ आपको बताना चाहता हंू िक...(Ëयवधान)... 
 
     MR. DEPUTY CHAIRMAN:  Please conclude now.   
 
    Ǜी सैयद जफर इÎलाम : सर, मȅ एक िमनट और लूगंा, मुझे यहा ंपर पहली बार बोलने का 
मौका िमला है, इसिलए मुझे थोड़ा और समय दे दीिजए। 
 
    Ǜी उपसभापित : देिखए, अभी मेडन Îपीच का अवसर नहीं है। You have to conclude.  
…(Interruptions)…   
 
    Ǜी सैयद जफर इÎलाम : सर, मȅ इतना बताना चाहता हंू िक अगर globally अब के समय के 
fiscal deficit को देखा जाए और जब उनके समय मȂ fiscal deficit था, उसको देखा जाए, तो 
उनका 5.4 average fiscal deficit रहा है, वहीं हमारा fiscal deficit 3.67 था। इस बार पहली बार 
हमने यह िकया है, because of extraordinary situation...(Ëयवधान)... 
 
    Ǜी उपसभापित : मȅ दूसरे Îपीकर का नाम बुला रहा हंू।  
 
    Ǜी सैयद जफर इÎलाम : Extraordinary situation मȂ fiscal deficit बढ़ा है, but fiscal 
roadmap पूरा clear िदया गया है। हमने उसमȂ दे िदया है िक कहा ंसे कब यह काम होगा।  
 
    MR. DEPUTY CHAIRMAN:  Thank you.  
 
    Ǜी सैयद जफर इÎलाम : सर, मȅ 10 सेकंड और बोलूगंा। मȅ अपने िमतर्ȗ से बस इतना ही कहना 
चाहता हंू िक एक कोसर् है, 'Master Of Developing India'. I think, आप लोगȗ को इस कोसर् को 
ज़रूर समझना चािहए। अगर अब तक नहीं पढ़ पाए हȗ, तो पिढ़ए। 'Master Of Developing 
India' का मतलब है 'MODI'. I think, you should understand...  
 
    MR. DEPUTY CHAIRMAN:  Your time is over, Sir.  Thank you.  माननीय महेश पोǈार 
जी।  
 
    Ǜी महेश पोǈार (झारखंड) : आभार रूप उपसभापित महोदय, समय कम है, मुझे भी और 
सरकार को भी सरकार को समय कम क्यȗ है, यह बात मȅ बाद मȂ बताऊँगा। सदी की सबसे बड़ी 
आपदा मȂ और मौजूद पिरिÎथितयȗ से िनपटते हुए, भिवÍय के िलए उÇमीद पैदा करने के िलए 
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सबसे पहले मȅ Ģधान मंतर्ी नरेन्दर् मोदी जी का और बहन िनमर्ला जी का अिभनन्दन महान किव 
हिरवंश राय बच्चन जी की इन पिंƪयȗ से करना चाहंूगा, 
 

"िकसी उजड़े हुए को िफर बसाना कब मना है, 
है अँधेरी रात पर दीवा जलाना कब मना है ।।" 

 
महोदय, सड़क िकनारे की वो अÇमा, िजसकी माननीय Ģधान मंतर्ी जी ने चचार् की थी, 

उसने भी िवÌवास का दीया जलाया था। महोदय, 'यह कहानी है दीये की और तूफ़ान की' और 
मुझे गवर् है िक हमने न केवल दीया जलाए रखा, बिÊक उसे बचाए भी रखा है।  
 महोदय, इस बजट की बहुत सारी खूिबया ंहȅ, िजन पर एक-साथ चचार् करना मेरे िलए 
सभंव नहीं है, क्यȗिक समय सीमा की एक मयार्दा है, लेिकन मȅ इतना जरूर कहंूगा िक कÌमीर से 
कन्याकुमारी तक, हर के्षतर् के िलए बजट मȂ कुछ न कुछ है। िकसी ने कहा िक बजट मȂ 'defence' 
शÅद नहीं है, तो मȅ यह कहना चाहंूगा िक शÅद की आवÌयकता ही नहीं है, क्यȗिक हमारा देश 
already defended है। कल हम सबने रक्षा मंतर्ी जी के वƪËय पर मेज़Ȃ थपथपाई थीं, इसिलए हम 
िफर यह बात कह सकते हȅ िक हम defended हȅ।  

महोदय, इस Budget of hope के मूÊयाकंन का सबसे बेहतर तरीका यह होगा, हालािंक 
हमने काफी िवÎतार मȂ राजनीितक पिंडतȗ से अथर्शाÎतर् और अथर्ËयवÎथा के बारे मȂ सुना, लेिकन 
मȅ अपने कुछ business leaders की सावर्जिनक िटÃपिणयȗ को सदन के समक्ष रखना चाहंूगा।  ये 
िटÃपिणया ंहमारी बहस को सÇपूणर्ता की ओर ले जाएंगी, क्यȗिक उनको धंधे का काफी ज्ञान है, 
इसिलए उनकी िटÃपिणया ंभी काफी महत्वपूणर् है। Sir, Shri Uday Kotak, President, CII has 
said, "Budget presentation marks an ongoing process rather than a one-off 
approach in making the recovery process more robust and equitable." Ǜी दीपक जैन, 
Ģेिसडेन्ट, एक्मा, जो ऑटोमोबाइल कÇपोनेन्ट्स की सबसे बड़ी सÎंथा है, उन्हȗने कहा - "It is 
also heartening that the Budget Outlay for the MSME sector has been doubled.  The 
auto component industry is dominated by MSME." Ǜी िदनेश कुमार खारा, 
चेयरमनै,एसबीआई ने कहा, "The Budget has rightly envisaged a substantial jump in 
capital expenditure that has a strong multiplier impact on the economy." Shri Deepak 
Goradia, President, Maharashtra Chamber of Housing Industry ने कहा, "This Budget 
will continue to provide support to accomplish the 'Housing for All' Mission." 
 अगर हमारे कुछ िमतर्ȗ को देसी िबज़नेस लीडसर् से अिधक िवदेशी िबज़नेस लीडसर् से 
Ģेरणा िमलती हो तो बजट पर उनकी Ģितिकर्या भी सुन लȂ। Gerry Rice, Director of 
Communications at the International Monetary Fund (IMF), "We welcome the Indian 
Government Budget's focus on growth.  Fiscal policy can and should play an 
important role in facilitating a strong and inclusive economic recovery." Mr. M. 
Nugent, V.P., Financial Services at US-India Strategic Partnership Forum," उन्हȗने 
कहा - "The FY22 Budget, Finance Minster Sitharaman unveiled on February 1 
presents a credible policy framework for the coming fiscal year and an important shift 
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from short-term disaster relief to medium-term economic recovery." The Wall Street 
Journal उन्हȗने िलखा, Sir, called the Budget's expenditure outlay "ambitious", 
highlighting the importance of spending on infrastructure, roads, health and 
education to bring the country back to high growth.  Their reportage claimed that 
stocks jumped on the news of the Budget as investors had not foreseen such a large 
expenditure outlay.  Therefore, I would say that it’s a Budget of hope, ambition, 
future, growth, health, better infra and much more.  We are springing back after every 
pause.  It was just a pause but it was a forced pause on us. We all know wisdom of 
stock market pundits.  They are not Harvard educated but record sensex, record 
forex reserves, complete the story for the moment and the journey is on.  
 महोदय, इस देश मȂ सवर्हारा के नाम से राजनीित करने वालȗ ने सवर्हारा गरीबȗ को झडें 
िदये, नारे िदये, परन्तु िजन्हȂ हम पूजंीपितयȗ की पाटीर् बोलते हȅ, उन्हȗने उन्हीं सवर्हारा वगर् को 
घर, िबजली, पानी और गैस भी दी और कोई इस तथ्य को नकार नहीं सकता िक आम आदमी, 
गरीब आदमी के जीवन-Îतर मȂ काफी डर्ामेिटक सुधार इन िपछले 6 सालȗ मȂ हुआ है।  

 महोदय, हवाई यातर्ा सुिवधा मȂ जो िवÎतार हुआ, वह िकसने िकया? एयर इंिडया 
ने तो नहीं िकया, िनजी के्षतर् ने िकया, लेिकन कुछ लोगȗ का िदमागी िदवािलयापन देिखये, आज 
भी चाइना के िनजी के्षतर् की Ģशंसा करते हȅ, उनकी उपलिÅधयȗ का गुणगान करते हȅ, लेिकन 
अपने िनजी के्षतर् की उपलिÅधयȗ की बात करȂगे तो कहȂगे - लटू िलया। हर धंधा करने वाला वैÊथ 
िकर्एट करने वाला लुटेरा होता है, इस सकंीणर् भावना से हमȂ िनकलना पड़ेगा। वैÊथ िकर्एटर का 
समाज मȂ सÇमान भी होना चािहए।  
  

(सभापित महोदय पीठासीन हुए) 
 

    Ǜी सभापित: महेश जी, अब आपको समाÃत करना पड़ेगा, दो बजे मंतर्ी जी का िरÃलाई है।  
 
    Ǜी महेश पोǈार: सर, मȅ दो िमनट मȂ अपनी बात खत्म करता हंू। हम तो बचपन से यह भाव 
रखते हȅ िक हम सब भारत मा ंके सपूत हȅ, आज यहा ंपर कपूत और सपूत की बात हो रही थी। हम 
सबमȂ भारत मा ंका खून है। कौन यहा ंसपूत है और कौन कपूत है, यह कौन बोल रहा है, उन्हȂ यह 
अिधकार िकसने िदया? चूंिक आपने मुझे कह िदया िक जÊदी खत्म करना है, इसिलए मȅ यह कह 
सकता हंू िक दरअसल सरकार की आिर्थक आयोजना मȂ जो फ़कर्  आया है, वह सÎंकारȗ की वज़ह 
से है। िदÊली मȂ एक महत्वपूणर् भवन है - यह िजस सड़क पर है, पहले उसका नाम रेसकोसर् रोड 
था। रेसकोसर् यानी जहा ंलोग घोड़ȗ पर दावं लगाते हȅ। अब वह सड़क लोक कÊयाण मागर् के नाम 
से जानी जाती है। नाम का यह बदलाव दरअसल उस भवन मȂ िनवास करने वाली हÎती के उǈेÌयȗ 
और लÑयȗ मȂ बदलाव का सूचक है और वह लÑय पिंडत दीनदयाल जी के ‘एकात्म मानववाद’ 
अंत्योदय से Ģेिरत है।  
 
    Ǜी सभापित: पढ़ना नहीं है।  
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    Ǜी महेश पोǈार: सघं के िवचारȗ से कई लोग िचढ़ सकते हȅ, लेिकन उनसे िचढ़ने से कुछ 
बनता-िबगड़ता नहीं, अंत्योदय का जो लÑय इस सरकार ने िनधार्िरत िकया है - वह सावर्जिनक 
है, अलािनया है और इसमȂ उन्हȂ कोई सकंोच नहीं है, कोई परहेज़ नहीं है। 
 
2.00 P.M.  
 
महोदय, हमारे झारखंड की जनता इस बात से खुश है िक हमारी सरकार ने वषș से िपछड़े हुए 
वगर् के उत्थान के िलए 7,524.87 करोड़ रुपये का बजट िदया है, जो िक tribal affairs के िलए 
अभी तक का सबसे ज्यादा Budget allocation है।   महोदय, साथ ही अनुसूिचत जनजाित की 
िशक्षा के िलए 750 एकलËय मॉडल रेिज़डȂिशयल ÎकूÊस का लÑय रखा गया है।  महोदय, जरूरी 
नहीं िक रोशनी िचरागȗ से ही हो, िशक्षा से भी घर रौशन होते हȅ।  आदरणीय नरेन्दर् मोदी जी के 
नेतृत्व मȂ यह सरकार एक नये भारत, आत्मिनभर्र भारत, दुिनया की फैक्टरी भारत, िवÌवगुरु 
भारत की रचना के यज्ञ का आÏवान कर चुकी है।  िवघ्न-बाधाएँ भी आयȂगी, समथर्न के सुर भी 
आयȂगे, िजनकी जैसी भिूमका होगी, इितहास उन्हȂ याद करेगा और उनकी भिूमका को भी याद 
करेगा।  मȅ तो यही चाहँूगा िक इस सदन मȂ बठेै हरेक माननीय सदÎय को हमारी भावी पीढ़ी 
'आत्मिनभर्र भारत' का िशÊपकार माने।  आप सकारात्मक आलोचना करȂ, सुझाव दȂ।  'अन्त्योदय' 
का दाियत्व िजतना हमारा है, उतना ही आपका भी है।  मेरा पूणर् समथर्न इस बजट को है, 
धन्यवाद। 
 
    Ǜी सभापित: धन्यवाद।  जो समय का पालन करȂगे, मȅ सदा उनको याद रखँूगा।  
...(Ëयवधान)... Now, Shri Vivek Thakur.  You have to complete in five minutes.  
आपको आगे देखȂगे।  
 
    Ǜी िववेक ठाकुर (िबहार): सर, मȅ राÍटर्किव रामधारी िंसह 'िदनकर' की 'रिÌमरथी' की कुछ 
पिंƪयȗ से अपनी बात ĢारÇभ करना चाहँूगा।  समय का अभाव है और मȅ अिन्तम वƪा भी हँू।   
 

"सच है, िवपिǄ जब आती है, 
कायर को ही दहलाती है, 
सूरमा नहीं िवचिलत होते, 
क्षण एक नहीं धीरज खोते। 
िवघ्नȗ को गले लगाते हȅ, 
काटँȗ मȂ राह बनाते हȅ। 

मुहँ से न कभी उफ़ कहते हȅ, 
सकंट का चरण ना गहते हȅ। 
जो आ पड़ता सब सहते हȅ, 
उǏोग-िनरत िनत रहते हȅ। 

188 [RAJYA SABHA]



 

शूलȗ का मूल नशाते हȅ, 
बढ़ खुद िवपिǄ पर छाते हȅ।" 

 
  महोदय, आज इस landmark Budget पर आपने मुझे बोलने का जो मौका िदया है, मȅ 
यही समझता हँू िक यह कालखंड जब इितहास के पन्नȗ मȂ जायेगा, तो मानव िवपिǄयȗ का एक 
ऐसा कालखंड िलखायेगा, िजसके बाद, इस बजट के बाद, पूरी दुिनया की, िवÌव के एक नये 
world order की नींव रखी जा रही है।  सभापित महोदय, यह बजट बहुत मायनȗ मȂ अलग है, 
क्यȗिक यह एक complete directional change का बजट है।  यह सवर्Îपशीर् है, सवर्Ëयापी है, 
भारतीयता की झलक के साथ है, िजसमȂ सबका साथ हो, सबका िवकास हो, सबका िवÌवास हो, 
अिन्तम का उदय हो और 'आत्मिनभर्र भारत' का िनमार्ण हो, यह ऐसा बजट है।    

चेयरमनै सर, तुलनात्मक िÎथित का िनमार्ण लगभग इसी तरह 1933 मȂ Great 
Depression के कारण अमेिरकी अथर्ËयवÎथा मȂ देखने को िमला था, िजसमȂ contraction के 
साथ-साथ बेरोज़गारी 4 Ģितशत से 25 Ģितशत तक चली गयी थी।  उस समय के अमेिरकी 
राÍटर्पित ģȅ किलन रूज़वेÊट ने िहÇमत करके अमेिरका को पुनजीर्िवत करने के िलए एक नयी 
नीितगत ËयवÎथा िनिर्मत की, िजसे 'New Deal' बोला जाता है।  The New Deal focused on 
three yards; relief for the poor and unemployed; recovery of the economy and reform 
of the financial system that had all but collapsed.  Apart from an expansive monetary 
policy and injecting liquidity into the banking system, Roosevelt launched a major 
programme to build infrastructure, including roads, schools, dams, airports and 
hospitals to provide jobs and income to unemployed millions, and the devastated 
America sailed through.  

महोदय, 2020 का यह जो pandemic हुआ है, इसने िवÌव की अथर्ËयवÎथा और जीवन 
शैली को झकझोर िदया है।  हमारा GDP 40 सालȗ मȂ पहली बार negative हुआ है और लगभग 
122 million लोग इस lockdown मȂ बेरोज़गार हुए हȅ।  Ģधान मंतर्ी मोदी जी के पास negative 
GDP growth के पूवर् के चार उदाहरण थे - 1958 के, 1966 के, 1973 के और 1980 के, लेिकन इन 
सभी चारȗ उदाहरणȗ के समय havoc इतना बड़ा नहीं था।  इस िवपिǄ ने पूरी सोच और 
मन:िÎथित को पिरविर्तत कर िदया है और भारतीय िÎथित की 'New Deal' की कÊपना की गयी 
है, िजसमȂ wellness and wealth पूरे राÍटर् के िहत मȂ समािहत हȅ।   

महोदय, िपछले दो िदनȗ से बजटीय चचार् भी चल रही है।  तरह-तरह की बातȂ आयी हȅ 
और अलग-अलग Îवर देखने को िमले हȅ।  पूरे माहौल मȂ िÎथित मȂ सुधार है, कोरोना से डर भी 
समाÃत है और आन्दोलनजीवी भी िदख रहे हȅ, आलोचनाजीवी भी िदख रहे हȅ।  कल भारत के पूवर् 
िवǄ मंतर्ी िचदÇबरम साहब यहा ँबोल रहे थे। Sir, I am a new Member to the House but I did 
not like the language that he used with regard to the hon. Finance Minister.  It was an 
extreme case of rudeness when he said that he knew it, the Corona did not come 
because of you and it is not going because of you.  Sir, I am too small a person and 
too new a person to say anything on such a knowledgeable person.  But, all I would 
like to say is that he should have been gracious enough to also say that because of 
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whom, we all are living, we are seeing the Corona going; the Covid management of 
Prime Minister, Mr. Narendra Modi.  सर, आज हम लोग िजस बजट की चचार् कर रहे हȅ, 
इसके पहले भी तीन-चार िमनी बजट आ चुके हȅ। कल उन्हȗने डा. गीता गोपीनाथ की भी चचार् की। 
उन्हȗने यह सुझाव हेतु कहा, लेिकन यह नहीं बोला िक डा. गीता गोपीनाथ ने IMF की अपनी 
िरपोटर् मȂ यह कहा, यह िरपोटर् है, उसमȂ उन्हȗने कहा, 'Indian economy to be fastest 
growing at 11.5 per cent in next financial year'.  उन्हȗने यह भी नहीं कहा िक ऐसा गीता 
गोपीनाथ ने क्यȗ कहा। खैर... 

Sir, this Budget reflects due to the pandemic to convert crisis into an 
opportunity with a complete change of approach that the Government seems to be 
betting on the front-foot, not at the expense of equitable growth, fiscal prudence but 
by spending, being conscious of the fact that even if the fiscal deficit balloons from 
3.5 per cent to an estimated 9.5 per cent for financial year 2020-21 with an absolute 
focus on growth and employment. It is a changed approach.  The markets have 
reacted euphorically to the Budget.  But, we have all forgotten so far that we are in 
the second year of a global pandemic.   This Budget provides a foundation for the 
country that India will be in the next decade and signals some move to return India to 
a higher growth trajectory. अगर फंडामȂटल लेवल पर देखȂ, तो आज गर्ोथ को fiscal 
consolidation के ऊपर चुनना sensible िनणर्य है, क्यȗिक इंिडया का per capita GDP बहुत 
low है and it continues to hover around 2,000 dollars. 
 सर, मȅ Ģोिवज़न्स के बारे मȂ ज्यादा बात नहीं करँूगा, बहुतȗ ने capital expenditure, रेल, 
इन्ģाÎटर्क्चर, डीएफआई, ÎवाÎथ, well being आिद सबके बारे मȂ बोला है, लेिकन िबना पूवȘदय 
के भारत का सही उदय नहीं हो सकता है और Ģधान मंतर्ी जी ने िनरंतर इस बात को कहा है, 
िकया है और व ेइस बात के िलए जीते हȅ। हम पूवȘǄर भारतीय हȅ और हम Ģधान मंतर्ी जी का 
भरपूर आभार Ëयƪ करते हȅ, क्यȗिक हम आज तक कभी कÊपना नहीं कर सकते थे िक 'One 
Nation-One Gas Grid' से िबहार मȂ भी गैस िमलेगी, 'One Nation-One Ration' से हमारे 
Ǜिमक भाई जहा ँजाएँ, वे वहा ँ राशन पाएँगे, दरभगंा मȂ एयरपोटर् बनेगा, functional भी हो 
जाएगा, घोषणा तक सीिमत नहीं रहेगा, पटना मȂ AIIMS  as Centre of Excellence होगा, 
ICMR की हाई पावडर् सÎंथा होगी, मुजÄफरपुर मȂ टाटा मेमोिरयल हॉिÎपटल का 200 बेड्स का 
कȅ सर हॉिÎपटल खुलेगा। सभापित महोदय, यह नहीं सोचा था। यही हाल सभी पूवȘǄर राज्यȗ का 
है और इस बार पिÌचमी बगंाल भी िवकास का नया अनुभव महसूस करेगा। जनिहत मȂ िसफर्  
अवरोधक न खड़ा िकया जाए। 
 
    MR. CHAIRMAN:  You have one minute more to speak. 
 
    Ǜी िववेक ठाकुर : सर, मȅ एक चीज़ ही बताना चाहँूगा, मȅने आपके आदेश के अनुसार काफी 
चीज़Ȃ छोड़ दीं और वह यह है िक एगर्ीकÊचर लॉ को लेकर हाहाकार है। मȅ लॉ पर कुछ नहीं बोलना 
चाहता हँू।  It is a typical case, as former Finance Minister, Arun Jaitlyji, once said in this 
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august House, it is a case of rent-a-cause for agitation.  सर, मȅ कुछ figures बताना 
चाहता हँू। India's farm sector is a plateful of paradoxes. मȅ शुरुआत करता हँू। भारत दूध, 
ऑयलसीड्ज, दाल, कॉटन, आम, पपीता और केला के मामले मȂ दुिनया का largest producer 
है। इसके साथ ही भारत चावल, चीनी, चाय, सÅजी और मछली के मामले मȂ िवÌव का दूसरा 
सबसे बड़ा producer है। आज भी एफसीआई के गोदाम मȂ, कोरोना काल मȂ बाटँने के बाद भी 
िजतना गेहँू और चावल है, उससे अगले दो साल पीडीएस पर आिǛत पिरवारȗ को िखलाया जा 
सकता है। शायद यह सुनने मȂ सुखद लगा होगा।  
 सर, अब contradiction सुिनए। जब भारत आज़ाद हुआ, तब जीडीपी मȂ कृिष का शेयर 
54 Ģितशत था और आज उसका शेयर 17 Ģितशत है, लेिकन वह देश के 56 Ģितशत वकर् फोसर् 
को employ करता है। समय बीतने के साथ cultivable land का साइज़ भी टूटता गया और आज 
87 Ģितशत िकसानȗ के पास वह औसत मातर् 2 हेक्टेयर तक रह गया है। िपछले दस साल मȂ एक 
कृषक की कृिष से आमदनी, िजसको real income कहते हȅ, वह जस की तस है और आज 52.5 
Ģितशत भारतीय िकसान कजर् मȂ है। Ģित कृषक पिरवार औसत कजर् 1.04 लाख रुपए है, जो 
शहरी पिरवार से 36 Ģितशत ज्यादा है। सर, यह सारा डेटा भाजपा की िकसी पितर्का का नहीं है, 
बिÊक नाबाडर् के 2016 की report on rural Financial Inclusion का है।  
 
    MR. CHAIRMAN: Right, Vivek; please. 
 
    SHRI VIVEK THAKUR: Sir, I am about to finish in two minutes. According to 
National Crime Records Bureau Report...  
 
    MR. CHAIRMAN: No, you cannot take time for yourself. 
 
    SHRI VIVEK THAKUR: Sir, I am just concluding. सर, कृिष से सबंिंधत 28 Ëयिƪ Ģितिदन 
सुसाइड करते हȅ। यह वषर् 2019 मȂ भी देखा गया। एगर्ीकÊचर मȂ private funding is only 2.4 per 
cent; public sector funding is 19.4 per cent और कृषक का घर का लगा हुआ पैसा 78.2 
परसȂट है। सर, perishables के export का क्या हाल है, वह मȅ नहीं बोलूगँा। इन हालातȗ के बाद 
अवरोध पैदा करना -- ठीक है, हम और आप तो सुलट लȂगे, लेिकन उस बेचारे िकसान का क्या 
होगा? यह भारत की िकसानी का डेटा नहीं है। यह आज की अध्ययन की हुई कृषक जन्म कंुडली 
है। "Ģधानमंतर्ी िकसान सÇमान िनिध" भी इसी सोच के तहत जनवरी, 2018 मȂ आई और दस 
करोड़ से ऊपर िकसानȗ के खातȗ मȂ 6,000 रुपए िनरंतर जा रहे हȅ। इस पर उन्हȗने िवÌवास िकया 
है और आपके 72,000 को नकारा है।  
 
    Ǜी सभापित : Ãलीज़। 
 
    Ǜी िववेक ठाकुर : सर, मȅ खत्म कर रहा हँू। कोिवड वैक्सीन की बहुत बात हो गई, लेिकन एक 
बात िकसी ने नहीं कही िक इस बजट के माफर् त pneumococcal vaccination भी राÍटर्Ëयापी होने 
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जा रहा है। इसके अभाव मȂ 50,000 बच्चे सालाना मौत के घाट उतर जाते हȅ और कोई चचार् भी 
नहीं होती है। यह बहुत ही सराहनीय कदम है। सर, अगर R&D की बात करȂ, तो इसके िलए 
इसमȂ 50,000 करोड़ के NRF की Îथापना की बात है। 
 
    MR. CHAIRMAN: Thank you. 
 
    SHRI VIVEK THAKUR Sir, I am just concluding, the last point. सर, disinvestment के 
िवषय मȂ एयर इंिडया की बहुत बात होती है  िक बेच िदया, बेच िदया। अगर maintenance को 
जोड़कर एक एवरेज एयरकर्ाÄट की बात करȂ, तो ideally सवा पाचँ सौ से छ: सौ लोगȗ का 
employment होना चािहए और जब इनका राज था, तब per aircraft 3,200 लोगȗ तक पहंुच 
गया था। अब इन हालात मȂ पीएम मोदी को तो जनता ने चुनकर 2014 मȂ बठैा िदया है। अगर 
70,000 करोड़ का ऐसा legacy baggage िदया है, तो इसे disinvest करना होगा या नहीं, यह 
सदन तय करे। आप कहȂगे, बेच िदया और हम कहȂगे, क्यȗ िकया सत्यानाश? 
 
    Ǜी सभापित : Ģहलाद जोशी जी हȅ? ऐसे youngster वƪाओं को पहले ही मौका देना चािहए 
था। Hon. Members, I want to say that 48 hon. Members of the House have taken part 
in the Budget discussion. Now, I will call upon hon. Minister of Finance, Shrimati 
Nirmala Sitharaman to reply to the Debate. 
 
    THE MINISTER OF FINANCE; AND THE MINISTER OF CORPORATE AFFAIRS 
(SHRIMATI NIRMALA SITHARAMAN): Sir, as you in time pointed out, about 48 
Members have spoken and in very great detail and, therefore, I think, it is my honour 
to be here and respond to many of the observations made by the hon. Members. 
Members have taken very keen interest and have also gone through the details of the 
Budget which is presented; a Budget which is for ‘Atmanirbhar Bharat’. So, it is a 
Budget which clearly draws on the experience, the administrative capacities and also 
the exposure that the Prime Minister has had during his long elected tenure both as 
Chief Minister and as Prime Minister of this country, known for his commitment 
towards development, growth and reforms. So, these three things are essentially 
infused in the Budget, which is now speaking for itself in the sense, it is the 
instrument through which ‘Atmanirbhar Bharat’ is to be attained. 

 Sir, post-pandemic and post-global contraction, economies have suffered all 
over the world, and as I said during my Budget Speech, though attempt made in this 
Budget is to provide stimulus, provide a strong stimulus and provide such a stimulus 
which can bring in that kind of a multiplier effect and, therefore, instead of finding 
quick short-term solutions even as we provide short-term quick relief for those people 
who so desperately need it, we are also looking at medium-term and long-term 
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sustainable growth which will keep India in that kind of a growth trajectory which will 
maintain us as one of those fastest-growing economies in the world. So, the 
Government has heard views, opinions, suggestions from experts, from various 
policy makers around in the country, economists from several parts of the country 
and also some from outside and then placed all the thoughts together to produce this 
Budget, which has been tabled in the House. Building an Atmanirbhar Bharat actually 
reflects the aspirations of the people of India, 130 crore people of India, many of 
whom, two-thirds of whom are youth who are looking for opportunities, looking for 
dignified ways in which they can live the lives, contribute towards building of this 
country and, therefore, are looking not merely for just assistance from the 
Government but also facilitation and building of such ecosystems with which they can 
contribute to the economy. So, the stimulus is for revival and systemic reforms even 
during the pandemic that the Prime Minister has taken up, and those reforms are the 
ones which are going to sustain the growth, sustain ease of doing business and 
sustain India as the leader in terms of entrepreneurial skills and, therefore, the blend 
of looking at stimulus provision and also not losing out on the opportunity that we can 
derive even though we are living in a pandemic situation to reform and make India 
better managed, better governed country for our youth.  So, the relief and succour 
which was so required for our poor, for those people who were very much outside of 
their villages, outside of their States, were so distinctly provided.  I think, many of us 
have observed it, many of them have been repeated, but it is worth mentioning just 
once that 800 million people were provided free foodgrains, free cooking gas provided 
for 80 million people and cash directly was given to 400 million people, farmers, 
women, Divyang and also the poor and needy. So, an immediate response, as soon 
as the lockdown was announced, has actually provided that so much required 
succour which is absolutely necessary to support our citizens, PM Garib Kalyan is 
valued at Rs.2.76 lakh crores which is a timely measure that was necessary to be 
taken.  Now, even before I get into some of the details which many of the hon. 
Members have raised as issues saying that ‘can we have a bit of clarity, will it assure 
some kind of steps, and so on’; I just want to straightaway address one issue?  Mr. 
Chairman, Sir, it has now become a sort of habit for some in the opposition to 
constantly allege that whatever this Government is doing, in spite of all that we are 
doing for the poor and more needs to be done, and that is not denied at all, in spite of 
various steps, obviously these steps taken for helping the poor and needy of this 
country, a false narrative is created to accuse saying, oh, this Government works only 
for cronies.  I just want to come up with some details before I get into some of the 
details in the Budget to say that under PM Awas Yojana, Sir, more than 1.76 crore 
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houses have been completed.  Is that for the rich? Households which are being 
electrified under Saubhagya since 2017 October, are more than 2.67 crores.  Is that 
for the rich? Total value of orders placed on Government e-market place, it is Rs. 
8,22,077 crores, which is more than eight trillion of rupees. Are they being given to 
big companies? They are being given to MSMEs.  So, we have helped out small and 
medium companies to ensure themselves getting a market.  Is that for the rich and 
the big capitalists? 

The length of the roads sanctioned under Pradhan Mantri Gram Sadak Yojana, 
strictly between 2014-15, is 2,11,192 kilometres. Those roads go to villages. Are they 
villages only for the rich? Or are these the villages where the people belonging to the 
lower sections of the society also live? Are there villages where the poor don't live? 
So, whose life-line are these roads? Unthinkingly, before just throwing allegations 
saying, 'Oh, this is for crony capitalists; this Government is working only for the rich!', 
please answer these questions. Total verified applications on the national scholarship 
portal are 9 crore people, all of whom are getting scholarships. For whom are these 
scholarships going? Are they going to the rich? Are they going to the capitalists? Are 
they going to the cronies, who the UPA Government had happily encouraged? Now, 
you stand up each time, creating a false narrative. Before I get into the details of the 
Budget, I want these questions to be kept in mind much before false narratives are 
thrown at us. The number of farmers registered on e-NAM are approximately 1.69 
crore. Thanks entirely to the hon. Prime Minister's efforts to make sure that the 
farmers are connected all over the country, the farmer is not constricted by the local 
markets. If he has better opportunities anywhere else, he should have it. Are these 
farmers rich corporate? No, not at all. They are the small farmers. The number of 
digital transactions via UPI from August, 2016 till January, 2020 amount to more than 
Rs.3.6 lakh crore. UPI is used by whom? The rich? The corporate? No, not at all. 
The middle-class, the small traders, all of them use the UPI. Who are these people 
then?  Is the creation of this UPI for facilitating digital transactions to benefit some rich 
cronies, some damads?  No, not at all. It is for helping only the poor. The number of 
farmers registered under PM Fasal Bima Yojana is almost 9 crore. The farmers who 
benefit out of PM Fasal Bima Yojana are not large corporate farmers. So, when you 
allege us saying that we are not taking care of small and medium-size farmers, the 
Prime Minister, while standing and speaking in response to the debate on the 
President's Address, spoke extensively about the small farmer. I want to remind you 
of this number, the people who get benefits from PM Fasal Bima Yojana. For whom is 
that?  
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Sir, as regards loans sanctioned under MUDRA Yojana, more than Rs. 27,000 
crore has been given under it. Who takes loans under MUDRA Yojana? Damads? 
Therefore, please don't you allege against us before ...(Interruptions)... 

 
    Ǜी सभापित : Ãलीज़, आप बठै जाइए। उन्हȗने िकसी का नाम नहीं िलया है। आप unnecessary 
क्यȗ force करते हȅ? 
 
    SHRIMATI NIRMALA SITHARAMAN: Sir, I didn't think it is a trademark of the Indian 
National Congress. ...(Interruptions)...  
 
    SHRI DIGVIJAYA SINGH: Sir, this is not fair. ...(Interruptions)... 
 
   Ǜी सैयद नािसर हुसैन (कनार्टक):   
 
    MR. CHAIRMAN: It is not going on record. Why are you wasting your energies?  
 
    Ǜीमती िनमर्ला सीतारमण: दामाद हर घर मȂ होता है, मगर इंिडयन नेशनल कागेंर्स मȂ 'दामाद' 
एक specialized नाम है। ...(Ëयवधान)... 
 
    MR. CHAIRMAN: Let us not get disturbed about damads. ...(Interruptions)...  
 
    Ǜी सैयद नािसर हुसैन: * 
 
    Ǜी सभापित : आपकी आवाज़ िरकॉडर् मȂ नहीं जा रही है, आपका vocal cord खराब हो जाएगी। 
  
    SHRIMATI NIRMALA SITHARAMAN: Sir, the total number of beneficiaries under the 
PM Kisan Samman Nidhi Yojana; Rs. 6,000 is directly given to small and medium-size 
farmers. Eleven crore farmers have received PM Kisan Samman Nidhi Yojana. I can 
go on like this to say enough and more evidence exists.  
 
    AN HON. MEMBER: Enough, enough. 
 
    SHRIMATI NIRMALA SITHARAMAN: No, it is not enough. You don't have the 
patience to hear more.  
 

                   
 Not recorded. 
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    MR. CHAIRMAN: He is satisfied Madam, you may continue. He is saying that he is 
satisfied.  
 
    SHRIMATI NIRMALA SITHARAMAN: Sometimes, running commentaries are useful 
to remind, Sir. So, this Government's efforts are visible with credible proof of who the 
beneficiaries are, which are the major schemes, and, therefore when the Budgetary 
provisions are made, it is made for the poor, dalits, tribals and the students who 
desperately need all the benefits. Therefore, if you want to speak out, think of how 
many women got benefited by Ujwala Yojana. We have extended it to one crore more 
women. For whom would Ujwala be delivered? Delivery and performance in terms of 
the last mile connectivity is where we have distinctly shown even on some instruments 
which you have created.  Even if it is MGNREGA, I will give you the data to prove how 
...(Interruptions)....  No, no; you don't need to thank me, but you will have to 
answer some questions where MGNREGA has greater provisions in actual numbers 
during our time and effectively using it.  I will give you the data in a minute.  Therefore, 
stimulus, giving stimulus, to such an expenditure, the capital creating expenditure, 
creating infrastructure, is one of the main features of this Budget, especially the one 
that it is coming after a pandemic.  The other, as I said earlier, is not losing out on this 
opportunity of the pandemic, continuing with reforms and that is governed by the 
principle which Prime Minister spoke about even in 2014.  In fact, deriving from that, 
one of our leading newspapers, which I wouldn't think will ever support 
disinvestment, has written an editorial to say, 'Belated, but bold', belated because 
Prime Minister had assured in 2014 that he would ensure that disinvestment process 
happened, and to have a policy coming in 2021.  The paper rightly says 'belated' but 
calls it 'bold' too and we shall show how minimum Government and maximum 
governance will be achieved.  Fiscal reforms, with a clear trajectory of showing how 
the deficit is going to be managed, and, above all something which will be reminded 
over and over again, is bringing transparency in Government's accounts, accounting 
for everything which is there and I shall pick it up from the speech of the former 
Finance Minister, 'figures are suspect in this Budget'.  I will give three concrete 
evidences of how accounts were suspect.  I am not using that word. 
...(Interruptions)... I am not certainly using that word, but it became suspect with a 
benefit of hindsight.  I can give you clear proof of how data became suspect in times 
which were not under the leadership of Prime Minister Modi.  We have brought 
everything on to the Budgetary accounting mechanism. What you get as Budget is 
what is there in it, no pushing things under the carpet.  So, these are essentially the 
features I want to highlight in this Budget, and many Members have duly recognised 
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it. I am very grateful that Members have recognised that the Budget has come out 
boldly on many things, clearly and openly stated what the Government's position is.  
Therefore, admittedly, the fiscal deficit number is what it is and we have not even 
hurried to say, 'Okay, next year we will quickly get the deficit number to something 
which all of us would like to see.' Not at all.  We are going to be careful about how we 
are going to come down that path without affecting or creating any hurdle in the 
growth path of this country.  Sir, I want to say one word on the disinvestment policy, 
disinvestment of CPSE policy.  As I said, obviously newspaper editorials and many 
newspapers have also said that it is bold and some newspapers felt that ideologically 
it is forthright.  I wish to say one line here.  Repeatedly, we hear how 1991 and the 
reforms of 1991 were very important.  Yes, they were very important.  There is no 
doubt about it, but then, the entire range, which the Congress Party covered from 
high socialism, hybrid socialism, with Indira Gandhiji's Congress also reaching a level 
of socialism, was nothing but licence quota raj, and from there to 1991, without 
blinking an eyelid, without even saying that we are opening up the economy, they 
moved from that high socialism to come down to opening globablisation and 
everything else.   

Today, it is clearly coming out that it is a position which is consistent with BJP 
and Jan Sangh’s ideology of taking care of people at the bottom of the rung – 
Antyodaya –   and, at the same time, respect wealth-creators and respect 
taxpayers.  All our citizens will have to be respected.  So, this certainly is in line with 
and consistent with the policy of our earlier version – Jan Sangh – and the present 
BJP.  So, this policy has consistently been maintained and entrepreneurs in India 
have always shown their strength, achieved glories and we should respect them; 
rather than, constrict them through all kinds of holding, regulations and licence.  
Therefore, the route in which we have gone in order to achieve the stimulus is to fund 
infrastructure in several areas, like rail, road, bridges, ports, waterways, agriculture 
and health.  

Of course, it was rightly pointed out that I did not mention about Defence.  
However, allocations for Defence, whether you look at pensions or capital 
expenditure or revenue, have not come down.  Data will certainly show that in 
pensions between last year and this year there is, definitely, lesser number being 
shown because of discharge of part liabilities.  So, obviously, the number was much 
higher and it is stabilized now.  But, on all three counts – if you account for arrears – 
there is only increase.  In fact, there is 18.8 per cent increase, if I am right.  I will show 
you the figures.  The figure has gone up in terms of capital expenditure for Defence.   
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Sir, I did mention about reforms.  I also mentioned about licence quota raj and 
how we have clearly moved away from that.   

Now, I will go item-by-item, Head-wise, on which several hon. Members have 
asked questions.  Hon. Members have asked questions on Health, Defence and so 
on.  I am not responding one-by-one taking the name of each hon. Member.  But, I 
am responding topic-wise and hope to cover the issues raised by each hon. Member 
during his/her speech. 

Sir, it was felt, by bringing drinking water and sanitation into health, we are, 
probably, not showing the entire picture and, probably, the core allocation for health 
– it is known as Department of Health and Family Welfare’s Budget – has come 
down.  If I just compare the BE to BE, it is not fair.  However, I would like to bring in 
the WHO’s observation which justifies bringing in water and sanitation into health.  
Sir, WHO mentioned and I quote, ‘Safe drinking water, sanitation and hygiene are 
crucial to human health and well-being...’ – it is WHO’s WASH – ‘...Safe and 
sufficient WASH plays a key role in preventing numerous Neglected Tropical Diseases 
such as trachoma, soil-transmitted helminths and schistosomiasis. Diarrhoeal deaths 
as a result of inadequate WASH were reduced by half during the Millennium 
Development Goal period 1990–2015 with a significant progress on water and 
sanitation provision playing a key role.’  So, increased allocations for water have been 
based on the objective to provide tap water to ensure health for all in the long-run.  
So, even if we just look at allocations made to the core health departments, there is a 
substantial increase in their allocations.  I will just read out three Heads to prove the 
point. Sir, BE for the Ministry of Health and Family Welfare in 2020-21 was Rs. 65,012 
crores and in BE 2021-22 the allocation is Rs. 71,269 crores which is a 9.6 per cent 
increase.  That is core. 

The allocation for the Ministry of AYUSH, which is again core health, was Rs. 
2,122 crores in 2020-21, which went up to Rs. 2,970 in this Budget.  This is a 40 per 
cent increase in the AYUSH Ministry.  The highest allocation, amongst all these three, 
goes for health and family welfare. For health research, it was Rs. 2,100 crores in 
2020-21; whereas, it went up to Rs. 2,663 crores in this Budget, constituting 26.8 per 
cent increase.  Just these three, which are normally seen as core departments of 
health, and not bringing in water and sanitation, you have 9.6 per cent, 40 per cent 
and  26.8 per cent for the three categories.   So, let us not be carried away by this 
debate -- Oh! you brought in health here; you brought in water and sanitation here; 
you brought in poshann here.  In the core three, which everybody looks up for 
figures, we have increase, increase, and increase.  That's about the health.  
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 I, once again, come to defence.  I did mention a minute ago on defence 
expenditure.  It is always easy to club it all together and say defence expenditure is 
this or that. …(Interruptions)…  Yes, I am coming to that.  We will have to divide it into 
three compartments -- the revenue, the capital, and the pension.  Just to give you a 
comparison, I will first read the figures of 2011-12 and 2012-13.  In 2011-12, the 
revenue was Rs. 95,216 crores, capital was Rs. 69,199 crores, and pension was Rs. 
34,000 crores.   Now, I come to 2012-13.  The revenue was Rs. 1,13,829 crores, the 
capital was Rs. 79,579 crores, and pension was Rs. 39,000 crores.  I don't want to 
go year-by-year.  I come straight to the year, which is ending now, that is, 2020-
2021, where the revenue is Rs. 2,09,319 crores as against Rs. 95,216 crores in 2011-
12.  It is just on revenue account!  The capital in 2011-12 was Rs. 69,199 crores.  It is 
now Rs. 1,13,734 crores.   The pension in 2011-12 was Rs. 34,000 crores.  Now, it is 
Rs. 1,33,825 crores.  …(Interruptions)… 
 
    SHRI DEEPENDER SINGH HOODA:  What about last year? …(Interruptions)… 
 
    SHRIMATI NIRMALA SITHARAMAN:   Last year, revenue, capital, and pension 
grew at 3.7 per cent, 10 per cent, and 19.4 per cent respectively.   Now, I come to 
this year's allocation.   In 2021-22, revenue was Rs. 2,12,028 crores, which is 1.3 per 
cent more than BE of last year.  It is BE to BE comparison and no mixing up.  Capital 
was Rs. 1,35,061 crores, which is 18.8 per cent increase in this Budget.  Pension was 
Rs. 1,15,850 crores, which is a fall from last year because last year's number had a 
huge addition because of arrears, because of court cases or queries on pension 
arrears which had been paid, which is one-time, and that got rationalized now. But, 
even then, it is much higher than 2019-20.  So, on every count, even the Defence 
Budget is higher, although you would tell me that in your speech, you did not mention 
Defence at all. Here are the figures.  It is available in the Appendix of the speech; it is 
available in the documents of the Government expenditure.   

On PM Kisan Samman Nidhi Yojana, I think, broadly, I have given the figures.   
It has been said that the figure ’10,000’ has become reduced.I wish the hon. 
Members who had raised that question – I am glad they have raised it and have given 
me an opportunity to answer --   would have had a look at what, actually, the figure 
is.   First of all, benefits worth Rs.1.15 lakh crores have been transferred into the bank 
accounts of 10.75 crore farmer families under the Scheme since its inception.  Let us 
be clear; Rs.1.15 lakh crores have been transferred directly into the accounts of 
farmers.  The cash in the hands of the farmers is what is Rs.1.15 lakh crores.   Now, 
in the B.E. 2019-20 and also the B.E. 2020-21, an allocation of Rs.75,000 crores each 
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year was made under this Scheme.  In R.E. 2020-21, the allocation has been 
rationalised to Rs.65,000 crores, which is what is being pointed out to us, saying, 
You cut down Rs.10,000 crores.  Not at all!   A similar allocation is also provided  in  
2021-22.   But  I will tell you why the rationalisation had to happen.  Sir, one of the 
main reasons for rationalisation to happen is, in the allocation of PM Kisan Samman 
Nidhi Yojana,  approximately 69 lakh estimated farmers from West Bengal have  not 
received any benefits under this Scheme. ..(Interruptions)..   We had taken them on 
board.  But when the provision could not be utilised because their list was not even 
given to us, obviously, in the R.E., the number will be different and the provisioning 
that we will have to make for the next year will also be dependent on it.   We took the 
entire country. We wanted farmers of every State to receive this.  But if there is one 
State which refuses to give its list, then, the amount remains, and, therefore, the 
amount which has to be given to all the farmers in the B.E. next will be reflective of 
that number which is not coming on board.  So, ’10,000 crores’ is not going anywhere 
else, Sir; it is because one State has not given us the list.   So, that is on PM Kisan 
Samman Nidhi Scheme, where you felt that the numbers are different.  
 Sir, I would want to go on to a very important issue, which pertains to what 
have we done about the people who have been thrown out of their jobs, what is 
happening to MNREGA, and so on. I will first go to the MNREGA.  Sir, year on year, 
the enthusiasm with which, particularly, the Members in the Opposition belonging to a 
particular party own it all up, saying, MNREGA is ours, you don’t claim any credit on 
that. The MNREGA is ours; you don’t talk about it. ..(Interruptions).. Oh my God!  
..(Interruptions).. To give birth to a scheme is yours, no doubt.   …(Interruptions)..  
But there was mess, and it was poorly utilised, leading to even CAG’s report, 
mentioning as to how the people who should have got it did not get it. They did not 
even have the actual numbers of farmers or workers who got enrolled on demand. 
Therefore, the first submission, hon. Chairman, Sir, is, we create a scheme, we give 
B.Es, but every year, we have utilised far lesser than the B.E.   That is our credibility 
about MNREGA, but you want to speak about it with ownership!  Whereas what we 
have done after the Prime Minister, Shri Narendra Modi, took charge in 2014, is, we 
removed all the ills out of that Scheme, and utilised it effectively, which the data 
proves.  ..(Interruptions)..There is no point in heckling because the data proves. 
 
    MR. CHAIRMAN: Don’t worry, it is not going on record.  
 
    SHRIMATI NIRMALA SITHARAMAN:   I seek your indulgence, Mr. Chairman, Sir, 
because I will give the numbers. Sir, 2009-10 BE was Rs. 39,100 crore; RE was also 
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Rs. 39,100 crore. But the actual number, which was actually spent, was only Rs. 
33,539 crore. Now, similarly, for 2010-11, 2011-12, I will read the numbers.  Rs. 
40,100 crore BE; Rs. 40,100 crore RE. But you actually spent Rs. 35,841 crore.  
Down; 40 again down to 29 in 2011-12;  in 2012-13, 33 down to 30; in 2013-14, 33 
down to 32. Then in 2014-15, 34 down to 32.  Every year, it is lesser and lesser and 
lesser.  In BE, you claim that you have given that much, and actually no utilization 
happens. All right.   

Sir, in 2015-16, after our Government comes, 34 is 37 in actual utilization; 38 in 
2016-17 is 48 in actual utilization. In 2017-18, 48 becomes 55 in actual utilization.  In 
2018-19, 55 becomes 61 in actual utilization. And, in 2019-20, Rs. 60,000 crores 
becomes Rs. 71,000 crores in actual utilization. In 2020-21, which is the year of the 
Pandemic, Rs. 61,500 crore is the amount that we gave, prior to the Covid coming in, 
in February, 2020 Budget; 61 which was 1,500 more than the BE of the previous year.  
But because during the Covid period we had to come in with greater help, we went 
on giving, through the Supplementary Demands and so on, Rs. 1,11,500 crore and, 
as of now, the actual utilization is Rs.90,469 crores, the highest ever; and without 
hesitation, we kept giving, proving our track record that the BE could be something 
but, actually, we also provide for more of it, whereas, you gave BEs, and, at the end 
of the day, you forgot it. ...(Interruptions)... Whatever or little which was utilized was 
far lesser than your BE.  So, your track record is that, not for just one year or two 
years.  Your track record is, BE provision, and at the end of the day, utilization 'God 
knows', anybody's number. ...(Interruptions)... Never, never, your BE was 
matched.  So, higher BE to BE!   

Now coming to this year's provision, Rs. 61,500 crores was February, 2020, 
just prior to Covid. Now, Rs. 73,000 crores is given in this BE, which is higher than 
the BE last year, having in-between provided during the pandemic for MGNREGA.  
So, I want on 'MGNREGA' less emotional but more factual debate.  Ownership alone 
doesn't gum in, but come, talk the details, talk the facts. ...(Interruptions)... 
MGNREGA, MGNREGA, you have not done anything on MNREGA!  This is what we 
have done on MGNREGA. ...(Interruptions)...  
 
    MR. CHAIRMAN:  Please.  
 
    SHRIMATI NIRMALA SITHARAMAN:  Sir, also this question about what you have 
done in terms of unemployment.  I want to just very quickly list out the things that we 
have done for unemployment. Yes, a lot of people suffered during pandemic. But 
immediately, after the Pradhan Mantri Garib Kalyan Yojana was announced, we came 
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up with the Garib Kalyan Yojana within which we provided for the employees to draw 
money from their accounts but sooner we also said, 'both 12 per cent employees' 
share and the employer share will be provided if a certain number of total number of 
employees would take up the job, those who were being dispensed with, and, for 
that, Rs. 2,567 crores have been credited upfront into the EPF accounts.  So, it is not 
a promise we gave and we sat back. We actually gave that amount towards 12+12 of 
the PF amount which had to be given, and that money was paid into 38.82 lakh 
eligible employees' accounts.  This is something that I wanted all of you to know.  
This money has been given to 2.63 lakh establishments.   

Sir, other than this, we have also come up with the Pradhan Mantri Garib 
Kalyan Rozgar Yojana, which is partly covered under the MGNREGA.  In nearly 116 
districts, spread over six States, which received migrant labourers back, nearly Rs. 
50,000 crore were paid through this particular scheme.  This was for migrant workers 
who went back to their respective districts, so that when they reached home, they 
didn't face a situation of having no employment, and some kind of money was paid to 
them.  So, Rs. 50,000 crore has been given to them. 

Sir, under the Pradhan Mantri Swanidhi Yojana, 15 lakh street vendors have 
benefitted and Rs. 10,000 has been given to each one of them for a one year period 
as working capital.  Then, Agriculture Infrastructure Fund for the farm gate also 
enables a lot of income-generating activities.  That is very important and we have to 
take cognizance of that.  Then, we came up with the Atmanirbhar package in which 
several such extensions, particularly, the one which was last announced, were made, 
which is used when employers take back workers.  That provision exists for all 
workers who were thrown out of their jobs between 1st March, 2020 and 30th 
September, 2020.  If the employer takes back all those who had been sent out of their 
jobs, we have agreed to pay the employees' contribution for the next two years.  That 
would be up to 31st May, 2023.  As it is, a lot of people have started enrolling in it. Sir, 
1.46 lakh establishments are already registered; 7,75,000 people are new joinees and 
those who are coming back to the same jobs are 1,78,369, as of 1st February.  We 
need to continuously keep updating these figures.   

Sir, that was about MGNREGA and unemployment.  A lot of people questioned 
us about what we have done about MSMEs.  I would tell them very quickly. 
MR. CHAIRMAN:  Just a second, Nirmalaji.  You are making an elaborate reply.  
There is no problem with that.  The only thing is that we have to conclude by 3 
o'clock.  I am equally concerned about the health of the Members.  Lok Sabha would 
be meeting at 4.00 p.m. 
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    SOME HON. MEMBERS:  Sir, health of the economy.... 
 
    MR. CHAIRMAN:  Yes, health of the economy.  If people are there, economy 
would be there.  If economy is there, people would be there.  That is what she is 
explaining also. 
 
    SHRIMATI NIRMALA SITHARAMAN:  Sir, I would just elaborate a bit on the 
MSMEs. I would probably, if necessary, answer Members on Covid-related 
measures, which I wanted to elaborate on, but then a bit of the conclusion also.  I 
hope to finish, Sir, in reasonable time. 
 Sir, in 2019, there was this UK Sinha Committee, which had submitted a lot of 
recommendations for helping the MSMEs.  We have been, since 2019, taking a lot of 
steps so that MSMEs get all kinds of assistance in different levels of stress that they 
may be in.  We still wanted to help them.  So, there was a Self-Reliant India Fund, 
which was given some money with which five times more monies were to be raised by 
Daughter Funds, which would come out of the Rs. 10,000 crore that were given as 
anchor money. The National Small Industries Corporation Limited was to execute it, 
and they are executing it.  An initial Rs. 500 crore has been allocated for this year and 
the next and, therefore, we expect that to go on helping out our small and medium 
units.  During the pandemic, as you are aware, we came up with an Emergency 
Credit Guarantee Liquidity Scheme.Earlier, it was a scheme for three lakh crores and 
as of 10th February, 91 lakh borrowers, all MSMEs, have benefited from that scheme.  
The total sanctioned amount is Rs.2,43,440 crores, of which Rs.1,78,000 crores have 
already been disbursed.  So, the money is actually going in the hands of MSMEs who 
want additional working capital without any additional security being asked for.  With 
the existing security, people got additional working capital and an amount to the 
extent of Rs.1,78,000 crores has been given to them.  A Subordinate Debt Scheme 
was also brought in wherein stressed MSMEs, almost on the verge of NPA-kind of 
MSMEs, also could borrow in the name of their promoters.  They took equity and 
borrowed money, and then put it as equity into their businesses and thereby raised 
the company out of the stressed situation and became eligible for other benefits 
which banks could extend.  Rs. 4,000 crore were given as corpus for this and MSMEs 
which were completely stressed have also benefited from that scheme.  Besides that, 
a lot of other smaller schemes and definitional changes in MSMEs have helped many 
of the MSMEs to come out of the difficulty.  I don't want to go on elaborating it; it is 
available in records for people to see it.   
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 Sir, there was this feeling that development sector allocations have not really 
been kept up because you have been constantly talking only of funding CapEx.  That 
is not true.  I want to tell you very quickly in terms of numbers.  In Department of 
Health and Family Welfare, I have given you the disaggregated figure, there is 21.3 per 
cent increase.  In AYUSH and Health Research, it is 93.4 per cent.  In the RE of 2021, 
following important Departments, apart from subsidiary Departments, have seen 
substantive growth in their allocation.  I just want to read that out:  Pharmaceutical, 41 
per cent; Rural Development, 64.3 per cent; Railways, 54 per cent; Labour and 
Employment, 13.7 per cent; Defence Capital, as I told you, 18.3 per cent; DFSS, 131 
per cent and DPIIT, 14.8 per cent.  You are also aware that we have taken a lot of 
steps during the COVID so that companies don't come under stress.  We have 
suspended the IBC implementation. We have also given a lot of relief through the 
Debt Recovery Tribunals and so on.  A lot of processes have been held back so that 
companies are not pulled into insolvency or any kind of litigation.  I will stop going into 
details here since you have told me that everything has to get over by 3 o'clock.   
 
    MR. CHAIRMAN: I am sorry.  But what can I do? 
 
    SHRIMATI NIRMALA SITHARAMAN: I understand it.  I just want to highlight that 
this Budget is a Budget for Aatmnirbhar Bharat.  We respect honest tax payers that 
their money which is paid as tax should be properly utilised.  We should be 
accountable for the money that we get as tax and, therefore, we came up very clearly 
to show every money which is being spent on the Budget itself, rather than keep it 
outside.  A classic case is the onboarding of food subsidy and the impact on the FCI 
balance-sheet.  We have onboarded food subsidy budget and, therefore, then 
cleared the loans which were due to the NSSF.  I just want to elaborate on that 
because it has very serious and important positive implications.  The balance-sheet of 
FCI has improved and that is so important for MSP-based procurement; it is so 
important for keeping the health of FCI very good because it is important for our food 
security.   
 
3.00 P.M. 
 
Their outstanding loans from NSS, that is, National Savings Scheme, are estimated to 
be reduced from Rs.3.39 lakh crores to Rs.1.19 lakh crore by the end of the current 
Financial Year and to only Rs.0.58 lakh crore by the end of the next of Financial Year.  
The Government has been completely responsible and careful to repay the debts 
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which are taken by the FCI from the NSSF.  Additionally, we have provided an amount 
of Rs.2,500 crores as capital infusion into the FCI, and, therefore, keeping them 
healthy to continue with their procurement and storage operations.  This will 
strengthen the financial position of FCI and reduce the debt servicing cost of FCI, 
which will ultimately borne by the Government of India.   
 Sir, if that is one thing, I just want to, because it is important, refer to the 
speech of the former Finance Minister who responded to the Budget of this year.  I 
am quoting from his speech.  He said, "Major numbers are suspect in this Budget."  
I just want to highlight three instances where there was an artificial increase in the 
CAPEX figure, CAPEX growth.  The first was shown in 2007-08 when the former 
Finance Minister was the Finance Minister.  An increase of 62 per cent was shown, 
BE to BE, in 2007-08 Budget.  Actually, now, with the benefit of hindsight, all of us 
can say, "Suspect, indeed!"  Sixty-two per cent increase!  ...(Interruptions)...  I will 
definitely explain why I am saying that.  In 2007-08, the jump in the Capital 
Expenditure was on account of a routing exercise, routing entry, in which Rs.40,000 
crore was made for acquiring RBI stake in SBI, which was actually a fiscally-neutral 
transaction, designed for whatever reason at that time.   If that 62 per cent was 
actually offset for this Rs.42,000 crore, which was a fiscally-neutral transaction, and if 
you strip that off, the growth rate in CAPEX that year was only 9 per cent.  If that 62 
per cent growth in CAPEX, which was claimed, is not suspect, then what else?  And, 
saying that it was the highest ever CAPEX spent; not at all.  The highest ever CAPEX 
is the 34.5 per cent which we have done now, and that CAPEX is getting split 
between Railways at 53 per cent, Roads at 32 per cent and Defence at 18.7 per cent.  
That is what an honest statement is and the FCI onboarding in the Budget is an 
honest statement.  These are not suspect.  The former Finance Minister, and I 
seriously take every word of what he said...(Interruptions)... and, therefore, I am 
telling that it was a wrong statement to make.  We have come up with onboarding on 
factual matters and we have not shown this kind of fiscal neutral routing as claimed 
for Capital Expenditure.  This is the actual figure.  
 Secondly, Sir, special bonds were issued in lieu of cash subsidy, which is 
absolutely something which all of us will be shocked at but it is worth stating for the 
records.  Special bonds worth Rs.1.7 lakh crores were issued to oil marketing 
companies in lieu of cash subsidy.  The issuance started in 1997-98.  The Petroleum 
Minister is here and he would also know the details when the oil bonds to the tune of 
Rs.12,984 crores were issued.  Again, special bonds worth Rs.27,500 crores were 
issued to fertilizer companies.  Show it on your Budget.  Why did you not do that?   
And, our numbers are suspect when you have done this!  
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Special bonds worth Rs. 27,500 crores to fertilizer companies in lieu of cash subsidy 
beginning 2007-08! This is not our practice, Sir.  Again, special bonds worth Rs. 
16,200 crores to FCI; that FCI, whose loans, we are now paying back and getting 
them on board.  Sir, special bonds worth Rs. 16,200 crores to FCI in lieu of cash 
subsidy beginning 2006-07, and, then if my balance sheet looks attractive, you know 
why?   
 Sir, I just want to quickly finish it with the last thing, which, I remember, Shri 
Arun Jaitley, after taking charge as Finance Minister in 2014, had to pay up and clean 
up, is that the oil companies were asked to foot the petroleum subsidy bill.  The oil 
companies were asked to do it, and, when we came back after the Vote on Account 
in July of that year, it was realized that in 2014-15, an amount of Rs. 63,427 crores 
was artificially kept under, " Compensation to Oil companies for under recoveries on 
account of sale of sensitive petroleum products."  In 2014-15 July Budget, Shri Arun 
Jaitley, after the NDA came to power, realized that there was an under-provisioning.  
Now, that word is very important because we have been alerted that quite a few 
under-provisioning has happened; you should take care.  Former Finance Minister 
says this.  Under-provisioning was done during his time, Madam.  In 2014 Budget in 
July, ...  ...(Interruptions)..  Yes, Mr. Chairman, Sir, because there was a reference 
by one of the Members.  ...(Interruptions)... No, no.  A madam's running 
commentary has to be drawn.  ...(Interruptions)... 
 
    MR. CHAIRMAN: Please don't worry.  There are Madams also sitting that side.  
Madam is looking to Madam.  Please don't worry.  ...(Interruptions)... 
 
    SHRIMATI NIRMALA SITHARAMAN: A running commentary, Sir, by a Madam will 
have to be drawn. ...(Interruptions)...   
 
    MR. CHAIRMAN: Please. ...(Interruptions)...  You don't worry.  You don't worry 
about me; you worry about yourselves.   
 
    SHRIMATI NIRMALA SITHARAMAN: I am concluding, Sir.  ...(Interruptions)...   
 
    MR. CHAIRMAN: You don't worry.  ...(Interruptions)...  They are so much 
concerned about the Chair. 
 
    SHRIMATI NIRMALA SITHARAMAN: Sir, in 2015-16, in July Budget, the NDA 
Government realized that there was under provisioning and the oil marketing 

206 [RAJYA SABHA]



 

companies were being asked to foot the subsidy bill, labeling it as" Compensation to 
Oil companies for under recoveries on account of sale of sensitive petroleum 
products" and interestingly, on that, and, earlier also, see the kinds of expressions 
which were used.  Anyway, I do not want to take much time.  The then Finance 
Minister corrected what was pushed on to the balance sheet of oil marketing 
companies.  That is what makes Budget suspect for the common citizen; not what 
we have done this year.  
 Sir, in order to conclude, I just want to say that false narratives were created.  
...(Interruptions)... Yes, yes; competent also to keep fudging, maybe, and, I do not 
want that competency.  Prime Minister Modi does not depend on fudging and 
competency does not arise out of that. 
 Sir, there is a lot of grudge in the speech of the former Finance Minister.  I just 
want to read those little sentences just for the context.  Under provisioning was a 
reference made and I have explained that.  He said, "I have complimented you in 
writing and I compliment you here".  This is at one place.  At another place, "While I 
have given you half a compliment and I have to hold back the other half of the 
compliment."  At third place, while quoting Dr. Gita Gopinath -- who said that it is 
mechanical that growth happens and all that -- he said, "Don’t claim credit for that 
growth".  It is also a little assertion by the former Finance Minister and I am quoting 
from his speech. 

So, I feel that there is a little grudge not to recognise how hon. Prime Minister 
handled the Corona crisis.  Today, the entire world is seeing how we, in India, have 
had less deaths per million.  We, in India, have less active cases when there are 
countries which are seeing wave after wave.  And this handling is entirely due to 
coming upfront and leading from the front by the Prime Minister.  And the common 
people of India had common cause with the way he was dealing with it.  Sir, I need to 
say just one last sentence.  The former Finance Minister.. ..(Interruptions).. 
 
    MR. CHAIRMAN:  Please, please.   You are not making a speech.  It is not going 
on record.  You have made your speeches.  She is replying.  Apply your mind to the 
reply and keep it for future discussions.   
 
    SHRIMATI NIRMALA SITHARAMAN:  Sir, you have just given me the context to say 
something.  Please pardon me if I am taking it a bit light.  I will seek your indulgence, 
Sir. The former Finance Minister gives me a feeling that he is trying to imitate you.  
..(Interruptions).. 
 

[12 February, 2022] 207



 

    MR. CHAIRMAN:  No; he has spoken.  She has to respond.  ..(Interruptions)..  
 
    SHRIMATI NIRMALA SITHARAMAN:  Sir, I get the feeling that the former Finance 
Minister is imitating you, but he has been a miserable failure in the impact that he 
created, unlike you, who creates a good impact.  I will tell you why.  The imitation and 
the copy of the Chair in coming up with rhyming words, texts, pretexts, sub-texts, 
contexts, he used all these trying to imitate you who spontaneously do it.  You have a 
sense of timing.  All of us rejoice in that kind of banter and light-hearted way in which 
you use the rhyming words.  It brings a different sense in the House.  Trying to imitate 
it and having absolutely no impact absolutely proves that it was a contrite speech 
which had nothing to accuse this Budget of, but verbose, craftsman of words, we 
can say what we want and get away with it.  'It is a Budget by the rich, of the rich', 
was a statement given by the former Finance Minister. I explained right at the 
beginning that roads, Ujjwala, electricity and also direct benefit transfer do not go to 
the rich.  They go to the poorest of the poor whose cause the Prime Minister 
champions.  Therefore, Sir, I think, the Opposition's questions, doubts, I have tried 
attempting, giving them a response.  I quite welcome any Member who wants any 
further clarification.  Thank you for this opportunity.   
 
    MR. CHAIRMAN:  Please, the time is very less.   
 
    SHRI KAPIL SIBAL (Uttar Pradesh):  Sir, may I just seek a clarification?  The first 
thing, I want to congratulate the Finance Minister for at least accepting the fact that 
we want to make India aatma nirbhar, not yet aatma nirbhar.  I am very happy that 
she has accepted that. The clarification I want is that you have reduced the 
allocations.  It is the kisan who is hurt, the kisan who is sitting there, and you have 
reduced the allocation. I want to ask: Why have you reduced the allocations for 
agriculture?  As far as the... 
 
    MR. CHAIRMAN:  Right, Sibal ji. 
 
    SHRI KAPIL SIBAL(Uttar Pradesh):  Just one second, Sir.  You have also reduced 
the allocations for education.  Please clarify to the House as to why you have reduced 
the allocations for agriculture and education.  And there is one other thing.  
  
    MR. CHAIRMAN:  No, no.  One cannot go on asking the clarifications.   
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    SHRI KAPIL SIBAL:  You had promised the defence personnel...   
 
    MR. CHAIRMAN:  No, no.   
 
    SHRI KAPIL SIBAL:  Sir, just one second.  
 
    MR. CHAIRMAN: No, no. I have previous instances also.  ..(Interruptions).. 
 
    SHRI KAPIL SIBAL:  You had promised the defence personnel that every five years 
you will increase the pension of the defence personnel.  Why did you not increase the 
pension this year?    
 
    MR. CHAIRMAN:  Anybody else?  
 
    SHRI BINOY VISWAM:  Sir, I have one clarification.  Allocation for MIS-PSS for 
2021-22 was Rs. 1,500 crores.  It fell by 25 per cent from 2020-21 and was half of 
2019-20.  Allocations under ..(Interruptions).. 
 
    MR. CHAIRMAN: What is the clarification?    
 
    MR. CHAIRMAN:  What is the clarification? 
 
    SHRI BINOY VISWAM:  Allocation for the most important funds meant for the MSP 
has been reduced.   Why? 
 
    SHRIMATI NIRMALA SITHARAMAN: Sir, with due respect, hon. Member, Shri 
Kapil Sibal ji, asked me about the education allocation, actually, it has not been 
reduced.  Total allocation for the Department of School Education and the 
Department of Higher Education is Rs.93,224 crore in 2021-22 B.E. which is 4.2 per 
cent higher than the actual expenditure of 2019-20 and 9.6 per cent more than the 
current R.E.  That I want to explain, Sir.  Similarly, under the National Programme of 
Mid Day Meal in schools, the allocation in B.E. of 2021-22 is Rs.11,500 crore which is 
higher than the Rs.11,000 crore in the B.E. of 2020-21.  It has actually not been 
reduced.   
 

On Defence, I did explain that under no category have we reduced it.  On the 
contrary, we have only increased it.  On increasing of pension, it is not just about the 
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Government of India.  It will have to have a whole lot of exercise.  ...(Interruptions)...  
It is not something which within one year...(Interruptions)...  The hon. Member, Shri 
Binoy Viswam, asked.  ...(Interruptions)...  I am sorry, Sir, through you I want to tell 
this.  Agriculture MSP reduction!  I have read out even during the Budget Speech as 
to how much of procurement under the MSP for each one of those will be done. 
Twenty-two crops are listed.  And all 22 we are opening up for MSP procurement. 
And from where is this imaginary...(Interruptions)...  'Oh, you have reduced it!'  This 
is why I humbly submit and appeal, Sir, through you, to the Members that please do 
not buy fake narratives.  Have a look at the Budget.  Actual numbers are there.   

OBSERVATIONS BY THE CHAIR 

    MR. CHAIRMAN:  Thank you. 
Hon. Members, a two-week long first part of this Budget Session 

concluded today. I am happy to inform you that this part of the Session has been 
quite productive with the House clocking 99 per cent productivity. The productivity of 
the House during this week has been 113 per cent as against the productivity of 82 per 
cent during the first week. As against the total scheduled time of 45 hours 4 minutes, 
net of only 30 minutes have been lost due to disruptions. This part of the Session has 
been one of debate and discussions with a total of 27 hours and 11 minutes, 
accounting for over 60 per cent of the total functional time spent on discussing the 
Motion of Thanks to the President and the General Budget for 2021-2022.  About 100 
Members spoke on these two subjects alone. As against the total loss of 4 hours 24 
minutes during the first week, the Members sat for an extra 3 hours 54 minutes during 
the second week. A total of 88 issues of public importance have been raised. These 
include, 56 Zero Hour mentions and 32 Special Mentions.  Fifty-five Starred 
Questions were orally answered.  Three Bills were passed - The J&K Reorganisation 
(Amendment) Bill, 2021; The National Capital Territory of Delhi Laws (Special 
Provisions) (Amendment) Bill, 2021; and The Major Ports Authority Bill, 2020. This is 
the position as of now.  We still have to go for the second part.  I only appeal to the 
Members not to miss any Standing Committee meeting.  Please see to it that you 
attend all the Standing Committee meetings and make contribution also.   

I feel sorry, I will miss you, Shri Ghulam Nabi Azad ji, Mir Mohammad Fayaz ji, 
Shri Shamsher Singh Manhas ji, and Shri Nazir Ahmed Laway.  I wish you all the best 
as I have said earlier.   
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With this, we will be concluding this part of the Session.  The House stands 
adjourned till 9.00 a.m. on Monday, the 8th March, 2021. 

The House then adjourned at twenty minutes past three of the clock till nine of the 
clock on Monday, the 8th March, 2021. 
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